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LOK SABHA DEBATES

LOK SABHA

Monday, June 20, 1977/Jyaistha 30,
18989 (Saka)

—

The Lok Sabhg met at Eleven of the
Clock

[MR., SPEAKER in the Chair]

MEMBER SWORN

SHRI RUDOLF RODRIGUES
(Anglo-Indian—Nominater!,

INTRCDUCTION OF MINISTER

THE PRIME MINISER (SHRI
MORARJI DESAI): Sir, mayv, I intro-
duce Shri Surjit Singh Barnala, the
new Minister of Agriculture,

ORAL ANSWERS TO QUESTIONS
Review of cases of Victimisation of
Teachers'Principals/Professorsg

*104. DR. VASANT KUMAR PAN-
DIT: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government have issued
instructions to all the educational
Institutions to review cases of victi-
misations o’ teachers, principals and
professors during the period of Emer-
gency;

(b) if so, how far
been implemented;

has the policy

(¢) whether the Government School
Principals Association, Delhi and many
other organisations of teachers in India
have complained about the non-fulfil-
ment of the policy; and

2
(d) what further steps Government

propose to take to review cases of
victimisation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Instructions
have been issued to state Govern-
ments and Union Territory Adminis-
trations to review cases of excesses
and improprieties comnmitted during
the period of Emeorgency on grounds
other than academic and take imme-
diate action to remedy them, before
the educational institutions are re-
opened after summer vacation,

(c) The Delhi School Principals
Association have made a general
complaint alleging victimisation in
some cases. Similar general comp-
laints have also appear to have been
received from other organisations.

(d) The State Governments and
Union Territory Administrations are
expected to review any specific cases
that may be brought to their notice.

o aa FWT dfem : F77 a7
I At g qTETG F fHET § w9
% ¥ sifees #3w feg & 7 fafe-
ixna & A A FET &, ¥ TR W
weqena g §, ¥ gl ax Fegm g
2, &% wngl o wriA fewmr mam @,
=i femme fear man @, @lo
areo wTE w1 € § | wafaq § sAar
g § fs maT & e ¥ feafew
v & fafeeumeaee § wik fem o<
¥ wfew® srebawe araT €Y WX &
we TaARew Wt & wf §?
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DR. PRATAP CHANDRA CHUN-
DER: In respect of the educational
institutions, general observations and
instructions have been sent to the
State Governments. We are not in
possession of these specific cases and
in answer to part (d) of the Question,
I have already stated that the State
Governments are expected to review
any specific cases that may be brought
to their notice.

In case of UP, as the hon. Mem-
bers knows, the new State Govern-
ment has not yet been formed and as
soon as it is formed. the Ministry might
take it up with them.

DR. VASANT KUMAR PANDIT:
What is the prozressive repert of the
action taken by the State Govern-
ments? Will that be placed on the
‘Table of the House?

DR. PRATAP CHANDRA CHUN-
DER: We have asked for the pro-
gressive report and wanted a reply
in due course of the action taken, but
we have not received any reply.

DR. SUBRAMANIAM SWAMY:
Where there have been reinstatements
or undoing of victimizafion—thanks
to the Ministry's efforts—the institu-
tions have, however, not fully accom-
modated these reinstated professors or
principals, where they were. In many
cases, | find that they have not been
given their back salaries, proper se-
niority or their position and the victi-
mization in some form: or the other
continues. What is the Government's
specific policv on the question of back
salary of these reinstated professors,
or seniority and all cther pos:tions
they held before thev were victimised?

DR. PRATAP CHANDRA CHUN
DER: In cases where these officers
are connected with Central Univer-
sities and educational institutions
under the control of the Ministry,
we have not only directed that the
officers who were politically vieti-
mised, should be taken back, but as
soon as they are taken back, it is ex-
pected that the penalties imposed on
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them will be taken away altogether
80 that they will be placed in the
same position as if there was no
victimization.

As regards their back salaries,
these will certainly have to be paid
because the intervening disqualifica-
tion will be condoned. i

ot A ware fag ;. war faay gar
AN I I Y gT w47 fE arzfow
qIETT ¥1 A1 W2W WS 77 § § qAT
a% faar =¢ qv ag¥ § ar af ?
AT g% nAwTE @ fe & forar @7 92
TE 2T E W1 agA @ fawATIeT &
I RAT R IT A o A gwr & W%
£ AT ©1 a=wATg A4 FadT ¥ @gr
O 9FwA ¥ I [T @ g W\
foenr waTva d% wrRw qv: AT
Fim f& 7wz fefewe afew a2
wrfead ®1 g ogT A% )

DR. PRA\TAP CHANDRA CHUN-
DER: The last letter was writetn on
April 16, 1977 by the then Educa-
tion Secretary. Again, the matter
wag taken up by the present Educa-
tion Secretary on June 10, 1977 and
there we have asked for the details
about the course of action taken,

wta?Y wowre fag o 37 ferar sar
o1 7z 3T ¥1 F 3T fr 2z A fam
frad &1 a1 fanasq w1 fargare frar
AT G1 AT A W/IT ATIR T A, IT 9A
1 37 ¥ ATSAR 27 F AT H =22
AR OGFwa FA7T a7 FET XN ATHI
37 &1 50 art | faay fe 39 1 39
o5 *1 FTeIE A AT AT X TR AR
¥ a7 qrfea wferare #71

DR. PRATAP CHANDRA CHUN-
DER: As you are aware, Sir, and I
believe, the hon, Member is also aware
that under our Constitution, the fede-
ra] structure remains and the Central
Government in matters which fall
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within the jurisdiction of the State
‘Government cvannot take any action
-directly. More than the request or
persuation, we cannot do at any stage
whatsoever.

wiadr andie fag . 517 73
37 #3219 w1 qrATLH ¢ fw 7q fAafad
¥ I & F70 v wcfg@ wav qOETC
wiE7 AN T gFAT L, AT qEAIHATL |

DR. PRATAP CHANDRA CHUN-
‘DER: 1 have already stated that
twice the advice was sent to the Chief
Secretary—once on the 16th April,
1877 and then again on 10th June

1977.
s

SHRI R. K. MHALGI: Has there
‘been any response from the Maha-
rashtra Goevrnment regarding the
dinstructions issued by the Central
Governm.ent?

CR. PRATAP CHANDRA CHUN-
DER: We have not yet got any res-
‘ponse. -

o fe<ny qare . & w47 wAT
ST 7 Fraar Frzar g fx fafaaan o
7t F gArar a7 foyaw1 w1 A1 oAFI
T30, 32 RAO 2E IAF A TOA
U3 0T A0 IFF A7 FATET
Fif 90 3u0 3 qrad1 7 gfz 33, A1 ¥4
A¥ I9F qiqA 77 faqre w7 s 7

DR. PRATAP CHANDRA CHUN-
LER: If the empluvees were not tea-
tchers¢, thxy also come within tle
scepe of the Education Department
Nrw their cas?s alsn have bheen cover-
ed by t-e instructions which have
been issued,

o IR STwTw WY . WA 7T
& war wfieq & omaar wgar § fw
wrsry feafs & vz gfaas 240-
20X & s weuriowTal 1 A
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g wiew X7 77 4 fo e ciEar-
TANT & ¥q ATHI, W-IYT ITHT ATATE
adl N Idf, ITHT g T far
ATATT, ¥TT T QAW JEIT TCETTHT R
¥ NF 717 q a7 fedt TARET wEAT A
HAATA T ¥ TH THL & W™ AT FT
fad a7 afz @ wrzw fodt qaFaa
wF5wT zr7 fR7 W@ 4 @ wan
sa¥ faars sead £ @ ?

DR. PRATAP CHANDRA CHUN-
DER: The hon. Member must be
aware that a high power comniission
has been set up for the purpose of
inquiring into the excesses in the
matter of implementation of the fami-
ly planning programme and I respect-
fully submit.

MR. SPEAKER: He is asking
about the salaries of teachers and
about the quota for teachers.

DR. PRATAP CHANDRA CHUN-
DER: I understand that as the high-
power commission has a very compre-
hensive scope of inquiry.

-

ot WY SETH AT . WeTeT TG
77 g9 7z 91 f§ #=7 AOE T  HFAT
fafredt #1 76 7 gfags ThhT w
Tq TFT ¥ 9429 73 9 ¥ waAws
goqifaredt #1 ®g7 I fF AR
FAT F -9 F4 (AT AT OAFAT
HFEFIT T T3 7 GFC F AIT 0Q
F7 fad 7 @3 & fF oAFaq ferid-
HT g IO WEA(TH, WEATTAHCHT HT HQE
a¥ #7 fzar w40 | F97 OF AFIT F
fa=rs wiq FIAE F& 7

DR. PRATAP CHANDRA CHUN-
DER: 1 will require notice for that.

ot wAge 8™ X qar wERA ¥
JTAAT AgAT g weqrawr ¥ DT
EITEAT & AT § AT AT,
weqifasrat #1 qwrs fear vqr, @
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¥ gfrw A aw f difrr )
wr wfew wiwt aw Wt gy Hiw T,
ww gy & g A W 9T WE A
& wrw 3% o wearew-srearfeeral
¥ ure syrefagt gf ¥ oA wrefaat
T ® A ¥ fod goea w1 wew e ?
w1 9T I E A v ar IIA X
R ¢ fomy w amw ¥ g ansaig
& ?

~ DR. PRATAP CHANDRA CHUN-
DER: 1 have already indicated that

e have made two requests. Now

many States new popular govern-
ments will be taking office and if any
specific cases are brought 10 our notice
we will take them up with the appro-
priate authorities of the new popular
governments.

wioAM AW . Os WITTm W0
waE 9217q AN OF Si94 ¥ 509 A
fafewmzive zut & 3AE TmAT
war feafy 27

DR. PRATAP CHANDRA CHUN-
DER: We have no such information.

Storage and Distribation of Imported
Fertilisers

*105. SHRIMATI PARVATH]I KRI-
SHNAN: Will the Minister of AGRI-
CULTURE AXD IRRIGATION be
pleased to state:

(a) the terms and conditions under
which the work regarding storage and
distribution of imported fertilisers was
entrusted to Fertiliser Corporation of
India: and

(b) the quantity and value of ferti-
lisers handled by Fertiliser Corpora-
tion of India during the last 3 years”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The- work relating to storage and dis-
tribution of imported fertilisers has
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nof been entrusted fo Ferliliser Core
poration of India.

(b) In view of (a) above, the ques-
tion does not arise.

SHRIMATI PARVATHI KRISHNAN.
The Minister has stateq in his reply
that the storage and distribution of
the imported fertilisers hags not been:
entrusted to the Fertiliser Corporation
of India. Now, there have been serious
complaints from all over the coun-
try with regard to distribution and
sale of these fertilisers which have
been imported and on which very
valuable foreign exchahge hag also
been spent. So, I would like to know
from the Minister why it is that
the Fertiliser Corporation of India
which is a government organization is
not in the picture and whether the
government is considering that the
Fertiliser Corporation should enter in-
to the picture so that they can help
to remove these distortions and im-
periiments that ore there to-doy and
also prevent black-marketing and
rackctering in prices that is taking
place. T

SHRI SURJIT SINGH BARNALA:
In 1976 the work was transferred to
the FCI. Since then FC] has been
distributing all the imported fertili-
zers. There is no proposal with the
Government to transfer the work to
the FCI.

SHRIMATI PARVATHI KRISH-
NAN: Will the Government consider
now to do so?

SHRI SURJIT SINGH BARNALA:
The matter has not been looked int>
from that angle.

SHR] K. GOPOL: 1Is the Minister
aware of thé fact that the distribution
at present is rather un-even. It is
not based on the actual need and re-
quirements. There is a glut in some
States and shortage in scme States.
Will the Minister consider distribu-
tion of fertilizers on the basis of the
needs and not on other basjs?
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SHRI SURJIT SINGH BARNALA:
The needs are received from the Sta-
tes. Those are considered and then
Fertilizer is issued to the States. It
js the States who have to distribute
fertilizers further to the consumers.
So, mainly the responsibility is on
the States and not on the Central
Government or the FCIL

SHRI SAUGATA ROY: Will the
Minister like to continue the present
policy of distribution of imported fer-
tilizers? .

SHRI SURJIT SINGH BARNALA:
“This is to continue as it has been con-
cidered c¢fficient and has been receiv-
ed well by the farmers.

" Y AW wwEgY . A% &
farra d gy arr 1w 2 7 owrarg
# 97 A ZEY & A1 Ara | foear @
grrfRTagAT2 A gaza g faar 2
A7 TR fgAn g I A 1 AR A
AR ? sTEmIqT I quy ¥ fAd
# #r1 arg ®rf FTW IzTON

st g fgg wwAven 5T A

FZ 3 A AT FTHRC AT LU R A0
¥l feeftms gvar 1 zw s sAEy
ik A FIE ITFT 227 2 o Faay
ITFT A*TA ZrAT & 34 AAfaw A
% o7 writ feedTaaz #7ar 34 fae-

I AT

SHRI P. RAJAGOPAL NAIDU: Is
the present distribution of fertilizers

to the States dependant upon their
irrigated area?

SHRI SURJIT SINGH BARNALA:
1t depends upon the demand of the
State. In pome States the demand is
more and In some States the demand
is less.

- - -
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wfigwt & aof & Wk ¥ Wiy

*106. sl qwrr W : Wy
fere, wwr weaw st wepfa 547 ag
A W T G

Wl

(%) #r afgarsi & aF qeyodr
A & faarfeal #t fsrfas fqr
AMWR;

(@) afz g, a1 +7 & fowrfod
Frfrr st dar v G 3,

() v faErfeat w frrifag 7
T & WTeFTIM § 7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
‘DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) and (c¢). A statement is laid
on the Table of the Sabha.

Statement

(bY Of the 52 recomin> 'ations
made by the Commitee on the ...atus
of Wemen in India, many are of long
term duration and are in essence,
continual programmes. The recom-
mendations which have been imple-
mented or are being implemented are
as under:—

(1) Mobilising public opinion and
strengthening social ~effort against
polygamy dowry, ostentatious ex-
penditure etc. (Recommendation No.
1);

(2) the Hindu Marriage Act has
been extended to the Union Terri-
tory of Pondicherry (Recommenda-
tion No. 4);

(3) steps have been taken in gix
States Yor amending the dowry law
and the Central Government is to
review the Central law; in addition
Central Civil Services (Conduct)
Rules, 1964 have been amended for
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meiking the giving and aeking of
dowry an offence (Recommendation
No. 7);

(4) Marriage Law (Amendment)
Act 1976 has added ‘cruelty’ and
‘desertion’ as grounds for divorce;
mutual consent for divorce has also
been included in this Amendment;
in addition, repudiation by girl be-
fore attaining majority, of a child
marriage, whether the marriage
was consummated or not, has also
been provided for in the Amend-
ment (Recommendation No, 8);

(5) Setting up of a Cell in the
Ministiy of Labour to deal with
women’s problems especiallv, the
implenientation of the Equal Remu-
neration Act, 1976 (Recommenda-
tion N9. 19);

(8) Xxtension of Maternity Bene-
fits Att to industries not already
coverel and to agricultural labour-
ers an:| home workers (Recommen-
dation No. 20);

(7) Yrovision has been made for
emplo:rers to provide Creches in
factori s employing 30 women (in-
cludiny. contract labourers) by am-
ending the Factories Act 1948 (Re-
commendation No. 21);

(8) 3rant of permission to work
upto 10 P.M. wherever practicable
provided it does not adversely affect
the exrployment of women (Recom-
mendation No, 22);

(9) Effective implementation of
the Mnaternity Benefits Act and ex-
tension of Emplovees State Insu-
rance Scheme to areas not already
covered (Recommendation No. 23);

(10) The Equal Remuneration
Act providing for equal pay for
equal work was passed in 1976 (Re-
commendation No. 24);

~_ (11) Development of programmes

of vocational training in close re-

" lationship. with industries and re-

.. mourcos located in the area (Recom-
" mendation No. 25Gii) );~ N
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(12) Inelusion, in Polytechnics for
wamen, of a production centre with
the assistance of concerned State
Small Scale Industries Department
[Recommendation No. 25 (iv)];

(13) Development qf training pro-
grammes in production and market
Jdrganisation to develop self-emp-
loyment [Recommendation No. 25
V)15 '

(14) Increase in number of wo-
men in Inspectorates of different
Labour Departments and provision
of women as welfare officers where

women are employed (Recommen-
dation No. 29);

i15) Promotion of research in the

ficld of female disorders. (The Naticn.

al Institute of Family Planning has

conducted surveys and studies in this

direction. This is g continuing pro-
gramme) [Recommendation 47 (0]

(16) Mass capaign for family plana-
ing so as to correct prevailiny social
attitude regarding fertility and mela-
bolic heriditary disorders and sex of
the child. The Department of Family
wWelfare has brouznt out o Mailer
entitled “The Birth of Babky" convey-
ing correct information to the public
regarding fertility, sex of the child

e¢te. (This is g continuing programme)

[ Recommendation 47 (h)];

(17) Simplification of procedure In-
volved in abortions under the M.T.P.
Act through the 1:sue  of 1he AMT.P.
Ruleg 14975 [Recommendation 48 (d)].

(18) Sterilisation should not be |nsis-
ted on as a pre-condition for opera-
tion under the M. T.P. Act (State Gov-
ernments have been suitably advised’
in this regard) [Recommendation 4%

(©)].

(19) Husband's consent is not to be
insisted on_ before, performing-opera®
tion under the MTF  Act” [Reccm=
mendafion 48{e)],. e

P
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(20) To overcome reluctance on the
part of doctars to perform operations
under MTP Act in the case of unmar-
ried girls. Suitable instructions have
been iisued to State Governments
{Recommendation 48(f)].

(21) Provision for non forma] edu-
cation tc men and women in the 15-26
age proup in one district in each $tate
with Ceatral assistance. This secheme

(i) Cr-education in primary schools

JYAISTHA 30, 1889 (SAKA)
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supplements formal education schemes
operated by gther agencies of Gavern-
ment (Recommendation 31 & 32), '

(22) Among the recommendations
relating to the 6-11 and 11-14 age
groups, the following have already
gained acceptancé jn Govermment and
are being pursued to the extent pos-
sible (the constraints being local
sentiment, money etc.):

(Recommendation 33)

(ii) A Primarv school uuhm wai.lung dlsmncc of

every child

(i1i, Elimination of single teacher chools -

[Recommendation 36(i* |

{Recommendation 36(viii, ]

tiv. Deweloping a svstem of part-time education for

those who cannort attend 1ull time schools
v, Muluple entry system for joining schobsls

iy Chodce of Vocational and 1u.hmc.al o:nurw at

high school stage

(23) Adoption of the priniciple of
reservation of seats for woinen at the
level of Municipalities, State Govern-
ments have been requested tn look
into this (Recommendation 44).

(24) Inclusion of suitable women in
delegations going abroad and in impor-
tany Committees, Commissiong or
delegations appointed to examine
socio-economic problems. Necessary
instructions have already beep issued.
(Recommendation 46).

(25) A machinery has been set up
consisting of a “National Committee
on Women” to advise Government in
initiating suitable polices for women.
and Women's Welfare and Develop-
ment Bureau in the Department of
Social Weltare to implement pro-
grammes for women. (Recommenda-
tion No. 51).

(c) Many of the recommendations
made by the Committee on the Status
of Women in India are of long term
duration and are in essence continuel
programmes, Implementation of the
recommendations- Is the responsibility
of the respective Departments/Minis-
tries/State Governments/Union Terri-

[Recommendation 36(ix’ ]

[Recommendation 36 °x ]
[Recommednation 34 (iv ]

tories, The Department of Social Wel-
fare is pursuing it with the concerned
Ministries/Departments/State Gov-
ernments/Union Territories, Some of
the recommendation have to be :mple-
mented by agencies other than the
Central Government e.g. political par-
ties (Recommendation No. 45;. Gov-
ernment cap succeed ip implementing
the recommendationg only withh the
help and support of voluntary asencies

STHAT qOTA MR : 4 AT w7 EEHT
uwnmqumfwuaﬁ
&9 A g G HATAGT T qFe"
Tadi 2 M7 ITF W& 7 AT A
4 | wH qar g A fw welt wgiEmw A
A FT IAT L AFq a1 Ay | frmrw &
AT 9T 1997 fawfanr § awra gaw
FraAFR L | sismm T ¢ fw
TE® AT § A7 HEqTeq A OF A7 AN
a0 faar § 39 9T W FHAE &
¥ fag & arn s g B et @
M & foell Wt ¥ gy &9 & ww Wi
guTa g A fawr vgr & wrk faeman
o § Vit e W o §
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a ITH swWT W § Wi I
XA AT /TR R

fradt famfor e aw ufa-
fram 1961 ¥ waew et o <
¥ wgr war § fr forr Idwy &
aw wfafraw amy § 97 swmr Wt
TFTAT AT W T ofy FavEy IAT W
® ER ¥ re frvr wta ) & sreAT
AT g 6 war v fawrfon 7 ww
AEN T E? Favframa X eq &
aﬂmtfﬁwﬁ'ﬁwnﬂ%mﬁw
¥ faa it ag wlafraw am gom ) A
FAT TAFT AHT oE T owar § ?

. -l

MR. SPEAKER: No, madan. You
will get another chance. You have put
a number of questions already,

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY /N\D RE-
HABILITATION (SHRI SIKANDAR
BAKHT): Sir 1 5.gaest tha, trkere
should be a Commitlee of the House
for prevention «cf cruelty to

newly-
appointed Ministers.

DR PRATAP CHANDRA (CHUN-
DER: | fully agree with the hon.
Member that the answer js rather

long, because the problem is also very
grave,

As you know, large number of re-
commendations have been made in
that committee, Actually 52 recom-
mendations were made. Out of these,
25 have been implemented. There wag
a committee of representatives of dif-
ferent concerned departments. As the
hon, Member rightly pointed out, there
was representation of Labour Ministry
ag well. The problems which the hon.
Member has taken up will be duly
Considered in Consultation with
those representatives and also of those
mMipisirie- concerned.

JUNE 20, 1977
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sl qow M ;AT quR w7
ooy g § fo oyt wrw & v § fe
fewifor g ol & erfiiie o §,
Y w7 AW A qW w7 (AR gur
¥ 7 @ A faay gur § fr wvrex wTw
wiafraw 1961 ¥ art & se aq &
w0 qelt wfgerdi & foq oft
Tg AT gWT & 1 av war @y ATy &
THET YA AR e guT & f gt ?

MR. SPEAKER: That is the difil-
culty, You are putting too many ques-
tions and he is getting confused if
you put one question only there is
a chance of his replying to it.

DR. PRATAP CHANDRA CHUN-
DER: As I said, certain recommenda-
tions have becn implemented. I would
like to point out that the point raied
by the hon. Member has be¢n imple-
mented,

1f there is any specific case which
may subsequently come up. ‘his can
be looked into,

siwAt qorm AR ST AT 1948
¥ garfax fam Frramy ¥ 30 wfgard
FTH T | agt foroy w7 o1 we s w+
& warfa® 37 feq 1 A1 ¥7 & vy
¥ o7 faat o ¢ fx o7 TweHE @Y
7z & A7 % wg wew @} fr a®
HATHZ AT g1 70 &, W7 gaAr Y A
faam & 30 %% faan got § a1 29
' T FA 1 | A1 ¥WT AR € AT
# grRAT f§ T9 A@ § ®F gwearHe
%A & ToTq WIfe® & TR ¥ ¥ TaT
a7 frar ama o harwr St ¥ g
9T A @ §T 7t A g ¥ @
& nordre T forw & wTH wX wvely wgA
a9y wweY w1 agt Tw A ¢F TET
TR WZ W g1 w1 § Y, $wo wTON
9T ff | @ w ¥ st ¥
farwre w807 war ?
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DR. PRATAP CHANDRA CHUN-
DER: It is quite possible that there
may be some cases of violation of the
Tule which have to be followed up.
That is why I submitted to you, Sir,
and through you to the House that if
specific cases are brought to our
notice we shall certainly look into
‘them.

MR. SPEAKER: Next question.

SHRIMATI PARVATH] KRISHNAN:
It is an important question. I want
to put @ supplementary,

MR. SPEAKER: 1 have already
passed on to the next question, He
has already got up.

SHRIMATI PARVATHI KRISHNAN:
You are neglecting women, Sir. It is
an important question;

MR. SPEAKER: I don't think I will
commit that mistake, madam.

SHRIMATI PARVATHI KRISHNAN:
Just one supplementary.

MR. SPEAKER: No. please, | am
very sorry. He has already got up. 1
di4 pot gee her getting up at all
Otherwise I would have allowed. All

JYAISTHA 30, 1899 (SAKA)

Oral Answeryg 18

the time they were discussing between
themselves, when I looked at that side.
Anyway, he has got up and we have
moved on to the next question,

Slum Clearance

*107. SHRI V. M. SUDHEERAN: Will

the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHAPRILI-
TATION be pleased to state what
amount has been spent in different
States, particularly ip Kerala State,
on slum clearance during the last
three years?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY & REHA-
BILITATION (SHRI SIKANDAR
BARNWY~ A statement is laid on the
Table of the House.

Statement

The Expenditure incurreq by the
various State Governments on Slum
Clearance/Improvement during the
three financial years ending 1976-77,
based on figures given by the State
Governments ip their Annual Plan
documents for the year 1977-78, is
given below:—

St Name of the State Expenditure (Rs. in  lakhs)
o, 1974-75  1975-76  1976-77
(Acutal} (Actual) (Antici-
pated)
1  Andhra Pradesh 2830 31°00
2 Assam -
3 Bihar
4 Gujarat 60-20 37°54 47°00
s Haryana
6 Hiamchal Pradesh * . . . . .
< Jammu & Kashmir - . . . - 1°45
8 Karnataka
9 Kerala * . . . . . . . .
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%o- Name of the State Expenditure (Rs. in lakhs)
1974-7S  1975~'6 197677
(Actual)  (Actual) (Anticiz
psted)
1o Mauadhya Pradesh 1°70 090 4°16
11  Mnharashira - 32755 850 10°28
12 Mauipur
13 Maghalava . .
14 Nasgaland
15 Onsa
16 Puniab -
17 Rausthan 3° 43 1:6y 500
18 Sikkim - . v el 0'45
19 Tanul Nadu - 10000 6520 306000
20 Tripura
21 Uwar Pradesh 1'0C 100 5° 50
22 Woest Bengal - .
ToTA 527 3 414078 1688y

Ag will be seen. Kerala State has
not made any provision for slum
clearance from the funds provided for
‘Housing' in the State Plun.

SHRI V. M. SUDHEERAN: Sir, I
would like to know whether any re-
presentation has been received |n this
regard from the Governmen: of
Kerala and if so, what action has been
taken so far.

SHR] SIKANDAR BAKHT: No, Sir.

SHRI K. A. RAJAN: Mr. Speaker,
Sir, the Government of Kerala have

submitted a comprehensive scheme on

the slum clearance. I want to know
whether he is aware that this scheme
has been cleared by them or not. What
is the position?

SHRI STKANDAR BAKHT: T am cer-
fainly not.aware of it

Wt WO §RIT A IYT AAT WA 13A
AW fx famiy 57 &1 T 7 g
afFd 74 w24 tear aar & &7 @@l R
fmq fFaaT dAT fram mam 2 7

ot fawxreen 7 A famw
A5G | w1 sEwA AT 0

SHL[ TULSIDAS DASAPPA: 1
waiti to kavw [iwin the kon. Minister
as to whay happened to the previous
scheme envisaged by the Centra] Gov-
ernment to provide sufficient funds for
the scheme of slums clearance in
places like Bangalore. ..

MR. SPEAKER: Just now the hon.
Member went to Bihar. Now JYyou
have gone to Mysore. The question
here is about Kerala. In that case
this question wil] have  to.cover al¥
the places in the cowntry.
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BHRI TULSIDAS DASAPPA: I
would .like to know from him as to
what happened to the scheme of pro-
viding funds for the States in this
matter,

SHRI SIKANDAR BAKHT; This
scheme which wag started in 1956 was
discontinued at the end of the Third
Plan, that is, jn 1969. But, in 1972,
there wa: another scheme which had
been included in regard to the é&n-
vironmental improvement in only
wbout twenty cities, Further, the
scheme i thay for this purpose, tiwe
States will zet 100 per cent grant in
undertaking the projlcts of enviren-
mental jmprovement and 20 cities have
been selected for that purpose.

SHR!I RATANSINH RASFDA: Will
the Minister of State e pleased to state
what ic the allocation that hag been
made in .the City of Bombay?

MR. SPEAKER: Now vou want to
cover the whole of India.

SHRI SIKANDAR BAKHT: Sir, I
do not have information with me.

DR. SUSHILA NAYAR: I want to
know from the hon. Minister about
the bruad outline of glum clearance,
Is it that the pcople who are remov-
ed from the slums ar~ to be tahen far
away or a better type of houring is
to he provided (o them in places close
to the places {rom where they are
displaced so that they can earn their
living where there is a possibility of
doing so.

SHRI SIKANDAR BAKHT: The
Slum Clearance Scheme provideg for
re-housing the people on sites closer
to their place of business,

oft Wwy W o ;. TEW SRE
® 2T ey €, 0w Ay a Wy IS
W0 W 9T TAT AT WX FALT IW
"X ¥ WY Bfaa g §, IR SR KT
58 wOw ¥ gt T kA @
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Yot mr §, & fie & s wgza ¥ AT
wrgan g e faeeft § ww asfde w7 e,
Snw &gy qa § 7

X A A w1 feandz

T ¥ @19 § w1 o fea o fa gy

O £T H W ag7 &1 H €io ¥lo To -
-
& g1 ¥ Z fzar nmy | &AT & IWIT EE

- - - - -
iR T Fagedaidic dic go

*1 AT

st fawar s zaFnaifss

fa=rr a2 foan A 20
MR. SPEAKER: Next question.

SHR! KANWAR LAL GUPTA: The
Minister just now stood up to answer
my question.

MR, SPEAKER: I called the other
gentlemap only after the Minisier sat.
He said that he dig not have the
figures and so he could not answer
that, No minister can do that.

SHRI SIKANDAR BAKHT: I can
onlv add as to what the programme -
of <lum clearance is. Under the Slum
Clearance Scheme. jn Delhj they are
done under a Central Act known as
Slum Rreas Improvement Act, 1056, It
provides for the declaration »f arcas
as slums areas. improvement of build-
ing unfit for humap habitation, decla-
ration of any slum area as an area to
be cleared for building, tall buildings
and those buildings which are recog-
nised by the competent authority as
not fit for human habitation and hand.
ing over back as fit for human habita-
tion after the necessary repairs are-
carried out; clearance of land which
is adjacent to or close to the slum for-
excuting the work..

MR. SPEAKER: Thllt is all rnght
You peed not go on now.
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Construction of Mansion by Ex.Prime
Minigter

*108, SHRI HARI VISHNU
KAMATH: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to reports
appearing in the Press that the former
Prime Minister Shrimati Indira Gandhi
is building a mansion near Mehrauli,
estimated to cost nearly 50 lakhs of
rupees;

(b) whether the
correct; and

said reports are

(¢) if so, whether Government pro.
pose to inquire as to how she came to
possess such assets disproportionate to
her income over the years?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION (SHRI SIKANDAR
BAKHT). (a) and (b). A farm house,
with a covered area of 146.4 sq. meters
on the ground floor anc 121.5  sq.
meters in the basement, is peing con-
structeq by the former Prime Minis-
ter, Shrimati Indira Gandhi in her
farm in village Sultanpur, near
Mehrauli. The building plans of the
house were sanctioned by the Munici-
pal Corpvration of Delhi in December,
1975.

{cy As the Government have no
information on the likely cost of con-
struction, the gquestion of holding any
inquiry does not arise.

SHRI HARI VISHNU KAMATH: I
would like to know how much land
was allotted for the building of this
house and at what price? Hag there
been large-scale deviation from the
blueprint of the plan in respect of
subterranean vaults and swimming
pool, etc.?

SHRI SIKANDAR BAKHT: The
1and was not allotted, It was bought
'y her in a private deal and the area
is 4.3 acres.
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SHRI HARI VISHNU KAMATH:
Am [ to understand that farm land

is being used for house-building?

SHRI SIKANDAR BAKHT: 8ir,
small farm houses with certain speci-
ficationg are permitted to be construc-
ted,

SHR] HARI VISHNU KAMATH: Is
the Minister in & position to assure the
House that in case there has been a
large scale deviation from the tlue-
print by providing underground
vaults and swimming pool he will
inquire into the matter?

SHRI SIKANDAR BAKHT: No
deviationg have been brought to our
notice uptil now. If they are brought
to our notich we will take action.

SHRI RAM JETHMALANI: Is the
hon'ble Minister aware that a feeling
i growing amongst the public in this
country that this government is very
sofy towards the ex-Prime Minister on
this matter. It is the duty of the gov-
ernment that whenever an allegation
of corruption is made¢ against the ex-
Prime Minister it should be enquired
into Governrnant must realise thr:. If
the government is satisfied that the
ex-Prime Minister is in possession ‘o!
assets far in excess of her earring
capacity then the gnve nment must
institute proper proce>dings.

SHRI SIKANDAR BAKHT: Sir,
what has the feeling to do with this
question,

THE PRIME MINISTER (SHRI
MORARJI DESAT). I should like to
say that one should not get excited
in such matters and if the ques-
tion relates to the former Frime
Minister one should be more care-
ful. Nobody should give any cavse
for feeling that we are out to
prosecute anybody or pursue anybody.
That should not be the idea any-
where. If anybody wantg an enquiry,
let him first furnish the evidence to
us. Without evidence government is
not going to act on any allegations. _.
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Storage Capacity of F.C1 and CA.P.

*110. SHRI B. GANGADHAR APPA:
Will the Minister of - AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) what is the total storage capa-
city of Food Corporation of India and
C.A.P.; and

(b) whether the present capacity Is
adequate?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The storage capicity (owned, hied
and cover and plinth) with FCI as on
1-5-77 is 19.09 million* tonnes, of
which the CAP storage capacity is to
the extent of 7.72 million tonnes.

(b) There has been pressure on
the availaktle covered storage capa-
citv which is nnt a‘leguate However,
all possible measures have been
taken by FCI to meet the gitualion,

st o ANTHT WQT ¢ WAL EHAT
FI17 ¥ fAg woery #1 €A 9 A7
TFAHZ & a9 39 # {7 q@mvosTraT @
A 2 A1 fraa fAT ® 37 g Rva ?

SHRI SURJIT SINGH BARNALA:
The question is not clear.

oY WMo WANT WA . {AL &I
ST ZWT AL W & {77 Won agm &
fag ®r€ o AORTT O Q1w )

wt g feg wuet w2
fermr st &

SHRI RAMA CHANDRA MALLICK:
Will the hon. Minister for Agri-
culture and Irrgation fell us if the
Government of Indja js going to in-
troduce g scheme for construction of
godownd through co-operative bodies
and on subsidised basis?
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SHRI SURJIT SINGH BARNALA:
Not to the co-operatives directly. We
have asked some private individuals.
also to construet godowns according to
the specifications. Loang are given to-
thoge individualgy by the banks. If
the Co-operativeg want to construct

such like godowns, they cap also do.
s0.

SHRI RAMA CHANDRA MALLICK:
What about the subsidv?

SHRI SURJIT SINGH BARNALA:
There is no subsidy. Only loan is given,

siwitcg wat ;& @al wErew
A wAAr wrzgAr g e faw w2 # 1w
A5 123 @al § A3t w3 FY 57-
For 78 oY & arfe feAi § Aars
"7 &1 AT § Fran Sy qwaTa grar
AT 7wy o7 AW F g faw Ay
qUAT ¥, FAT O AT H WY WUET FT
ZaeT 73 w37 e 1 woer TEY
z2?
st et oy aarn - ww gaTe

ATTZR § THY F7E ATC AT TH €T qqeqT
Fq

N AAZT R I T AT AEY
pfFarm R EgA AT s A 3w
A T A9Z § AAW AT AU EC
Frar g, ot feafa @ <y 9 difsr &
HATA AGA AT AT & IT A AT AT
FsTiaTA S fad A aga € A &
fag #ar fFady A dz @iwr ¥
TIFRETL FY AT ?

Wt gote fag woven A,
ar w1 faax 7 § & qw difqw &
3IT ® THre & femr wrr
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. SHRI S. R. DAMANI: The hon.
Minister has said that the Govern-
ment has asked some individuals to
construct godowns to meet the short-
age of starage capacity. But I under-
stand that this scheme was introduced
long back. I would like to know how
much storage capacity has been built
by the individualg so far and what is
the plan for expansion of this capacity
*through the individuals.

SHR] SURJIT SINGH BARNALA:
We have already got about 5 million
*tonnes of godown capacity hired from
varjous resources. We take them on
hire basis and store the grains in
“those stores,

Import of Fertilizers

*111. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are import.
ing tertilizers from other countries
during the current year; and

(b) if so, names of the czun’ric" and
ihe‘r quantity?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes
Sir. Domestic production is also pro-
gressively going up.

(b) It is not in public jnterest o
disclose this information,

SHRI P. RAJACOPAL NAIDU:
Would the hon. Minister tell us the
guantity that was imported last year?

SHRI SURJIT SINGH BARNALA:
1 require notice for that.

SHRI P. RAJAGOPAL NAIDU:
‘When the question is sbout import of
fertilisers, he must be ready with the
figures to tell us

MR, SPEAKER: These were all
imported when he was not a Minister.

s Wt ¥x wwq fag s & wow e
TN T A AN A weAAT WA F wqr
TETICT Bt w7 w LY % fai, wiear &
TN FTHEAC BRI ¥ ITET Iqran
AT & 517 & faq goere w1 w17
ISTETR?

@ gty Tag wearsi: ¥gT &
RErax w7 TN Y a¥e s3rar ¥ savar
FIAEXC 12T FT ©1 S{an &
w3

ot w 1w fag quey ;. Farve Aen
#omIAT AN N " WA Wz
gz Aanfe gy am o ars
EFTNTTFIR QT Aqrs age &
BrAT IET AT HIAIA R AL T
FLE T3 ATFIATAITE37K 11
wray ?

wt gy fay arviwn ;o gzy w0 o7
® a1 74  fE @\ AT wrend A0F
TT

SHRI SHANKARRAO MANE: M1
I know whether the hon. Min stel
has examined the need for chemica
fertilisers for the Government o

Mahsrashtra and if so what is his re
action?

SHRI SURJIT SINGH BARNALA
The demand from various state< i
examined half yearly; representative
are called and they are heard an
then decisions are taken according t
the demand.

ot ey faww fag : & wre /76w
& qafra w‘!."raﬁ § xAAT qrgw 1 5
ferer afrar-ar frg-fea fra



29 Oral Answers

gL & W @ a1} Wi fra-
 fom fen w1 gffT.aR @ 3w &

A AWM g7

SHRI SURJIT SINGH BARNALA:

I need a separate notice for providing
details_ -

DR. HENRY AUSTIN: Even as the
government are thinking of import-
ing fertilisers may I know whether
the government are consideAing utili-
sing to the maximum extent the capa-
citv of existing projects such as
FACT in Kerala and the Cochin divi-
sion of FACT? The capacities are
not being used fuily.

SHR] SURJIT SINGH BARNALA:
We shall make efforts to utilise the
existing capacities in all fertiliser
plants,

Wt IUAA . wEAAIT  wAT AT F
IAT { qEYA | GAT AT A IATAT 2
fx fazori 7 3z Az gorar I T2 2
¥ sAararzar £ farot & J1Am ga
AT 2 3T AL 270 F A=A
=g ¥ ar 397

st grArr fag xzarar o FAriAIT
FYAAZ A AT 127 T A2 GATAT AT 73T
2 v AT F1 AT ZTAT 2 1FMAG

HUEI T2AT &1

st Iudw ;. G A ¥ war froaz
af A @} fs safady gegranady
A1 9ET F ST AT A § Tr AT ?

@t aofte fag @A @ a@igar
foew wr & Harar x@T &
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DR V. A, SEYID MUHAMMED:
How much foreign exchange was in-
volved in the import of fertilisers
during the concerned period?

SHRI SURJIT SINGH BARNALA:
I am sorry; I do not have that infor-
mation and ] am not in a position to
reply to that question just now.

Qarrdegy  forer wora
+t112. WY WRATEY TAW AW :
Wt o fay W

F7 farery, worer weame Wi qepfa
wAT 3Z 77 1 FAT XA

Y

(%) #ar g7 w1 faqrv 7499
AT UTHT F TG 97 TIATE T
VAT ST W TAY FTA FT AT

(@) afz g1, 71 AwadT ®9-
_r@r 2 ?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA  CHUN-
DER}: (a) Yes, Sir.

(b) A statement is liid on the Table
of the Sabha.

Statement

Qutlines of varinus features of Werk
Experience and Voeationalisation for
the school stage (10-+2) maw Le seen
in the two brochures (copies available
in the Lok Sabha !ibrarv) “Curricu-
lum for the Ten-Yecar School-A Frame-
work' and “Higher Seccndary Educa-
tion and its Vocationalisation” pre-
pared by the NCERT. As stated it the
first brochure “At the Primary stage,
work experience should begin with
simple, creative, self-experience activi-
ties performed with locally available
material] and simple tocls. It is cesi-
reable to avoid any activity with an
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element of monotony in it. In the
upper primary (or middle) and secon-
dary classes the use of tools should be
introduced in a scientific manner."”
“Work Experience areas should be
identifiedq through community surveys
and, wherever necessary, the exper-
tise of artisans und mechanics should
be utiliseq for the programme. In
technologically oriented work experi-
ences, the desired level of skill and
precision shoulq be attempted.” “lIn
order to give the students some experi-
ence in a number of areas of work, it is
suggested that one area of wnrk may be
offered in one semester, and so
on.” “The actusl areas of work
which should be included in the
curticulum would be goverred by
local needs but the areas of work
should cover the various processes,
techniques ang tools «f work, as far
as possible”. “Work Experience chould
be aimed at providing experiences
which are not otherwice provided in
the curriculum. Tt hxs :mplications
for the teaching and learning .t schonl
subjects and provides ; basis for integ.
rating knowledze. Well organised
work experience mav. from the hicher
primary stage, res't in some errning
for the student. either in cash or in
kind, and thie notentialit-s should he
exploited where poscible.

At the higher secondary level Job
oriented courses in the voc:itions
which offer good emplovment opnortu-
nities will be selertsd on the hasis of
wel] conducteq occupational srvevs in
each distriet af the cn;mtrv."‘l‘he
Courses may b~ of various dura‘ions
depending upon the expected =kill
levels by the employing agencies. To
provide adequate basic knowledge for
further career improvement the neces-
Sary  components of Science, Social
Science and Commerce subjects will
be incorporated into the relevant cur-
ricula. Facilities will be created for
further education through evening,
holiday or block time special instruc-
tion and training. Advanced diploma
courseg will be within the reach of the
students. Provision has been made
under the Apprentices {Amendment)
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Act 1973 for Apprenticeship Trmning
of studentg who have compleled twe
years vocationa] course after 10 years
of general education. The methods
of instruction will be based on semes-
ter system permitting the students to
accumulate credits according to their
convenijence without restriction that the
students will have to complete the
courses within a rigidly fixed time in-
terval. In preparing the curricula the
Government’s policy of creating em-
ployment opportunities through v:iilage
and industries will be kept in view.

it e fag wigm : wegm wERw
¥ OrqE 197 ATEATT WET AT § ATAAT
wrzAn g fr gm 2w ¥ g ad ATey Y
AwqT ¥ gquza AT wey fefugt qa<
=1 fAawaT § 97 3% fovd FA1 w7
T7ETT w1 Ot =orqr w3 fomy
frsr g ®1 g7 T AW W
AT WA A A7 917 7
DR. PRATAP CHANDRA CHUN-
DER: The prohlem of unemployment is
not alwavs linked vp with education
hecause we find even students coming
out of Engineering Colleges and tech-
nical institutions are uvemploved So
it depends on the man-pcwer plannning
and also on general climate of employ-
ment,

Wt qwa fag eMgrr o o
fagivn gy 77 & faa=3 &, a1 & WY
Fifmargur= g @ §7 W g7
T®FE AT 2 Ffmm A J,
foemarasTas AN aE A T
IA%1 7T wTR faw ?

DR. PRATAP CHANDRA CHUN-
DER: I fully agree with the hon. Mem-
her that education policy must bc so
framed that it will enable the students
who come out of educational institu-
tions to get jobs. That is why voc hon-
alisation of education js greatly stres-
sed, It has been divided into two
stages—one upto ten yearg angd the
other plus two stage where full voca-
tionalisation hag been thought «f I may-
submit that cven for the students com.
ing out of technical institutions, there
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are not sufficlent jobs. Creation of jobs
is a problel which has fo be tuckled
1 by other Ministries as well.

o TR At gy g # aR
& gTaT gg AAA # wrn @ §fw
garar ferear oy 2y At ¥, Treeme-
o A9 ¢, |fFw w9 o 7€ T
o o ZETy AR A W€
&q1 ATAAg faverr gt wa w1E QT forear
worr<T ¥ fawAa graAT a7 A& g
TA FT AN TR AT ITIA-AF 8T,
IqH WA qf@dT v A it qfz-
A F FTATATZ, F% § 2 FH TAFT
AT FX—aq7 1 GAT AT WT ®
qra g '

DR. PRATAP (CHANDRA CHUN-
DER. Education 1s a toric regarding
which there can be no finul sav. Afler
our independence, two very important
Commissions hiud been s¢t up -=one was
the University Fduc:tion Commission
of 1948-49 under the chairmanshio of
Dr. Radhakrishnan ind the cther was
the Education Commiss on of 196+—66
headed by Dr. Kothari and pursuant
to their recommendatiens. this House
and the other Houze &dopted the
National Policy of FEducation in 1068
and pursuant to tha' s-veral changes
had been introduced in the educational
pattern. We are again reviewing the
pattern and will come up with con-
crete proposals hefore this House after
some time,

SHRI L. K. DOLEY: The hon. Minis-
ter has very rightly referred to the
guestion of man-power planning. In
view of the acute problem arising out
of educated unemployed, is there any
proposa]l under contemplation by the
present Government to have 5 man-
power planning?

DR. PRATAP CHANDRA CHUN-
DER: There are bodies for having
mdh'-power' planning. But the diffi-
culty In our country is that we have
the privﬂe sector zs well and a large
number of our industries and other
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productive forces are controlled by the
private sector. Qur Committees do not
get proper data. We are trying to
have closer contact with private sec-
tor so that proper data can be collected
and the difficulties may be solved.

& TR A WIAWT ¢ F 77T FHI-
WA & garfa® I §F wAw Al ¥
fm:q..oaafmm? 2% i, afFa =
ll‘il"l""l a'ﬁ'umwﬁwmwvﬁm
bied “1ifea o, ﬂﬂﬁtm
vfwwa? 2T QTE §——FUT AZ a8 !
mwmqmwm%fﬂum
SFEAT FTA AT @VE !

DR. PRATAP CHANDRA CHUN-
DER: It is not gorrect that vocational
education has not been started. It has
been starteq in severa] States. I can
give a long list of Stutes which have
adopted vocational education. How-
ever. ] admit it is not up to the mark
because it has not been nos:ible to
finance some of ‘he schools to i iroduce
vocational education to aclueve its
desired objective.

SHRI C. K. CHANDRAPFAN: For
the last few davs, the minister has
been trying to tell the House that
since the governmant is not in a posi-
tion to provide employment to those
who are traineq in job-oriented educa-
tion. it ig better to do away with job
orientation itself. Th:t is perhaps the
philosophy which drove the minister
to the position against the +2 system.
When the country requires a lot of
trained personnel, is it not proper that
the ministry should take steps to train
people so that in future when the man-
power planning comes, the country
will have enough trained personnel?
Will the government tzke un attitude
of this tyvpe towards this problem ins-
tead of taking a position of annihila-
tion of vocationalisation itself?

DR. PRATAP CHANDRA CHUN-
DER: There is no question of annihilat-
ing vocationalisation. We are quite
aware that this should he emphasised.
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That is why we are having diclogues
with the Planning Commission also on
this matter.

Wt gfctw wgrge : wesaw wERT,
# wry & wrerw A wrAAr e waY
St &7 At wrgan g fr fer sgaeer
T #7219 §IFTT W94 g9 H {1 AG
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DR. PRATAP CHANDRA (HIUN-
DER' Aboyt un:formity af eoucation,
even the Kothari (‘ommiss.on ohserv-
ed that it is not desirable f>r a big
countryv like Indin in view of the
different stages of develonment ‘n
different parts of the coHuntrv. Edu-
cation ig still a State Subject It has
been brought to the Concurrent 1.ist no
doubt but unless. som. Actl {- passed
by  Parliament_ it is not pn=sihle to
take over educatinn. VWrether it is
desirable or not 1= verv dnuniful.
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™ R T a9 wfr @ oAy
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TARE [T A8 7 IT qrAvaHami
Y g7 ¥ T 3¢ e 2 o Ay o
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¥ A wrdRvw @ ?

DR. PRATAP CHANDRA CHUN-
DER: I fully agree with the hon. mem-
ber and steps are being taken in that
regard.
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Sharing of Cauvery Waters

+

*115. SHRI M.
DARAM:

SHRI S. G. MURUGAIYAN:

Will the Minister of AGRICUL TURE
AND IRRIGATION be pleased tu state:

KALYANASUN-

(a) steps proposed to be taken i0
reach an amicable settlement between
the States of Karnataka and Tamil
Nadu recarling the dispute over shar-
ing of Cauvery Waters; and

() whether s:ch steps are to be

taken expe:litiously?

THE MINISTER OF ACGRIZUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALAY: (ay ane! (b),
A statement is ja on the To'le of

the House,

Statement

An understanding :mongst the con-
cerned States. namely, ¥ oorontaka,
Kerala and Tum:l Nadu with r~¢gard
to use and develnmment of v very
waters wa< reache;i at the inter-State
meetine held by the [Inion Minis'er of
Agriculture and Irrigation in Auvgust,
1978.

It was agreed that the varioue iscues
relating to the manner of sharing of
Cauvery waters in lean and pond vears
would be worked out bv a Committee
of technica] representatives of the
Central ang State Governments, It
was also agreed to constitute the Cau-
very Valley Authority and that the
functions and rules of procedure of
such an Authority be drawn up by a
Committee of Secretarics of the three
States.

The two Committees have according-
ly been setup and the renorts cf these
Committees are expected to be recejv-
ed by the end of July, 1077 for consi-
deration at the next meeting of the
concerneq Chief Ministers,
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SHRI M. KALYANASUNDARAM:
| The river Cauvery is the main source
of irrigation for the State of Tamil
Nadu. This dispute has been pending
for over three years. If you take the
period before 1974, then it ha?‘ been
there for over five years Sir, the
Agreement reached in 1974 does not
automatically get extinguished. What
is provided for in the Agreement is
with regard to the assessment of sur-
plus on the basis of the nceds. The
large acreage in Tamil Nadu has heen
there for over thou:rani years. Only
perhaps about a iew thousand acres
might have been uzdded during the
Second and Third Plan periods. That
is all. Why was the Goverrment of
Karnataka allowed fo  construct the
dam in an unauitnareed manner on the
tritutaries of Karnautrka? Ever. affer
the construction. =1l the Jevernment
intervene and =ee that the water is al-
lowe? to Tamil Nadu as usial?

SIIR] SURJIT SINGH BARNALA:
The Statemen: laid\nn the Table makes
it verv clear. Twn Committees have
accordingly been set up angd the reports
of these committees are expectec to be
received by the end of July 1077 for
consideration at the next ineeting of
the concerned Chief Ministers. So, the
matter is being settled in concurrence
with the Chief Ministers. Tt will Le
done according to the repoits of the
committees which have been set up,

SHRI M. KALYVANASUNDRAM:
Sir. the rommittees have becn set up.
‘The Conferences have heen going on
for the past three yvears. For the past
three years Tamil Nadu has nct been
getting any water. More than three
lakhs of acres have remained fallow
consecutively for the past three years
In the district of Tanjavur alone. The
situation is very serious. Even the
Cauvery delta is becoming drought-
prone because of this,

MR. SPEAKER: Mr. Kclyanasun-
aram, you come to the main question.

SHRT M. KALYANASUNDARAM: I
am coming to the question. Because
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the Minister is new, I am trying to ex=
vlain to him.

MR. SPEAKER. That dispute has
been there for a long ¥me. Do you
think by the Question Hour, it can be
solved?

SHRI M. KALYANASUNDARAM:
My point is mere promise of commit-
tees will not help us. Will the Govern-
ment pursuade the Government of Kar-
nataka to release whatever water is
necessary for cultivation in the month
of June which is the beginming cf the
cultivation season in Tamil Nadu?
Will the Goveranrment of India pursuade
the Government of Karnataka tfo re-
lezse come water to commence the
cultivation?

SHRI SURJIT SINGH BARNALA:
Ever since 1884 during the British
period also thig dispute was going on.
Now we are taking active steps te
solve this problem.

SHRI M. KALYANASUNDARAM:
This is no answer. The Minicter has
not understnod question at 21l Don't
trv to blame the previous goverrment
to hide vour present inaction, Here
is a State which has been suffering
for the past three yvearg and 1  am
asking the Goverament whether they
will intervene ang see that some water
is released pending the dispute. Let
the committees give their report and
let the Government take its decision
at its convenience. But the cultiva-
tion must commence immediately. Will
something be done immediately?

SHRI SURJIT SINGH BARNALA:
I will look into the matter ard try to
see what can be done immediately.

SHRI TULSIDAS DASAPPA: 1
would like to draw the attention of
the hon. Minister whether he is aware
that more than once Karnataka has
spared waters generously to Tamfl
Nadu, PBEven during the days when
We were passing through drought in
Karnataka, looking to the difficulties
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of Tamil Nadu and purticularly Tanja-
vur District, Sir, is the hon. Minister
aware that we have spared sufficient
w ‘sr and we have given whatever
qu.atity is due to Tamil Nadu under
1.0 1924 Agreement which itself of
course is not an agreement wkhich is
rational and just.

SHRI SURJIT SINGH BARNALA:
The views expressed by the two Hon—
ble Members show how serious the

dispute is. We sare tryving o do our
best.

wEw WA : AL a1 WEH
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SHORT NOTICE QUESTION
Lock-out In N.C.AER.

S.N.Q. 1. DR. SUBRAMANIAM
SWAMY: Will the Minister of PAR-
LIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether the National Council
of Applieq Economic Research has
declared a lock-out; and

(b) if so, the reasons for which the
lock-out has been declared and the
demands that the employees have
made? '

THE MINISTER OF PARLIAMEN-
TARY AFPAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (2) Yes, The

JUNE. 20, 1877

Oral Answers 40

Council’'s Office at Delhi has suspended
work iwith effect from 30th May,
1877.

(b) The reasons for. suspension of
work, according to the notice put up
by the management, are “the prolor.g-
ed apitational methods resulting in
gheraos of the officers of the Council
and complete disruption of the normal
working of the institution.” The Em-=
ployees' union has on the other hand
alleged that ‘‘the management has
clampeq the lock-out to intimidate and
browbeat the workers who have been
demanding reinstatement of four
workers dismissed wrongfully during
the emergency and withdrawal of anti-
labour acts committed by the manage-
ment during the emergency.” '

Besides the basic demang cf the
Employees’ Union for reinstatement of
these four emplovees demands for the
lifting of lock-out and pavment of
salaries for the manth of May, 1977
have heen added after the cflce of
N.C.A.E.R. suspeaded work on the 30th
of May, 1977.

The management had terminated the
services of four emplovees, in terms of
their orders of apmnointment, after an
enouiry. These employees vvho were
interviewers were, according to the
management_ not found r.vesent 1n the
villages in which. according to their
schedule. they should have heen work-
ine. A dispute regardinz these four em-
ployees was raised hefore the Labour
Department of Delhi Administration
in December, 1975; it was taken up
in conciliation bty the Conciliation
Officer during January and February,
1976. But concilintion ended in failure.
The Delhi Administration, however,

did not consider the dispute fit for

reference to adjudication under the

"Industrial Disputes Act as. according

to them, the services of these emplo-
yees appeared to have heen terminat-
ed in accordance with the terms of

‘appointment. The employees there-
dfter, filed a writ petition before the

Delhi High Court in the year 1076

itgelf. leh matter ig thug sub judice.
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DR. SUBRAMANIAM SWAMY: 1
wyould like to tell the Minister that
there seems to be misgiving amongst
at least some of the employees that
the Labouy Minister himself seems to
be against a settlement. I have seen
some circular being circulated in this
area. I would like to know from the
Labour Minister what is his personal
view or the ministerial view on the
subject.

SHRI RAVINDRA VARMA: As
far as the Labour Minister is concern-
ed, he is always for the promotion of
a scttlement, so that such situations
are not created; and if created, do not
deterijorate. There is no truth at all
in tho statement that the Labour
Minister js interested in the lock-out
continuing. I may inform the House
that after the so-called lock-out was
declared, the employees’ union ap-
proached the Labour Commissioner of
the Delhi Administration for interven-
tion. The Assistant Labour Commis-
sioner, Delhj wrote to them on the 1st
of June itself, ie. the day after the
so-calleq lock-out was declared, re-
questing both the parties to come for
personal discussiong on the 3rd  of
June. The parties attended the pro-
Posed discussions on the 3rd of June,
in which the management was repre-
sented by the Registrar of the Coun-
cil. while the union was represented
by the general secretary. The discus-
sions were held before the Assistant
Labour Commissioner; and certain
proposals and certain suggestions have
been made by the Assistant Labour
Commissioner to the parties; and both
the parties have asked for time to
consider these recommendations. One
more thing I would say, in answer to
the hon. Member,

One of the questions that has now
arisen is about the pay for the month
of Mgy. The Canciliation Officer of
the Deli Administration has already
taken up the raetter with the .aanage-
ment of the Council on the 15th of
June and taken the initiative to see
that the pay for the month of May {is
given to the ~workers. Therefore,
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there 'is absolutely no truth whatever
in the statement, or the allegation, or
suspicion, or insinuation that the Lab-
our Minister is against the settlement
of thig dispute.

DR. SUBRAMANIAM SWAMY: In
view of the helpful attitude of the
Minister, and also in view of the fact
that the National Council of Applied
Economic Research is basically g re-
search organisation, or at least the
output of it ig research cutput. may
I know whether the demand of the
officers that they should also be in-
volved and be a party to the dispute,
is a feasible proposition and whether
the Ministry of Labour would recom-
mend to the management that the offi-
cers should also be included in these
negotiations?

SHRI RAVINDRA VARMA: It is
true that it is a research associatior,
as the distinguished Member, who is
also a distinguished Professor, is
awate, and research institutions have
to maintain certain standards in their
functioning. In fact, one of the com-
plaints ‘arose becauge some of the peo-
ple engaged in flelg research were not
found in their places, and this led to
the dispute, which is a long-standing
dispute. Ags far as the present ques-
tion is concerned, this happens to be
dealt with by the employees’ union,
and the employees’ union is one of the
parties with whom the Assistant
Labour Commissioner js having talks.

SHRI K. A. RAJAN: In the first
instance, if I heard the Minister cor-
rectly. he hag made a remark on the
lock-out as *so-callei lock-out™ I
would like to know whether it is a
lock-out or not 1 have some uppre-
hensions because of this statement of
the Minister, Secondly, I would like
to know whether after exhausting all
the regular procedures like négotia-
tions, conciliation, adjudication, gsing
to the court and all these things, there
would be, bi-partite negotiationg in thn
larger interests or the solution of the
industrial dispute.
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SHRI RAVINDRA VARMA: On the
first question, it is Quite true that he
heard me correctly, when I did use
the term *so-culled lock-out”, because
this is a matter on which there is a
dispute, The jinstitution itself has
taken the view that it is not an in-
dustrial establishment covereq by the
Industrial Nisputes Act, nor is it
covered by the Delhi Shops and Estab-
lishmentg Act. Actually, this jg one
of the questions raiseq in the writ
petition that is before the Delhi High
Courtl. Since this is a matter whicn
is sub judice and since the manage-
ment has taken one view and since
that is one of the questions which is
being considereq by the Delhi High
Court. I thought it desirable to call it
“so-called luck-out”. Secondly. ss far
as the question of bi-partite negotia-
tions is concernmed, we are always
in favour of negotiations. We
de not want to be an in-
tervening or meddling party. But it
is precisely when bi-partite negotia-
tions fail that the Labour Commis-
sioner intervenes and then the
methods that he has referred to come
into operation. In this case, the
Labour Commissioner failed in the
past. and his report was there. On
the basis of his report. the Delhi
Administration took the view that the
action taken by the management was
right, and, therefore. it was not a
fit case for adjudication. Against that
judgment or decision of the Delhi
Administration that it is not a (it case
for adjudication, the petitioners have
gone to the High Court and. therefure,
I said that the matter js sub judice

SHRI K. RAMAMURTHY: Since
the hon. Labour Minister hag statod
that this matter is sub judice only
with regard to four workers who
have already been sent out of employ-
ment, may I know whether the lock-
out ic going to be lifted and whether
the Lahour Minister himself justifies
the lock-out?

SHRI RAVINDRA VARMA: The
Labour Minister does not function on
his own. I have made no statement
about the lock-out, whether it is justi-
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fled or not justiied. When there ig
a lock-out and a complaint is made
by either of the parties, in this case
the employees' union, to the appro-
priate machinery, then the conciliatioa
machinery comes into motion. It is
coming into motion. The Assistant
Labour Commission called the two
parties and talked to them and he

has made gome suggestions for a
solution. The parties have said that
they want time to consider the sug-
gestions. We hope g solution will te
found.
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SHRI RAVINDRA VARMA: On
the first question, I would say that
the Council, according to our infor-
mation. employs 198 persons, inctud-
ing 59 officers. On the second ques-
tion, the enquiry was conducted in
1975. It was initiated by the Super-
visor and then continued by the Pro-
ject Leader. The employees concern-
ed were asked to explain their ab-
sence from duty which they did in
writing. Their explanation was ccn-
sidered and found unsatisfactory, and
they were found guilty of dereliction
of duty. Consequently, the Director
of the Council terminated their ser-
vices some time in December, 107% in
terms of their appointment letter
afier giving them one montd’s notice.
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ot gew WX weww : W
@ (WA CEFT qAEA AT
wA A W Y

SHRI RAVINDRA VARMA: I hzve
already said that we are always will-
ing to try to find a solution to every
dispute.

SHRI SAUGATA ROY: In .2rms
of the number of workers, it is a
comparatively small labour dispute
and so the management disputes that
it is a labour dispute at all. In view
of the fact that a memorandum has
been circulateq among Members of
Parliament by the employees talking
of some sort of hush-hush dea! bet-
ween the Labour Minister and the
management, I woulg like to as< the
hon. Minister whether his persenal
intervention is calleg for at this stage
so that he might himself act sx a
conciliation officer to bring about a
reconciliation between the employees
and the management gn this isvie.

SHRI RAVINDRA VARMA: 1 have
already said that there is nothing
hush-hush about it. If there wes any
such thing, 1 would not have given
such an elaborate answer. There are
nothing but insinuations in the hand-
bill with a fallacious caption. There
ig nothing more o it than thal. As
far as my intervention is concerned.
this is a very strange method that
somebody publishes a handbill with
a fallacious caption as I zaid. and
then, because there is such a hardbill,
I am asked to bypass the machinery
and act directly. I cannot bypass the
machinery when the machunery s
seized of it.
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JYAISTHA 30, 1809 (SAKA)

Written Answers 46

LT W FTET W §F FiF F AT
sy 21 9T 4G dw Seg gETAT wrar
gfz da7 A AT g I T AFET CFT
gRERAF 3T |

SHRI RAVINDRA VARMA: The
enquiry was conducteq in December,
1975. The Delhi Administration took
the view that the enguiry was con-
ducted in a proper manner and the
conclusion arrived at was juclified.
Precisely against this decision of the
Delhi Administration four emp'uyecs
have filed « petition in the High Court,
It is a matter which is lying in the
High Court. That is why I have said
it is sub judice. . want to assure that
the suggestions which the hon. Mem-
ber has made will be bornge in mind.

SHRI 0. V. ALAGESAN; Who is
the present Chairman of ‘he Institu-
tion?

SHRI RAVINDRA VARMA: Shri
Asoka Mehta.

SHRI DINEN BHATTACHARYA:
Even at this stage will the I.ibour
Minister consider it possible and neces.
sary alsa to intervene in such n way
that beth the parties come to a deci-
sion and the lock-out may be liited
at the earliest?

SHRI RAVINDRA VARMA: ] want
the lock-out to be lifted as early as
possible and I have already said so.
But when the Labour Commissinner
is dealing with the matter, if I make
a statement that I will intervene, will
it help a solution?

WRITTEN ANSWERS TO QUES-
TIONS

Winding up of Nationa] Seeds
Corporation

*101. SHRI F. H. MOHSIN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether Government propose to
wind up the National Seeds Corpora-
tion and establish State Seeds Corpora-
tions in the joint seetor;
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(b) if so, whether there will be re-
trenchment in the existing staff of the
National Seeds Corporation; and

(c) if answer to (a) and (b) are in
the affirmative, whether this could
hamper the production of the high
yielding varieties of quality seeds and
increase the cost of seeds”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
There is no proposal to wind up the
National Seeds Corporation. How-
ever, because of the establishment of
State Seed Corporations in the joint

Sector. both will have a complenen-

tary role.

(b) An exercise is being made to
ascertain if any staff wo'ild be render-
ed surplus; if so, how much.

(¢) The production of high yielding
varieties of seeds would not be ham-
pered; on the contrary larger quanti-
tieg of seeds at competitive cost would
be avallable to farmers.

Storage Capacity for Graing

*102. SHRI R. KOLANTHAIVELJ:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government propose to
secure g World Bank loan equivalent
t6 Rs. 200 crore for building additional
storage capacity for grains; if so, the
conditions for grant of such a loan
and the additional capacity envisaged:;
and

(b) the time by which the loan will
matetialise and additional capacity
built up?

THE MINISTER' OF AGRICUL-
TURE AND TRRICATION (SHRI
SURJIT SINGH BARNALA): (a)
Government have requested for World
Bank assistance in respect of a pro-
ject for construction of an additional

JUNE 20, 1977

Written Ansoers 48

storage capacity of 3.2 million tonnes
and also for pilot study of bulk hand-
ling, training etc., at an estimated coit
of Rs, 149.2 crores. Part of this
amount is expected to be provided by
the World Bank. The details about
the conditions of loan etc, will be
available only after final pegotiations
are held with the Bank and a dec:mon
taken.

(b) According to present indica~
tions, the loan is likely to materizlise
by the end of 1977 and the additional
capacity is expected to be completed
by 1980-81.

-

Grants to Private Institutions and
Schools in Delhi

«108. SHRI SUSHIL KUMAR

DHARA: Will the Minister of FDU.
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) up to what extent of percentage,
grants are given to the private educa-
tional institutions in Delhi and New
Delhi; and

(b) in the case of the amounts of
the grants being given is near about
100 per cent, what are the reasons that
the private institutions and schools are
not nationalised or their management
taken over by Delhi Administration?

THE MINWTER OF EDUCATION,
SOCIAL - WELFARB 'AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) As per provisions of the
Delhi School Education Act and Rules,
1973, the grant-in-aid is paid to the
recognised private -edycationsl insti-
tutiong in Delhi and New Delhj to the
extént of 95 per cent of the recurring
expenditord 'and 622 /3 per diat of
non-recurring expenditure, vig, pur-
chase of furniture, building ete.

(b) Voluntary effort in the fleld of
Education should be encouraged. As
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mied in (a) above, the managements
ll'e expected to meet 5 per cent of the
recurring expenditure and a gizeable
'liortivah of the non-recurring and capi-
tal costs,

Distribution of Fertilizers

*109. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Gdvernment propose to
review the existing system of distribu-
tion of fertilizers to farmers so as to
make it easily available to them at
reasonable rates; and

(b) if so, the broad indications of
any revision proposed in this regard?

THE MINISTER OF AGRICUL-
TURE ANDR IRRIGATION (SHRI
SURJIT SINGH = BARNALA): (a
and (b). No genernl review of the
existing system of a distribution of
fertiligers is contemplated at present.
The enstmg system of fertilizer dis-
tribution in the country is well orga-
nised and oriented towards ensuring
adequate availability of fertilisers to
farmers in all corners of. the country
in time and at reasonable prices. For
making fertilisers available in ade-
quate quantities and in time, increaseqd
domestic production and adequate im-
ports are being resorted to. Buffer
stocking of importeq fertiliserg is be-
ing done near the consumption areas.
More retail points are being opened.

" Alleged Discrimination against
Miss Rohini Khadilkar

*113. SHR1 VASANT SATHE: Will
the Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be pleas-
-ed to state:

.(8), whetber. Government are awace
of the alleged discrimination against
Miss Rohini Khadilkar in not allowia
her to participate in National Chess
Championship at Kottayam in spite nf

the protest lodged by the Government
of Maharashtra;

(b) if so, the facts thereof; and

(c) the action taken by the Govern-
ment in this regard?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTULE
(DR. PRATAP CHANDRA CHUN.-
DER): (a) to (c). Miss Rohini Kha-
dilkar was alloweq to participate in
the Nationa] Championship as per the
decisipn of the Central Council of the
All India Chess Federation taken on
April 15, 1977 at Delhi and endorsed
by the General Body of the Federa-
tion at its Annual General Meeting on
May 22, 1977 at Kottayam.

Allocation to Kamnataka for Fifth Plan
Period

*114. SHRI G. Y. KRISHNAN: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Ministry of Agriculture
and Irrigation have approved some
amount to cover the last three yea:s
of the Fifth Plan. 1976.77 to 1978-79
in favour of Karnataka State; and

(b) if so, development activities for
which the subsidy is to be given?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Central assistance is given to the
State Governments as block loans and
block grants for their Plans unrelated
to any specific Schemes. In the years
1976.77/77-78, a sum of Rs. 60.36/
62.93 crores was released/allocated %o
the Government of Karnataka far

'711; Plan. It is too early to give any
figures for 1878-79.

(b) As the assistance js given with-
out reference to the Schemes, the
development activities cannot be
identified.
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Proposal to remove Distinction
betweea Central Schools and State run
Schools

*116. DR. RAMJI SINGH: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state whether Government pro-
pose to remove distinction between
Cemtral Schools and Schools run by
the State Governments in view of the
fact that education has been placed in
the Concurrent List?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): Notwithstanding the fact that
‘education’ js now includeq in List
II1—Concurrent List of the Seventh
Schedule to the Constitution of India,
the State Governments will continue
to be primarily responsible for provi-
sion of schooling facilities within their
respective territorial jurisdictions,

The schools run by the State Gov-
ernments are meant to cater to the
needs of the local population and are
affiliated to the State Boards of
secondary Education.

The Kendriya Vidyalayas (Central
Schools) are meant primarily for
provision of education facilities to
children of transferable Central Gov-
ernment employees including Defence
personne] with common syllabi and
media of instruction. Thege schools
are affiliated to the Central Board of
Secondary Education.

Private Cashew Plantation in Kerala

°117. SHRI K. A. RAJAN:
SHRI P. K. KODIYAN:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether a Scheme of the Kerala
Government for raising Cashew Plan.
tation in Private Sector is lying befare
the Union Government for its approvsal
for more than one year; and

(b) i so. the reasons thereof?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). A Centrally Sponsored
Scheme for raising Cashew plantations
in 85,000 hectares of private lands,
and 60,000 hectares of Government
lands in different Stateg has beea
sanctioned by the Central Govern-
ment in December, 1976. Under this
Scheme, a total Central Assistance of
Rs. 1.25 crores has been approved for
Kerala, ag subsidy for plantation of
cashew in 25,000 hectares of private
lands ang 10,000 hectareg of Govern-
ment lands in a phased manner.

Committee to Inguire into Debacle of
Indian Players ia International
Games

*118, SHRI G. M. BANATWALLA:

SHRI MUKHTIAR
MALIK:

SINGH

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have since
appointed any committee to inquire
into the causes of debacle of Indian
players in the International Games;

(b) if so, the names and number of
Members of the Committee;

(c) the terms of reference of the
Committee; and

(d) the time by which the Commit-
tee will submit its report to the Gov-
ernment?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir.

(b) to (d). Do not arise.
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@ gfw ufawaw @t afafaw
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®qq FT WO & fegr & wfafa &
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() war STET WY TH AT AT AT
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8. FIT 1,32,19,000

9. AT, 1,24,04,999
10. gAT 27,31,000
11. AT, 1,02,18,198
12. IRNX 28,06,000
13. w47 46,57,440
14. AT 30,00,000
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Relmbiitventent to the '‘afieticss of
Rajewri Garden Fhais

971. SHRI D. B, CHANDRA CGOW-
DA:. Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the price of the DDA
(L1G) Flats at Rajouri Garden (G-8)
wag higher than the price of DDA
(LIG) Flatg at Prasad Nagar and
Kalkaji;

(b) if so, the reasons for this ano-
maly; and

(c) whether Government are consi-
derirg for suitable reimbursement to
the a'lottees of Rajouri Garden flats?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT : (a) Yes, Sir.

(b) The ditlerence in price of flats
arises due to difference in design,
plinth area and the rate at which the
work is awarded.

{c) No, Sir.

Memoranda from Individuals/Insti-
tutions of Maharashtra regarding
Education Policy

972. SHRI R. K. MHALGI1: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) how many representations and
memoranda have been received by
the Government gince 25th Mareh,
1977 from individualg ang institutions
of the State of Maharashtra in regard
to educational policy of Government;
and

(b) what action Government have
taken or propose to teke in respect of
the said representations and memo-
randa?
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* THE MINISTER OF EDUCATION, '
WELFARE AND CULTURE waw % ¥ fewen shen
: PRATAP CHANDRA CHUNDER):
(a). Government have received g large 974 Wo W ATCAW  qiN :
number of representations on National w1 fown s wemw st qepf
Policy from individuals and institu- =y Tz TATY ¥ FTAT T OF

tiong all over the country. Details of

these are not maintained separately .
for each State. (*) ;T AN (‘TW m) %

¥ wTETd Wit Y aga

(b) The Government of India have TN HEAT T AT A, I AYT A
S - s R s '

undertaken review of the National

Policy on Education. The suggestions « qraF7 fam A o FEra e
contained in these representations b g FIA F77 g :

will be kept in view while reviewing N

the Policy.

AT QA FY (Tewam) ® faarem At wm; A
¥ S () afz z1 A1 =% =wTem & w4
973. *ft wadw :  wm fim, FraaE Fr wE B Y
T weamw st wepfa 9=t o

T N oy T fr o wa (o WA wRE  WRY)
} N (%) =t (7). z® a= I AA-
(%) w1 o= & srATaTe FTO A 3 5 v fead d
oy & gt aeA T F afew FHATA & 1| ¥4 faarag WA #

¥ Iret ¥ g 6fer wered oF Tar fqarTm @ ¥ gwRfud
Rferr ma Aot F F; ek FE TEIE I AT AG g R

&, omp aga puty
g) afz N T 6 Complaint against Deputy Director of
Education, Delhi

975. SHRI SHIV NARAIN SARSO-
NIA: Will the Minister of EDUCA-
I % fau wr FEw IIW@ oA TION, SOCIAL WELFARE AND
CULTURE be p_]eased to state:

® £

(a) whether Delhi Administration
and Education Ministry have got com-
fre, aww wwaw Wit wepfa plaints against one Deputy Director of
, Education, Delhi Administration who
Wt (wo ww wr wR&AT) @ (%) committed excesses during the emer-

Wt f, wfed 7 wrwes wowy gency period;
¥ AT Eqﬂ' g (b) whether the same person got

promotion because he suspended
: many teachers in Darya Ganj Zone
(w) s/ = 33T without any reason;
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(c) whether one hundred teachers
havé ‘wiittén to Delh{ Administration
and- Education Ministry about the
misbehaviour - gnd excesses of the
Deputy Digector of [Education, the
then Educafior Officer Zone V (Boys)
Darya Gahj: and

(d) what action hag been taken by
the Ministry?- .

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):

(a) Yes, Sir.
(b) No, Sir.

{c) About 50 teachers have made
complaints recently.

(d) The matter is under investiga-
tion by the Delhi Administration (Edu-
cation Department). Delhi.

Yardsticks for provision of amenities
in Government A:commodation of
Cabinet Ministery

976. SHR] A. BALA PAJANOR:
Will the Minister of WORKS AND
HOUSING AND SsUPPLY AND RE-
HABILITATION he pleased tn state:

(a) the yardsticks in force for pro-
vision of airconditioning.  water
coolers, geysers, refrigerators and
lifts in the Government accommoda-
tion for Cabinet Ministers and funec-
tionaries of equal rank;

(b) the cases where the yardsticks
have been exceeded and reasons
therefor,

(¢) whether Government propose to
revise the yardsticks in conformity
with the emphasis on austere living;
and

(d) if so, the salient features there-
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND.
HABILITATION (SHRI snm*ﬁ
BAKHT); (a) and (b), There.is a
yardstick only for the free supply of
furpiture, furnishing and electrical
appliances like air-conditioning, water.
coolers, gavsers, refrigerators etc, This
is as follows:—

1. Ministers (whether of Rs. 38,500/~
Cabinet rank or
otherwise)

2. Deputy Minister Rs. 22,500/~

3. Speaker. Lok Sabhg Rs. 38,500/-

4. Dy. Speaker, Lok Rs. 38,500/-
Sabha

5. Dy¥. Chairman_ Rajya  Re. 28.500/-
Sabha

6. Members of the Rs. 38.500/-
Planning Commission

Chief Justice of the Rs. 38,500/~
Supreme Court of
India

=]

o

Judges of the Rs. 30.000/-
Supre:ne Court

The yardstick has not beep exceeded
so far as free supply is concerned.
There is a provision for charging rent
wherever any body wants any furni-
ture, furnishing in excess or the yard-
stick for free supply. Only Justice
A. C. Gupta had been supplied at his
request, furpiture/furnishing worth
Rs. 1647/- in excess of Rs 30.000/-
fixed for judges of the Supreme Court
of India. For this. Shri Gupta is pay-
ing hire charges plus the departmental
charges on the cost of the items
supplied in excess.

(c) At present there is no such pro-
posal, but the Ministers of the present
Government are practising self-impos-
ed austerity with regard to the use of

furniture. air-conditioners, etc.

(d) Doeg nof arise.
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Representation from Forest Seamen
Union, Andaman and Nicobar Islands

977. SHRI MANORANJAN BHAK-
TA. Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether Master, Greasers,
Firemen.cum-Laskar of the Forest
Department (Andaman and Nicobar)
are given lesser scale of pay than
their contemporaries working in
Marine Department (Andaman and
Nicobar) for the same work under
the same Administration and if so,
reasons for such discrimination; and

(by whether Andaman and Nicobar
Administration have received any
representation from Forest Seamens
Union and if so, action taken in this
regard?

X - 4

THFE. MINISTER OF AGRICULTURE
AND IRRIGATION (SHR] SURJIT
SINGH BARNALA): (a) and (b
The information ig being collected and
the same will be laig on the table of
the lL.ok Sabha.

Agricultura] Farms in Kerala

978. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

fa) the progress made in setting up
n-w agricult .ra] farms in the State
of K-rala:

{by whether the Government of
Kerala have sought 2ny financial
assistance for this purpose from the
Central Government; and

(c) if so, the reaction thercto?

THE MINITER OF AGRICUL-
TI'RE AND IRRIGATION (SHRI
SUURJIT SINGH BARNALA): (a) to
(¢), The Government of India do not
have any proposal to set up new agri-
cultural farms in the State of Kerala,

In their annual plan proposalg for
the year 1977-78 the Gowernment of
Kerala had made a provision of Rs. 10
lacs for getting up a new district agri-
cultural farm in Idduki district. The
Planning Commission have agreed to
a provision of Rs. 380.20 lacs for crop
husbandry as a whole in the State’s
annual plan for 1977-78. Necessary
funds to set up the farm would pre-
sumably be founq from within this
provision by the State Government.

Rise in price of rice in Kerala

980. SHRI RAMACHANDRAN KA-
DANNAPPALL]. Will the Minister
of AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether after the lifting of
emergency there has been increase in
the open market price of rice in
Kerala State and consequently the
ofl-take of rice from the ration depots
has also increased; and

(b) if so, the steps taken and the
pelicy of Government in this regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
There has heen an increase in the open
marke: price of rice and off-take from
the ration shops in Kerala but this is
mainly a‘tributed to the commence-
ment of the lean months in Kerala
from Xlarch 1977 onwards when ithe
off-take generally shows an increasing
trend.

(b) The allotment of rice to the Go-
vernment of Kerala was stepped up
from one lakh tcnnes allotted for the
month of March, 1977 to 1.25 lakh
tonnes per month for April and May,
19797 and was further increased to 1.35
lakh tonnes for the month of June,
1977. Keeping in view the over-all
availability of rice in the Central Pool,
the relative needs of the other dcficit
Stales and other relevant factors, it is
the policy of the Central Government
to make maximum possible allotments’
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of rice to the Kerala Government to
meet il's reasonable requirements of
the public distribution system.

Promotion of Senlor Demestic Science
teachers to PG.T.

98!. SHRI M. RAM GOPAL REDDY:
Wiil the Minister of EDUCATION.
SOC!AL WELFARE ANp CULTURE
be pleased to state:

(2) whether Senior Domestic
Science teachers of Delhi Administra-
tion Schools who attend and qualify
three consecutive ‘Summer Institutes’
will be considered for promotion to
PGT (Home Science) or they will be

promoted automatically to PGT
scale;

(b) whether all Senior Domestic
Science Teachers who have already
completed two consecutive ‘Summer
Institutes’ will be given opportunity
of attending third ‘Summer Institutes’
arranged by the State Institute of
Education, Delhi Administration dur-
ing current summer vacation; and

(c) if so, the number of teachers
who have already completed two
consecutive ‘Summer Institutes’ and
who will be attending the third con-
secutive ‘Summer Institute'?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUNDER):
(a) According to prescribed recruit-
ment rules, Home Science teachers who
are having B.Sc. (Home Science), B.Ed.,
as their basic qualificationg and have
pursued a condenszd course in Home
Science through three consecutive
Summer Institutes satisfactorily, are
eligible to be considered for promotion
on the basis of merit-cum-senicrity.
The question of their automatic promo.
tion does not arise.

(b) The State Institute of Education,
Delhi Administration, has not organis-
ed any Summer Institules on the lines
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of condensed courge as defined in ans-
wer to Question (a) The Summer In-
stitutes organised during the 1975-76
were intended to prepare Home
Science Teachers to take up tailoring,
embroidery, bakery and confectionery
as Work Experience in schools under
the new pattern of Education. The
first Summer Institute on the lines of
a condensed course is being organised
only from this year. The question of
providing opportunity of attending
third Summer Institute, therefore, does
not arise.

- (¢) Since the Summer Institute on
the lines of condensed course is being
organiseq for the first time thig year.
the question of completing two con-
secutive Summer Institutes does not
arise.

Senior Drawing Teachers Grade in
Gevernment Aldeg School

982. SHR1 YADVENDER DUTT.
Will the Minister of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether senior drawing teachers
in Government Schools have been
getting P.G.T. grade since 1872 but
the same has been denied to the
senior Drawing teacherg working in
Government aided schools and teach-
ing XI class;

(b) if so, what are the reasons of
this disparity; and

(c) whether a memorandum in this
regard has been pending considera.
tion before the Education Ministry
since long and whether any action
has been taken in the regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUNDER):
‘a) No, Sir.

(b)'Question does not arise.

(c) The matter is sub judice as the
writ petition filled by the drawing fea-
chers is still pending in the Court.
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Acute Water Problem in Rura] Areas
in Asansol and Durgapur Sub-
Division

985. SHR] ROBIN SEN. Wili tke
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleas2d to state:

(a) whether there is acute water
problem in the rural areas in Asansol
and Durgapur Sub.Division in Burd-
wan District particularly in the Sche-
duled Castes Mohallas and due to this
scarcity of water, many peop'e die
due to cholera; and

(b) if so, what action Governmont
propose 1g take for the removal of the
water scarcity in those rural areas?

THE MINISTER OF WORKS AND
HOUSING AND SUI'PLY AND RE-
HABILITATION -SHRI SIKANDAR
BAKHT). (a) and (b). Informaticn
ic teing collecteq and will e laid on
the Table of 1the Sabha.

Blue-Print for the Supp'v of Pctible
Dringking Water

926. SHR] CHITTA BASU: Wil :h-
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether Government have since
frrimulated a blue-vrint for the sug-
P’y of potable drinking water for all;
and

(b) if so, the main features of such
Scheme?

THE MINISTER OF WORKS AXND
HOUSING AND SUPPLY AND RE.-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b), Water Supply
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is a State subject. The State Govern-
ments formulate and execute water
supply schemes in both urban and
rural areas according to the prioritics
drawn up by them. Funds are pro-
vided for the same in the State Sector
of the Plan.

In so far as urban areas gre con-
cerned, about 80 per cent of the popula-
tion has already been provided with
safe drinking water suzply. The posi-
tion of water supply in rural areas is
more acute and, especially, in about
1,13,000 villages which have been
identified as problem villages, i.e,
villages, which have no source of
water within a distance of 1.6 kms.
villages where water born diseasss are
endemic and villages which have dis-
solved impurities like chlorides, flori-
des, iron compounds of hazardous
nature in their water. These villagas
are to be covered by the State Govern.
ments under the Minimum Needs
Programme.

The Centre has embarked uron #
plan in the Central Sector to deal with
the oroblem of providing water in the
p-chlem villages in  addition to the
Plan allocation in the State Sector.
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Drought in Bankura, Purullia
and Burdwap Districts

988. SHR| SHYAMAPRASANNA
BHATTACHARYYA: Wi]] the Minis-
ter of AGRICULTURE AND IRRIGA-
TION b2 pleased to state:

(a) whether the attention of the
Government has been drawn to the
acute drought condition prevailing in
the districts of Bankura, Purulia and
some non-irrigated areas of Burdwan;

{b) if so, the reaction of Govern=-
ment thereof; and

(c) the steps taken to supply food-
grains there?
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THE MINISTER OF AGRICUL-
TURE AND ]RRIGATION (SHRI
SURNT SINGH BARNALA): (a)
Yes, Sir.

(b) The Government of West Bengal
have reported that they are fully
aware of the situation prevailing in the
districts and are providing adequate
relief - to the distressed population.
During 1076-77, they sanctioned Rs.
214.80 lakhs, Rs, 116.11 lakhs and
Rs. 12.59 lakhs to the District Officers
of Bankura, Purulia and Burdwan res-
pectively for execution of Test Relief
Works and Food for Work Programmes.
During the period from 1st April, (1977
to 12th May. 1977, the State Govern-
ment sanctioned Rs. 50.25 lakhs for
Bankura, Rs. 47.00 lakhs for Purulia
and Rs. 1.00 lakh for Burdwan gis-
trict for relief works. Foodgrains as
gratuitous relief are also being distri-
buted in badly affected areag covering
about 66,600 beneficiaries per month.
The State Government is keeping close
watch over the situation prevailing in
these districts and are prepared tc
undertake all possible measures to
meet the same, The State Government
has reported that during 1977 till May,
the rainfall recorded in these districts
had been favourable and more than
what was recorded in the correspond-
fng period last year. The State Go-
vernment has the margin money of
Rs. 661 lakhs to meet natural calama-
ties The Cenfral Government has
not yet been approached for Advance
Plan Assistance so far.

(¢) The requirements of wheat and
milo for public distribution in West
Bengal are being met in full. The
State Government have been informed
that they canp draw additional quanti-
ties of wheat and milo required by
them over and above the monthly allot.
ments directly from the Food Corpora-
tion of Indla without waiting for for-
ma] allocation from the Central Go-
vernment, The allotment of rise from
the Central Pool has since been stepped
up, The Central Government have
been allotting 500 fonnes of milo to the
State Government on the basis of their

demand for issue in Purulia district
but no off take by the State Govern-
ment has been reported by the Food
Corporation of India against the
allocations.

Development Plap of Sarai Khalil,
Delhi g

989. SHRT KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the residents of Sarai
Khalil Delhi were shifted from that
place;

(b) whether Government have re-
ceived some representations from
them regarding rent and providing
mosques etc;

(c) if so, the action taken by Gov-
ernment thereon;

(d) whether Government propose
to settle them again in Sarai Khalil;
and

(e) if so, whether Government
have revised the plan of Sarai Khalil
so that all of them can be settled
there?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) Yes, Sir.

(c) Land méasuring 200 sq. yds. has
been allotted by DDA for a mosque at
Inderlok.

(d) and (e). The gereral policy of
the Government is to resettle all those
who were evicted from residential
areas in the same areas or in their
vicinity after proper redevelopment.
The policy for Sarai Khalil will be a
part of this programme as far as
possible.
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Paddy Procurement Rate and its
Free Movement

990, SHRI GANANATH PRADHAN:
Will the Minister of AGRICULTURE
sta‘e:

(a) whether there is any proposal to
enhance the paddy procurement rate
by the Central Government from the
cu.tivators, which was fixed up
earlicr; and

{b) whether the Central Govern.
mernt have received any repres>ntation
frcrm the farmers and the State
Governments to allow the {ree
mov:ment of paddy from one State to
the other as it is done in the casc o
wihaat?

THE MINISTER OF AGRIZUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a).
No_ S.r.

(» Government have rsceived cel-
tain representations to the effect that
free movement of paddy may be allow.
ed from one State to the other as in
the case of wheat. The matter will
be considered at the time of formulat.
ing the new Kharif policy for the next
marketing season 1977.78 commencing
from October, 1977,

Pe-mission to Government Employees
to Share Accommo jation with MPs.

91 DR BAPU KALDATE: Will
the i.qister of WORKS AND HOUS.
ING AND SUPPLY ANL REHABILI
TATION b~ please! to state:

(a- whether Governmoant have
given permission to Government ea:-
ployecs to share accommodation with
Mer..>2rs of Parliament;

(i1 if so, since when this permission
was granted: ard

(c¢) if not, what steps are beiwng
taken against those Government em-
ployees who share these accommods.
tions?
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THE J\INISTER OF WORKS AND
HOUSIN. AND SUP:LY AND RE-
HAB" ITATION (SHRI SIKANDAR
BAKHT): ia) No, Sir.

(b). Does not arise.

(c) Action against officers sharing
accommodation unauthorisedly is taken
in accordance with the provisions of
the allotment rules when specific cases
of unauthorised sharing are noticed.
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Unrest in Ed2cational Institations

934 SHRI S. R. DAMANI: Will the
M.aister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) the nature of unrest in educa-
tional institutions at several places
since the lifting of emergency,

(h) what are the grievances of the
¢tudents and or teachers concerned
and what action is taken thereon; and

(¢) whether any national policy is
being worked out to maintain peace
in Universities and other educational
institutions, and if so, its broad
fecatures?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (¢). There have been
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several cases of disturbances in edu-
cational institutions during the last
2-3 months. At some places there
have been violent incidents involving
assaults, gherao, demonstrations,
strikes etc. The demands of students
include postponement of examina-
tions, revival of students unions, pro-
motion to next higher classes without
examination and readmission of stu-
dents expelled during emerge cy.
The demands of teachers include im-
provement in service conditions and
action against authorities who are
alleged to have committed excesses
during the emergency.

While the situation is being watch-
ed, the State Government have be=n
requested to look into the represen-
tions and complaints made by the
students and teachers and to take
immediate action for the redressal of
the legitimate grievances. They have
been requested to initiate action
immediately so that an atmosphere
conducive for the maintenance of
peace can be created by the time the
educational institutions reopen after
the summer vacation,

Productivity of Land

995. SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government are taking

any steps to maintain productivity of
land;

(b) whether any instructiong have
been issued to different agricultural
universities of the country in this re-
gard; and g

(c) if so, facts thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir,

(b) and (c¢). No specific intsruc-
tions have been issued to the Agri-
tural Universities. However, the
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Agricultural Universities are conduet-
ing research on the maintenance of
productivity of land as part of their
normal research programme, as a
result of which recommendations on
the balanced useq of fertilisers and
application of micro-nutrionts, ete.

have been evolved.

Narmada Watery

99¢. PROF. P. G, MAVALANKAR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
State:

(a) whether the Narmada Waters
Issues is stil] before the Tribunal fer
further hearings and arguments;

(b) if so, the broad outlines of the
progress of work completed so far,
and the time-limit by which the Tri-
bunal is to give its judgement:

(c) whether a fresh move is a foot
for amicable settlement of this long
standing dispute among the 4 States
of Gujarat, Madhya Pradesh, Mahe-
rashtra and Rajasthan, by referring
the who'e matter to the new Prime
Minister for his Award:

(d) if so, broad details thereto; and
whether Government have urged the
Tribunal to expedite its work of hear-
ings and judgement?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI

SURJIT SINGH BARNALA): (a)
Yes, Sir,

(b) The party States, namely, Gu-
jarat, Madhya Pradesh, Maharashtra
and Rajasthan have argued the initial
stage of the case. Further argu-
ments by Gujarat are now proceed-
ing. The Tribunal has indicated that
it might submit its report in a year
or thereabout.

(¢) No, Sir.

(d) The question does not arise in
view of the reply to (¢) above.
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The Tribunal has iadicated that every
effort is being made by it to complete
the work as expeditiously as possitle,

Price for Precurement of Basmati
Rice

997. SHRI GHULAM MAHAMMAD
KHAN:

SHRI K. MALLANNA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Union Government
have fixed new prices for procure-
ment of basmatj rice for the Centra]

pool:
(b) whether arrivals of basmati

rice in market are much lower than
last year; and

(c) it so, the rates Government
have fixed for the basmati rice, State-

wise?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Yes, Sir. Prices for pro-

curement of basmatj rice have been
fixeq in respect of Punjab and Hary-
ana. Market arrivals of basmati rice
during 1976-77 season have been less
as compared to arrivals during the
1975-78 season.

(c) The prices for procurement of
basmati rice for the Central Pool for
1976-77 season for Punjab & Haryana
have been fixed as under:—

(Price per quantal)

State Superior Superior
Basmati Basmati
Grade-I Grade-11
Rs. Ra,
Punjab 17550 172-50
Haryana . 17§50 172°50
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Abolition of State Farms

999. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the attention of the
Government has been drawn to a
Statement made by the Union Home
Minister saying that the State Farms
like Suratgarh should be distributed
to small peasants and wanting to do
away with State Farms and coopera-
tive farms with mechanisation;

(b) if so, gist of the statement and
the reaction of the Government; and

(c) whether this jg likely to affect
the existing State farms and the
working of the Public Undertaking
like the State Farms Corporation?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The reference presumably is
to the remarks of the Union Home
Minister in the Seminar on “Planning
and Implementation Systems™ at the
Indian Institute of Public Adminis-
tration, New Delhi on the 25th April,
1977. As the Union Home Minister
had clarified in the beginning of his
speech, his remarks were made in
his personal capacity and not as the
Union Home Minister,

(¢) In view of (a) and (b) above,
question does not arise.
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Diseasey of Coconut Trees

1000. SHRI M. N. GOVINDAN
NAIR: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

{a) whether Government are aware
that coconut trees are affected by
tropical diseases in Kerala;

(b) whether the State Government
has any scheme or proposal to fight
this menace; and

(¢) if so, Central Government's
attitude to this proposal?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The Government of India are aware
of the fact that coconut trees in Ke-
rala are affected by a discase cailed
“root-wilt” which is a slow and
debilitating disease.

(b) and {c). Ycs Sir Bared nn
the proposal submitted by the State
Government, the Government of
India have sanctioned a Centrally
Sponsored Scheme for rejuvenation
of disease ang unproductive coconut
plantations in Kerala and the outlay
approved is as detailed below:—

Rs.
1977-73 7 066 lakhs
1978-79 32 343 lakls
ToraL : ;:&;:k—hs

Procurement of Rain Affected Wheat

1001. sHRI D. D. DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any orders have been
issued by his Ministry relaxing speci-
fications for procurement of rain

affected wheat for the marketing sea-
son 1977-78.

(b) it so, whether this will affect
storage of these procured grains; and
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(c) whether precautionary steps
have been taken in storage of such
rain affected grains?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (c). The Government of India
have relaxed the specificalions so0 as
to provide for the procurement of
rain affected wheat. The storability
of such foodgrains is comparatively
less and all necessary precautions are
being taken for proper storage of
these stocks.
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Implementation of recommendation of
National Commission on Education,
1965

1005. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased te state:

(a) what steps, if any, were taken
by the erstwhile Central] Government
and the State Governments to imple-
ment the recommendations of the
National Commission on Education,
1965, in regard to primary and sec-
ondary education;

(b) positive results of the steps
taken so far; and

(c) what stepa, if any, are being
contemplated by the Government to
implement the Directive Principles of
State Policy on free and compulsory
education for all the school going
children under the age group 6—147

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a): The major recommenda-
tions of the Education Commission in
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regard to primary and secondary
education accepted by the erstwhile
Government nave heen incorporated
in the National Policy Resolution on
Education. The relevant provisions
of thig Resolution are under various
stages of implementation by the Cen-
tral and State Governments.

(b) More important of the posi-
tive results are the following-

The enrolment ratios of children in
primary and 1niddle classes have in-
«<reased from 781 and 33.5 per cent
respectively in 1968-89 to 87 and 39
per cent respectively for the children
in the age groups 6—11 and 11—14.
Primary education has been made
free in schools run by Government
and local bodies in all States of the
country. It is also free in middle
schocls in all States except for boys
in Orissa, Uttar Pradesh and West
Bengal. Various measures such as
provision of mid-day meals, supply
of frec uniforms, stationary and equip-
ment to poorer sections of population
hav-~ been adopted by States to at-
tract students to schoeis and to retain
them. Academic reforms such as
multiple entry, better evaluation
procedures, revision of curriculum
with emphasis on teaching based on
envirorient have also been advocated
in t-is megard. The States have
taker measures to improve the sta-
tus and emoluments of teachers and
to confer upon them adequate and
satisfactory service conditions. The
teach~r education programmes are
constantly reviewed to improve their
contont and quality, Regional lan-
guaces have beoen adopted as the
medium of instruction wupto se.
condary sthge and the three-
laguage formula with local modifi-
cations have heen acrepted for imple-
men'ation  in all the States. The
syllabus has been revised ang the
curricula have been improved in
their content. The teaching of work
experience, science and mathematics
on a compulsory basis have been ad-
vocated. Rura! talent scholarships
have been introduced to promote

equalisation of educational opportu-
nities.

(¢) The Government are preparing
a time bound plan for universalisa-
tion of elementary education with the
objective of fulfilling the Directive
Principle.

Increase in prices of houses py D.D A

1006. SHRI BIJOY KUMAR MON-
DAL: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the previous authori-
ties of the DDA had enhanced the
prices of houses exorbitantly; and

(b) the steps being taken to bring
down the prices on no profit no loss
basis?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT):(a) and (b). It is true
that an element of surcharge was add-
ed in some cases. The pricing policy is,
however, under review.

Charges arzainst Registrar, Regional
Engineering College, Durgapur

1007. SHRIMATI BIBHA GHOSH
GOSWAM]: Will the Minister of EDU.
CATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether there is a police case
against the  Registrar Regional
Engineering College, Durgapur on the
charge of defalcation of college funds
but stil] he is performing his duties
in the college; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF EDUCATION,
SOCJAL WELFARE AND CULTURE
(DR. 'PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) The Board of Governors are
being requested to consider the mat-
ter and take appropriate action.
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Tendu jeave trade

1008, SHRI SHEO SAMPAT: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleaseg to state:

(a) whether Government are aware
that the main profession of Adlvasis
in Uttar Pradesh in Mirzapur district
is Tendu leaves;

(b) whether Government are aware
of numerous sufferings of these Adi-
vasis due to nationalisation of tendu
leave trade; and

(c) whether Government propuse
to de-nationalise the tendu leave
trade for the benefit of the wecaker
sections of society i.e. Adivasis and
if so, the salient features of the pro-
posal?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No sir. Adivasis collect Tendu leaves
only from last Week of April to first
Week of June and do many other
jobs durmg the rest of the year.

(b) Tedu Patta Trade in the State
was pationalised to safeguard the in-
terest of Tendu Patta labourers i. e.
Adivasis and labourers of different
castes as they were not getting pro-
per wages from the contractors be-
fore nationalisation,

(c) There is no proposal a* rresent
by the Government to de-nationalise
Tendu Patta trade,
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Scheme to Rehabilitate Persong under
Gadgil Assurance

1010. SHRI M. RAM GOPAL RED-
DY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to re-
fer to the reply given to Unstarred
Question No, 7718 on the 28th May,
1972 regarding rehabilitation of dis-
placed persons under Gadgil Assura-
nce ang state:

(a) whether the scheme to resettle
1221 families found eligible under
Gadgil Assurance has since been fina-
lised;

(b) if so, the broad outlines thereof;
and

(c) the time likely to be taken in
finalising the scheme?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHR! SIKAN-
DAR BAKHT). (a) In respect of 323
families, the Delhi Development
Authority has finalised schemes to re-
settle them on the same sites,

(b) and (c). The Delhi Development
Authority will draw up schemes for
the resettlement of the remaining
residential squatters after detailed
physical survey and finalisation of
the zonal/Implementation plans of
the areas.

Groundnut Production in Gujarat

1011. SHRI PRASANNBHAI
MEHTA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether for the last two years
the groundnut production in the State
of Gujarat has been much less than
before; and

(b) if so, the main reasong for
this?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJITT SINGH BARNALA). (a)
Groundnut production in the State in
1975-76 had reach e¢q a record level
of 20.3 lakh tonnes; according to the
available information, output in 1976-
77 is somewhat Jower than that in
1975-76 but exceeds production im
preceding years.

(b) Does not arise.

Panel on production of Cotton
Oilseeds and Pulses

1012. SHRI RAMANAND TIWARY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Government have
set up a panel to go into the problems
of stepping up the production of cot-
ton, oilseeds and pulses; and

(b) if so, the composition of the
panel and date for the submission of
its report?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b)). The Government of India
had set up a Special Group under
the Chairmanship of Secretary to the
Government of India in the Depart-
ment of Agriculture for drawing up
a plan of action for increasing the
production of Cotton, Edible Oilseeds
and Pulses during the year 1977-78
and also suggest long term measures.
The other Members of the Special
Group were:

1. Director-General. JCAR & Ex-
officio  Secretary, Department of
Agricultural Research & Education,
New Delhi,

2. Secretary, Planning Commi-

ssion, New Delhi,

3. Secretary, Department of Food,
New Delhi.



4 Secretary, Department of Tex-
tilies, New Delhi,

%  Secretary, Department of
Civil Supplies & Cooperation, New
Delhi.

6. Chief Economic Adviser to the
Government of India.

7. Agricultural Commissioner to
the Government of India.

8. Joint Commissioner (Com-
mercial Crops), Department of
Agriculture, New Delhi,

9. Joint Commissioner (Cotton),

Department of Agriculture, New
Delhi.
10. Joint Commissioner (Food

Corps). Department of Agriculture,
New Delhi The Sepecial Group
submitted its report on 16.5.77.
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Wheat from Belgium

1014. SHRI R. V. SWAMINA-
THAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether India is also getting
4,000 tonnes of wheat from Belgium
under a bilateral programme for food
aid;

(b) 1t so, the reasons for getting
this aid when the country is sufficient
in the wheat production;

(c) whether any such agreemont
has been made with other countries
a'so; and

(d) if so, the reasons for the same?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (d). India is recervirg from Bel-
gium a quantity of 4,000 tonnes of
wheat as food aid which the latter
had allocated to India under their
1975-76 Food Aid Programme. No
food aid agreement has been con-
cluded with any other country for the
current year so far.

Guidelines for appointment of
Professor of eminence in various
Universities

1015, DR. MURLI MANOHAR
JOSHI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the U.G.C. has fram-
ed any guidelines for the appoint-
ment of Professors of Eminence in
various Universities;

(b) whether certain appointments
as Professor of Eminence have heen
made in Delhi and J.L.N. Universities
during last one year; and

(c) if so, the procedure followed
in these appointments? '

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) ¥Yes, Sir.

(by No Sir,
(c) Does not arise.

Seiting up of Employment oriented
University in Midnapur

1016 SHRI SAMAR GUHA: Wwill
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether various representa-
tions including those by the Govern-
ment of West Bengal, were made for
setting up an employment-oriented
university in the District of Midna-
pur, West Bengal, after the name of
one of the builders of Bengal, late
Iswar Chandra Vidyasagar;

(b) whether the U.G.C. discussed
the matter many times earlier, and
recently as wel] in meeting held in
April, 1977; and

(c) if so, the steps taken by the
Central Government to quicken the
procesg for setting up such a univer-
sity?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Yes, Sir., The
establishment of a University is a
matter within the competence of the
State Government. However, a Uni-
versity established after June, 1972
will be eligible to receive financial
assistance from Central sources only
if it is declared fit for this purpose
by the University Grants Commis-
sion, under Section 12A of the U.G.C.
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Act, 1956. Accordingly, the Govern-
ment of West Bengal had requested
the Commission to consider their
proposal to set up a new University
at Midnapur. The Commission, in
April 1977, decided that this propo-
sal needs further discussion with the
State Government.
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Measures to curb floods jn Assam

1018. SHR] NIHAR LASKAR: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to refer to
the reply given to Unstarred Ques-
tion No. 2025 on 30th August, 1976
regarding Brahmaputra Flood Con-
trol Commission and state the steps
being taken by the present Govern-
men! to prevent the damage that is
being caused by the floods in Assam
State every year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Be-
-ides continuing to provide adequate
funds by way of loans for the Brah-
maputra Flond Control Commission
to implement works which are of
immediate nature and which cannot
wait the formulation of comprehen-
sive Plan as also those required for
carrying out necessary investigations
programmed by the State for prepa-
ration of the comprehensive plan,
the Government of India is consider-
ing enactment of u Bill for setting
up of the Brahmaputra River Board
by the Central Government. One of
the important functions of the Board
proposed in the Bill is carrying out
surveys and investigations and pre-
paring Master Plan for the control
of floods, bank erosion gnd improve-
ment of drainage in the Brahmaputra
Valley.
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Age of Fewigralns with F.CIL

1019. SHRI K. N. DASGUPTA:
'Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the average age of Fooq Cor-
poration of India’s existing stocks of
foodgrains;

(b) what ateps are proposed to be
taken to prevent this from going up:
and

(c) at what leve] it is proposed to
maintain buffer stocks of foodgrains?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
About 15 months.

tb) Keeping in view the need for
turn over of the stock, as far as
possibie the old grain is moved first
to the comsumption points in prefer-
cnce t0 the new grain and efforts are
made to issue such olg grain first.
Furthepr various measures have also
been taken by the Government with
a view to increase off-take of food-
grains through public distribution
system.

(c) A Technical Group headed by
the Union Food Secretary was ap-
pointed by the Government to go
into all aspects of the buffer stock-
ing of foodgrains. It has reeom-
mended that 3 minimum buffer stock
of 12 million tonnes should eventu-
ally be built by the end of the Fifth
Tlan. However, it also took the view
that keeping in view constraints of
resources and the storage acrommo-
dation, the buffer stock for the next
two three vears may be taken on 3
slightlv lower figure of 10 million
tonnes. This will be over and above
the operational stock required for the
maintenance of the Public Distribu-
tion System. The report of the
Technical Group is being examined
by the Government,

Fishing Harbowr at Paradeep Port

1020. SHRI SARAT KUMAR KAR:
Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state;

(a) whether the project report for
construction of fishing harbour at
Paradeep Port hag been received by
the Government; gnd

(b) if so, the reasona for the pro-
ject being delayed inspite of the
prospect of earning handsome foreign
exchange by exporting prawn?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT sINGH BARNALA). (a)
Yes, Sir.

(b) There is no undue delay, as
suich projects require elaborate ex-
amination, both technical and finan-
cial by various Ministries/State Go-
vernments, etc.

Basic Education to Adualt women

1021. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether ag per recommenda-
tion of the Committee opn Status of
Women, g scheme to provide basic
education to adult women was sanc-
tioned; and

(b) if so, in which part of the
country thig scheme is in operation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER). (a) No, Sir.

(b) Does not arise.
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wat (%10 wam =ww) : (F) TrIq
ATETH ¥ W ®IA IATg H
afg F7A ¥ a0 g gwa & waw
/g W17 3T WA OF wvTE 97
FUEA X g | ITAH |WFL &
QARTY, WO 97 JQIEA T TAET
¥ e AATYAT & ®7 ® wfaag
LN S

ITAeT WFE F wAATY, fawy ¥%
it g 2w ¥ fafma st ovrg A9
Y O FT IQTIA - AT 27,000
fesr fazr =% 43.000 f&T
frer 7 ¥w A TEwArT grar &
fer 7 far ¥ 3Iwrzx ", fowd
F% AqL & AT FTAT 60,000
fazz Y A9 § 1976 § AMAT
70,000 fo=t fazr  a% %Y afg 4
stfs . W7 qroftor AT FTRT WA
¥ AUT  F WATA  F WS Iged
LA

(7) gaReig F1T0 FF am™T-
fag-aifar ¥ & afvads, g=-
qgfa , aaracn 1 wrEAfE FEATEY
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¥ wew ¥ amifas sy few
ara € 1 zafaw wEer ww Ay
T ® & grwfas myOy F e
afe ®TFTTOr A F@T AT mFAT A

(7) w7 7 7y gy @@y
Arfa afaarT & g 47 7 TTew £ Afx
¥ frow fagra * =9 ¥ 9zv &t
fafer 31 =% waavw § ceEEw
a9 JIT KT A7 | FHT FA & fAqU
UF FATH FTAFA 2 HFFAL, 1975
7oAt fEar wm oar ) T ww AT

-~

a7 Fzrd AT AW & FAQE &7
T0 I g ¥ fAu g 3o
a7 7Tsg qvEral ¥ wfafafedr ¥
qrrae 7 Fearg wuffeg  sfafr &
quHET d3% W fawrr frar smoar
i 93T @1 F1 379729, famior
qIiYTeq, AT FArAT, W W fawa
g fagg &

Inquiry into alleged suicide by
D D.A. empioyee

1024. SHRI R. K. AMIN: Will the
Minister of WOKKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether ap employee of Delhi
Development Authority committed
suicide by leaping from 17th flooyr of
Vikas Minar because he was not re-
lieved by tie DDA to join new ap-
pointment:

(b) if so, whethey Government
have conducteq any inquiry to look
into the incident: ang

(¢) if so, findings of the inquiry
and what immediate action has been
taken against the officials responsible
for the circumstances leading to
committing suicide by the employee?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). Information is
being collected.

LSt 3
1025. st FUTEAT WX QIR

1 Ffe oz fa=r welt ag aF T AN
Fo Faw fE

(%) &1 A7 qZT AT A
WTE R dumfzgi AT gsm 7 2949
wafg g § ;W

(&) swFTe &=amre &7 fawTH
FrAFfaq s FEaEt ¥ @
g AR R owmw §oATE
X1 TE g AfE gy zEEw, v
g7 qrey arr wfw qv o7 a3
e qr WY famr fadvr Ffead &
I Hq&

tfe o frart wlt (R groim
frg xomen ) @ (%) W (@),
qIAT UHA KT AT @ g 1T qIfAA
qaTvY T AA-GIF X @ I
JTOAT )

URYA & TET § O & qe?

g

1026. st waww : Fu71 fawin
o7 uram aa qfa ot gaaiy o
ag AT F1 gW FN =

(%) ¥ 7rerg @ wiaFw
arE ¥ 9 & g F7 gfaar mie
9T AATGATT AR G

(=) 5 wra) *7 qear, feelt

Jgt I | oATE gt IqEew Y
g, A=
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(w) s & @@t wa ®
TE F 9T €} sgFeqr FEA ¥ fag
T AW ®N fErar wgma
frw arx &1 frare g aar ag #m
¥4 A6 U & Krqar ?

faatn atz wram aarqfa wic
gratr  mant (s fAwt aex)
() & (7). =AIa7 wHT Fr A0
W 2 aqr mar vEx r o
I ORATTAT

agEr afafral w1 gwisy

1027. s WIAvEC AW TR :
vfa wix frad &t 7z a7+
Fqr a1 7

%3

(%) #;ar w7yre &1 fa=iw
ggaTr Afafrmr #1 qAaEA FA
F ¥,

() afz zi. a1 am  "FEm
afafmt & T F1 wrare A
L1104

() 71 faziv * grEmm Gt
w wzam atafaar a1 qAaza fran
AT F

it wix frang weat (st QOO
fog wowrert) @ (F) Ux  waw
sz A Fa ¥ fAo aafaw
sfa Agerit wo Atz T m-
T3 TTIT FEIL Fra FrgifeaA
fear A1 777 oF grAAT FTEAWW 2
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atfew Ffg  IerEw wmw g
gqrifsa @amfedt & ag =wrr #1
gt & fF & 10 feddrer #r
qfzfe & Anqw 2,000 g+Rar =ew
qa ®1 RIT HATA A> |

(w) fagrz s %
qa1 ¥ wrafaw gfa mzerd ww
Figrafent wAT A% T OHrAT 9%
wfzy 78 71 a8 2

w7 93w # wEo qfEd @
qEWl a7 aWiA w1 wEEA

1028. s &= WA FqT
fratl @t s Ay qfa v gEaw
T TZ TAT4 H1 39T F94 (4 F9377
qeq §EM § arEgmm qfraran v
qTAT T fA0 A7 AR AT
T T g4  A¥Y FEA F
fAa fra gramd 9v fa=wic F7 @i

2

famtnr v gmm T g w
gratn wwEt (ot feweaw @)
qeq 93 O/ 7,77,000 A TTATIU
F 7 7.73.000 A @1 gE
g " g7 wAe T frmoan g
qeq q¥w ATEE a9 qfear #7
OTATR F4A 9ATZ 374 & fa0 FIW
I TE 2

Study of Youth Clubs in West Ger.
many, Yugoslavia, US.A,

1029. SHRI R. KOLANTHAIVELU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have stu-
died cases of purposeful contribution
by youth clubs in West Germany,

qrHTT

Yugoslavia, U.S.A, etc. in constructive
activities;

(b) if so, the salient features there-
of;

(e) whether Government propose
to consider measureg for channelising
the youth energies of this country
for speeding up the country’s deve-
lopment; and

(d) if so, whether Government pro-
pose to bring ‘orward a National
youth policy for purposeful mobilisa-
tion of youth for nation building ac-
tivities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHOUN-
DER): (a) No, Sir.

(b) Does not arise.

(c) and (d). There sre a large num-
ber of programmes aimed at chan-
nelising the energies of the youth
in developmental activities. These
include Na*ional Service Scheme,
National Cadet Corps Nehru Yuvak
Kendras, establishment of Work Cen-
ires n-om-fo-mal ruca‘in for the zge.
group 15—25, etc. Before the Gov-
ernment can take a derision regarding
formulation of a National Youth
Policy, it seems necessarv to  have
videranging consultations with edu-
cationalists, soc:al workers, represen-
tatives of wo'untary organisations
working in the field of vouth servi-
ces and youth leaders. The Ministry
is taking steps to ho'd such consul-
{ations,

Science Curriculum workeg out by
N.C.ER T

1030. SHR1 VASANT SATHE: Will
the Minister of EDUCATION. SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether the NCERT has wor-
kXed out a new science curriculum
based on the immediate environment
and actual li‘e problem; and

(b) if so, salient features thereof?
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THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) In classes I to V, environmental
studies has replaced *“Science” as a
subject. This is to highlight the ap-
proach laying stress on the environ-
ment. For classes I and 1I, the con-
tent of study includes units of instruc-
tion from the immediate social, phy-
sical. and biological environment such
as Our home, Our neighbourhood an'
Our school ete.

For classes III to V, the subject En-
vironmertal Studies is organ.sed In
units corresponding to some segment:
of environment. For example in
class III, some of the units are cartii.
sky, the weather, soil and its relation;
to crops, force work and energy mate-
rials and their properties, livind
things, human body, nutrition and
health etc.

Environm.ental studies aims at en-
abling children to observe their en-
vironment and to enrich their expe-
rience, thereby developing skills such
as observing, communicating, mea-
suring, experimenting, etc.

Revamping of Sahitya, Sangeet and
Natak Akademies

1031. SHRI VASANT SATHE: Wil
the Minister of EDUCATION, SOCIAIL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether there is a proposal un-
der consideration of the Government
to revamp /restructure Sahitya Akade-
my, and Sangeet Natak Akademy; and

(b) if so, salient features thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTVJRE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). While t" -re is
no single proposal under consideration
for restructuring Sahilya Akademy
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and Sangeet Natak Akademy, the
question of improving the functioning
of all the three Akademies is a con-
tinuing concern of the Government.

Rationalisation of Grants to Uni-
versities

1032, SHRI VASANT SATHE: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether some Universities serv.
inz the needs of predominantly urba-
nites are given grants at higher rate
than those serving semi-urban areas:
and

(b) if so, what action is proposed to
rationalise the award of Central grants
to Universities”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) According to the infor-
mation furnished by the University
Grants Commission, universities serv-
ing the needs of predominantly urban
population are not given grants at
higher rate than those serving s:emi-
urban areas.

(b) Doc¢s not arise,

Complaints regarding State Awards

1033. SHR] SIHiIV NARAIN SAR-
SONIA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Drcihi Administration
and Education Ministry have received
complaints regarding the State Award
for the year 1176-77: .

(b) if so, what steps have been
tairen by the Delhi Administration
and the Ministry in this regard: and

(c) whether some awards are being
given on the basis of Political pres-
syure?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). A few comp-
laints have been received by the Delhi
Administration and are being examin-
ed by them.

(c) No, Sir.

Modernization of Bullock Carts

1034. SHRI G. Y. KRISHNAN: Wili
the Minister of AGRICULTURE AND
IRRIGATION be pleased 4o state

‘a) whether Government propose
1t~ modernise the bullock carts witk
1ubher  tyres and  existing wooden
woeel;

tb) whether the country has surplus
rubbLer production; and

.1 if so. the policy of Govern-
ront to utilise the surplus rubber to
nianufacture rubber tyres for the
lenefit of the poor farmers in the
country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to

The information is being rollect-
and will be laid on the Table of
tho House by the concerned Ministry.

Cases of Excess over Yardsticks pro.
vided for Government Accommoda-
tion for Ministers

1035. SHRI A. BALA PAJANOR:
Wiil the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

{a) expenditure incurred or pro-
posed to be incurred in respect of
al‘crations, additions, renovations,
“arnishings. distempering  etc. in  the
Government accommodations  for
Cabinet Ministers and functionaries of
equal rank since the last two months;

th) break-up of the above expend:-
ture according to each individual
Minister;
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(c) the yardsticks in force in this
regard and the extent to which yard.
sticks have been followed; and

(d) cases of excess over yardsticks
and reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND QE-
HABILITATION (SHRT SIKANDAR
BAKHT): (a) and (b). As in tne
statemrent laid on the Table of the
Sabha. (Placed in Library. See No.
LT-405/77].

(c) and (d). There is a yardstick
only for the free supply of furniture,
furnishing and electrical appiicances
like airconditioning, water-ccoiers,

geysers. refrigerators etc. This is as
follows: —

1. Ministers whether of
Cabincet rank or nrhcr-

wise . . R«. 138,500
2. Deputy Min‘ster Rs. 22,500
3. Speaker. Lok Sabha . R-. 38.500
4. Dy. Speeker, Lok Sa-

bha . . . . Re. 38,500
s. Dy. Chairman. Rajva

Sabha . . . Rs. 138,500
6. Members of the Plan-

ning Comm‘*:sicn . Rs. 38,500
7. Chief Yustice of the

Suprem: Cour: of In-

dia . . . Rs. 138,500
8. Tudge- of the QupremrL

Court " R:. 30.0c0

The yardstick has not been exceeded
so far as free supply 1is concerned.
There is a provision for charging rent
whenever anybody wants any furni-
ture, furnishing in excess of the yard-
stick for free supply. Only Justice
A. C, Gupta had been supplied at his
request, furniture/furnishing worth
Rs. 1647/- in excess of Rs. 30,000/-
fixed for Judges of the Supreme Court
of India. For this, Shri Gupta is
paying hire charges plus the depart-
mental charges on the cost of the
items supplied in excess,
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Residential Accommodation for Staff
of Partlamentary Parties

1036. SHRI A. BALA PAJANOR:
Will the Minister of WORKS /AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the existing facilities for pro-
viding Government residential ac-
commodation to staff working in the
offires of the Parliamentary Parties
and Groups:

(b) the criteria laid down for pro-
viding such accommodation; and

(c) whether Government prozose
to tiberalise such facilities?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI! SIKANDAR
BAKHT): (a) and (b). Generallv
Government residential accommodi-
tion is made available to the :tafm of
the recognised polit.cal parties in
Parliament to the extent of 33 1/3 per
cent of their total strength. However,
political parties in Parliament having
a strength of less than 50 membe:s
but recognised by the Speaker are
allotted one set of rooms in Vithal
Bhai Patel House. Normallv, allot-
ment made tn them is a doube suite
or 2 single suites. Garages/servants
quarters are also allotted on demand
subject to availability.

(¢) There is no such proposal.

Casual Labour working in Forest
Department of Andaman and
Nicobar Islands

1038. SHRI MANORANJAN BIIA-
KTA: Will the Minister of AGRI-
CULTURE AND IRRIGATION bhe
pleased to state:

(a) the number of Casual Mazdoors
working in the Forest Department
under Andaman and Nicobar Ad.
ministration and how long they
have been working giving yearwise
break-up separately; and
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(b) whether there is any proposal
to bring them under regular scale of
pay and if so, when?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b), The infomation is being collect-
ed and the same will be laid on the
Table of the Sabha.

Extens'on of Dairy Development
under Oper.:tion Flood to Kerala

1039. SHRI VAYALAR RAVI:

SHRI RAMACHANDRA
KADNAPPALLI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleascl t
state:

(a) whether the Government have
decided to extend the dairy develop-
ment programme under the ‘Opers-
tion Flecod Phase II' to the State of
Kerala; and

(b) if so. the main featurcs of the
scheme and progress made ‘n its im-
olementation?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) A
proposal for implementation of a Pro-
ject for Milk Production and Market-
ing in Kerala is under consideration.

(b) The main features of the
scheme are as under:—

(i) Establishment of a fceder ba-
lancing dairy in a suitable location.

(ii) Expansion of existing Erna-
kulam Dairy Plant,

(iii) Programme for stimulatirg
milk production through provision
of improved inputs such as feed
and fodder, artificial inseminaiion

and health facilities for the animals.

(iv) Programme for organisation of
rural milk producers into co-opera-
tive mocieties for assuring g more
rercunerative price for the milk.
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The State Government has been re-

quested for early preparation of pro-
ject feasibility report.

Tl § W | e wyaray

Time Capsule

1040. SHRI HARI VISHNU
KAMATH: Will the Minister of EDU-
CATION AND SOCIAL WELFARE
AND CULTURE be pleased to refer
to the reply given to Unstarred Ques-
tion No. 149 on 6th April 1877 regard-
ing Time Capsule and state:

(1) whether Government have fina-
lized course of action regarding un.
earthing of the Time Capsule embed-
ded in the earth near Red Fort, Delhi
some three years ago; and

(b) if so, the pattern and details
thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): +(a) and (b). The matter ic
under consideration.

fasufyan farafegras & @w-
g # omad

1041. Tro 71AAT fAg @ #T0
foat1, @RI weOT WYY WeRta
gAr 77 IATA T Far Fa fF
gz grpr frsafwar fasafagea
F omorzet A1 s F Ao Aar
FATE F7 @ 27

fren, Awme Tweqme WX wesfa
weal (Mo WA W ARL) ¢ IN
F T WA JOAE age g
dar4 9T 1971-72 § ®EE I
T 2, faas sacaer  wrsd-TAa
fqr wareEr & Wi ® Wl "R
¥ oy g w  foow fagw
wFe Wl R |

1042. To FHENAREW Tieq :
=N Iy

71 frmrior witt wrane aan gfer st
gRate et 77 AT F1 3T F 4T %
() 21 3w ¥ gordl WAl ®
RIF G GrF FT IHT IT7H TG § ;

() oF et FyqEar faadi e ;

(7) 77 9T=AT qFAST  FIAAT
T 217 TR AT ArEl ® A F 9T
T TEEYT FIAT HAT ZMT; WIT

(7) afz i, AT 77 gAveE ¥
T Fraarer 74 71 A= g ?

frat sl wam T gft Wk
gram wat (s freweowem) ¢
(%) g™ (@). =TT 1.13,000
am ¢ foaw cofw ewA WA 1.6
fEaATarTr & ¥ET FE 9qUAT I W
TE & mwaar F1E qr &Y Frarg
T 2 fag 4w ¥ fac qfua
THAT T |

() Wz (=) . gndor w= qfad
FT CFIAAR  HTANFAT  FEFW A
ofer fear war £ @ oigEl 9=-
FGT FTHAAT F @ W7 |
I ALET AFIUAT KT FTIHeuAT
T o wfaw @ wfaw ami w6
gifeT @ I@ w=m #@ F fag
FIH I3 W B

FZ T o g9 7 greAn froaw
F wfafa awegr a&@@ o™i § o
FT ATATGHAT HT THET & g FA
F fau 3= &3 ¥ ow Qe
ST F O
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Proposal to introduce Grain Shops at
Work Place

1043. DR. BAPU KALDATE: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whether Government propose
to introduce grain shops at work
place at subsidised rates 1o check
price rise; and

(b) whether this scheme is likely
to be made compulsory for the private
employers too?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SITRI
SURJIT SINGH BARNALA): (a) and
(b). The distr:bution of foodgrains
within a State is the responsibility ol
the State Government concerned. Thc
opening of ration/fair price shop ai
any particular place within the State
ang choice of the agency 10 tun the
shop is a matter for the State Gov-
ernment to decide. The full needs of
the State Governments with regard 1o
wheat and milo are being mel by
the Central Government and the issue
prices fixed by the Government of
India for these iwo grains already
carried an element of subsidy., Th:
State Governments have also been
advised to open more ration/fair price
shops in industrial areas and wor'
sites where large number of labourers:
are involved, in order to make the
grains available as clogse as poss.ble

to the people.

Introdauction of Total Prohibition

1044. SHRI F. H. MOHSIN:
SHRI G. M. BANATWALLA:
SHRI SKARIAH THOMAS:
SHRI MANGAL DEO:

Will the Minister of EDUCATION.

SOCIAL WELFARE AND CULTULE
be pleased to state:

(a) whether total Prohibition would
be brought into effect in the whoele
country;
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(b) if so, by what time; and

\¢) whether Government intend to
introduce total prohibition in the
Uniun Territories immediately?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Government's
policy on prohibition is already en-
shrined in Article 47 of the Constitu-
tion as a Directive Principle of State
Policy. Pursuant to this, a minimum
programme for achieving reduciicn
in the consumption of alcoholic beve-
ranges was introduced from 2 October,
1975. Further measures to step un
the tempo of the programme and to
wean people away from the evils of
the drink habit would be considered
at the next meeting of the Central
Prohibition Committee in consultation
with the representatives of the State
Governments and Union Territories
as the production, manufacture, poi-
session, transport, purchase and sale
of intoxicating liquors is a Statc sub-
ject.

Damage due to Demolition in Delhi

1045. SHRI SUSHIL KUMAR
DHARA: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) the extent of damage o prc-
perty, life, and honour of the citizens
of Delhi and New Delhi by the demo-
lition squads, and other means of
falling houses, building, temples,
shops, other constructions during the
period of Emergency:

(b) to what extent the authority
of the DDA, the NDMC, the Delhi
Municipal Corporation and other
bodies was wantonly exercise and
with what justification;

(c) action being taken by the Gov-
ernment against thosc who culpably
misused the powers vested in them;

and

(d) remedial action being taken by
the Government to undo the wrongs?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (d). The matler is
before the Fact Finding Committee
already set up to collect all available
information in respect of demolitions
etc., that had taken place in Delhi
-during the period of emergency.

Dowry

1046. SHRI R. K. AMIN: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) how many cases of victimisa-
tion have been detected so far during
the last three years vearwise: and

(b) what concrete steps Government
have taken 1o curb thig social evil?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) As implementation of
the law is within the jurisdiction of
the State Government, statistics in
this regard are not available with or
maintained by. the Central Govern-
ment.

(b) As recommendeq by the Com-
mittee on the Status of Women in
India, the Government have declared
the taking und giving of dowry as
violation of Government Servants’
Conduct Rules for Central Govern-
ment emplovees, and the State Gov-
ernments have been advised to take
similar action.

(ii) In order to make the cxisting
law more effective, the State Gov-
ernments of Orissa, Bihar, West Ben-
gal Haryana, Punjab and Himachal
Pradesh have amended the Dowry
Prohibition Act, 1961. More stringent
penalties for evasion of the provisions
of the Act, and penalty for denying
conjugal rights to the wife for not
bringing sufficient dowry, are some of
the provisions that find a place in
some of these Acts. The states of

Bihar and Himachal Pradesh have
made the offences under the Act cog-
nizable, .-

(iii) As a part of the programmes
of the National Service Scheme and
the Nehru Yuvak Kendra Programme
launched by the Department of Edu-
cation, efforts are made to highlight
the harm done by various social evils
including the dowry system.

(iv) Anti-Dowry Publicity is being
carried out by the information media
of the Ministry of Information and
Broadcasting, particularly through the
Radio, Field Publicity Units and the
Films Division. -

2. However, voluntary effort must
supplement the steps taken by Gov-
ernment so as to tackle the evil effec-
tively.

Subsidised Housing Scheme for Indus-
trial Workers

1047. DR. VASANT KUMAR
PANDIT: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

fa) whether it is a fact {hat the
Government's scheme for subsidised
housing for the Industrial Workers
starteq in 1952-53 was based on the
salary limit of Rs. 350-00 per mcnih;

(b) whether the Government of
Maharashtra and many Industrial
Housing Co-operative Societies have
approached the Government to in-
crease the limit to Rs. 750.00 per
month; and

(¢) what decision has the Govern-
ment taken on this issue?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.
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(b) through no such request was
received from Industrial Housing Co-
coperation Societies, different requests
were receiveq from the Governments
of Maharashtra, Gujarat etc., for rais-
ing the income limit to a level vary-
ing from Rs. 600/- to Rs. 1000--.

(c) It was not found possitle to ac-
cept the requests.

Less by F.CL due to Laxity in Ad.
ministrative Control ..

1048. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether every ye¢ar Fooj Cor-
poration of India is losirg several
crores of rupees owing to laxitv in
administrative control, non-recovory
of dues from agents and muilers, nnd
irregular accounting;

(b) if so, the facts thereof; and

{¢) what is the total amount lost
during last three years by Fced Cor-
poration of India?

THE MINISTERX OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No.
Sir.

(b) and (c). Do not arise.

Opening of New Universities

1049. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government have de.
cided to open new universities in the
country this year; and

(b) if so, the description thercof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND COULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir.

(b) Does not arise.
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Reorganisation of D.D.A.

1050. SHRIMATI MRINAL GORE:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government propose
to reorganise the present Delhi De-
velopment Authority; and

(b) if so, what are the rrausons for
these changes?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). No re-orga-
nisation of the Delhi Development
Authority is *3thg contemplated a:
present by the Government.

Fishing Harboupy on Maharashtra
Coast

1051. SHRIMATI MRINAL GORE:
Will the Miaister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether a number of fishing
harbours on Maharashtra Coast have
L. 0. immobile due  to  irregular
operution of dredgers; and

(b) whether there is any proposal
to provide additional subsidy to the
Bomba., Port Trust on this account?

THE MINISTER OF ACGRITUL-

~JRE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA):- (&
No. Sir.

(b, No, Sir. But a firhing harbour
for Rs. 405.72 lakhs at Sassoon Docks,
Bombay has been sanctioned by the
Government of India in March, 1977,
which includes a sum of Rs. 11 lakhs
towards initial dredging.

Youth Organisation for Country’s
Development

1053, SHR] S. D. SOMASUNDA-
RAM: Will the Minister of EDUCA-
TION. SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government are aware
of a number of youth organisations
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seeking to play & big role in the
country’s development,

(b) whether Government propose
to integrate the workings of such
organisations for a coordinated and
meaningful utilisation of Yyouth
energies with time bound plans; and

(c¢) if so, the concrete guidelines
envisaged and the target dates for
implementation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) No, Sir.

—_— .
(¢) Does not arise.

Problem of growing urbanisation

1052. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased {o
state:

(a) whether the problems of grow-
ing urbanisation which have been
discussed threadbare at various Hous-
ing Ministers' Conferences year by
yvear have been ultimately analysed:

(b) if so, the concrete measures
taken or porposed to be taken for
arresting population proliferation in
urban areas;

(c) the present position in regard
to encouragement of growih centres
and satellite towns; and

(d) broad outlines of time-bound
plans, if any, in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir. and they
are continually under review.

(b) The measures being taken at
present are for controlling the rapid
growth of the large cities and for
developing smaller cities and towns
with a view to achieving decentralisa-
tion and a more balanced settlement

pattern.

(¢; Though urban development is
essentially a State subject, the Central
Government has been providing
financial assistance under the Schemes
of Integrated Urban Development and
Development of the National Capital
Region, introduced during the 5th
Plan period, to supplement the re-
sources of the State Governments for
the development of growth centres,
satellite tfowns, etc. The total num-
ber of cities and towns assisted so
far is 23. With regard to easing the
pressure on the cities of Calcutta,
Delhi, Bombay and Madras, the urban
areas assisted include growth centres/
satellite towns such as Haldia and
Asansol in West Bengal, Meerut,
Gurgaon, Alwar and Panipat in the
National Capital Region, New Bombay
in Maharashtra and Maraimalaj Nagar
a satellite town of Madras.

(d) Integrated Urban Development
Programmes have beepn drawn up by
State Governments in respect of the
cities and towns assisted by the
Centre. These programmes cover
various sectors of developmeni such
as area development, housing. other
physical and social infrastructure such
as water supply and sewerage, trans-
portation. education, health, etc. The
programmes generally have five year
phasings and have to be implemented
primarily with the funds of the State
Governments and the implementing
agencies.

Siteg and Services Scheme

1054. SHRI S. D. SOMASUNDA-
RAM: Wil: the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
sate:

(a) the present position in regard
to Sites and Services Scheme’® for
solving the housing problem;

(b) the amount investeg by the
Centra] Government for the scheme
and the contributions made by the
State Government;
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(c) the assistance given or pro-
mised to be given by the World Bank
and the conditions appurtenant to
such assistance; and

(d) the extent to which such assist-
ance has been utilised?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKKHT): (a) The Sites and Ser-
vices Scheme as presently envisaged
is intended to provide developed plots
for the allottees to build houses aof
their own.

(b) The Central Government has
not formulated any scheme for finan-
cing projects of Sites and Services.
The Housing and Urban Development
Corporation Limited has sanctioned
loan assistance of Rs. 4.001 crores for
financing 13 sites and services
schemes received from the States of
Gujarat, Madhyva Pradesh Maha-
vashtra, Punjab and Uttar Pradesh.
The total cost of the projects is
Rs. 4876 crores and the balance
amount would be met by the borrow-
ing agencies.

(c) The International Development
Association, an affiliate of the World
Bank, has agreed to extend credit to
the Madras Urban Development Pro-
ject, which has a component of sites
and services also. It is understood
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that the conditiong
finalised yet.

have not been

(d) As the credit has not yet become
effective, the question of its utilisa-
tion does not arise.

Aduly Ilitersey

1055. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of EDUCA-
TION. SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the present position of adult
illiteracy in India and the achieve-
ments ris-a-i*is Plan targets for its
liquidation;

(b) whether Government are satis-
fied that the effortg made so far will
lead to achievement of the goals; and

(¢) if not, whether Government
propose to motivate and energise all
sections of society including bureau-
crats, technicians, pusinessmen etc. to
participate in well conceived pro-
grammes of non formal education for
illiterate adults?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). According to
1951, 1961 and 1971 Censuses, the
number of literates and illiterates in
the country are as under:—

(Figures in crores;

1951 1961 1971
Ag:-Group Literates INiterates Literates Illiterates Literates Iliterates
5+ 553 24166 10° 55 26°73 16714 30°72
(18-31°,)  (81:69",)  (28:30"%)  (71'70.u; —'_;;_-45";; "(_(;:JJ
15 4° 15§ 1739 7+ 19 18-70 10°83 20'95§
(19°26",)  180°74%,,  (27°76%)  (72:24%)  (34°08% (65:92%)

No plan for liquidation of illiteracy
was prepared by the Central Govern-
ment. The Education Ministry has
held extensive discussions with educa-
tionists and adult education field

workers with a view to preparing a
plan of massive programme of adult
education. Such a programme would
involve ull sections of society interest-
ed in adult education,
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Small farmers Development Ageney
and Dreught Prone area Programme

1036. SHRI P. RAJAGOPAL
NAIDU:
SHRI K. MALLANNA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether establishment of Small
Farmers Development Agency ig pro-
hibited in districts where the drought-
prone areas programme is implement.
ed: and

(b) whether the Government are
considering to lift this prohibition®?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The Small Farmers' Development
Agency does not operate in the areas
covered by the Drought Prone Areas
Programme in part of a District or a
whole District, to avoid duplication.
However, the same benefits are avail-
able to the identified small/marginal
farmers and agricultural labourers
under both the schemes.

(b) Does not arise.

Use of Natural Manure by
Agriculturistg

1057. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

ta) whether Government are en-
couraging the agriculturists to use
cow dung etc. and other natural
manures; and

(b) if so, the incentives given to
them?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) The major incentives to the
farmers include the following:

(i) Subsidy on installation of

gobar gas plants (25 per cent on
small plants, 20 per cent on bigger

plants, 33 per cent for Community
plants and 50 per cent for plans sget
up in hilly and tribal areus).

(ii) Availability of compost
through:

(a) mechanical compost ‘plants;
and

(b) sewage and sullage schemes

around towms. These schemes afe

subsidised in the construction/
installation stage.

(iii) Demonstration-cum-~training
camps for farmers organised through
recognised Farmers’ Associations.
Additonally, prizes are given to
Panchayats and Ilocal bodies for
doing best composting work.

AT § F-w@H & TR W
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Central Sanskrit University for
Western Region

1059. SHR] VASANT SATHE: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plcased
to state:

(a) whether there is a proposal to
establish Central Sanskrit University
in Western Region:

(b) if so, whether Government
would consider location of such Uni-
versity at Ramtek near Nagpur and
name it ofter the great Sanskrit poet
Kalidas;

(c) whether some Sanskrit scholars
have approached the Government for
location of Sanskrit University at
Ramtek: and

(d) what is the reaction of Gov-
ernment to the proposal?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUR-
DER): (a) No, Sir.

(b). Does not arise.

(c) and (d). A proposal was made
in March, 1875 that Ramtek should
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be considered for the location of a
Sanskrit University. This proposal
was forwerded to the Government of
Maharashtra, who have stated that
when they decide to establish a Sans-
krit University they would then con-
sider Ramtek as a possible place of
location.

D.D.A. L1G, Flats at Harl Nagar,
New Delhi

1060. SHRI G. Y. KRISHNAN: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the draw was held on
24 August, 1976 {for allotment of
D.D.A. Flats under Low Income Group
Rajouri Garden (G.8), New Delhi;

(b) whether the price of the Flats
was fixed in the name of Rajouri
Garden whereag the actual allotment
has been made for the Flats in Hari
Nagar. an arca surrounded by barren
fields and unauthorised colonies and
the Flats, so called Rajouri Garden
(G-8), do not exist at all;

(¢) if so, the rcasons therefor; and

(d) the measures Government pro-
pose to take to refix the price of the
Flats in view of the arca at which
the flats are situated and the sub.
standard material used therein?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) and (¢). Yes, Sir. It is reported
that the location of these Flats falls in
Zone G-8 which as per the report of
the draft Zonal Development Plan
is called Rajouri Garden and that as
per the Plan the surrounding areas ate
earmarked for development to provide
for open space High Schools, Hospi-
tals and housing.

(d) There is no proposal to refix

the price of these Flats. The material
used are as per specification,

Sugar Industry
1061. SHRI G. Y. KRISHNAN: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:



133  Written Answers JYAISTHA 30, 1899 (SAKA) Written Answers 134

(2) whether the Sugar Industry is
going to be nationalised;

(b) whether Sugar Exports have
stopped;

(¢) whether Dual Pricing System
of Sugar ig removed;

(d) whether complete decontrol of
sugar distribution will be introduc-
ed; and

(e) whether protection to Sugar
Industry will be abolished?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): &)
The natjonalisation question has been
dealt with in considerable detail in
the Report of the Sugar Indu:try
Enquiry Commission, submitted in
February, 1974. Copies of the Report,
along with action taken note, were
placed before the Parliament in
August, 1974, There are a number
of complexities and any decision will
have wide ranging implications, It
wili, therefore. take some time to come
to a final decision.

(b) to (e). Exports in the calendar
vear 1977 uptil 31st Mav were 2054
lakh tonnes. The various issues relat-
ing to exports duel pricing. decontrol,
etc. will be taken into account when
Governmen' next consider its suaar

policy.

Coconut Board

1062. SHRI K. A. RAJAN:
SHRI p. K. KODIYAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether a scheme for consti-
tuting a Coconut Board on the lines
of other commodity boards, prepared
by the Kerala Government has been
forwarded to the Union Government
for its approval long back; and

(b) if so, hurdles in its approval?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) The proposal is under considera-
tion in consultation with the main
Coconut growing States.

Request from Kerala for increage in
monthly quota of rice

1063. SHRI K. A. RAJAN:
SHRI G. M. BANATWALLA:

Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Kerala State Gov-
ernment has asked the Centre to
increase the monthly quota of rice
from June onwards; and

(b) if so, how much is the increase
asked for and Government's reaction
thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). A request was made by the
Minister of Food and Civil Supplies,
Kerala on 4th May, 1977, for increas-
ing the allotment of rice from the
Central Pool to Kerala, from 1,25 lakh
tonnes, allotted for the month of
April, 1977, to 1.50 lakh tonnes, for
the months of May, June and July,
1977. The requirement of rice for
the month of June, 1977 was sub-
sequently worked out by the Kerala
Government as 1.64 lakh tonnes. No
increase in the allotment of rice for
May, 1977 was agreed to. The allot-
ment of rice for June. 1977 was in-
creased to 1.35 lakh tonnes. For July,
1977 also, Government w:ll try to
maintain the allocation of rice at the
level of 1.35 lakh tonnes.
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Payment of compensation by D.D.A.
to private plot owners

1066. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether D.D.A. took possession
of the land and ploig owned by pri-
vate parties in the last 2 years for
the use of resettlement colonies, with-
out either providing them alternative
accommodation or making payment of
compensation;

(b) whether Government have re-
ceived such complaints:

(c) if so, whether Government
propose to compensaie the owners; if
50, how; and

(d) what action Government pro-
pose to take against the officers who
forcibly occupied such land?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a; to (c). Information
is being collected.

(d). This will depend on the infor-
mation that Government will get on
(a) and (b).

Profit earned over the guction of plots
by DDA

1067. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the number of plots auctioned
by D.D.A. in Delhi in the last three
years and the number of plotg allot-
ted in the game period;

(b) how much profit has been earn-
ed by DD.A, over the auction of
these plots in three years;

(c) the amount of Bonus paid teo
the employees of D D.A. on account of
the profits in these years;

(d) whether the number of flats
constructed by D.D.A. is much less to

maintain even the status quo of the
housing problem in Delhi; and

(e) if go, whas gteps Government
propose to take to golve the housing
problem in Delhi?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT):

(a)

Category of Plots No.of No. of
Plot Plots
auctioned allotted

Residential . 695 14140
Industrial 565 2070
Commerical . 420 408

«b". Information is being collected.

¢y The year-wise payment of
bonus made to the employees of 1the
Delhi Development Authority is as
under: —

Year Amoun:
Paid
(Rs. in
lakhs)

1973-74 23 58
1974-75 - 2745

1975-76 . the pay-
ment o°

bonus was

disconti-

nued.

(d) Delhi Development Authority
has reported that no precise survey
has been carried out by it to assess
housing problems in Delhi from the
point of view of Delhi Development
Authority’s own housing schemes.

(e) Delhi Development Authority
is constructing houses for persons in
MIG. LIG, Janta and CSP categories.
In eddition, Delhi Development Autho-
rity and the Delhi Administration have
given land to the Group Housing
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Societies and the Plot Housing Socie-
ties respectively. Therse Societies are
required to build houses on the land
allotted to them. Moreover, the Delhi
Adminijstration is implementing the
Social Housing Schemes relating to
LIG, MIG, Village Housing and Sub-
sidised Housing for Industrial workers
and economically weaker sections of
the community. Funds are being pro-
vided through the Delhi Administra-
tion in their plan budget for housing
purposes. Delhi Development Autho-
rity is utilising its revolving fund and
loans from LIC for this purpose.
The Cooperative Societies get funds
from HUDCO and Delhi Cooperative
Housing Finance Society Limited and
the Government propose to make
available larger financial resources to
the Cooperative Societies through
these bodies.

Civic amenities in resettlement colo-
njes in Delhi

1068, SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware
of the fact that there are no proper
civic amenities in resettlement colo-
nieg in Delhi;

(b) if g0, what steps Government
propose to take to provide amenities
in these colonies;

(c) whether the Lt. Governor visit-
ed these colonieg recently; and

(d) it g0, what wag the report and
what action hag been taken by him
on it?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKAMDAR
BAKHT): (a) and (b), The Gov-
ernment is aware that all the civil
amenities agre not available in the
resettlement colonies. Efforts are be-
ing made to provide such amenities.

(¢) Yes, Sir,
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(d) Lt, Governor has given neces-
sary instructions in regard {0 the
provision of amenities, allotment of
plots to petty vendors, opening of
branches of nationalised banks, provi-
sion of house service mains of electri-
city, allowing changing of plots and
has been following up the matters
during his discussiong and conferences
in Delh; Administration.

Shifting of dairles from the ¢ity to
the outskirts of Delhl

1069. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether all the dairies have
been shifted from the city to the out-
skirts of Delhi;

(b) whether there are ng proper
facilities of water and drainage etc.
at those placeg where they are shift-
ed:

(c) whether Government propose
to provide gll facilities o them; and

(d) if so, when?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) Yes, Sir.

(by Yes, Sir, in jome,
(cy Yes, Sir,
(dy As expeditiously as possible.

wedf ! g (e aw)
Oy awr fawa sqweer

1070. st amyw wwt : T
fmiw ot www aw  gqfx wic
qrafe 5 7% 1Y W oFAT WA
f& :

(%) w1 og sw § fr %o
g% og Am ¥ fedt www oWy
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gew: (X argw) wlEA
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(%) & (w) : faeetr &9 TS
da ® @7 gqaq Gfgscw &1 qd
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a{iz Aqr fa¥ ®i wawfa g
OHl WARTT XA & AR & | W@ AP
I FGT AMT. FASGT FT ATH ¥
I T wIT & wfqAmar &z
aqrfasrg ¥ fag a& s
2 wirAg T5g @71 7 F1E IAY
e qET FWT R

¥fx sa W s

1071. st gRIw WWE :  #40
vfa wix ek waT 3z @A 4
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(%) 71 9T aw & AT
Ffasda 1 grwgr W oFr Fr
FoAr /7F7 § fearmeaa g o6k

(=) af:at, ar 3@ Fisr +r
w8y A AT ?

rﬁlu‘rtfwrfr-a’r (st
goi fag wom) (F) 9 (@)
gufy @ a4 & Aww Ffe o=
w Wrwmgw X wr & fafwee
gyt fraradyy @ &1 aarfo a9
1977-78 & T Tl ¥ FEG
da %t fafww @At w1 mias
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fear war & famd wfw da & fase
%y fafew se< * agraar I
AT ¥ | argTor: ¥ qGT KW
grer srafaa  fafws droansi 3
fs fadifez *rww, F80 Frww,
g7 a1 Faa fagm w1 qaw fo=w
Fraww, faggw, war aaqr 1w fasme
FIAFA, THIFA ATCAT QAT TECETHAT,
frire g4 & gwifar ot & sdfaa
AR, 99 Faw faFw oot
Faww WX xA@ fasm  oHEr
Frww sz & gaa  qragEan
ITA FIAE AAT ¥

T go1a; gIFrT 7 fafww st
& fae  wfewfa g qgas
g1 Ff HQUT FI{, QTT {HE
nifamt #1 g3z F qfw gAC
IMME  ®IA AT WAFATAAT  HEEY
gfaarsi # fasra s71 & faqz 7
§5 390 feo § Taa o Ffw fasw
#1 graER faqar &0

au feafa & o fasfeaa
feg T weaamw

1072 &Y TWIT WAL . ¥4AT
finn, s wU™ WX qewfa wdT
7z IATH Fr FO Far e

(%) m'ﬂmm feafa & 2w
faet worrRT, ‘¥ "AF FIWAT WA
fagrrat & ‘womrY et
fear mar a1 ;

(@) afz &, & IR AW
qriT T 9

(7) #T wAR I WAF qAS
¥ fRAqT WrQT AG A AT qH
W
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(w) afe g, &1 few
e frawa w1 WRw W@
afusfal & fecg aww w0
w1 wanft & %7 fewre @

EE!

fowr, ww wsmw aw  wepfa
it (Wo AN W wWwy)
(%) S g, aX&C gro /LA
g feelt & 18 &W1 & 29
foes sdwrl wma fegfa & o=
Txffas sz g faadt
T4 wATAY & w97 faafer #v

frg ma

(@) won wriiw @ Tadffaw
TR AT, AETL farndt FTO-Fq Wiv
AT & ETH- FTA A 19T GEAA
¥ ¥4 ¥ATT |

() &t FH, =it ¥ favg
fafmz w9 =am A@w 9

(w) sva ar 3T

Sagar avallability aagd expert
1073. SHRI S. R. DAMANI:
SHRI D. D. DESAI:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be picased
to state:

(a) the ‘expected availability of
sugar in the current year on the basis
of season’s production plus carried
forwarg stocks;

(b) the quantity to be taken under
levy sugar and the price fixed for it;
and

(c) the contracts already entered
into or fresh proposals for gugar ex-
port in the current year together with
figures of actual export and realiza-
tion of foreign exchange in 1978-777
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The carryover sugar gtocks with the
factories gs on 1-10-1976 were 8.32
lakh tonnes, out of which about 60,000
tonnes was released but undespatched,
Thus, taking into account the un-
released carryover of about 7.22 lakh
tonnes and the estimated sugar pro-
duction of about 48.00 lakh tonnes in
1976-77 sugar year, the total avail-
ability of sugar works out to about
55.72 lakh tonnes.

(b) The levy portion out of total
available sugar mentioned above, after
taking into account the higher free
sale quota entitlementg of the uew
factories and expansion projects unde:
the incentive scheme, works out to
about 354 lakh tonnes. The prices o
levy sugar for 1876-77 seaso, were
notified under Notification GSR/887
(E)/ESS.COM/Sugar dated 19-11.1976.
These prices range from Rs. 141 96 to
Rs, 274.60 per quintal ex-factory for
delivery into railway wagons fo: D-29
Grade (excluding excise duty).

(c) Contracts for 038 lakh tonnes
valued at gbout Rs. 8.08 crores cnter-
ed into last year, which could not be
shipped by 31-3-1877, were Lrought
forward for implementation during
the vear 1977-78 ag per extension
terms of the relevant contrac': An-
other contract for 5,000 tonnes valued
at about Rs 1.06 crores was al:o con-
cluded for which offer was rcceived
on 31-3-1877. A quantity 5f 250 tonnes
of sugar of the 1975-76 crop in stock
for a considerably long time was sold
during first week of Apri] at a reali-
zation of Rs. 0.05 crores. The actual
shipments during the current financial
year have been 0.45 lakh tonnes valu-
ed at about Rs. 1043 crores. There
are no fresh commitments for export
during the current financial year. Dur-
ing 1976-77, 6.79 lakh tonnes of suger
valued at Rs. 150.85 crores were ex-

ported,
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Buffer stocks of foodgrains with
Central and 8tate Governments

1074. SHRI S. R. DAMANI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total puffer gtockg of food-
graing held as on 31-3-77 both on
Central and State Governmentg ac-
count;

(b) the quantity of gtock stored in
the depots with figures of foodgrains
storey in the open space; and

(¢) the policy of procuremen; from
the rabi crop, progress made so far
and arrangements made for its
storage?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA); (a)
The tota] estimated stocks (both buffer
and operational) held with Central
and State Governments as on 31-3-77
were about [8 million tonnes,

(b) The Food Corporation was Lold-
ing approximately 16 million tonnes
of foodgrains on 31-3-1977. Qut of
which about 10.4 million tonnes was
lying in the covered godowns and ap-
proximately 55 million tonnes in
CAP storage (covered and plinth).

(c) government have decided to
purchase all wheat of Fair Average
Quality offered for sale by the far-
mers at the price of Rs. 110 per quin-
tal fixed for al] varieties, Zonal res-
trictions on movement of wheat have
been removed to enable agriculturist
to get even a higher price for his
produce and to ensure better open
market availability in the deficit
states. The procurement of wheat this
year will largely be by way of price
support. A quantity of more than 4.6
million tonnes hes been procured upto
18-8.77. Various steps have been/are
being taken to improve gtorage situa-
tion by constructing additional scien-
tific storage capacity by the public
agencies. Private gector is also being

encouraged to build godowns for hir=-
ing out to the Food Corporation of
India. CAP storage is resorted only
as a short term and emergent measure.

Finance for procurement of foodgraing

1075. SHRI S, R. DAMANI: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) the policy of financing food-
grains procurement operations;

(b) how and in what period of time
the fundg are recycled into the pro-
curement operations and/or the nor-
mal economic channels; and

(c) what are the financial working
resultg of the operations during 1976-

77 and how do they compare with
the previoug year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The financing of foodgrains procure-
ment operation of Food Corporation of
India is done through overdraft avail-
ed from: Banking Sector and loans
provided from the Government of
India. These overdrafts are allowed to
the Corporation by the State Bank of
India alongwith a consortium of na-

tionalised and scheduled banks in the
country,

(b) The foodgraing purchased by
FCI ag a price support measure are
stored in Food Corporation of India
godowns. The stocks procured by
other agencies and surrendered to the
Central Pool aqre taken over and paid
for by the Corporation. These stocks
are issued to the various State Govern.
ments against Central allocation on
pre-payment and the proceeds deposit-
ed with the Bank,

(¢) The accounts of the Food Cor-
poration of India for the year 1976-77
are in the process of finalisation. After
finalisation, they will be laid on the
Table of the Lok Sabha.
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Smgarcane Arrears

1076. SHRI S. R, DAMANI:

SHRI BRIJ BHUSHAN
TIWARI:

SHRI LAXMINARAIN
NAYAK:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be plcased
to state:

(a) the amount outstanding for pay-
ment of sugarcane growers by the
sugar mills, mill-wise in each Siate:

(b) how long they have been ou'-
standing and the reasons thereof; anu

(¢) what steps Government have
taken to ensure prompt paymeng for
sugarcane supplies made to mills by
cultivators?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). A statement giving amounts
of sugarcane prices outstanding ac
also seasons to which such outstand-
ings relate is laid on the Table of the
House. [Placed in Library. See No,
LT-406/77). The reasons for non-pay-
men: can be due to a variey of fac-
tors like the financial health of the
factory, stay orders from courts. grow-
ers not turning up, etc.

(¢) Under the Sugarcane (Ccntrol)
Order, 1966, gsugarcane dues are to be
paid within 14 days of delivery, Some
State Governmenty have also enacted
legiskation levying penal rate of in-
terest for delayed payments, Weekly
reports have been called for from the
factories showing cane price payments,
In cases of abnormal delay jn payment
the matter is taken up with the State
Government. :

JUNE 20, 1977

Written Answers 148
It W W & wfy
1077. st &o wweaT :

;Mo Wy w  qiey

wy pfe ot fewt woft ag aw
LIl 2 ZORE I

(%) war JqTwi ®Y o g€ W
¥ fearl ¥ wEaw & Wit

(wr) aofzgi, &1 I ®9F F7
w3 & fau AvETe W erdard w7
@ o

e it fewrf it (s
gobhn feg woa) () @ (w):
TATET Y T g wrwAT F ooy FemAl
# WRATY ETA & AT F ATEHIC ® N
w1 gITM AL § 1 AT H 1974
7 IA7wi & g=ai 7 et afg af gt
2 swefagdm 18 a71E, 1975 ¥ 8
@A, 1977 % %1 wafg ¥ Hu=
JATHT E AT H 5 arr wErgd ko
T2 &5 97 T Agwmar & af ¥
FEEZ 7
Iqz T A s AT § ) e
ufafrer sgfroe wre arzmw o sfy
Aw ¥ Fwfa & w g
srasf® gfer T ammA TR
fegr mar § 9T Ew ATE A ST
s T § | FWY EWY 9T
JATHT & e w1 g fear
Irar § AT wx w7 w7 FH wF ¥
swreAT | Jogeear i oY § o
vrtarft St ot §



149 Written Answers JYAISTHA 30, 1899 (SAKA) Written Answers 150

Boosting up of use of fertiliser for
rabl crop

1078. SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government are tak-
ing any steps to boost the use of
fertilizerg for the rabi crops; and

(b) if so, facts thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.

(b) The steps taken include succes-
sive reduction in fertiliser prices, sub-
sidy on phosphatic fertilisers, npening
of additional retail outlets at block
and village level, increase in credit
facilities, strengthening of extension
and training activities. buffer stocking
of pool fertlisers in interior areas for
timely availability: release of urea to
SSP manufacturers and TPL to facili-
tate the cale of phosphatic and potas-
sic fertilisers and intensive fertiliser
promotion campaign in selected dis-
tricts.

District covered under intensive ferti-
liser promotion campaign

1079, SHRI K. LAKKAPPA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether his Ministrv have
selacted some districts in different
States for taking up intensive fertiliser
promotion campaign: and

(b) if so, the preak-up of the dis-
tricts State-wise and criteria adopted
in gelecting them?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir, this Ministry hag selected 66
districts in the country for intemsive
fertiliser promotion campaign during
kharif 1877,

(b) The break-up is given in the
statement placed below. The gelection
of districts was made after analysing
the level of fertiliser consumption and
irrigation potential in each district.
Those districts which had compara-
tively low leve] of fertiliser consump-
tion, but high irrigation potential were
selected. These two parameters vary
from State to State depending upon
stage of agricultural development.

Statement

1. Andhra Pradesh

1. Srikakulam
Visakhapatnam
Nellore
Nizamabag

oo W

Anantpur

2. Assam
1. Goalpara
2. Nowgaon
3. Bihar
1. Gaya
2. Bhojpur
3. Rohtas
4. Saran
5. E. Champaran
6. Bhagalpur

4, Gujarat
1. Gandhinagar
2, Banaskantha
3. Mehsana

5. Himachal Pradesh
1. Sirmur
6. Haryana
1. Jind
2. Rohtak
3. Gurgaon
7. Jammu gnd Kashmir
1. Srinagar
2. Anantnag
8. Karnataka
1. Shimoga
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9. Meharashtra

11.

12

13.

14.

13,

1. Bhandara
2. Aurangsbad
8. Bholapur

. Madhya Pradesh

1. Balghat

2. Chhattarpur
3. Gwalior

4. Tikamgarh
Orissg

1. Puri

2. Bolangir

3. Cuttack
Punjad

1. Gurudaspur
Rajasthan

1. Ajmer

. Alwar

. BhiIWara
Pali

. Chittorgarh
Jaipur

. Bharatpur
Banswara
Bundi
Tonk

. Dungarpur
Ganganagar
. Kotah

. Jhalawar

. Siruhi

. Sawai Madhopur
17. Udaipur
Tamil Nadu

1. Tirunalvelli

Uttar Pradesh
1. Meerut
2. Jaunpur

3. Gazipur
4. Rae Barelli

S PV ansmawN

bt bk Bl et ek et
oUW N e

'S. Etawah o
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6. Asamgarh

7. Mainpuri

8. Etah

0. Mathura

10. Aligarh

11. Bullandshahar

16. West Bengal
1. Burdwan

2. Birbhum

17. Kerala
1. Mallapuram

Maintenance of Foeg Cerporation of
India Godowns

1080. SHR' X LAKKAPPA: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whether Food Corporation of
India has launched a drive to keep
its grain filled godown, spick and
span; and

(b) if so, gist thereof?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)

Yes, Sir.

(b) A gist of the check list framed
by the FCI for keeping godowns clean
as below:—

(1) The quality control equip-
ment, gunnies etc. should be kept
in the most convenient place within
the depot.

(2) To organise proper conserv-
ancy arrangements in the depots.

(3) To provide dust bing at suit-
able locations within the depots.

(4) To remove unnecessary furni.
ture etc., from weighbridge cabin.

(6) To clean and level up all avafl.
able open lands within the Depots
premises.
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(7T) To repair the depot compo-
uid walls which are broken and
to replace broken drain slabs,
damaged parapet walls, broken glass
panes, broken asbestos sheets and
ridges.

(8) Improvement of the drainage
of the godown premises to avoid
the possibility of flooding of the
godowns.

(8) To colour-wash the outside
and neatly white.wash the inside of
the depots and the office premises.

(10) To remove periodically un-
wanted growth of shrubs, grass etc.
in the open land.

(11) To repair immediately the
entrance gates and the gates for
railway wagons found damaged or
out of shape.

(12) To plant trees in the depot
compnund.

Conversion of Teen Murtli House into
P.M's permanent officia] Residence

1081, PROF. P. G. MAVALANKAR:

SHRI D. B. CHANDRE
GOWDA.:

SHRI SUSHIL KUMAR
DHARA:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Prime Minister is
moving to a new residence shortly if
$0, where and when: and

(b) whether Government are con-
sidering the question of converting
the present Teen Murti House (which
hag been housing the Jawaharial
Nehru Museum) back intp the Prime
Minister's permanent official resi-
dence?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRTI SIKANDAR
BAKHT): (a) The Prime Minister
hag moved to the new residence

(Bungalow No. 1, Safdarjung Road,.
New Detlhi) recently.

(b) Yes, Sir.

Precautions against damage of Buffer
Stocks of Foodgrains

1082. PROP. P. G. MAVALANKAR:
Will the Minister of AGRICULTURE
AND TRRIGATION be pleaseq to
state:

(a) whether Government have
kept the buffer stocks of various food-
grains; and

(b) whether the foodgraing so stor-
ed are kept in good and clean condi-
tiong and whether precautions are
adequate for non-damage of the
grains; and

(¢) whether Government have im-
ported and/or propose to import any
foodgrains and if so, broad outlines
thereto?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(h) Al] efforts are being made o
keep the foodgraing in g0od and clean
condition and to prevent damage to
the grains.

(c) In the context of comfortable
stock position Government had sus-
pended commercial purchases of food-
graing from abroad from June, 1976
and do not envisage any neeq of im-
porting foodgraing in the near future.
The quantity imported during 1976-77
was in respect of contracts which had
been concluded earlier.

Pay-scales of College/University
Teachiers in States

1083. PROF, P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Sen Committee’s
recommendations regarding improved'
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pay-scales for College and University
teachers have been implemented by
the Universities in all States as well
as by all Central Universities;

(b) if so, facts thereof;
(c) if not, the reasong why; and

(d) whether Government propose
to take steps for speedy implementa-
tion of the said pay-scales and if su.
how and when?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). The revised scales
of pay for University and College tea-
chers have been implemented in all
the Central Universities with effect
from January 1, 1973. These scales
of pay were also communicated to the
State Governments in November, 1974
for acceptance and implementation in
the State Universities and Colleges.
While communicating the scheme, the
State Governments were offered fin-
ancial assistance to the extent of 80
per cent of the additional expenditure
involveq for the period 1-1-1973 to
31-3-1979 The State Governments
were also offered an option to modify
the scales of pay and to implement
them from a date later than 1-1-1973.

2. The following State Governments
have implemented the reviseq scales
with effect from the dates shown
against them and they are being sanc.
tioned Central assistance also:

(i) Bihar 1-4-1973
(ii) Gujarat 1-1-1873
(iii) Haryana 1-1-1973
(iv) Himachal Pradesh 1-4.197%
(v) Manipur 1-1-1973
(vi) Meghalaya 1-4-1975
(vii) Punjab 1-1-1973
(viii) Uttar Pradesh 1-1-1973
(ix) West Bengal 1-1-1973

3. The Government of Maharashtira
has issued orders revising the scales
of pay, but the implementation of
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these orders was stayed by the High
Court on a writ petition filed by some
teachers. The following State Gov-
ernments have made proposals for
implementing the revised scales and
their request for Central assistance
are under examination in consultation
with them:

(i) Andhra Pradesh

(ii) Assam (for university tea-
chers only

(iii) Jammu and Kashmir (for
university teachers only)

(iv) Madhya Pradesh
(v) Nagaland

(vi) Orissa

4. The Government of Karnataka
and Rajasthan have issued orders
sanctioning the UGC scales to the Uni-
versity teachers only but have not <o
far sought any Central assistance. The
Governments of Tamil Nadu and Tri-
pura have accepted the revised scales
in principle, but have not vet made
any formal proposals for their imple-
mentation. The Government of Kerala
suggested that the revised ccaleg in-
troduced by them may be considercd
for Central assistance. but thig sugges.
tion was not accepted as the maior
conditionc of the scheme were not ac-
ceptabl: to the State Government.

Policy on Children's Welfare

1084. PROF P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
taken concrete steps to implement
their declared policy on Children's
Welfare in the whole country;

(b) if so, broad outlines of the steps
taken so far, along with the actual
results obtained to date;

(¢) main outlines of the program-
mes proposed to be completed in the
year 1977: and
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(d) the tota]l coverage of children
and the costs incurred?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(v) In pursuance of the National
Policy for Children, the Government
of India set up in December 1974 a
National Children's Board with Prime
Minister gg its President, to provide
focug and a forum for planning, re-
view and proper coordination of ser-
vices to children. Guidelines for im-
plementing the Nationa] Policy for
Children were frameg on the basis of
the recommendations of the Board and
sent in December 1975 to the State

Governments and Union Territory
" ‘

Administrations anq Ministries/De~
partments of Government of India for
necessary action. The more import-
ant guidelines and the action taken
on them are given in the Statement
laid on the Table of the House.
Table of the House. [Placed in Lib-
rary. See No. LT-407/77).

(c) The programmes given in reply
to (b) above are continuing pro-
grammes and therefore, will continue
in 1977.

(d) Since most of the programmes
arc continuing and the number of
beneficiaries keep constantly changing,
it is difficult to give the correct nums-
ber of beneficiaries and the cost in-
curred. However, the latest available
information, about the major pro=-
grammes is given below:—

Name of the Programme

Number of  Cost
bencficiaries incurred

(In lakhs) {Rs in lakhs)
(1976-77) {1976-"")
(i) Special Nutrition Programme 38-45 240%+70
(ii® Balwadi N-atrition Programme 234 14531
Ji Homes fo- ¢hildren in need of care and protection 0°20 163°00
(iv) Inragrate] Child Davelopmant Serwces Scheme (Supple-
mentary Nutrition) . 2+ 4187
8 61-25
Non-Formal Pre-school Education 107
(v) Immunization . . . . 20000 7500
(vi) Prophylaxis against nutritional anaemia . . 80-00 40°00
(vii) Proohvlacis az:mrt bimdn-ss camed by Vuamm ‘A’ deﬁ-
ciency - 120°00 45'00
(viii) Applied Nutrition Programme . . . * 1475 Blocks® 138:00
(ix) Crechss far children of working and aling mothers - . 190° 50 25°00
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Prepertional Representation §y Stu-
dentg frem Weaker Sectiens of Soclety
in Institutiong for Higher Education

1085. SHR1 GHULAM MOHAM-
MAD KHAN: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government have an-
nounced its poticies in regard to higher
education and to give proporticnal re.
presentation to eligible students from
weaker sections of society particularily
in good institutions and prestigeous
courses.

(b) whether Government are sware
that at present about 80 per cent of
the students in higher education come
from the well-to-do families in the
top 20 per cent income group while
the rest come from the poor masses
which form 80 per cent of the popula-
tion of the country: and

fcy if so, the policies of Govern-
ment in this regard?

THE MINISTER OF EDUCATION,
SOGCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER).- «a) to (¢). The policy of the
Government is to regulate expansion
of higher education while at the
same time cnlarging opportunities for
students belonging to the weaker
sections of society According to the
guidelines indicated by the Central
Government, 20 per cent of seats in
all mstitutions of higher education
are required to be reserved for the
Scheduled Caste/Scheduled Tribe
candidates. The educational institu-
tions are also advised to give a con-
cession of 5 per cent in the minimum
percentage of marks required for ad-
mission to any course, and in case
the 20 per cent seats earmarked for
SC/ST candidates remaim unfilled. 3

further relaxation in marks may be °

given.

The Government are aware that
the facilities of higher education are
at pressnt being availed of mainly
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by persons belonging to higher in-
come groups, However, the QGovern-
ment are not aware of any national
survey to imdicate precise percent-
age of studerfts in higher education
belonging to well-to-do families.

Progress of Lang Reform under 20-
Point Programme

1086. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the extent to which the former
Government succeeded in implement-
ing the 20-point Economic Programme
of the former Prime Minister in re-
gard to matters connected with his
Ministry such as land reforms etc.:

(b) whether it is possible to give
facts relating to thig State-wise; and

(¢c) whether the present Govern-
ment have any intention to continue
these aspects to be implemented?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
and (b). Out of the 20-point Econo-
mic Programme announced by the
former Prime Minister, four points,
viz. (' implementation of agricul-
tural Jand ceilings and speedier dis-
tribution of surplus land gnd compi-
lation of lang records; (ii) stepping
up of provision of house-sites for
landless and weaker sections; (ii1)
plan for liquidation of rural indeb-
tedness, legislation for moratorium
on recovery of debts from landless
labourers, smal! farmers and artisans,
and (iv) five million more hectares
to be brought under irrigation and
National programme for use of under-
ground water concerned the Minis-
try of Agriculture and Irrigation.
Six statements giving the progress in
respect of these programmes, s Tre-
ported by State Governments, are
laid on the Table of the Sabha.
{Placed in Library. See No. LT-
408/771.
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(c) Most of these were on-going
programmes. The actual progress
made will be reviewed as part of the
larger exercise by the Planning Co-
mission, They will be continued not
in isolation but alongwith others, as
part of the intensified effort at rural
and agricultural development.

Tree Planting

1087. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Government are
aware that the son of the former
Prime Minister, Mr. Sanjay Gandhi,
had a plan called 5-Point Plan and
tree planting was one of the jtems in
it;

(b) gince the former Government
made this a national Programme,
whether money had been spant for its
implementation: and

(¢) if so, the tota] amount spent by
the Centre on the Plan and the results
achieved from implementation of this
plan?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) and (c¢). Tree Planting on a
large scale is already an accepted
programme under Van Mahotsava
(1952) and “Make India Green” as
also under the Centrally sponsored
Schemes for planting up Deyraded
Forest Areas and Community Waste-
lands for which central funds are
being utilised under the Fifth Five
Year Plan. For intensification of the
Centrally sponsored Programmes, the
budget allocation of Rs. 150 lakhs
for 1876-77 was raised to Rs. 170
lakhs. During 1977-78, the provision
has been raised to Rs. 770 lakhs.

704 LS8

Implementation of Urban Ceiling Act

1088, SHRI C. K. CHANDRAPPAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) what steps Government have
taken to implement the Urban Ceiling
Act;

(b) whether Government have re-
ceived any excess urban land from the
States and Union Territories; and

{c) if so, the brief account thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Urban Land
(Ceiling & Regulation) Act, 1976, is
under implementation in the States
of Andhra Pradesh, Assam, Bihar,
Gujarat Haryana, Himachal Pradesh,
Karnataka, Maharashtra, Madhva
Pradesh, Manipur, Meghalaya, Orissa,
Punjab, Rajasthan, Tripura, Uttar
Pradesh and West Bengal and all the
Union territories. The action taken
is as follows:—

(i) Competent authorities, Urban
Land Tribunals gnd appellate
Authorities have been ap-
pointed.

(ii) Notices regarding transfer of
vacant land held within the
ceiling limit have been, and
are being, processed under
section 26 of the Act.

(iii) Applications for previous per-
mission for transfer of urban
property under section 27 of
the Act have been, and are
being, processed and permis-
sion granted.

(iv) High level Coordination Co-
mittees have been appointed
for watching the implemen-
tation of the Act,

(v) Survey of vacant lands is
being made.
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(vi) Action to divide the urban
agglomerations into various
aones for the purpose of de-
termining the rate of am-
ount to be paid for excess
vacant land is being taken.

(vii) Statements of excess vacant
land held by persons have
been received by the com-
petent authorities and are
being scrutinised.

(viti) Serutiny of applications for
grant of exemption on
grounds of public interest or
hardship under section 20 of
the Act is being made, o0 far
exemption has been granied

a follews;—

Andhra Pradesh 122
Gujarat ess
Karnataka 153
Maharashtra

Punjab 2
Uttar Pradesh é
W st Bengal 25
Dethij 89
Cantonment area 2

(b) and (c). It is understood from
Karnataka Government that vacant
land measuring 13.174.03 sq. metres
in the Bangalore urban agglomera-
tion has since vested with the Gov-

ermment,

Seed Gardes for Cocea in Xerala

1089. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state;

(a) whether Government of Kerala
had submitted a scheme to Central
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Government for establishing a seed
garden for coco in Kerata in April,

1673;
(b) it so, facts thereof;

(¢) whether there is an acute shor-
tage of seed materials for coco in the
country; and

(d) it so, whether in view of this
Government propose to give priority
to this scheme and accord early sanc-
tion? !

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
Yes, Sir.

(b) The scheme fer the aestablish-
ment of Cecos seed gardes in Kerals
was sancticaerd by Governmant of
India in April. 1976 us per the de-
tails given below:—

Rs.
1976-77 . 1,62,300
1977-78 . 79,800
1978-79y. 80,800
Totar 3,113,800

The Seed garden s being establish-
ed on an area of 8 hectares with
planting material from high yielding
strains of Cocoa available at the
Central Plantation Crops Research
Institute, Kasargod.

(c) and (d). India is not yet self
sufficient in quality seed material of
high ylelding strain of Cocom, viz
“Forastero™ which is being popularis-
ed. With a view to overcome the
shortage, two seed gardens of 8 ha.
each have besn sanctioned in April,
1976 of which one is located in Kera-
la.
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e wer feepd W R
1090. Wo WWRATERw TR :

Wt R framd

1 gy w5t gz FATA € wr
w4 fF

(¥) ad 1976-77 & AAHAY A9qT
wq foragn wr fwaar Seqrew gt ;

(@) wweeht mar o=y faagal =
feaar arfes I=mza Aw F gAwY WA
g X ¥ fa? qger A ; Wi

(1) ot O s &M
At Yomwwnefier § °

ohe ot femt wwit (W}
wedlte fy wewret) : (%) 1976-77
¥ A feagAl & SO S s
wurA ¥ a8 # gwrfer @7 quiA
fedft ana  ywrfemrer, 1977 @
Tgmeg X ofY dwreT § 1 X ARG
oAy fet ¥ emarz 1976-77 %
HAEA W %8 W faagAl &1 3157
1975-76 # §q foerd Jearew & FW
Y & gy fer 0

(@) a¥r () fa=sgat & =i
€ AT A JFEHE AQ@THT  WAATA
amn s 2 wifs =g
3% At v faey s § Wi
W dgra qfma @)
fer o, sfax sufer €1 MU 4.5
fesiom Tifas &g & 9w 9T
1976-77 % 6165 ATA I Qrars) &
fag 27.7 <@ W@ ™ @™ AW
® WEAEHT § SN {AET a4y
) WH 197677 & TTA gwr
Qg AW w7 wfeE ISEA W WY

166

WIFH AW w1 Y
w N weh Nwme g g

1091. sfrefizr W 9w : wT
pfe it feart st oz @m0y & g
w4 5 :

(%) w7 wowre & g & ¥ fram
¥ 37 & A IwgA ¥ fog I A=
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foo ot aw agelt wew 105 WY
sfa feewr T AE & gwes
X ¥ @dw afeew I3 feg M
o @A Wt fraT w) I8 7 Sxrare
w 3w A frmy o w3
s AN I ¥ TwEgTEAE W
feamal  ®1 o TgE IR e
gz off fawrx femmaor g &

(w) zafe warn & wgeft @&
fraffar s awg feaml om0 w0
I AT WTAVGE AENT & JET 6
T & gt & frw g ogwan
Faq @y 1 & grArr Al R
afFs  wwa 1 @WeE ET, I
Fma wifr w3 §E T F oA
™ IE g

oty ez & wrw wEw W
o

1092. st W51 WIN 9IW :
st frar W

&7 g ot fewert g9t oy =3
¥ FaT w07 v

(%) /a1 g T ¥ o\, 1977
7 gt o gfe & oW w1 gt
wfa & It ¥ FYHTY W
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mml&mri’iirmﬁ

ThF ¥ ar o § o) o g ff
AT T 9T T T AT |

(7) s § T grw

e feami * aofosme

1093 st W37 W q@w

%o sT™ANT

w1 gfw it fewrt wat ag @
& w1 w4 fw

(%) wr moFTe A e’ feaml
¥y qfrarat % w5 qvmaw feg

(w) afz g1, a1 @ fewmT *
qfoarer w7 qwg feafes T W
et ¥ Tar A ¢ W

() w1 €8 AL 7 AAEATH &Y
Wzt wfw §1 1 s & Tar wa
g wiafzz, av f&q seT ?

e v frwef wed  (sf
gaim fag woren) - (¥) wweidT
qfrararat aar Ay fewm frera
quHY, quTrer &@ sdww wrfz Ay
faia wrd 151 & faq oo fearai o
fafaw oframard agar o g W
AOETT A g QA€ O TN F AT
¥ qureer fw srdww & ww F A
femmaY #r qfodreay & vy fear §0

(w) fewrf ®r areq awr wgew-
Qi FEEl & JeargA-wrc qfowrer
% dvran v ¥ fog qw AT
L
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(w) drgt) ToeaT & A H
Wl & forg defar ey @
waaEy

fafes dx o @t
(¥RaT¥) (bedaT #)

(1) o vere

T

RaEAT 1.50 7.00
aTEAT (Fm=aT &
NI 10.00)
a%

I

I

qrHY

(2) wed-sow TATR

AT Fa

TIET ¥

T AR A TrAETA

sagfax 1.50 3.00

I7qa T AATHT KT I K A
g1 9i-qew AR F Ao gar g
Iy fear M g

e Al § ufae amw
UG

1094. 5 HIZT W™ @® : T4V
fera, anm wwre aar wepfar Wt A
WA H Far w4 7

(%) "rgwRiqar g s wee
wwel & vy w1 e 23 & fog wrow
¥ ft wfgw weargw g% TIEAT

fog ¥ formrersy e WX
T Wig W & HWT Ew gy
¥ dfex Qrox ¥ ; W

(=) afz g, @t AT awTTAw
frrazfa & we-aw ofcada &
frg st srtady &t & afs ag
gfafraa & o fs e o
T & A oY g gfawr w1 e IST
& 7

forony, s weam Wit aepfa
Wt (st gAm € W) : (F)
o (&@): sz g adi g ¥
w8 A g § N wfas foar ow
77 ¥ gafe, aFtd AT L A
AT g1 AT H foreq1 o AT
<oTAqr frafer Z1v &, faav
azEAr aty 7 armA gt wwe
forar o=x fraffer #7218 1 fF 3=
T FFr ¥ wmifs 7 owwwTT A
ALAF-HATTT AT A FTA )

ety foar Afr (1968) #
fae =71 7 arfa® & saa § fae-
fafgs faavor faar mr & —

‘ofsas A1 afga wat faaw
At & ot Fr afeAr greaar &
w9 gAr Frfgw aar faifa
wigra W froew eraafe s
1 ot afge arfs arnfos ant &
qEFHT KTAFT J1qF .7

75 feeeft # wTad, 1969 ¥ gQ
WITATT qfed® ©he gFde" & 304
gfaae & xm, Taffe arzafa w0
FIfFT 23T ¥ WIY IIATET AW A
afets el %1 5 feay a1 (53 OF
sfawmarst o=l ¥ faw ¥ v &
SAgfd WTOW §T Y AEWTEAT O%
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T #X faal wr Oy derw &
Qb & fe feefgamer wlt &
ety € o & ey whey &
frfafea  g=mre e feqr . —

‘A o7 FEsie TP T
¢ fF gl Awwmw s & feg
fown W FR W FIW gaT & e
R-R WS g g awr @ faefla
qgawl X ot ¥ fawe sA &
g ag feveg foar wrar § f®
W & WA G AT &
G(EY AQ TF AN QWY Y oW
7 & & I §T o WTT awy
grgar qdeT & wreT g eragfat
WOW A I gAgT o
frors, frafafea soelt 1 qore
fear -

(%) =% e &1 2% 5 afrw
oraTa & ¥y ¥ oWy

(w) 3 & 10 sPrex frarerar-
afgmi&wr &
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¢ii) cipw fopadt weafas
s § wTew wewre € oy
YT o

e y® gt W feafy fomr
T §—

graver dat ¥ wfewwrdt o &Y
X T 9v8 &HI A Wy FA N
few @ framr & et oy
wTHTI 9T, weaE  azrias  fawrw
a7 ¥ o < oraafeat  sew &
et § 1 ferenfagt v, T goeret grar
XA g wE § wg fwen # gwst
gfeard Ioeew g1 qg qwar @
I & gwA et w1 eragfer
N gww gL ¥ —

gfax faorfoqmi & faw 500
sqq wfa *q, Wi Srararfagi & fag
1000 &0 gf7 ¢ awl & ] @
g AT T uswna ¥ R W
gfrwmarEt arre aea #1 g fwe
T F7A 7 °EE faadr ¢

(i) gferw wrerfr apw forerr
& w1 &1 qra gfewrr ey, @T®
¥7 fre gqro & T & ey
waqT TR ATE ¥ gfaaro G € el
* FTTOT STA F ET, ITTY FIA ¥
qrardy  FwAr 7 et gt e
wATTA ¥ 1 TW grHn &
gia gaE a@, 11-12 1 W
o & 37 weat £, Forrik mrar-faem oY
wrg soo wfa mw & wfaw aft
3, 500 wrawfral s A wrdr §
™ afafzen oot aur @w wifgx
@i % wpo onfvdi ot wy  am-
afelt & Iuhewrdt & Pog Imed
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wr qe & wrarcqT www: 15 Y

x5 % orayfaai ﬁ:n;ﬁtm
T

1095. st W ¥ - wT wiw
st fawg 5t gz 740 € g Gy
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(%) =1 foet 7 317 |fq qux
AT KR W EHAT @il €1 gfe
* fegbra wfa WX ¥ gaww &
L

(w) sfzgi, a1 wfg gurar &1
awranreft T A At F Ffag
¥ OFTAATDY FT WMTEY R A

() ¥avTa AT § AR ATAT FT
or afafr gemr ox oEE FATA
FT g7 R 7

vfe o faeed s (o}
grow  teg ) (F) 0F fa=-
o oAAE F

(7) "izma & gya §fw qure
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¥ 58 s 573 & e e @ w2
ISWE | W FEwH & o
& w4 § TSI LT & egEiR ©
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() & =&
i
wfq gure Y afwsar & qad ag=r
FeaaNl O & I|AT FA T 9T
g ®TH A qUH AF ¢ Tar
FTNT 200 wrw fEErAl & IS X
qrar grow oqrfad g1 owET g dAw
9% ¥ Ag AW AT AN AT

w W E ITFIYgW & fAg
AT KT I A1 @

wiw qure fify F 2 7@ Ao
—aqzz & g oA g A
N wfogww o

o ®! gAr . wiaew Tl
% FMA & wed T A FA AN
Free ®1 39 wfw & @rfaa 7
gfg #17  ¥ag 1 O g ATA WAqaAr
IR o7 ofasrd ® &dA & A
wafs AN et Fy 7§ ¢ 1 F@A
FH W @ ®@ 7 wwE-
FA Dgaeir Haf ¢ agifeee
¥ faww ofehafamt 13 F19d-
FIA A FogT ¥ AT A AW
ama & fagaa F7 FY oY suaeay
FYTE & | «FT A WA A, FFTH
g dafaw A g7 340 T F fAg
3% #fw w1 gwigw F F1 wfgF
o W 9 Ared grn fF IEET qA-
a9 ST FTEIHC X AT W |

i A & ofoww wwr

g 1972 ¥ IrQ fra wo Wi
frgral o Avfw w ofus-
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wifer fegqrmar 31 fawd § s wmw
W & W ufew swx TS
Ywear wT forar ¥ | s ¥ fAC
M HA F A 4.8 HTE FRTT AN
8.2 ATW % faafor w7
feqr may @ fegraaw gaedY

Excesses in  Cemtral Universities

1096. SHRI CHITTA BASU: Will
the Minister of EDUCATION  SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether Governmeni propose
to set up probe bodies to go into the
emergency excesses in ‘he Certral
Universities; and

(bY if s0, the steps taken or pro-
posed t0 be taken in this direction?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
DR. PRATAP CHANDRA CHUN-
DER). (a) and (b). Some represen-
tions have been received asking for
a probe into emergency cxcesses in
some Central Universities. The re-
presentations and the comments of
the Universities thereon are under
examination to see if pthere ic a case
for a Visitorial Inquiry.

Export of Foedgraing

1097. SHRT CHITTA BASU: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whethey Government contem-
plate, to export food graing in the
current year, angd

(b) it 30, the reasons thereof?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHR!
SURJIT SINGH BARNALA): (a)
and (b). The Government hasg not
taken any decision to allow export
of foodgrains during the current year,
However, as in the previous years,
export of a limited quantity of su-
perior basmati rice has been allowed
to be continued during the current
year,

Rehabilitation Industries Cor‘lu:-
tion Limiteg

1098. SHRI CHITTA BASU: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether the Rehabilitation In-
dustriegs Corporation Limited, 1is
passing through a crisis;

ib) if so. the nature gnd causes of
the crisiz; and

‘c) the stepg takep or proposed to
he taken to rid the Corporation of

the crisis?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR! SIKANDAR
BAKHT): (av te (¢). The Corpora-
tion 1s passing through a gifficult si-
tualion on asccount of the following
main rcasons (1) the problem of
marketing its handloom products, (2)
lack of orders for some of the engi-
neering units, (3) the labour which
consists of former East Pakistan re-
fugees are not skilled.

During the last one year steps have
been taken to secure adequate orders
for the several umits under the Cor-
poration and for redeploying the la-
bour from the non-viable to the vi-
able units.

Chittaranjan Bhawan in Delhi

1099. SHRI CHITTA BASU. Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state whe-
ther Government have any proposal
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to establish Chittaranjan Bhawan, in
Delhi in commemoration of Desh-
bandhu Chittaranjan Das?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): No, Sir.

Demolishing of Hats in Delhl/
New Delhi

1100. SHRI JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

"(a) how many huts were demolish-
ed in Delhj and New Delhi during the
period of emergency, by the then
Delhi anq New Delhi Government
and Municipal authorities, in the
name of ‘city beautification’;

(b) total number of families affec-
ted as a result of the then Govern-
ment's drive for '‘city beautification”;

(c) whether it has been alleged
that the erstwhile Prime Minicter
Smt. Indira Gandhi's son Shri Sanjay
Gandhi himself organised this drive;

(d) whethey Government have pre-
pared scheme to rehabilitate the evic-
ted families in the neighbouring
localities; ang

(e) if so. the salient featureg there-
of?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c), The matter is
before the Fact Finding Committee
already set up to collect all available
information in respect of demolitions
etc. that had taken place in Delhi
during the period of emergency.

(d) and (e). The decision of the
Government is that those who have
been displaced from residential areas

would be resettled in the same areas
after proper redevelopment has been
carried out.

Earth filling contracts of Trilokpuri,
New Delbyj

1101. SHRI JYOTIRMOY BASU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION. be pleased to state:

(a) who, during the rule of the
previous Government, wag given earth

filling contractgy for filling of Trilok
Puri rehabilitation colonies, New
Delhi;

(b) total value of the contracts:

(c) whether Shri Sanjay Gandhi,
the son of erstwhile Prime Minister
Shrimatj Indira Gandhi had interests

in these contractg and if so, the facts
thereof;

(d) whether the CBI. instituted
inquiries into the allegations of short
supply and wrong meacurement; and

(e) if s0, the findings thereof and
action taken thereto? -

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Statement showing
the names of the contractors who
were given earth filling contract is
laid on the Tablie of the House.

[Placed in Library. See No. LT-409/
77].

(b) Rs. 19,82,310/-.

L}
(c) Government are not yet aware.

(d) The C.B.I. has recently called
for the records pertaining to this
work from the Delhi Development
Authority.

(e) No findings have so far been
given on this case,
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Selary of Primary School Teachers
in States

1102. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether mlary an4 @nolu-
ments of a primary aschool teather
nrymmht,to&at.mdm
is a good deal of disparity in this

regard;

(b) if so, what is thy curren; posi-
tion State-wise: and

(c) whether the Govmt_ are
considering to evolve a uniform
guideline (oeational minfmwmm) on this
particalar isswe?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-

DER): (a) Yes, Sir.

(b) The available information is
given in the statement laid orn the
Table of the House [Placed in Libra-
ru. See No. LT-410 77)

{e) No. Sir.

Production of Foodgraing

1103. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state:

(a) actual production of foodgrains
during 1975-76,

(b) estimated production for the
yeayr 19768-77;

(c) tota] procurement and diotri-
bution through public distribution
system during the years 1975-76 and
1976-77; ang

(d) buffer stock of feodgraing as st
the end of 1975-76 and 1976-77?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The total production of food-
grains during 1975-78 crop year
(starting 1st July) wag estimated as
121 million tonnes. The final estimate
of production of foodgrains for the
vear 1076-77 are likely to become
available after the close of the current
crop year. However. unlike 1875-76,
the weather conditions during the
crop year 1976-77 have not been =o
favourable and according to available
reports. the total production of food-
grains in 1876-T7 may be lower than
the record level of previous year.

(cY During the financial vear
1975-76 and 1976-77 the tota] internal
procurement of foodgrains was about
103 and 121 million tonnes respec-
tively. The public distribution dur-
ing these years was around 103 and
10.2 million tonnes respectivelv.

(d) The total estimated stocks
(both buffer and operational) with
public agencies at the end of the
financial vear 1975-76 and 1976-77
were 05 and 18 millien tonnes res-
pectively.

Parchage of PFoodgrains

1104. SHR! BIJOY KUMAR MON-
DAI.: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
tn state:

(8) in view of the ‘act that the
farmers ars. now exempy from the
levy, what facilities exist for farmers
tn sell their products of foodgrains at
prices fixed by Government in case
the private markets offer them lower
rates:

(b) what quantitiey of wheat and
other foodqrains have been purchased
bv Govermment g5 far in the year
1977; and

(c) steps being taken to curtsil
wmuipracticeg by States machineries
and godown staff?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT BINGH BARNALA): (a)
A large numbeér of purchase centres
have been oputred by the public agen-
cies in different States for undertak-
ing purchases of wheat, barley and
grams at the support prices fixed by
the Government.

(b) As on 18-68-77, a total quantity
of 45.89 lakh tonnes of wheat has
been purchased by the public agencies
during 1877-78 Rabi marketing sea-
son. Besides, the Food Corporation
of India have purchased 9961 tonnes
of barley and 19854 tonnes of gram in
the open market as commercial pur-
chases,

(c) Constant vigil and supecvision
is being done by the officers of the
State Governments, F.CI. and other
procuring agencies in the mandis/
purchase centres to eliminate the mal-
practices. Besides the Mandi Sami-
tis and field level co-ordination Com-
mitlees are alsp watching the interest
of the farmers and helping in the
elimination of malpractices.

Establishment of Sanskrit Vidya-
peeth in Kerals

1105. SHRI P. K. KODIYAN;

SHRI RAMACHANDRAN
KADANNAPPALLI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the question of estab-
lishing a Sanskrit Vidyapeeth in
Kerala has been pending with the
Government sgince 1974, and

(b) it so, the reason for delay in
giving approval for this proposal?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) The establishment of the
Vidyapeeth in Kerala was part of a
comprehensive scheme for the estab-
lishment of Vidyapeethas which took
time for consideration. Recently it
has been decided to take up the case
of Vidyapeetha in Kerala separately
and the matter is being discussed
with State Government.

Demmnd ¢» releasd giocks of foed-
grains to bring Gewn prives

1106. SHRI D. B. CHANDRE GOW-
DA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Federation of All
India Foodgrains Dealers Association
has demanded that the Government
should releage all surplus stocks of
foodgrains in the open market to
bring down prices; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
A copy of the Press Communique
issued by the Federation of All India
Foodgrains Dealers' Association on
21st May, 1977 has been received.
Among other things. the Federation
has suggested disposal of surplus
stocks of pulses. gram and maize ete.
by the Governmental agencies in the
open market with a view to bring
down their prices.

(b)Y Governmental agencies, mak-
ing purchases on behalf of the Gov-
ernment of India have purchased
only limited quantities of pulses and
gram for meeting the requirements of
the Defence Services, and there is no
surplus for any sale in the open
market. Regarding maize, whatever
quantities are available, are meant for
issue through the public distribution
system and these cammot be released
for sale in the open market.
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Allegation against Principal, Regional
Engineering College, Durgabpur

1107. SHRIMATI BIBHA GHOSH
GOSWAMI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to stute:

(a) whether Government are aware
that there is a large.scale allegation
made against the Principal of the Re-
gional Engineering College, Durga-
pur by the Association of the Class
III ang IV Staff; ‘

{b) if so, whether the Government
have conducted enquiry about the
allegation; and

{c) if so. the findings of the en-
quiry?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN.
DER): (a) to (c): A communication
was received from the Regional En-
gineering College Emplovees Asso-
ciation which among other things
mentioned that the Principal of the
College Prof. M. L Mandal sought
a Congress ticket to stand for the
Durgapur Parliamenetary Constitu-
ency in the last Parliamentary elec-
tion and that the Congress opened its
election office :n one of the =tafl
quarters.

Prof. Mandal had in the meanwhile
left the college on the expiry of his
term of deputation and reverted to
the parent department. The allega-
tion made by the Association was
however referred to the authorities of
the college who intimated that the
news of the ex-Principal Prof. M. L.
Mandal, seeking Congress nomination
in the last Lok Sabha election had
been published in some newspapers.
It is also confirmed that an election
office was set up in the campus of the
college.

Prof. Mandal was contacted, who
informed that he tentatively gave his
consent and signed the applitation
form for nomination, but later with-
drew his application. Prof. Mandal
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says that the opening of the election
office on the campus was done with-
out his knowledge. The Board of
Governorg of the Collége is being re-
quested to look into this matter.

et & fwd www age Wik

1108. st vy Wl : wr
wfy ol fawrf st gz xarx *t
0 w3 fw .

SR
EhEE :
HiHH

DECEE

:
1}
112

1714
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wn gt & wfaat
1109. st §rar whadt :
ot dte ¥o ¥ :

it frgre mrewc:

war feven, wwrw weqmw wix depfa
"AT O ¥R % ¥OT wON fw o

(¥) w1 7T ¥ g @A
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() #71 aF Freow ag ¢ i«
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T TN K OAFF AT ZTAT
L

() = oATET FEW S| 9T
®1% gt AT @r 2 oafe g, Ay
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= ¥

(w) =T®TX FTOT TA AT &
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(9) |1 |/7FT7 #1 F1E CHT
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a% W17 ¥ GF17 F1 L9Ar QR
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g7 ¥ dafur s (8w
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# OF qroAT § AT a9 1970-71
AAE | € T AR T T
wegw /a9 fa=r H{@m §TEwr aw
qawr |, grHer wEwT & fawior wfx
MW WET FTET AT F& o



187 Written Answers

fal & QN N fqEg qware &
NIqT IINeG AT 9T | XX H
swT &1 83 fasm & g W
qF: A@ETa fear gt 13 U
7 74 faai w1 qua: a1 wifes &g
¥ gawer q@IAqr §u o AQ W
YA @ & waig N gk, w4«
® &0 Wl 4% wiafmy faaw,
fearf swdt gfagwi N s aq@
fasm &1 amrw @A W A iz
& watr g7 fear war g qrwd
Trxar & A W owAww & fag
181. 5 QY =T, ¥ Ay WATHZA
fegr #qr 1 Tr5g ATETO & "W
WA ¥ AW §H aeerd fadw
330 #OT vTC N3 W Awvar R

1. ATFE 92U 431
2. A99 125
3 faze 461
4. AWy 455
5. gfraron 124
6. fzarwa 927 3
7. XY A TIHIT 3s
8. FATE 191
9 TR 30
10. HET WIW 341

11. ST 417
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¥ udween § gey Wy W Aife
dare & wf &) " w4 gleanat
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Y X fadw A fear aar &
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feg xm & FRewET TPE W 1-4-
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gu t wdtemsma W qU oA
¥ fag ¥ ®N7 "gam A o
wt §1 T T @A W)
T WJA KAMEAT { AQT Q@ 6
famfolt ax seerr g frg am
ATwPN WY # qU ¥R @ &
e ITWY WET W Tfe €
aw Wy & af b o—

(=ra wqai &)
12 afagr 4
13. ANHY 4
14. AT 2
15 T 358
16. 9T 33
17. TN 1019
18. wfraTy 152
19 fagnm 7
20. JAT AN 218
21. qfvan swm™ 661
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*H7 gTFR IW AT GTHA  WTA
, ¥ wx vl & wwrew g wra-
AEATHY ®T WIAT FH F qG § 9T
% Stxar & fac wfow agraar &
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® ey % fag w1 gaq sqaea
Lo
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(v) fage o 7 7 Q@
qQiT: AT FA F faq oF &wiq
firlea &Y 2 WiRT@ g wing
7 T8, e fAg agfer s
® Xy

Central aid for Housing Projects in
Gujarat State

1112. SHRI PRASANNBHAI MEH-
TA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether Union Government
have been asked by the State CGov.
ernment of Gujarat to give more aid
for the development of land in the
State tp be made fit for the housing
projects for the poor;

(b) if so, how much aid was given
by the Centre to the State Govern-
ment for the last three years for this
purpose; and

(c) how much aid will be given to
the State Government during the
current financial year?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

{b) Does not arise.

(¢c) Apart from the allocation of
L1.C. loan to the State Governments
including the Government of Gujarat,
which is expected to be setlted shortly,
it is difficult %o indicate any other aid
which the Central Government can
give, as it would depend very much
on the type of projects which the
State Governments would formulate
and present.
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Central aid for implememtation of
irrigation achemes in Gujarat

1113. SHRI PRASANNBHA] MEH-
TA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether during the last 3 years
Gujarat State had submitteq to the
Union Government some irrigation
schemes to be implemented by that
State;

(b) whether the Union Government
had accepted them; and assured aid
for their implementation; and

(¢) if so, how much aid has been
given by the Centre so far to the
State for improvement of the irriga.
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). Gujarat Government had sent
reports for two major and eight
medium irrigation scheme:s to the
Central] Water Commission for clear-
ance during the last three years.
Planning Commission have since ap-
proved four medium schemes, namelv,
Deo. Smani. Uud and Kalubhar. Of
the remaining. replies o0 the com-
ments of the Central Water Commis-
sion in respect of one mnajor and two
medium schemes are awaited from
the State Government. Two medium
schemes involve inter-State aspects
and one major scheme is under
examination in the Commission.

Irrigation is a State subject funds
for execution of irrigation projects
are provided by the State Govern-
ments within the framework of their
overall developmental plans. Central
assistance is given to the States in the
form of block loans and grants which
is not related to any individual sector
of development or projects.

The Central Government had pro-
vided an advance plan assistance of
Rs. 730 crores during 1975-76 and
Rs. 3 crares during 1976-77 to Gujarat
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Government to accelerate the tempo
of works and to achieve early irrige-
tion benefits under selection irriga-
tion projects.

Fundg for improvement of Educatien
and Welfarg of Children in Gujarat

1114, SHRI PRASANNBHA] MEH-
TA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the State of Gujarat
has not been provided sufficient funds
for the improvement of education and
welfare of the children;

(b) if so, the total aid given by the
Centre to the State Government for
this during the last three years;

(¢) bhow much of the ald was uti-
lised by the State Governmant; and

(d) what steps are being taken to
pgive more aid to the State for the
increase in education and welfare of
the children of The State?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Central Assis-
tance for Stale Plan programmes is
released for the plan as a whole and
not for different heads of develop-
ment.

(¢) and (d). Do not arise.

Allotment of MIG Homseg by DDA

1115. SHRI RAMANAND TIWARY:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government propose
to examine the recent allotment of
Middle Income Group Houses by
D.D.A. during the last two years; and

(b) if so, the broad outlines there.
of?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). Some com-
Plaints have been received and these
are being looked into.

st &1 af femw
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1120. SHRI R. V. SWAMINATHAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the present Govern.
ment are planning to scrap orders re-
quiring Government servants owning
house at the place of duty to sur.
render Government accommodation;

(b) if so, the reasons Yor the same,

(¢c) how many such Government
servants have surrendered ‘heir
houses to the Government or sur-
rendered the Government accommo-
dation;

(d) whether some Government
servants have been given exemption;
and

(e) if so, how many persons and
in what categories?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). In considera-
tion of the difficulties and hardships
faced by house owning officers, parti-
cularly in the low income brackets.
Government have decided to modify
the existing house owning orders,
making house-owning officials eligible
for Qovernment accommodation on
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normal terms, subject to certain con-
ditions.

(c) In Delhi, private houses of 111
officers have been taken in the
general pool on lease by Government
and 2753 house-owning officers have
vacated Government accommodation.

(d). Yes, sir.

(e) 40 officers allotted houses from
the general pool in Delhi have been
granted exemplion because the houseg
owned by them arc parts of Hindu
Undivided Family properties/joint
properties which are small and cannot
be divided into independent livable
units. In two other cases, exemption
has been allowed because of the
special nature of the officers’ duty.

Request fromm Tamil Nadu and Kerala
for more rice

1121. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND TRRIGATION be pleased to
state:

(a) whether States of Tamil Nadu
and Kerala have demanded supply of
more rice from the centre during the
month of April. and May;

(b) if so, the reaction o the Union
Government;

(¢) what is the total rice supplied
by the Centre to these States upto-
date: and

(d) what wag the total demand
made?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (8HRI
SURJIT SINGH BARNALA): (a) to
(d). A statement showing the dc-
mands received for supply of rice
from the Governments of Tamil Nadu
and Kemla, the allotments of rice
made by the Central Government
against these demands and the actual
supplies against these allotments Is
attached.
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Statem:nt
(In thousand T onnes)
Sl State Month Demands re- Allocations  Supplies
No. ceived from made from made from
the State the Central the Ceéntral
Govt. for Pool Pool
Supply of
rice
1 Tamil Nadu - April 77 .- s
May, 77 500 50°0
2 Kerala April, 77 150*0 1250 120*9
May, 77 1500 1250 125-3

* Asthr J:mad from consumers in Tamil Nadu for raw rice was sta'ed to be negligible, the
Goverameat of Tamil Nadu had restricted the lifting of rice against the allotment to the available
qaanatity ot b nicd rice of acceprable quality with the Food Cirporation orf India.

Procurement Operations by Govern-
ment and Private Agencles

1122. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
Etate:

tat whether the National Agricul-
ture Cooperative Marketing Federa-
tion, an agency of Food Corporation
of India, has intensified its procure-
ment operations recently;

(b) if so, at what cost they have
been purchasing the wheat;

(¢) whether in Punjab only 7234
tonnes of wheat arrived in Mandis
upto May out of which 6542 tonnes
had been procured by private agen-
cies and only 389 tonnes by the Gov-
ernment agency. and

(d) if so, the reason for the same?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). During the courrent wheat pro-
curement season upto the end of May,
1977. the FCI utilised the services of
the NAFED i, procurement of wheat
in the Union Territory of Delhi. With

eflect from 1-6-1977 the Corporation
is not utilising the services of NAFED
Lut are carrying out the price support
operationg directly. The NAFED pro-
cured v heat gt the supprt prices
fixed by Government subject to cuts
on account of quality.

(cr No, Sir. Upto the end of may,
1377, total market arrivalg of wheat in
Punjab amounted to 21.62 lakh tonnes
out of which 20.95 lakh tonnes was
procured by public agencies.

(d) Does not arise.

Grantg to Tamil Nadu for Education

1123. SHRI R. V. SWAMINATHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) total grants given by the Union
Government to the State Govern-
ment of Tamil Nadu in the sphere of
education for the last three years:

(b) how the same has been utilised
by the State Government: and

(¢) what is the total aid to be given
to the State Government during the
current year and how will it be uti-
lised by the Stute Government?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Central Assistance for
State Plan programmes is released
for the plan as a whole and not for
different heads of development.

* (b) and (c). Do not arise.

Production of Foodgrains in Tamil
Nadn

1124. SHRI A. BALA PAJANOR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
sate:

(a) the quantum of production of
foodgrains in Tamil Nadu vis-a-vis
targets during the last five years;

(b) the target of coverage under
improved seeds and high yielding
varieties and the shortfalls, tngether
with reasons therefor;

(c) the extent to which drought and
scarcity conditions have affected
foodgrains production in that State;
and

(d) the steps taken by the Central
Government to assist optimum pro-
-~tion in that State?

JUNE 20, 1977
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The figures relating to targets and
actual production of foodgreins in
Tamil Nadu during the last five years
are as under:—

(Thousand tonne )

Year Target Achievements
1972--3 7500 7167
1973-74 7900 732¢%
1974-75 7700 4797
1975-76 . 8060 7761
1976-77 8100 .

*According to available information,
on account of deficient water supply
in the reservoirs and insufficient and
ill-distributed rainfall in some areas
of the State, production js reported to
be somewhat lower than that in
1975-76.

(b) The targets achievements and
the difference between the two in the
total coverage under the High Yield-
ing Varieties programme relating to
paddy, maize, jowar and bajra in
Tamil Nadu during the last five years
are given below:—

‘Thousand hectares’

—_—

Year Target Achievemenis Differences
(3)—(2)
(¢)) 2 ‘35 (4)
1972-73 2675 2857 (+ 182
1973-74 2857 2307 (—)ss0
1974-7% 2680 2067 (—)613
175-76 275$ 2396 (—)3%0
1976~ . 2500 2500°
97677 (anticipated)

® As anticipated by the State Covt. st 1ibet'ncof 1le Arive) I'in (3¢

.58 dicire’(ns



205 Written Answers JYAISTHA 30, 1899 (SAKA) Written Answers 206

The coverage under the High Yield-
ing Varieties programme in Tamil
Nadu reached a peak leve]l during
1972-73. In the subsequent three
years the targets could not be ful-
filled. The shortfall during 1974-75
was particularly marked due to un-
precedented drough! conditions in
that year. However, in 1876-77 the
target is expected to have been fully
uchieved.

As regards improved seeds, the
Planning Commission do not fix any
targets under the Annual Plans. How-
ever. according to the information
furnished by the Government of
Tamil Nadu it is anticipated that the
available supply of seed would be
sufficient to meet the effective seed
requirement.

(¢) As produstion of foodgrains is
affected by a number of factors, such
as, cultivated area. irrigation, inputs
like fertiliser:, improved seeds, and
plant protection, adoption of improv-
ed technology and weather, it is not
possible to give a precise quantitative
idea of the etlect of a single factor
such as drought and scarcity condi-
tions on production. However, the
extent of fall in production in 1974-75,
a year of severe drought, in compari-
son with the levels attained in the
preceding years gives a rought idea of
the impact ¢f drought in that vear.

(d) The Central Government has
been taking various steps to increase
production in different States including
Tamil Nadu. These steps include:
{i) implementation of the Central
Sector scheme for distribution of
Minikits of rice. maize and millets to
help the State Government to identi-
fy varicties suitable for different areas
and to ascertain farmers, reaction
before cultivation of new varicties is
extended to larger areas; (ii) organi-
sation of training courses at the
Agricultural Universities and Re-
search Institutes for quick transfer of
improved production technologies to
the farmers; (iii) resefrch support by
the Central Rice Research Institute,
Cuttack and under the All-India

Coordinated Crop Improvement Pro-
jects aimed at finding out varieties
suitable for different situations and
resistant to pests and diseases; (iv)
a fertilizer promotion campaign to
step up consumption of chemical
fertilisers in selected districts and (v)
sanctioning of short-term loans to the
State Government for meeting the
State Government's credit require-
ments, to the extent possible, for
purchase of agricultural inputs viz.
seeds, fertilisers and pestisides.

Teachers detained under MASA

1125. SHRI R. K. MHALGI: Wil] the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) the number o" Teachers (Pri-
mary. Secondary, College and Uni-
versity)  detained under MISA
throughout the country during last
emergency,

(bt whether zll of them have been
taken in service after their release
from prison;

(c) if not, how many of them are
still out o° service; and

(d1 what action Government have
taken or propose to take in case of
those teachers who are still unem-
ployed? &

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) This is mainly a State
matter and information is not avail-
able with the Centre. Even the
States are not likely to maintain
these details in terms of categories
and sub-categories of staff,

(b)Y to (d). Necessary instructions
have been issued to States and other
organisations. Individual cases of
non-compliance with the instructions
if brought to notice would be prompt-
ly looked into.
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Cemphaints against Vice-Chancellors of
Universities

1126. SHRI R. K. MHALGIL: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state.

{a) whether Government have re-
ceived certain complaints about Vice-
chancellors of the Universities;

(b) if so, against whom and what is
the nature of the complaints; and

(¢) what Government propose to
do with re‘erence to the same?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Several complaints
have been received against the Vice-
Chancellers of many Universities by
the Government. A iarge number
of complaints are agamst alleged ex-
cesses committed during emergency,
favouritism in appointments and ad-
missions etc. Such compiaints against
the Vice-Chancellors of State Univer.
sities are forwarlded to the State
Governments concerned for appro-
priate action. Complaints against the
Vice-Chancellors of Central Univer-
sities are referred to the Universities
to ascertain the facts. The replies
received from the Universities are
being examined in the Ministry and
appropriste action would be taken
thereafier.

Reduction in the case of DDA Flats

1127. SHRT R. K. AMIN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether Government have de-
cided to reduce the cost of DDA flats;
and

(b) i s0. to what extent and when
it will be given effect to?

JUNE 20, 1977
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THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHR! SIKANDAR
BAKHT): (a) and (b). The Pricing
Policy is under review.

Levy of Tax at Taj

1128. SHRI R. K. AMIN: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas.
ed to state:

(a) whether the levy of “tax" on
visitors to visit Taj and other histori-
cal monuments of Agra had provoked
a sharp controversy between the
Archaeological Department and the
local civil administration; and

(b) if so. what steps Government
have taken to curb the provocation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
‘DR PRATAP CHANDRA CHUN-
DFR): (a) and (b). Under the Anci-
cnt Monuments and Archaeological
S.tes and Remains Act. 1953 the
Archaeological Survevy of India has
been charging an entrance fee of 50
paise for visitors (above the age of
15 years) to Taj} Mahal. Akbar's
Tomb., Agra Fort and Itimad-u'd-
Daula's tombh  Since July 15 1976,
under the Uttar Pradesh Urban De-
velopment Authorities (Toll)  Act,
1078, the Agra Development Autho-
rity has been collecting a toll of Rs.
150 from visitors to places of popu-
lar resort (including any ancient and
historical monument). The actual
co'lection of levy within the MMits of
the centrally protected monuments
has given rise to certain problems
which are under discussion with the
State Government.

World Cricket Serieg with Pro-
femsiona] Cricketers

1129. SHRI R K. AMIN: Will the
Minister of EDUCATION. SOCIAL
WELFARE AND CULTURE be pleas-
ed to ltlu:

(a) whether Government of Indis
are aware of Australian television



209 Written Answers JYAISTHA 30, 1899 (SAKA) Written Answers

Chief, Kerry Packer's controversial
plan to start a world cricket series
with professional cricketers;

(b) whether Cricket Control Board
of India called a meeting to discuss
the issue; and

(c¢) if so, the stand of Government
of India in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) No, Sir: but representatives of
the Cricket Control Board of India
attended the meeting of the Interna-
tional Cricket Conference held on
14th June, 1977 in l.ondon to consi-
der the matter.

{c) The matter falls within the
purview of the Board of Control for
Cricket in India which iz an autono-
meous body.

Sansadiya Soudha

1130. DR. MURLI MANOHAR
JOSHI: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION bte pleased to
slate:

(a) the expenditure incurred on the
construction of Sansadiya Soudha
(Parliament House Annexe);

(b) the expenditure incurred on the
maintenance of. Parliament House and
Parliament House Annexe, year-wise
during the last two years; and

(¢) the expenditure incurred on the
furnishing of the Sansadiya Soudha
till 31st March, 19777

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The expenditure so far
incurred on the construction of San-
sadiya Soudha (Parliament House
Annexe) is Rs. 3,60,40,549. Some bills
are still to be finalised and paid. The

- 2I0

total expenditure on the work is ex-
pected to be Rs. 8,70,00,000.00 includ-
ing departmental charges.

1975-76  1976-77
Rs. Ra.
(1) Parliamert
House Annexe 1,31,408 3,91,710
(1) Parliament
House : 14,22,181 13,49,313

(c¢) Rs. 23,29,844 (including Depart-
mental Charges),

Damage to crop dume to insects and
rodents

1131. SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the quantity of food grains des-
troyed during 1976-77 by insectg and
rodents etc.; angd

(b) steps being token by the Gov-
ernment for the safeguard of food-
grains?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA: (a)
It is not possible to make any pre-
cise estimate of the quantity of food-
grains destroyed during 1976-77 by
insects and rodents. B

(b) The following steps are taken
to prevent loss to foodgrains due to
insects and rodents:—

(i) The godowns constructed are
rat-proof and white ant-
proof.

(ii) Qualified, technically trained
staff are deployed for perio-
dical inspection and proper
up-keep of foodgrains,

(iii) Modern, scientific pest con-
trol measures are adopted
to control insect and redent
trouble.
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Reinstatement of elerks dischargeq in
F.CL Caloutta

1132. SHRI DINEN
CHARYYA. Will the
AGRICULTURE AND
be pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the fact
that the management of Food Corpo-
ration of India, Calcutta has discharg-
ed fifty clerks/typists in April, 1974;

BHATTA-
Minister of
IRRIGATION

(b) if so, what are the reasons be-
hind this arbitrary dismissal;

(¢) whether the Government pro-
Pose to reinstate them; and

(d) if so. when”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Certain serious irregulari-
ties in the recruitment of 41 Assist-
ants Grade Il and 38 Typists by
their Calcutta office in 1974 came to
the notice of the management of the
Corporation. ATl these selections
were reviewed and, out of the afore-
said Assistants and Typists, only 16
Assistants Grade TII and 7 Typists.
who were found suitable, were re-
tained in service and the remaining
were discharged from the service of
the Corporation.

(¢) No, Sir.
(d) Does not arise.

Effect of withdrawal of resirictions en
movement of wheat

1133. SHRI SAMAR GUHA:
SHRI RAMANAND TIWARY:

Will the Minister of AGRICUL-
TURE AND TRRIGATION be pleas-
ed to state:

(a) whether the Government have
assessed the effect of withdrawal of
restrictions regarding movement of
wheat, particularly with respect to
retajl price of whest in the open mar-
ket and specially in the non-rationing
areas of the country;
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(b) if so, facts there about;

(¢) whether rise in  purchase
priceg of wheat has in any way
affected the issue-price in ration
shops;

(d) whether the Government have
drawn up any policy regarding pur-
chase prices of paddy with respect to
‘Boro crop’ ang of ‘Amar crop’ as
well; and

fe) if so, facts thereabout?

THE MINISTER OF AGRICUL-
TURE AND [IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The abolition of zona' res-
trictions on movement of wheat has
resulted in better open market avai'-
ability of the grain. The retail pri-
ces of wheat are ruling at reasonable
levels even in the deficit States

tc) The issue price of wheat from
Central stocks has not bee~ Increas-
ed.

(d) and (e). The policy regarding
purchase price of paddy of different
varieties including ‘Boro’ awi ‘Aman’
for the current ie. 1976-77 marketing
season has already been decided and
the Government of West Bengal have
fixeq the following procurement pri-
ces for ‘Boro’ and ‘Aman’ for 1976-T7
kharif season. These prices will be
in force for the kharif year Novem-
ber 1978 to October 1977:—

Crrad- Rate ner
Q. fin R-)

Aus and Roro of Tralittonal
types . 1M ™

Aman Common 74 00
Aman Fine . 77.00

Am an Superfine and Aromotic 8000
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East Pakistan refugees awalting reha-
bilitation in camps outside West
‘Bengal

113¢. SHRI SAMAR GUHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether refugees from former
East Pakistan are awaiting rehabilita-
tion for the last 10—15 years in
different camps, outside West Bengal;

(b) if so, latest figures of such
camp refugees:

(c) whether Government adopted
a policv and time bound programme
for theur rehabilitation in  different
partg of the country, especially in
Andamans; and

(d) if 0. concrete s'epg taken by
the Government for the early rehabi-
litatior. of the Bengalee refugees from
former East Pakistan in Andamans
particularly?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). The migrant
families from former East Pakistan
are not awaiting rehabilitation for 10—
15 years The families now in camps
are mostly those who migrated dur-
ing the period 1-1-70 to 25-3-71. The
other families are those rehabilitable
families which had deserteq rehabili-
tation villages or relief camps at the
time of the liberation of Bangladesh
but had returned to India by the end
of January. 1974, The number of
families in Mana and other two camps
is 1,020 and in Tawa and Dolariya
Worksite Camps together is 4,508
families.

(¢) Yes, Sir. 21,300 families, in-
cluding 1,100 families in Andaman &
Nicobar Islands are to be settled dur-
ing the Fifth Plan period. The re-
maining 2,200 families are expected
to be settled during 1979-80 and
1980-81, the first two years of the
Sixth Plan.

(d) During the first three years of
the Fifth Plan, 11,241 families have
been settled in agriculture and non-
agricultural occupations on the main-
land. For 1977-78 there is a pro-
gramme of settlement of about 3700
families. '

As regards the Andaman & Nico-
bar Islands, upto 1973-74, 688 migrant
families had been resettled there. It
was originally proposed to rehabili-
tate 1,100 families in the Islands dqur-
ing the Fifth Plan but till May, 1977,
only 117 families have been induct-
ed there. The resettlement in these
Islands has been slower than planned
since the effect of deforestation on
the ecology of the Islands hasg conti-
nually to be kept in view.

Registration of Group Housing Socie-
ties for allotment of lang in Delhi

1135. SHRI NIHAR LASKAR: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state.

(a) whether the Group Housing
Societieg registereq for allotment of
land in Delhi with Registrar of Co-
operatives, Delhi have not been allot-
ted lard although they were register-
ed in 1970;

(b) how many Societies have so far
been allotted a land or accepted t'wm
offer of land and in which area th/4
have been offered or allotted;

(c) whether some of the Societies
have been asking for allotment of land
in South Delhi;

(d) if so, the total number of such
Societies; and

(e) reaction of the Government on
their request with reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.
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(b) 30 Secieties have been allotted
land and another 56 Societies have
accepted the offer of land. The areas
are in Paschimpuri, Pritampura, Bo-
della and South Delhi

(c) Yes, Sir.

(d) 91.

(e) According to existing policy no
land in South Delhi i< to be allotted
in future to a Group Housing Society
for the resson that Jand in South
Delhi is scarce. Government are not
contemplating at present any change
in the existing policy.

Overhauling of Sporis Conaclls

1138. SHRI NTHAR LASKAR: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state whether Government
are taking steps to overhaul the pre-
sent Sports Councils? ’

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER). It is proposed to undertake a
comprehensive review of various
sports programmes and  policies
shortly keeping in view the stipula-
tions laid down by International
Olympic Committee and other bodies.
This review will cover changes, if
any. required in the functions and
composition of the All India Council
of Sports.

Changes in Delhi RHigher Secondary
Examinatien papers

1137. SHR1 MUKHTIAR SINGH
MALIK: Will the Minister of EDU-
CATION. SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government have seen
the presq reports in the Indian Express
dated the 3rd May, 1977 wherein it
has been stated that thig year's High-
er Secondary Examination peper in
Delhi had to be hastily changed not
because of ¢ possible leakage of one
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of the questiong in the paper put as
it deelt with Mrs. Gandhi’s 20 point
programme; and

(b) if so, whether Government pro-
pose to inquire into the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER). (a) According to information
supplied by Central Board of Secon-
dary Education, some question papers
were replaced on account of the pos-
sibility of leakage. No question on
the 20 Point programme was asked in
the question paper.

(b) Does not arise,

o-q fawrawite ¥t 7 wrohte favent
« Ieqifm

1138. Wt wwaw o :

o IJuRw

w1 foren, werw weaTw st aegfr
Har ag IR AT ¥ 7T fw o

(%) &1 ‘g3 & wafaews,
q To THo THo Ao ¥ g #
wirr #t g & W@ ghest
gro WA # gwifAnr afvgvwamn €
vy I % famrr ww awn
fewravity 3w} §  fmrr, wepfa
fas WiT HWT & @W1 7 wronw
fadanl & I@ifoar &1 35 fear
a7 ; 6

(mr) war agrfaes 3 AT @
w1 fufeww g )T ¥ § Wi
afic g, A1 Tef qer ww w1 §
W Iw qr #eere € wr 9fw-
foar 8
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fow, Tww waw ot depfa Crocodi'e Banks

1140. SHRI G. M. BANATWALLA:

(¢) wofvtws & qo @ & Will the Minister of AGRICULTURE
o F N & gad o N ot AND IRRIGATION be pleased to
down fowfea & oy g7 T @1 ¥ siate:
gfrerr frxraore ¥ &Y mETdAr c (ald“}'lhegl:rkthe prlt:posal t:: set.hup
Ty g fade rocodile nks in the country as
i;r fa-rr: S arh 'EI since been finalised;
qAWT WY I H ATH T q9T S :
. i (b) if so, the broad outlineg of the
:.;'r WT:'PRI’ ﬂ';:‘lﬁ :wm proposal; and
. n LU Ll o (¢) the names of places where such
¥ Sy Hfamar ®1 &AW JIT banks are likely 1o be set up?
"aEAT T
THE MINISTER OF AGRICUL~
() e S UMD, LY, e
- . - (a
e w1 qw A (c). Although there is no proposal to
fear mar 2 set up crocodile banks as such in the
country, the Government is operating
a crocolile rehabilitation programme.
frvaan In this programme, crocodiles are
being reared in captivity for subse-
1139, &Y wegyw dw : w7 fown, quent release into the wild. The gha-
ww ww et wepfa Wt ag 1:10 s:{lltwater and muggter b:’pecies of
- r iles are at present being rear-
TR A g s f ed in the following places:
(¢) '1 7717 ¥ ¥ X Katherniaghat in U.P(.). Bhitarka-
fareTAT AT &7 5 nika and Satkosia in Orissa, Sun-
T . ) ® fﬂ"!. 6'1"5 derbans in West Benga]l Sutnur
Fugarfat  sA¥Y  FAmar R in Tamil Nadu. Gir in Gujarat,
) L. - Hyderabad in Andhra Pradesh
(@) gfe i, &1 g9 &a9 ¥ and Rawat Bhata in Rajasthan.
q& AT e § W
Purchase of Dredgerg for Brahma-
() Wf:q F"“"‘?‘:ﬂi"’w F:f: putra Flood Control Board
paslioniniih i 3 1141. SHRIMATI RENUKA DEVI
et am gt W wAETr R BARKATAKI: Will the Minister of

AGRICULTURE AND IRRIGATION
be pleased to state;

st (310 A wE W) ¢ (a) w}}:ether th; E;vemmentﬂ ar:
B . aware that the rahmaputra 00
(%) & (). v wamew 3 Control Board through the Govern-
forer frz1 aqr saw  faar-—-wres ment of Assam purchased two costly
ATl WIS Y § dredgers to dredge the bottom of the
A 6 ! . tﬁ s t e — river Brahmaputra; and
fre wudt wgx  wroww &ax fe (b) if so,e;rhether ::;t Govet?mem
have received any re on the use
W A% W e & Wi dar to which these dredgers have been
feq ot @ !I put?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). River erosion pouses a serious
problem in River Brahmaputra. To
find z solution to the problem, it was
decided that dredging operations be
tried on an experimental basis as an
anti-erosion measures. Accordingly,
the Central Government procured
two suction dredgers as also some of
the ancillary crafts required to work
with these. The equipment has been
given on loan-basis to the Brahma-
putra Flood Control Commission for
experimental dredging in Brahma.
putra river. Dredging has been car-
ried out near Chimna and subse-
quently at Alikash where the river
Brahmaputra was eroding the banks
and it is reported that the perform-

ante of the dredgeq channels has
been satisfactory.
wfn wash fawrt & fg wfnfa

1142 Wt vreey faer® ;W
e ot frwf wat g ™ B
¥ v f¥ -

(%) w1 &g arer7 w1 fawr
wfg #HafHr frxi w1 W@ oF@

-

¥ fau ow afafy ofen 71 w1 3,

() afz 7, N wx 7%, O

(n) w7 391 Frart ¥ g9w &
T TR ® AT qrraw faan
oy

gfe ulr frwrf st (s goofim
fag wowrmt) @ (%) A T

(w) &7 (@) svr oy 1 ey
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Collection of Donations from Students’
Parentg by Private Schools/Educa-
tional Institutions

1143. SHRI OM PRAKASH TYAGI.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether Government are aware
that many private public schools, edu-
cational institutiong etc. are function-
ing in the country which in the name
of education are running as commer-
cial enterprises and collecting dona-
tions in arbitrary manner from the
parents of students; and

(b) if so, Government's nolicy in
regard to these schools?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). While no specific
complaints would appear to have
been received in the Ministry, such
instances of arbitrary collection of
donations if any would be a matter
for the State Governments/Union
Territory Administrations to take ap-
propriate action.

Export Quota of Sugar

1144. SHR] OM PRAKASH TYAGI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

{a) whether the Indian delegation
sought an export quota of 9 lakh
tonnes of sugar in the recent confer-
ence held in Geneva and convened by
UNCTAD; and

{b) the reasons for making the re-
quest?

THE MINISTER OF AGRICUL-
TURE AND TRRIGATION (SHRI
SURJIT SINGH BARANALA): (a)
and (b) India has been an establish-
ed exporter of sugar for nearly two
decades. India has glso been a mem-
ber of the Internationa! Sugar Agree-
ment since 1981, The United Nations
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Sugar Conference at Geneva in April
May, 1977, was convened to negotiate
a new International Sugar Agree-
ment 'and to evolve a frame-work for
appropriate quotas/market shares,
band of prices which would be remu-
nerative to the producer and reason-
able 1o the consumer etc. The quo-
tas/market shares were to be evolved
taking into account both the past per-
formance in exports and the growth
patterns envisaged in the future. In
the light of these and taking into
consideration the present level of our
sugar production, additions to capa-
city in the industry in the current
year &nd in the next 2/3 years the
level of internal consumption etec.,
the Indian Delegation to the Confer-
ence was instructed to project an
effective quota of 9-10 lakh tonnes a
year under the International Sugar
Agreement.

12.00 hrs
PAPERS LAID ON THE TABLE

CerTIFIED Accounts ofF D.D.A. ror
1973-74 witH AvupiTt REPORT UNDER
Du1n1 DFEVYLOPMENT AcT, 1457

THE MINISTER OF WORKS AND
HOUSING AND BUPPLY AND RE-
HABILITATION .:SHRI SIKANDAR
BAKHT): I beg to lay on the Table a
copy of the Certified Accounts (Hindi
and English versions) of the Delhi
Devclorment Authority for the year
1973.74 tngether with the Audit Re-
port thereon, under cub-section (4} of
section 25 of the Delhi Development
Act. 1957. [(P'aced in Library, See
Na LT-394/77)

CrrTTFIFD ACCOUNTS & AUDIT REPORT
08 11Tg MADRARS, BoMBAY AND KHA-
RACPUR, STATFMENTS re. RFASONg FOR
DELAY IN LAYING AcCCTTS. & ACCTTS. OF
N.ITE. Bomeay

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
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(DR. PRATAP CHANDRA CHUNDER)«
I beg to lay on the Table:~—

(1) A copy each of the following
papers under sub.s:zction (4)
of section 23 «f the Institutes
of Technology Act, 1961:—

(i) Certified Accounts (Hindi
version) of the Indian In-
stitute of Technology, Mad-
ras, for the year 1875-76
along with the Audit Repart
thereon, [Placeqd in library.
Se¢ No. LT-395/77)

{ ii) Certified Accounts of the
Indian Institute of Techno-
logy. Bombay, for the Yyear
1975-76  along with the
Audit Report thereon,
[Placed in Library. See No.
LT-396/717.)

(iii) Certified Accounts (Hindi
and English versions) of the
Indian Institute of Techno-
logy. Kharagpur. for the
vear 1974-75 along with the
Audit Report thereon.
[Placed in library. See
No. LT-397 77

12y A statement (Hindi and
English  versiong) showing
reasons (i) for delay in laying
the documents and (ii) for not
laving  simultaneously the
Hindi version ¢f the document,
mentioned at item (1) (ii)

above.
i3 A statement (Hindi and
English versions) showing

reasons for delay in laying the
docuament mentioned at item
(1y  (iii) abnve. [Placed in
library. See No. LT-397/77]

4) A copy of the Certified
Accounts (Hindi version) of
the National Institute for
training in Industrial Engineer-
ing Bombay. for the year
1975-76. [Placed in library.
See No. LT. 398/77]
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CarITAL IsSuxs (APPLICATION FOR
CONSENT) (AMpT,) RULEE, 1977

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): I beg to lay on the
Table a copy of the Capital Issues
(Application for Consent) Amend-
ment, Rules, 1977 (Hindi and English
versions) publishedq in Notification
No. SO. 366.E) in Gazette of India
dated the 24th May, 1977, under su®-
section (2) of section 12 of the Capi‘al
1ssues (Control) Act. 1947. [Placed in
library. See No. LT- 389/77

PROCLAMATION DATED 20Ty JUNE 1977
re. STATE OF PUNJAB

THE MINISTER OF PARLIA.
MEXNTARY AFFAIRg AND LABOUR
(SHR!I RAVINDRA VARMA): | beg
to lay cn the Table a copy ¢! (ne
Proclama‘ion (Hindi and Enclish ver.
sions) daled the 20th June. 1977 issucd
by the Vice-President acting as Presi
dent under clause (2) of article 256 I
the Coustitutiog revoking the Procla-
mation issued by him on the i0h
April. 1977 in relation to the Staie of
Punjab. published N Neotification
No. G.SR. L84(E) in Gazetle of Ini-tia
dated the 20°h June. 1977, under ariicie
356(3) of *he Consttution. !Plared in
lihrary. See No. LT-401/77]

12.01 hrs
ELECTION TO COMMITTEES
(i) RAJGHAT SAMADHI COMMITTEE

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
. REHABILITATION (SHR1SIKANDAR
BAKHT)- | beg to move:

“That in pursuance of sub-section
(1) (d) of Section 4 of the Rajghat
Samadhi Act, 1851, the members of
this House do proceed to elect, N
such manner as the Speaker may
direct., two members from among
themselves to serve as members of
the Rajghat Samsdhi Committee for
the term commencing from the date
of notificstion by the Government.

24

subject to the other provisions of the
said Act.”

MR. SPEAKER: The question is:

“That in pursuance of sub-section
(1) (d) of Section 4 of the Rajghat
Samadhi Act 1851, the members of
this House dp proceed to elect, in
such manner ag the Speaker may
direct, two members from among
themselves 1o serve as members of
Rajghat Samadhi Committee for the
term commencing from the date of
notification by the Government,
suhject to the other provisions of the
sald Act.”

The motion was adopted.
(1it CoURT of Tiige UNIVERSITY OF DrLHL

THE MINISTER OF EDUCATION,
SHUIAL. WELFARE AND CULTURE
(DR. FRATAP CHANDRA CHUNDER):
I beg v move.

“That in pursuance of sut=clause
(xvi) of clatse (1) of Statute 2 of the
Statules of the University of Delhi
rea! with  Section 43 of the Delhi
University Act, 1922, the members
f this House do proceed to elect,
in such manner as the Speaker may
dire. two members from among
themselves o serve as members of
the Court «f the University of Delhi.
The members so elxcted shall no! be
the employees of the University of
Delhi or of a recognised College or
Insitution of that University.”

»R SPEAKER: The quecstion i8:

“That in pursuance of sub-clause
(xvi) of clause (1) of Statute 2 of the
Statutes of the University of Delhi,
read with Section 43 of the Delhi
University Act, 1922, the members
of this House do proceed to elect. in
such manner as the Spcaker may
direct. two members from among
themselves to serve as members of
the Court of the University of Delhi.
The members so elected shall not be
the employees of the University of
Delhi or of a recognised College or
Institution of that University.”

The motion way adopted.
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() CeNraac Abvisomy Bomo or
Muszums

DWL... RRATAP. . CHANDRA
CHUNDER: I beg to move:

“That in pursuance of the Govern.
,ment of India, Department of Cul-
ture, Resolution No. F. 12/1/74.CAl
(3), dated the 7th October, 1976, the
members of this House do proceed
to elect in such manner as ‘he
Speaker may direct, two members
from among themselves, to serve as
members of th: Central Advisory
Boird of Museums. subject to the
other provisions of the said Resolu-
tion.”

MR. SPEAKER: The question is:

“That in pursuance of the Govern-
ment of India. Department of Culture,
Resolution No. F. 12/1/74-.CAI(3).
dated the 7th October, 1976. ‘he
members of this House do proceed to
elect in such manner as the Speaker
may direct, two members from
among themselves to serve as mem-
bers of the Central Advisory Board
of Mus=um. subject to the other pro-
visiong of the said Resolution.”

The motion uas adopted.
(iv' CENTRAL ADVISORY BOARD oOF

ARCRAEOLOCY

DR. PRATAP CHANDRA

CHUNDER: I beg to move:

“That in pursuance of paragraph
1 of the Government of India,
Archaeological Survey of India,
Resolution No. 31/1/76-M_ dated the
1st May, 1976, the members of this
House do proceed to elect in such
manners as the Speaker may direct
two members from among them-
selves, to serve as members of the
Central Advisory Board of Archaen-
logy. subiject to the other provisions
of the said Resolution.”

MR. SPEAKER: The question is:
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(Amdt.) Bil-

“That in pursuance of paragraph
1 of the Government of India,
Archaeological Survey of India,
Rcloiunon No. 31/1/76-M, dated the
1st May, 1976, fhe members of this
House do proceed to elect in such
manner as the Speaker may direct,
two members from among them-
selves, to serve as members of the
Central Advisory Board of Archaen-
logy, subject to the other provisions
of the said Resolution.”

The motion was adppted,.

(v) COoUNCiL UNDER INSTITUTES oOF
TECHNOLOGY ACT, 1961

DR. PRATAP CHANDRA
CHUNDER: I beg to move:

“That in pursuance of Section 31
(2) (k) of the Institutes of Techno-
logy Act. 1961, the members of this
House do proceed to elect. in such
manner as the Speaker may direct,
two members from among them-
selves to serve as members of the
Council established wunder section
31:1; of the said Act.”

MR, SPEAKER: The question is:

“That in pursuance of Section 31
(2. (k) of the Institutes of Techno-
logy Act. 1961, the members of this
House do proceed to elect. in such
manner as the Speaker may direct,
{wo members from among them-
selves to serve as members of the
Council established under section
311 of the said Act.”

The motion was adopted.

12.19 hrs.

PAYMENT OF WAGES (AMEND-
MENT) BILL*

THE MINISTER OF PARLIAMFN.
TARY AFFAIRg AND LABOUR
(SHR1 RAVINDRA VARMA): I dep
to move for leave to introduce a Bill
further to amend the Payment of
Wages Act, 1936,

*Publisthed tn Gazetfe of India Extraordinary Part II, section 2. dated

12. 19 hrs.
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* MR. SPEAXER: The question is:

“That leave be granted to imtro-
duce a Bill further to amend the
Payment of Wages Act, 1936."

The motion was adopted.

SHR] RAVINDRA VARMA . I intro-
duce the Bill

1220 hrx

GENERAL BUDGET, 1977-78- .GENE-
" RAL DISCUSSION

MR. SPEAKER: We begin with the
General Discussion on (he Budg-t.
Shri C. Subramaniam.

SHRI L. K. DOLEY (Lakhimpur::
Mr. Speaker, Sir, | am on a point of
order.

MR. SPEAKER: What is the pa.rnt
of order?

SHR] L. K. DOLEY. It ig on a very
basic question. Ours is a clearly
socialist constitution .

MR SPEAKER: Tell me the point
of order.

SHR1 L. K. DOLEY.- I am coming
to that. Unless and until the Constitu-
tion is amended we cannot do any.
thing which is not conducive to ihe
Constitution. | have very careful'y
read the entire Budget Speech of the
hon. Pinance Minister containing 15
pages, 61 paragraphs and the total
number of words may be roundabout
7.000 if 1 have c~inted them correctly,
In the whole Budget Speech. the worg
“socialism®™ is totally missing. In "he
context of our Constitution. I have
found that the Finance Minister has
made a gvstematic attempt to make 2
tntal erndication nf the word ‘‘socia-
Yism™. It is not conducive to our
Constitution. . . .

MR SPEAKER: Order. plesse Will
vou kindl.. sit Adown® Let us hear the
sceech of Shri C. Subramaniam.

.. Genl. Dise.

SHRI C. SUBRAMANIAM (Palaed):
Mr Speaker, Sir, at the very outsst, J
would like to thank you for haviag
given me the privilege of once aguin
initiating the debate on the Budget on
behalf of the Opposition. At the out-
set. 1 would like to congrstulate the
Finance Minister on his maiden effort
in presenting the Budget. Thig is also
the first Budget of the Janata Party.
Many claims have been made in the
Budget Speech which require some
answers. Therefore, T hope I will
have your indulgence if I take a little
more time.

1 would also like to congratulate the
Janata Party on their recent success
in the State Assembly elections. Now
that they have achieved their imme-
diate political ambitions, 1 hope. they
will settle down to some real busine:s
particularly in the management of the
economy.

1 would like to pay one more com-
pliment to the Finance Minister for
having fixed the Plan size at about
Rs. 10.000 crores.  When the exercise
for the preparation of the Annual Plan
started. I gave the target of Rs. 10.000
crores. At that time. there wore
dnubting Thomases even in  the
Finance Ministrv saying whether this
nrder of Rs 10.000 croreg was realistie,
Having dealt with the economy for
nuite » few vears, T was of the virw
that thie was not onlv feasible b:t
ahsnlutely desirable and necessary f
wo were tn take the economy forward.

We had nrovides the dvramism that
was renuired for the nurpoce of solv-
ing manv of the problems with v-hich
the country was ronfronted  And |
am glad th-t the Tinaace Ainister has
ultimatelv fived this tarcet in spite of
ali the opposition (o a big plan.

My colleague. Mr. Thavan and my-
sel{ used to particinate in the Natioral
Developmen+t Council's reeting- repre.
renting the Strtes nf Madras and Maha-
sashtra, and there was always a tustle
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between & bi+ plan and a emall plan,
‘Even at that time, «be Prime ilisiiic.,
who was the Finance Minister then,
used to say that we should have 4
‘amaller pian in the name of i1ealism:
but fortunately, even at that time, on
‘every occasion, we succeeded in having
a higher target for the plan. And
‘therefore it is a matter of some sgatis-
‘faction to me—when the ultimate say
is with the Prime Minister with regard
‘to the budget and the plan size—that
there was agreemont to this size of the
plan,

With regard to the resources, there
wag a good deal <f doubt whether this
order of plan could bte financed with-
out large deficit financing. I am glad
to And—ultimately this turned out after
the taxation measures which are not
of a large size—~that deficit financing is
-only of the order of Rs. 72 crore. Where
have these resources come from? Have
they come because of any achievement
‘'which the Janata Party Government
has made during the last three months?
No. It is from the economy which
they have inherited frcm us, and there.
fore, there was a buovancy of the eco-
nomy, inherent <trength in the econo-
my and that has been accepted hv the
hon. Finance Minister himsel!. There-
for. ] hnpe. he hag marde a more sober
and realistic assessment of the state of
the economy which he has inherited
Trem us—even though he was hasty
er-ugh ir saving that evervthing was
wrong with the economy and they hac
inherited a complelelv di<torted and
uvnhealthyv economy. But ! fing in the
documents presented to the Parlia-
men’ -< refer to the Fconomic Survey
an; the Minister's own budget speech—
th~+ he found pasiiive points ir the
stote of the economy.

Nobody could ciaim, whether be it 3
developed country or a developing
country or a cocialist country that
there is an economy free from pro-
blems. free from complexities; and
more o in a developing country like
ours, there are boini to be problems
and more and more problems. I always
used to say that when we went on deve-

loping more and more, many more
complex problems would arise. There-
fore, it is not my claim that we have
given to the Janata Party Government
a problem free economy. This is never
going to happen whatever the state of
development at whatever stage it might
be. You would always have problems.
The only thing is that these problems
should not be old ones: these should
be new ones. The emergence of new
problems is a sign of progress. There-
fore, I do claim that this econocmy
which we have handed over, which is
not free from many of the problems,
many of the difficulties, is a much
healthier and strouger economy thao
ever before. And this is not merely
my statement, it is the statement of the
Finance Minister himself. He says in
his budget speech. “The current level
of food stocks and foreign exchange
reserve do give wider option in the
management of the economy than ever
before."

Therefore, I am glad that this haa
been accepted at least now even though
the self-proclaimed economic exrperts
in the Janata Party controverted all
these things when | made the state-
ment last tima during the irnterim
budget debate.

What are these strong points in the
economy? These are. (1) rhe infras-
tructure required for economic growth
has heen built up during the last 23
vears under a planned economy: I do
not want to go into the details because
then I would Lave to take 2 much
longer time: (2) a strone industrial
base has been built up. so that we are
in a position today 1o fabricate many
of the equipment which we require for
various power nroiecis or industrial =
proiects of varijous kinds: and (3) agri-
cultural development with a potertial
for ever-increasing production. All
these had become possible mainly be-
cause of the scientific and technological
competence which we had built up. ' 1
find many side attacks on Nehru's
policy with regarq to heavy indus-
tries. etc. There might be honest differ.
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[Shri C. Subramarmiam)

ences of opinion about this but an one

‘thing I am sure, the country would be
ever grateful to Pandit Jawaharlal
Nehru for having built up this
scientific and technological hase. . ..

AN HON. MEMBER: Question.

SHRI C. SUBRAMANIAM: ... .anc
baving created a reserve of scientific
and technologica] men in numbers und
qQuality. we are now third in the world,
next only to USA and USSR. . .

AN HON. MEMBER: Question.

SHRI C. SUBRAMANIAM' Then this
strength is reflected currently as has
been acknowledesd by the Finance
Minister in (1) the bunter stock that
we have built up neas'> 18 to 20 milli-
on tonnes; (2) the foreign exchange
reserves which we hanied over stood
at Rs. 3200 crores: I find- that these
have further increased: (3) strengthen.
ing of the rumee :n the internat:nnal
marx«et: and 14, »n expanding export
of goods and services to the various
Foarts of ths warld 17 [ mav cae wn oy
all hum:lity. it :s an 1k string base
that the present Plan ¢f Rs 16 A0
€rores is ‘ried to he =it upsn  But.
in er:te of this 1 =4l find—and | fnd
fror the Interrurtiang  2l¢n when 1!
made these points—3 continious pro-
paganda being mad. in the country
against the Toaz:ess (Iavernment
There might he AiTerpmces ol opinion
with regcard to political issues but |
am talking about the e~o:smic deve
lopment that has taken picee Al
along. including the Iast two nr three
years I do claim, we have made a sig-
nificant progress in the field of econo-
mic development, and we have reacheqd
a much healthier state. Unforfunate
Iy —T do not know: It was, perhaps. in
the heat of eleciion pronagenda —an
irresponsible statement was made by
B Very responsible Minister that these
.!u. 1.9%0 erores ~! impounded morey
bad beeh squandered away by the
Indira Gevernment, and that was why

~ Genl, Disec.

they were not in a position to return
the money to the workers,

1 don't know how the Hon. Finance
Minister would feel when I remind him
that only yesterday he brought a Bill
that he would deposit it in the Provi-
dent Fund. If the money has already
been squandered away, what is he
going to deposit? When ] tried to con.
tradict that no such thing happened.
the Janata expert said that this was &
wrong statement and that there was no
money left. In passing I may mertion
that it is thjs sort of statements which
proved the downfall of the Janata
Party in Tamil Nadu. Ar a matter of
fact. when we were unable to #nnd env
of our propagandl:ts to variour consti-
tuencies, many used to say could we
not persuade the Janata Party at least
to tend Shri Subramgnia Swamy to
our Constituency?

So. I wnuld like to appeal not only
to the Ministers (1 am <ure thev are
getting more and more responsihle as
theyv have taken un pasitions of respen.
sihilityy bur ‘o the Janata Party as a
whole not to think 1n such terms as te
say that evervthing rdur:ng the last 0
veare had gone wrnng and that. there-
fore. thei- task now i< to pull down
evervthing that hapoened and start
anew. If this 15 the aititude nothing
is goin+ to happen tecase the destruc-
tion of the struct:re itcel’ will take
some time and to start something rew
will take much mor, time and * oy may
lose annther ten ‘n filteen vears even
to make a bheginning

What is (mportant is how we take
advantage of what exists already. w.th
all its defects and leficiencies pnd also
with all its strong and positive aspects.
That is how I fee] about it, the Janata
Party having got the mandate of the
people for the purpnse of carrvirg on
the administration. So. the attifude
should be that we have to bujld on
what already exists. 1 am sure there
are many defects and deficiencies, tut
let us not think in termg of having a
completely new siructure altogether..
That is the point I wented to make.
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Now, baving this, | woyld like
1o explode another myth which is being

assiduously propaga'.ed that, during

the past thirty ysars agriculture and
the rural sector were neglected. After
all, we were functioning under various
Five Year Plans, and eveh though in
other matters the present Prime Minis-
ter might say that he wag helpless 1
am sure that he was a participant and
a party to all the Plan documents—
First Plan, Second Plan, Thirg Plan
-etc.—though there 1night have been
some gaps in his being in Government.
He was also a varty—as a 1natter of
tact he had functinazd as the Industries
and Commerce Min:ster—to the gene-
ral Industrial Policy Resolution which
is being attacked now as having gone
in the wrong direclion.

I would like to deal with this, if ]
may. & little later, but this is how the
approach is being made and, therefore
I would like to sazuzest that tlus state
ment that agriculture and the rural
sector had been neglected and  the
claim which the Hon, Finance Minister
had made that this is the first time
that he hag tried to rectify the mis-
takes that had been committed. do not
stand scrutiny at all Take anv Plan
dncument. I do agree that when we
started formulatng the Second Plan we
had illusions that we have solved our
agricultural problems and therefore.
more and more emphasis was laid on
industries. But even before we finalised
our Second Plan. we had continuous
droughts for one or two vears, —and
the realisation came that agriculture
<hould nct be neglected at any cost. It
vou take anv of tho Plan documents
vou will find that agriculture forms
not only a part of the core sector but
1t forms the basic structure of the core
sector. That is how we made our allo-
cations and gave priority to agriculture
and agricultura)] developmens.

As far as agriculture is concerned
my passion for agriculture is wel)
known. As a matter of fact, when I
moved over to the Ministry of s»:ience
and Technology. I told lhem tha; éven
though I was Minister for Scienee and
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Technology, my first love was agricul-

ture. Itunotthatlmnotlntemted
in science and technology being deves
loped for various other sectors, but I .
asked them how far science arid tech- .
nology could be utilised for rural deves
lopment, for the eradication of poverty
and for the transformation of the tural
economy. This integrated rural deve-
lopment scheme originated from the
formulation of sciznce and technology
plan, where T pave the task to “the
scientists—could we evolve a plan for
the purpose of eradication of poverty
in the rural areas? Therefore, iD
science ang technology mv emphasis
was on agriculture and even earlier I
had my own part to play as Minister
for Food and Agricultuie to do some-
thing to tr:rsform the agriculiural
economy by introduction of new tech-
nology. At that time. you wére my
colleague in the Cabine*. It is not
merely the introduction of new tech-
nology: this introd:.ction ¢f new tech-
nology required 2 s-ientific hase and
scientific capability. 1 ds claim thet
the recrganization which I put through
in the field of agricultural research
transformed cur acricultural research
in a period of 54 wvears <o much so
that in the international forums. we
could claim that our agricultural re-
search. if not superior, was at nar with
the agricultural research in snv ~art of
the world including USA, USSR,
Mexico or any other country. And
that process has continued. If today
we are in a position to lock forward
with confidence, that we will be zble
to solve our food problems an¢ increase
agricultural production in general it
is because of the new orientation which
was given for transforming the tradi-
tional agriculture into modern agriculs
ture by science and technologv and

also providing the scientific base for
that.

A statement had been made that in
spite of these things, that have happen-
ed, our agriculture still depneds very
much on weather conditions. 1 would
like to know. if there js any agricul-
tural economy in the world which
does not depend on monsoon ‘condffions ,
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and upon - weather. I do not krow
whether hon. Members will recoilect
that in 1976-71 the USSR with all the
developments that have taken place in
agriculture lost one-third of its crop
due to weather conditions. In the
same way. take USA agriculture. It is
not a comtinuoug increasc or continu-
ous decrcase; it is ebb and flow. We
are not in g position to -regulute wea-
ther and weather does play a gpromi-
nent part in agriculturel  predaction
and that ig why. we achieved in 1975
76 a target production of 120 millior
tonmes or a little mora than that but
the next vear it came down to 111
million tonnes. Here alsn. You should
compnve what was the state of affaire
earlier and what is the state of zfTairs
now. The best praduct.on yesr. if |
remember- right. waz 1970-71. v-hen we
reached 4 level of 103 million toares:
at that time. we 1ad the hest nf season.
al con-dtions. We h1d seasonal enndi-
tions equivalent to that or perhaps 2
little better when reached a1 level of
121 million tonnos. Iy 1977-77 when
the seasonyl conllinre  bhecome ad-
verse, what i< the target we had reach-
ed—i* was 111 million tonnes threr
million tonnes Jver the heet peak we
had reaches in 147071 Yo chould
look uo *'n what t5¢ b5t performance
in 1960 and 195N¢ snd where we are
now,  Wha* ;s important iz that y-~u
canrmnt have a rontinpnosls j~wreasing
agricnltus-al production ard anra there
ie A {all in prodiuct-on conclide  that
ot agric:ltural <tratezv has [afled. If
that is so [ do rnt think. vo1 under-
stand the realities of azriculture It
is nuoted against us that the economy
had sl''mped durime 1978.77 Ae fe-
ae ipdustrial prducting {x concerned. |
will come to that g little later.

But what is important in agriculture
is to reach a level of praduction dur-
ing fgvourable <cazong which would
make up for the iean vearr. This is
what we have done. We have to a
rertain extent. I am ucing the words

,a certain extent' reached that level
“ecause we have built up a buffer
ka of 18 million tonnes. Earlier
[ ’
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also 9 million tonnes we were able to
build up. Therefore, this is where:
naturally we have to learn on the basis
of the experience of what had happened -
during the past. It isnot as if it is a
sudden discovery. 1 am sure the hon.
Minister has taken advantage ¢f the
plan documentg submitteq 1o the
country and the Parliamen: wherein it
has been pointed out that the agricul-
tural development progress has not
been even. There are districts which
for the last 10 vears i.e 1963—72, had
an annual compound growth rate of
11.11.5 per cent for ten years continu-
ously. We hag -istr.cts which had bet-
ween 9-10 per cent and ultimately we
fing that about %9 per cert of the dis-
tricts had 4 leve]l «f  production of
atout 5 per cent. But tke c¢ther dis-
tressing factor whoeh s what we have
to take note of is that :n 25 er cent
of the districts during the last 10 vears
there had been a nezativs prow!h and
in anolher 11 per cont less than 1 per
cent  Therefore .n 8 per cent af the
districts during .0 vears there  had
bheen a growth o! less than 1 per cont.
It is necessary to ana'ves why  this
had happened Ve :cem to assume:
le' us have more fortiliser, let uc have
more irrigation, let us have more
credit and automatically  production
will increase. No Therr are other
constraints  with regard to cdevelop-
men! nf  agricullure in these areas.
Uniess we are a“le to ident:fv these
natura] and also socinl ennsiraints.
vou wnuld not he akla to achirve nnv-
thing. That ix why the Fifth Plan
rlocument has cautioned that if vou
want to make real agrirultural pro-
gress  and  particularly. w.despread
agricultural prozress  which  would
alone remave rural poverty because
mainly it has got to be hased on agri-
~ulture. then vou will have to go into
the main causes sfanding In the way
of agricultural progress in these 38
per cent of the districts. This is where
the integrated rural development pro-
grarome comes [n because the integrat-
ed rural development is base? on: (1Y
first of all a comprehensive survey of
the natural endowments available
there, a survey of the humsn power
available there, a survey of the institu.
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tiong available there, a survey of the
sociological conditions prewailing in a
particular area. So, unlesg we take
note of these factors anq have not a
macro plan sitting dewn in Delhi—
however eminent he may be the new
Deputy Chalirman, I have great respect
for him and 1 have known him for
however eminent he may be, the new
of these things and present a plan
which would ensure that the 38 per
cent districtg do also cnme forward to
the level of develnpment which otker
areas have reached, agricultural deve-
lopment in the future and eradication
of poverly would be a big question
mary. This is wiaat we have 1o attend
to.

I would like to make this statement
in all humility. In our planning effort
we have alwavs taken , global view.
Take the Community Development
programme ahout which I am sure
Mr. Patnaik is ‘ully aware as zlso my
colleagues and many other:. They <at
down in Delhi ang had a rigid pattern
of community development pre<cribed.

1 do remember telling the late
Prime Minister Pandiy Jawaharlal
Nehru in one of the National Dcve-
lopment Councils. We had an area
Darapuram. There s acule scarcity
of even dninking water, But the
Community Development Programme
provided for the appointment of a
Fishery Officer there. 1 told the
Planning Commission and I told the
Minister who Wwas incharge of the
Community Development ——What is
the use of a Fishery Officer? There
is no water. There i no fish,” He
said. “No, no. You tell it {o the
Prime Minister.” I haq to tell the
Prime Minister, This is how plann-
ing from Delhi goes on. We have got
to realise that this is almost a suh-
continent and this is a sub-continent
consisting of regions whose past.
present and futures are completely
different. Hence the entire country
cannot be viewed ag a uniform whole
but must be seen as consisting of
distinct though inter-connected and
politically integrateq regions, Unless

we take a note of this, whether it be
in the area of agricultural develop-
ment or even other developments, we
would not be able to reach satis’actory
level of all round development.

You try to throw Rs. 10,000 crores
in Bihar., Do you think you will be
able to achieve anything in that area”
Only the money woulq be squander-
ed. I am sorry to mention a parti-
cular state but that is a classical
instance. You have water resources,
you have minera] resources but still
Bihar is at the bottom so far as per
capita s concerned. Unfortunately,
Tami] Nadu for the last ten years
has just come to the sorry plight of
being next to Bihar. But that 15 a
completely different story. There-
fore. the need for micro planning has
become more and more necessary
and urgent. Therefore. if the hon.
membhers of the Janata Party think
that they are the new messengers
who have come forward for the pur-
pose of emphasising rural sector and
agricultural =ector, I am sorry to
differ from them. It is not merely
Just what I have stated here. I had
stated in this House categorically in
my last Budget speech,

speech last year I
Budget speech
I had indi-

In my budget
was referring ‘o :the
made eurlier in 17975-76.
cated broad prioritieg underlying
Budge! proposals of 1975-76. These
priorities are &ti'l valid. It does not
require large argument to prove that
most important development can be
ensured through rural  development,
In a country such as ours, sustained
attention 'n  rural development is
necessary, A< Maha‘ma Gandhi re-
minded us so often. India lives in its
villages. This means the foremost
oriority must continue to implement
the programmes of agricultural deve-
lopment.

12.54 hrs.
[Miss AmAA MarrT in the Chair]
Priority must be accorded to the

allieg sectors such as power irriga-
tion and pesticides.
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[Shri C. Subramaniam]} more or less belong toLtho urgml.l-'
ed sector.’
m the debate, again, I pointed i .
wt-—-h'. - ERCL L LB

Therefore it is not correct to say
ence of the last 25 that agriculture and rural develop-

The q""'o“’ dev is that ment hag been brought into = the
zm"": its “"m" l:ave pet- picture by the Janata Partv before
“lquw o 'IMN‘. dovelopenenl. the parliament and l:_-e!org the people..
onl;visblulw‘s&u%'hu derived all 1 want to give the lie to that sort of.
the benefits of that development. statement and thag sort of propagan-.

. ! da. On the other ha . ha
u nd we. have not
we cnnunue with the same old only ised the defesty i our
way of training and same methad recogn n
of economic development, the planning process but we have also
hiatus would continue for ever and :;oh."d an slternative strategy in .
large sections of the people would Ae Ttearal.ed rural ) l_!evelopmem,
be living in poverty for generations od 1 am glad the Minister ha; not
@ some.  Therefors, We haVe 10 given it a go-by. but h". provided .
find out an alternative strategy for some money for it. But this has got -
tackling this problem, The aiter- to be ulu.-.n up in a more dynamic
native strategy has got to be on way. T!m is what | want to place
the basis of enabling the rural  Defore this House.
sector to produce more wea'th and di s
participate in general economic Regarding eradication of poverty,
development.” as a matter of fact, garibi hatao was
' one of the slogans on which we won
I had gome on o give a new €co- vur elections in 1971. And, removal
nomic programme of integrated rural of poverty has always been the aim.
development. 1 did not stop there. In future we should be sure how tnis
‘ removal of poverty is going to be
, brought gbout. This is what troubles
Then I said: me The Janata Party claims that
In my view thig is the only way they are the champions of the rural
in which we can bring about a sector and the agricultural sector.
social transformation whether it How are they going to solve this pro-
be in agriculture or in other acti- blem” What we find here is a facile
vities allied to agriculture, the sla'u‘vmum m';'dt by the Finance
agro-based indutries, decentralised Minidter in his budget speech. He
indutries etc. It js here that we said that if we provide the infras-
fing the relevanc, of Gandhiji's tr"ur‘un* in l!;; rurnlb- areas, in 3
philosophy—the relevance of what FARRE TS BN be ab'e. 15 provide
Ganchiji said cven during the ‘?e ha!:ic rr;:;:u;num neec}s ;l’ thre I::‘-
. . It is a lantas-
days of freedom struggle that by pie s L uslalily
eliminating one exploiter there e .mtemem. :;;en wlth-regnrd to
should not be another exploiter of whiit the Prime nister said. namely.

that in 10 years, the problem >f pover-
ty and unemployment would be sol-
ved is completely unrealistic. Of
course, many of us mav not be here

the rural area. He warned that
instead of the Britishers perhaps
the urban sector might become the
exploiter of the rural sector. And
unfortunately that is what has will be bere to judge whether in 10
happened and this transformmtion
has to be brought about. Are we rerty the problam
prepared to do it? Unfortunesely of unemgloyment. Buf this certainly
most of us are completely indiffer-  is o tall sfatement, T can fell you,
en towards them beesuse we all  even if W schigyp thiy ag the Yask
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At T

of the century’—as I said about it

on - anotihey. pccasion and in another

forumeoby :Ahe_end :pf the, century, it

we susceed in providing. the - basic,
minimum_  nyeds  of - the;nopi- and
eradicate .poverty. and ununpbyment.u

we should congratulaleq.  ourselves.
Again, to think that we can solve rural
poverty. by agriculturg]l . development
along is another illusion,

This matfer hay, been gone into by
the Agriomlture Commission in great
detail They have said ‘hat 70 per
cent of the population is engaged in
agriculture and unless we iackle at
least 30 per cent of the activities
which are not based on land as such
—it may be allied to land bu" not
strictly based on land—we will not be
able to solve the problem of unemp-
loyment and the problem of starva-
tion and poverty. That would mean
creation of 75 million new johs out-
side land. This is the problem with
which we are faced. Therefore, it is
not correct to say that we w.il be
able to solve basic minimum need
problem within 5 years or say that
we will solve it within 10 vears. |
am sorry to say that if we make this
unrealistic approach our credibility—
whether it is of the Congress or of
the Janata Party government—will
be lost.

13.00 hra

Let us be more realistic and let us
see how soon we have be2n able to
achicve these things.

Then, I am coming to another state-
ment which the hon. Finance Minis-
ter had made. 1 quote:

“In spite of the importance of
agriculture and the repeated avo-
wal of the need to improve the
conditions of the rural India, the
rural sector has, in the past, not
received a fair share of the total
investible resources”.

Therefore. he has come forward to
improve this potition. What is there

in ‘h mmh 50 -imprave
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this position? ’l‘heﬂgmmimpor.
tant. He has provided Rs. 3,024 gpo-
res in a plan of Rs. 9,080 crores now.
He, eonmumcm-...m_,

“The hon, Members should be
glad to know that this represents
30.4 per cent.”

This is how he has removed the im-
balance. But, may I refer him to his
own document which he has publish-
ed under his authority the Ecomomy
Surrey? In 1976-77, at page 25, from
this Economy Survey you will find
what was the allocation made during
last year, when the annual plan for
1976-77 was made the Plan alloca-
tion was Rs. 7,852 crores. The total
allocation for development of agricul-
ture in the annual plan for 1976-77
was estimated at Rs. 3.471 crores
as against Rs. 2.567 crores in 1975-78
registering an increase of 35 per ceat.
In terms of percentage between Rs.
7,852 and 3,471 it comes to aboutr 44
per cent if my arithmetic is correct.
This is how he has removed the irn-
balance by providing 30.4 per cent in-
crease; whereas we have neglected
agriculture, when we have allowed
more thanr 4! per cent (Interruptions).
This is the sort of illusion in which
the Janata Government is unfortu-
nately suffering. You should get
away from. this and face the realities.
Therefore. ...

SHRI O. V. ALAGESAN (Arko-~
nam): It is not an illusion but jt is a
deliberate misleading of the wvosition.

SHRI C. SUBRAMANIAM: That
is the real thing. Therefore, to say
that agriculture and rural sector had
been neglected in the past with re-
gnrd to allocation of resources also
is completely wrong unless there is
a statistical jugglery to prove that. I
amatrmdthuchimbwmg Their
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a new dynamism to  rural develop-
ment they have have not come for-
. ward with any new proposal in the
field of agriculture, irrigation or rural
development nor have they allocated
greater ghare to this sector

Then, what is the claim which the
Finance Minister has made? [ quote:

“I have endeavoured o so for-
mu.ate my budget proposals that
they reflect faithfully the philoso-
phy, programmes and prioritie; of
our election manfesto.”

I find that nothing new has been
attempted in the agriculural sector
Naturally, therefore, vou hav? to see¢
what has happened in the.Jdidystrial
sector. If we scrut.ruse this and in-
vestigate this preperly. we woiad find
what the rea. philosophy. progror-
mes and priorities of the Janata Party
Government are. [ do not know whe-
ther this philosophy has been adopted
by the Janata Party or not Dt it
is the philosophv of the Swatantra
Party which finds a place here.. ..
(Interruptions)

AN HON. MEMBER: swatantra
Party's philosaphy s ! amunatl.ng

SHRI C. SUBRAMANIAM Th»
enunciat:cn of the wrole of the pub-
lic sector and dependence, =s far as
industrial” development is concerned,
on the private investment and the
private sector is a new philoscphy
which has been adumbrated in this
budget. I am going o establish my
statement by (fie new incentives
which he has provided for in the
direct and indirect taxes.

Last year we had achieved a 10 per
cent increase in industrial production
and the hon. Minister wovuld say
this is due to fortutious circumstan-
ces because he would not recognise
that it wag the improved performance
and improved production in public
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sector which has given this momen-
tum of 10 per cent. Unless vou are
going to supress this dynamism in
the public sector, I have no doubdbt in
my mind, the public sector will con-
tinue as the fulcrum of further move-
ment forward in regard to industrial
growth. Therefore, I find that his
approach, if any, as far as the public
sector investment is concerned is that
he is doing it because he cannot help

it- -

13.06 hrs.
{MRr. DervTy SreEaker in the Chairk

S.r, | read with some amusement
para 42, let me quote the same:

“Within the short time available
to us, we have therefore, made a
quick review in consultation with
various Ministries of the outlovs in
the  Annual Plan for 1977.78. and -
tried 0 impart, ‘n the extent possi-
ble. & new direction to our develcp-
nment programmes in ling with the
priorities ard objectives se! out in
he AMunifes s of the Jonata Party.
W sre. hewever, not aniing on 2
clean glate ”

The hon'ble Minister wants a clean
slate. Who can have a c'ean slate”
Perhaps, 1if the econom.c management
and planning 15 handed over to the
Home Minister, then within a few
veare vnou mav have a clean slate.
TR, the oaly wa - to have 5 clean
.o Dk, 1 gueie further frown pora
2. .
- ]

-

“Schemes in nrogress cannot be
abandnned. nor even slowed down
unduly, without considerabie finan-
cia! loss. The commitments made
te State Governments in regard to
Central Assistance for their Plans
have also to be honoured.”

So, Sir, he was forced—because of
commitments we had made in the
public sector—to continue these in-
vestments; otharwise bhe would have
given it up completely. That would
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be the new direction in which he
wauld have moved,

Therefore, Sir, if I say that the new
philosophy is exhibited only in the in-
dustrial sector and that too in a
direction towards the Swatanira phi-
losophy, then I will not be making a
wrong statement. This is what you
will find if you analyse nll the in-
centives which have been given in
part B of his speech....

SHRI SAMAR GUHA (Contai)-
Don't be over-sure of the statemernt
thdt vou are making when you attri-
bute it to the Swatantra phi'osophy.

SHRI C. SUBRAMANIAM: Fortu-
nate.y, | av not think 1T will ugain
come back to a position where I will
fulfll the task proposed. But I thought
other.s would do better than I did.

Now, Sis, & will deal with para 69
of his speevn from where | quote:

“With « view to stimulauny
industrial deve.opment and eccno-
mic growtn, I consider it desirable
to widen the scopc of the schemu
of investment allowance introduced
last vear. That scheme has unfor-
tunately not laid down any well-
defined and clear criteria for selec-
ting industries to which the benefit
of the convession was tg be cxten-
ded. This made it difficult to ex-
plain to those claiming cligibility
why some industries had been given
the benefit, while it was denied
1o others. Since there is a nced
for encouraging generation cf in-
ternal resources for financing in-
vestment, I consider it bes! to ex-
tend the scope of investment al-
lowance to all industries cxcept
those which are engaged in the
manufacture of specified row prio-
rity iterrs such as cigaretics, cos-
metics.” )

Don't you have any priorities in’ the
Janata party? If our priorities were

wrong and you say that you are in--
terested in mass consumption poods,
should you not enourage mass con-<
sumption goods industries rather than:
all industries. This is an open invita-
tion to go in for any consumption in-.
dustry where the profit lies. And for
that you are providing 35 per cent in-
vestment allowance without any dis-
crimination  whatsoever. Whatever-
might be his party's view—there are
others who differ from him-—as far
as he is concerned, he is going to-
mainly depend on the private sector
for any industrial expansion. Them
I come to next thing.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): This
investment .allewance is applirable lo
the public sector also.

SHRI C. SUBRAMANIAM: That
is only a question of accounting them,
from one head of account to another

Again 1 will read out the para 70.

“In order to promote scientific and
technological self-reliance, 1 pro-
pose to provide an incentive to the
users of technical know-how deve-
loped in our country. It is accord-
ingly proposed to grant investinent
aliowance at the higher rate of 35
per cent on machinery ang plant
installed for the manufacture of anwv
article made in accordance with
knowhow deve'oped .n government
laboratorizs, public sector compa-
nies and universities.”

1 would like to know what are the
standards to say that thess  were
developed indigenously. You get
some technical kmowhow from abroad
and make a few adaptations ang then
say that this is an indigenous ktiow-
how and therefore give me 35 per cent
allowance and even if it is an import-
ed machinery you have to give this 35
per cent investment allowance. Sir,
this is a thing which has got abused,
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particularly you . should. know with
whem you are dealing and when you

are.dealing . with these investors. you.

should know how they would Le able
to sidetrack the issue and get this 35
per cent allowance by saying that this
is an indigenous knowhow. Then 1|
come tp para 71. I come to the great-
est sin which the Finance Minister
has committed.

“71. From the point of view of
maximising expansion of industry,
I can see little merit in compelling
closely-held industrial companies to
distribute a h.gh percentage of their
net profits as dividends. 1 propcse
therefore to exempt such ~ompanics
from the requirement of conipu‘sory
distribution of dividends. 1 <o not
propose to extend this rehief to all
other kinds of clasely-held cumpa-
nies.”

But \ou know hLow many closely-held
companies are there” What are
these closelv-heid companies” V' ho
are they? They are the big famuies,
they are the monopoly housti They
are using the corporate {form
for the purpuse of getung a.l the ad-
vantages for their own farulv and
for their relations The provis.on
which was there that dividuals
should be declared so that mdiviauals
who become liable to pay *ax on 'he
individua! income should pav tax on
the basis of their tota! income. I sce
a little merit n abolishing this pro-
vision 1 am not surprised if the hon
Finance Minister has not scen any me-
rit in the existing provisions He
is wedded to a particular philesophy,
but not in removal of disparity. This
proposal wou'd lead to further con-
centration of resources for ‘he purpose
of investment in the hands of mor.o-
poly and big houses and ricn families.
‘This is how he ig bringing about ad
egalitarian society and redues cxist-
inp disparities. :

Now I cume to snother thing, that
ie, ~apital gains. This is a familiar

p-posal to me ang there 1 fing one

.e e * | BN .

thing has been added, that even if it
is invested in shares then they vrould
get exeriplion, fot necessarily in prio-
rity industries, heavy industries~ it
they invest in share in any company
they woulg get exemption. This is
another orientation towards the pri-
vate sector. Then I come to para-
graph 73.

“It is accordingly proposed ¢o
provide thal where an amalgama-
tion is accepted by the Central
Government to be in public interest,
the accumulated losses and unab-
sorbed depreciation of the amalga-
mating company will be allowed to
be carrieq forward and set off in
the hands of the amalgamated com.
pany.”

1 do not know whether the hon.
Minister is aware where there are
sick companies with huge losses, these
have a premium m the foreign coun-
tries  They go on purchasing these
sick units for thy purpose of avoiding
taxation. Now vou are providing
loopholes (o thes¢ g companles to
take over these so called sick com-
paries and they carry forward their
losses and depreciation, etc., and
therefore they would get away f{rum
paying taxes on the profits they would
be earning 1n their existing con-
cerns. This wou'd lead to [urther
concentration of industries in mono-
poly and large houses. Is this the
Janata Government philosophy?

Now. | come tn paragraph 74.

“74. With a view to encouraging
companies to involve themseives in
the work of rural welfare and up-
lift, 1 propose to provide that ex-
penditure incurred by them on ap-
proved programmes or rural deve-
lopment will be allowed to be de-
ducted in computing their taxable
profits.”

Many loopholes have been orovided
for avoiding taxes. - What are they
going to do’in the rural areas® Per-
haps they may provide ewnployment
to their own kith and ‘s But this
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is how another loophole is vrovided
for getting sway from payment of
taxation on profits earned.

Next he says: in order to give
direct stimulus for the setting up of
small-scale industrial undertakings in
rural areas, I intend to accord prefer-
entin] tax treatment to industries
which are set up in such areas and
which begin their manufacturing acti-
vity after 30 June 1977. They are
entitled to a deduction in the com-
putation of their taxable profits of an
amount equal to 20 per cent of the
profits,. What is a rural area? Just
outside the municipalities. Only ten
days are left for 30 June. Now in-
vestments have a'ready taken plac2
but you will give them incentive. not
new investments but on investments
which have already, taken place and
coming into production on 30th June.
1 do not know whether the Finance
Minister visualises how this could be
used to start a large number of -mali
sca'e units for the purpose of msnu-
facturing various components for big
companies and then reaping the pro-
fit; themselves through these small
scale units and avoiding tax on 29
per cent of profits. You are urovid-
ing loophole after loophole for clever
businessmen. I am not blaming
everybody: there are some honest in-
dustrialists. Unfortunately the ma-
jority of them are like that and if
vou provide a legal method for evad-
ing tax, they will do so and this wil’
a'so be a good ground for lawvers to
find out and see how all these things
could be used to avoid tax. Palkhi-
walas wil] be glad and it wi" be a
fert'ile ground for them to advise their
clients how to use these provisions for
avoiding taxes.

He says that the amount of dona-
tions for charitable purposes qualify-
ing for tax exemption is limited to
10 per cent of the gross total incomc
of the donor, subject further to a
monetary ceiling of Rs. 2 lakhs. It is
felt that this celling ig unduly res-
trictive, he says, It is felt to be so
by whom? By those -who want to
make use of this or is it the feeling
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of the Finance Minister. He ‘says
that it discourages more Liberal dona-:
tions to deserving charjties. [ wish:
they were all deserving charities. Un-
fortunately for many of them charity
begins at hom=. So, he proposes to
raise the monetary ceiling from Rs. 2
lakhs to Rs. 5 lakhs. It is yet another:
loophole to divert funds and profits
without payment of taxes. We all
know how charitable trusts function.
We had the Wanchoo Commission re-
port on that and we had a joint com-
mittee to consider that; we considered
it for months and months together.
It is on the trust’s money tha: many
live a princely life and it is the
trusts which provide houses, motor
cars and other amenities, travelling
al’owances and so on,

Next he says, that fifty per cent of
the remuneration received by Indian
technicians from a foreign govern-
ment or a foreign enterprise for ser-
vices réendered outside India is exempt
from income-tax, ard we canrot jus-
tifiably deny this concession ‘when the
employer happens to be an Indian
concern. It looks equitable: what
vou are giving to a foreign govern-
ment._ vou are denying to an Indian
cencern. So, he says that he propos-
es to enlarge the scope of tnis con~
cession to cover Indian technicians
emploved by Tndian concerns in any
branch or office outside India The
House should consider this. When a
foreign government or a foreign en-
terprise engages an Indian technician.
they will look into his qualifications
and experience ang abilities and on
that basis they will provide him the
salary. But when Yyou allow an
Indian company to employ anybody.
whomr will thev employ? Sons.
nephews, son-in-laws; they will be-
come managers drawing fat salaries
in foreign countries and those amoaunts
would be exempt from taxation.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
You have so little faith in your own
countrvmen?

SHRI C. SUBRAMANIAM: TUntor-
tunately I know you......(Interrup--
tions).
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. “Under a provision made by the
_Taxation Laws (Amendment) Act,
1875, charitable or religious trusts and
institutions are required to invest
their funds in certain #orm; and
modes specifieq in the Income tax
Act. Any trust or institution which
does not conform to the prescribed
pattern of investment in any account-
ing year commencing on or nfter 1st
Apri] 1978 would lose exemption from
income-tax.” Now it is proposed to
extend it by three years. We had
fixed st April 1978 in 1975
.after a great deal of discussion. As
a Mmatter of fact majority opinion was
to restrict it further. But uafter some
persuasion we fixed 1st April 1878
Because the industrial shares which
are held bv the so-called rhaiitadble
trusts are being misused we thought
they should reinvest in other autho-
rised securities. But now what does
the Finance Minister do? He gives
‘three years more. What for, i3 it not
pcssible for them to adjust in a per.od
of three years?

About wea th tax, I have no com-
men's or it. I am taking only ob-
jertionable parts.

The Finance Minister Fas :- 1 in
« his budget spe=ech that he 15 i g ‘C
appoint another committee of eminent
experts for the purpose of simplifica-
ticn and rationalisation of Direc: tax
laws. Only recently we had the
VWanchoo Commissicn which went in-
to the whole matter in full dotai znd
then we had a Joint Select Com-
mittee of Parliament. [ do not .now
whether the hon. Minister was a
member there. And it is na'v  in
1575 we had passed the amandments
into law. Again you want to simplify
and rationalise the tax laws—may be
for the purpose of falling in lin? with
the Swatantra philosophy. If that is
the view you can find experts for the

purpose.

Then I come to indirect taxes which
js poing to be taken advantage of by
cavitalists and monopolists. I am
referring to para 94 of the budget
speech of the hon. Minister. “The
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next beneficiarv is the power loom
sector. 1 propose to exempt it from
the existing compounded excise levy.”
1 do not know whether the hon,
Minister knows the structure of these
power looms. It is not the small own-
ers who are going to be benefited by
it. Even they some times are benami
for a bigger industry., As a matter of
fact, they are used by the bigger tex-
tile industries as a acreen for the pur-
pose of exacting al'! the concessions
which you are making available to
the power loom industry in the name
of decentralised industry. That is why
we had a progressive excise levy;
for two loom owners a certain figure
and a higher figure for four loom
owners and 30 on. But here is a pro-
posal for abolising the entire excise
levy on the entire power loom sector.
The real beneficiary of this would be
the big owners and not the small
owners. At the end, we are also
assured:

“] believe we are on the right
course, and this budget represents
the first step, however small. in that
direction.”

Therefore, this is not the cnd of it
This is only a sma'l beginning' This
is going to be further extended us
time goes on. I do not know whether
the Chairman of the Janata Paity is
here. 1 Foape in snite of bhecoming
Chairman of the Janata Part>. he
continues to be a relentless fighter
against monopo’ists against those
who are legally avoiding taxation,
against concentration of wea'th [et
him go into these proposals and if he
savs that this is the Janata philaso-
phy —the Prime Minister is a believer
in God and therefore let m= end
praving to God—God save our ce0no-
my!

DR. SUBRAMANIAM SWAMY
(Bsmbay North-Eas!): Sir, it is
always a pleasure to follow Mr. Sub-
ramraniam because he gives me so
much material to throw back at him
and point out what a mess he has left
the Indian economy in. Mr. Subra-
manjam unfortunately lives in a world
of make-b=lieve. He lived for two
months with the feeling that somehow
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South India“ was the saviour of his
party.

Today he has come back badly
mauled and his pipe dream that the
~Congress Party is a fortress in South
India has been badly exploded. He
himself admitted that even the paltry
seats his party got were entirely due
to my efforts. If I had not gone 1
Tamilnadu and campaigned, the Con-
gress Party would not have got even
those few paltry seats. I think this
shows the utter bankruptcy of  his
party and I hope the few sensible men
who might be there—I think one has
to look for them in the Congress
will salvage it and liberate jt from
pecple, like Mr. Subramaniam who are
taking it further and further down in
‘the political gphere, as he has done
in the economy in the few years he
was Finance Minister.

Mr Subramaniam read the entire
speech of the Finance Minister and I
could gee almost a wistfu]l desire in
him to become Finance Minister, Un-
fortunately, this js not how power is
bestowed in this country by the pub-
‘lic. You will have to be fair, honest
and show your sincerity. In all these
respects, Mr. Subramaniam and  his
colleagues have miserably faileq not
on'y their own party but also the pub-
lic. He talked about the legacy which
has permitted the Finance Minister to
present a budget for the first time in
recent history with a deficit of only
Rs. 72 crores. It has not been possi-
ble since 1971 to have a deficit of this
Jind on any sustained basis. Sir, on
the contrary what the Finance Minis-
‘ter has inherited todav is an economy
in doldrums. It is the legacy of an
economy which is completely run
down, approaching a3 cash. with
recession, deepening poverty and
inflation, an economy in reverse gear.
In 2 sense, the present Finance Minis-
ter js gitting in a car which was driven
by Mr. Subramaniam in the past with
‘hig hand-brake on and the accelerator
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fully on, the hand.brake being the
credit squeeze and and twe accelerator
being Mr. Sanjay Gandhi and the car

" being of the same model and make of
the Maruti Car Company, the same tin

pot automobile. This has been the
legacy that the present Finance Minis_
ter has inherited. Now I would like to
document this with the same publica-
tion that Mr. Subramaniam has quoted
from, which ig of course very partial-
ly quoted, to show that indeed the
economy was put in reverse gear. It
has been the function of this Budget
to bring the gear back, the economy
back to reverse gear into neutral and
ultimately take it in forward gear.
What are the facts? The facts are
that the growth rate in the previous
year 1975.76 was, according to the
Economic Survey, 8.5 per cent, This
slumped down from 2.5 per cent to
2 per cent. This is what is going to
be the growth rate of the economy.
This is what is estimated to be the
growth rate of the economy in the
last one year 1976-77. Similarly agri.
cultural production which has climbeq
at the rate of 15.6 per cent in 1975-76,
slumped to minus 6 per cent. Now,
what is it due to? He says that this
is due to adverse weather. Was the
weather go adverse? Was it as ad-
verse in 1965-667 Was it as adverse
in 1973-747 Well meteorological data
shows that the weather last year was
nnt in any way as bad as in the pre-
vious two vears. In fact, the weather
was quite all right, but the manage-
ment of the economv, the wayvy the
fertilizer policy was handled. the way
the purchase price of agricultural pro-
ducts wac handled, this ultimately is
what led to the decline in agricultural
proiuction of minus 6 per cent. Food-
grains production has a consequent
dron  k+ 10 million trns—from 121
million tons to 111 million tons. Why
rid it drops so low? Mr Subhramaniam
compares this droo of 10 million tons,
thic new figure of 111 million tons,
with the previous peak of 103 million
tons. In that case, I would sav let us
calculate the growth rate of the pre-
vions peak of 1870-71 with the most
recent peack. ie., 1975-76 ang vou
find, on an average five-year basis the
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larly, he has fafled to thention, of
course, that the mill cloth production
has. declined over the last five years
continuously and particularly jn the
last two years it declineq by 11.1 per
cent, Against this background, the
wholesale price index calculated off-
cially shows a rise of 126 per cent
in one year period. This is to be
compared with the decline that took
place from September, 1974

1 think, Mr. Chairman_ it is qQuite
clear that Mr. Subramaniam has been
desperately looking for facts and these
facts are not available and in the pro-
cess he thought that because perhaps
we could not pay that much attention
to what he said. he said 8 number of
things which are easily open to chal-
lenge. He quoted the example of
USSR. USSR's agriculture has failed
certainly and the question is not that
that is connected with weather. 1t is
much more g fundamental question
arising out of the state of agriculture
and how it should be organised. Simi-
larly. he quotes the Uniteq States os
an example gf how adverse weather
creates fluctuations in output. I am
afraid he bas cither deliberately mis-
led the House nr his knowledge of the
United States is getting rusty as time
passes. In the Uniteqd States the pro-
blem of production is not one of main-
taining stability. but one of ensuring
that too much production does not
take place because thev zre not abie
tn maintain price support and cOnNse-
nuently, very often we see in the
Uniteq States even today how the
tendency is to reduce. Even today
the Government of the United States
is actually pursuading the farmersg not
to produce because they feel that if
they produce this would lead to dec-
line in price

SHRI K. A. RAJAN (Trichur): Mr,
Swamy, you are speaking on behalf of
the Unitéed States?

DR. BUBRAHANIAHI SWAMY: 1

am not. 1 g certain that the.inspien.
tion he s taking from the United

States is not applicable to Indit ‘emd
of course, as far ag the USSR goes,
you must take another trip to Moscow
and see for yourself how badly far-
mers are treated there and why the
agricultural production for the last 50
years has suffered in the USSR.

BHRI P. K. KODIYAN (Adoor):

-Have you been to USSR?

DR. SUBRAMANIAM SWAMY:
Well 1 think I have been once and it
is 20od enough for me.

Now, Sir, I think that the one thing
which Mr. Subramaniam flaunty and
bases bis past perfomance on, or bases
much of his conclusions on, is the
supposeqd acceleration in the jndustrial
production. Here again, the figures
are quite revealing. Although the
growth rate in industrial production
has risen from the previous year, viz
from 6.1 per cent to 10 per cent,
nevertheless a part of the rise is due
to the fact that there has been a re-
covery which he fails to mention.
There wag quite a slump in production
in 1673-74. He also fails to mention a
thing which is mentioned in the Econo-
mic Survey. This Economic Survev
could have easily come out in March.
Mr. Subramaniam was the Finance
Minister at that time and he could
have done it. But he chose not tr
brine it out at that gtage. It was<
mysteriously kept back. But I know
the reasons nnw. This could have
provided u« all rxcellent material dur-
ine the elections. What this Survey
showg i« that even here, due to a
niember ~¢ other factors, there has
now tr=-+n g deceleration in industria'
rrodu-*inn as well. It would have
ho~n 1M R per cent on a 10-month basic
bt if vou look at the nroniection fnor
ths vear pn g whole, there is a slump
due tn industrial factors such ac no-
wer shortage. for which the previous
government is responsible.

Agsin 1 would sey that this indv1-
trial preduction hax got nothing reallv
th:An” with thé all roung fmprovement.
It e got to do ‘with the performance,

Inspite of N hurdies, ~ smigll Indne-

4try which hag done gufte well—and
the increase in output in the public
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sector. But here again, I would say
that this performance in public sector
is of extremely dubious value. After
all, what has happened? Output has
increase, but you have not been able
to sell thig output. This output has
been lying, in stock-pile, It has not
been utilized, whether it is coal, ferti-
lizer or steel. All of them have been
stock-piled. What is the use of pro-
ducing fertilizer, steel and coal when
we are unable to sell them?

I would again quote from the Eco-
nomic Survey, page 29, which bolsters
my argument. It says in paragraph
525: "A number of entirprises suffer-
ed losse during last vear. Coal India
suffered ' 27.93 crore loss. Fertilizer
Corporation of India Rs 24.56 crores:
Bokuaro-Stee Rs. 16.94 crores; Fertili-
sev  pnt Chemicals Ltd., Travanceore
Re. 128 crores.” These losses all gshow
that ;11 thic production that has taken
place in the pubiic sector has been
rcally for show. It has not been for
the benefit of the economy. If you
proiuce something, you must sell.

SHRI K. A. RAJAN: What about
the heavy engineering sector?

DR. SUBRAMANIAM SWAMY:
Certainly, the output of all these in-
dustricg has been Jying in stockpile.
I have piven instances. I will give
vou voluminous instances, if you per-
mit unlimited time; but I am sure, Sir,
knowinz vour past reputation, you are
quite ctrict with time. Consequently,
1 have to restrict myself to the ob-
vious figures which are available. Coal,
fertilizer and stee] are the so-called
core sectors which are constantly
mentioned. All these industries have
been having losses inspite of the fact
that the prices were raised. Much of
the profitability in the remaining pub.
lic sector enterprises is entirely due to
the fact that the prices were arbitrari-
ly re-valued I think that if one looks
really at the performance of the in-
dustrial sector, one notices that small
industry, in spite of all the handicaps,
has performeq well. The public sec-
tor production hasg gone up; but it is

useless, because it ig lying. They are
having losses, (Interruptions). Leaving
aside the small public sector units and
leaving aside the giant corporations all
the others were neglected during the
last two years. Why was it so? After
all, during the last two years or 20
months of Emergency, certainly large
corporiations were not losers. In fact,
with the help of the Communist Party
n* Indira—excuse me, the Communist
Pa ity -.f India—these large giant cor-
porations were flourishing very well.
Mr. K. K. Birla went to London and
gave a Press conference there, in
which he said that India had
never had it so good. He said that
the best thing that had happened to
the country was the Emergency. Of
course the same kind of chorug was
repceated her¢ by their loyal members
and published in the ‘“New Age” for
everyone to read. Why did the giants
in the private sector behave like this?
Inspite of Mr. Subramaniam and in-
spits of his obedience to Mr. Sanjay
Gandhi and acceptance of all the
directives coming from the ante-roum
of 1. Safdarjung Road at that time, the
private sector has not performed.

It means. obviously, that the non-
performance of the public sector has
directly benefited the giant corpora-
tions and they have obviously reaped
heavy profits, as their balance sheets
show. By that I mean the balance
sheets ag placed op the table; I do not
know what is the real profit which the
balance sheet below the table shows.
This shows that the private monopolists
were the ones who were the benefi-
ciaries of the budget. I want to know
what happened during the 20 months,
when the giant corporations pro-

spered. ...

SHRI K. RAMAMURTHY (Dhar-
mapuri): Sir, though the budget dis-
cussion is going on, the hon. Finance
Minister is not present in the House.

MR. DEPUTY-SPEAKER: Another
Minister is present.

SHRI K. RAMAMURTHY: Is that
Minister going to reply to the debate?
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MR, DEPUTY-SPEAKER: You
must appreciate that it is not possible
for the Finance Minister to be present
throughout the budget debate.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): We
have a composite Government here.

SHR] K. P. UNNIKRISHNAN
(Bodogara): In any case, Dr. Subra-
maniam Swamy jgs there, who makes
all sorts of pronouncements on behalf
of the Government.

DR. SUBRAMANIAM SWAMY: I
think all this shows, including this
talk of Shri Subramaniam, of course
with the support of his party, that in-
deed they are the ones who have real.
ly put the giant corporations in this
position, and they expect us in three
mon*hs’ time to clip their wings. We
are committed to the growth of small
scale industries, we are committed to
the development of small industries,
provision of the necessary incentives,
which will create a climate and put
the =mall industries in a position to
comvlete and drive out those giant
corporations.  Of course during the
previnus government there was a lot
of tear-shedding for small jndustries,
but nothing much was ever done for
them. In fact. I would say that if you
look in terms of the rasults. in spite
of all the hurdles, the small industrics
have very valiantly come up. consi-
dering all that hag been put up against
them.

1. therefore. say that what we have
withnesged during the last 20 months
is a steadv decline, the economy slid-
ineg to doldrums, the economy guffer-
ing from rigor mortis ag if the econo-
mv w?s dead, the economic was not
functioning on the basis of new invest.
ments. In fact, if vou look at it in
termg of new investments made, in
terms of new capacity created, there
is hardly anv economic activity in the
last 20 months. 1 would, therefore,
szv that Shri Subramaniam and his
colleagues. if they really want fo be
of any value to this country, to the
publie, rather than trying to hide what
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they did with shame, rather than trying
to put a fig leal when everyilhing else is
revealing, should come ogut honestly
and say “well there wag a lot of ad
hocism, we were cowards, we did not
have the guts, we messed up the eco-
nomy. we nut it in a bad shape, we are
you” and to come up with suggestions
from time to time. If that was the
attitude, I think we would have ap-
preciated it. But we find, on the con-
trary, there is a complete somersault,
Mr. Subramaniam has made many
somersaults in hjs life; somersault is
not a difficult thing from him. But
this complete somersault is of a nature
which he could have himself corrected.

Take, for cxample, this compulsory
deposit scheme. He talke( so much of
the cumpulsory deposit scheme. 1
wish he were here, because even in
Madras when ] gttendeq an election
campaign and I challenged him to pro-
duce the figures, he just disappeared
from the scene, I hope he would be
present here while 1 bring up  the
question of the compuleory  deposit
stheme.  L.et him defeng himself. The
fart nf t}:» matter is that the economy
has been so thoroughly messed up that
it iz not possible really o provide the
nerescary finances in order to pay
bac':. The Finance Minister said that
~nc + the economy is stabilised, he will
immediately get into consultation with
the trade unions and sce that the com-
pulsory deposit is paid back.

SHRI K. A. RAJAN: Isit not a
fact that you made 5 statement in
Madras that on the question of CDS
the action taken by the previous Gov-
ernment would be altered?

DR. SUBRAMANIAM SWAMY: T
will refer to it when T speak on the
compulsory deposit scheme.

MR. DEPUTY-SPEAKER: Let me
remind the hon. Members not to speak
among themselves. Let them address
me.

DR, SUBRAMANIAM SWAMY: On
the compulsory deposit scheme, the
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Finance Minister has made it quite
clear—and thig is precisely what most
of us said during the election cam-
paign—that once the economy jg stabi-
lised, Government will immediately
get into consultation with the labour
union leaders jn order to return this
money. And I think the economy,
once this Budget gets implemented,
woulgd within a very short time get
stabilised, and I am sure that at that
stage Members like me will be here
to see that this promise is redeemed.
Ours is a party which is a live one
and the Government is responsive to
the demands of the party.

But the fact of the matter is that
the previous Government did exhaust
all the money. Money supply went
up by 17.1 per cent. How did it 2o
up? From where did  this money
comc? Obviously it had to come from
some source. If  you look i the
fizures. Rs. 3200 crores of foreien ev-
chanee had accumulateg in the Re-
serve Bank., This means that 3200
crores worth of rupees were issued
against that foreign exchange and
given to the Indian public. From
where digd that money come into the
handgs of Government for gdistribution?

Similarlv, 20 million tonnes of food.
grains were supposed to have heen
nurchased and stored. Purchased
with what? Obviously with rupees.
Where dig the rupees come from? If
vou look at the tally, you will gce
very clearlv that the amount of re-
serves available with Government was
exhausted by the accumulation of this
foreign exchange and the purchase of
these foodgrains. No fiscal measures
were adopted at all. Tt was purely a
monetary action, and it has conse-
quently shown that the money if it
was not directly taken from an ac-
count—it was obviously not put in an
account—it was indirectly exhausted.
But I am sorry that Mr. Subramaniam
is not present here because he knows
that once I get up and start kickine
up such gstatistica]l abstracts, he will
not be able to defend himself. For

that matter, any person with a little
study of statistical abstracts can take
Mr. Subramaniam to pieces and that
is why whenever a debate is involv-
ed, Mr. Subramaniam and most Con-
gressmen simply run away.

SHRI K. P. UNNIKRISHNAN: Why
this meaningless arrogance?

DR. SUBRAMANIAM SWAMY. It
is not meaningless arrogance. It is
a question of the exposure of their
incompetence. They baged their en-
tirc argument on cooked up statistics,
antics and somersaults, andq when this
is exposeq to critical analysis, any-
body can show them up for what they
really are.

I would, therefore, say that it is
very clear that we are today saddled
with an economy which was in re-
verse gear, with a declining growth
rate.—nobodv can deny that, the ecc-
nomic Survey itself showsg it—declin-
ing aegricultural production, rising
prices, sharply shooting moreyv supply,
recession anAd 10sses in the public sre-
tor. All these were put together and
we are saddled with them. On top
of that, this Government has to o~n-
sure that there is no significant deficit.
They have azl<o0 to ensure that wide
sections of the population do not suffer
additional tax burden. This j5 one
of the lowest tax burdens that has
been imnoced in the recent historv of
budpat-making. In addition to this,
they have to see to it that the legiii-
mate demands of the working classcs
and the peasantry in this country are
met.

I woulq say that the most important
thing that we have done in the last
two or three weeks, as the data would
show, is that whereas inflationary
pressure could have been enormous,
it has been brought under cherk,
Many of the items which rose in prices
have now been brought down, as a
quick survey of most of the statistics
would show,
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I would, therefore, say to them: let
them realise what they have beques-
thed to us. Let them be honest and
come to grips with this question.
After all, this was not a normal trans-
fer of power. It came after 20 months
of crimes committeq against the pen-
ple of India. It came under very
difficult circumstances when there
were doubts about what would hap-
pen. As Mr. Kuldip Nayar's book heg
documented and many others also—I
aiso on another occasion, g non-
Budget debate would certainly like to
document—attempts were made to
convert this count into
military dictatorshjp.w to whic':
most of these people sitting on the
other side would have been mute
observers or active participants de.
pending on how much sycnphancy
actually crept into their veins. Bu:
the fact of the matter is that this
transfer of power took place under
most abnormal circumstances. And
with these abnormal circumstanceg and
glven the fact that for 20 months we
were out of circulation. except son:c
of us whom they could not catch, we
have managed to put the economy ir
order and the prestige of India high
in the international sphere. I think
this jtself is a very great quality
indeed, After all, what was ihe qua-
lity of the ruling party in the last 20
months? Even today, I would say that
the primary quality of Mrs. Gandh i«
something that hag to be completely
checked. After all one has to sec
how Mrs. Gandhi behaved after Ins-
ing power, What did she do? In the
transfer of her house, one hag to see
to what depth of depravity the house-
hold declined when they carried away
Government furniture, Government
air-conditioners and Government pro.
perty from 1, Safdarjang Road to 12.
Willingdop Crescent. This is a matler
which the whole city of Delhi knows.
It is a shame that such a verson was
the Prime Minister of the country and
it i more shame thaf these peoble
still are willing to act as willing tools
of such a person. When this is the
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kind of image so thoroughly turnished,
sa thoroughly rejected, I think, it is
time for them to sit back and honestly
ponder over what this country ought
to be douing. The Janata Party alter
coming into power has achieved so
many important things. They huve
restored the trade union rights which
these peuple were never willing o
And of vcourse as for her Masters
voice siiting in ihis ccrner, who was
supposed to bleed for trade union
rights, we saw her performance 1n the
20 mounths when o the workers  wcrd
getting retrenched and dismissed. We
have restored the freedom of the press
which is a great achievement. Even
the Neuw Age and their own paper
National Herald which hag not paid
provident fund of the employees wnd
which is the biggest eriminal oifender
in this regard, are functioning. They
can criticise: they can attack. Now,
one can hear the voice of an NDPOSi-
tion leader broadcast on the All Indis
Radio. After all. it has never been
true in history that opposition leaders
could broadcast on the All India Radie
arcd appear ©On Television. This i_!-
something very creditable and a trn-
bute {o the democratic characrer of the
Janata Party. Having come 10 pcrwer
and armed with the 42nd Amendment,
wa coulq have practically done any'h-
ing that we wanted, but we .re still
anxious to see that this Black Act
which empowered the exect_\ive,_ is
comnletely rid of. So. the mnst im-
portant thing ia that the Janata Partv
which has today been distingui<hed
not onlv within this country but all
over the world for having biought
back honour and political democracy
to this country. is takino its first step
towards economic freedom and 1 think
these gentlemen should have the hon-
estv to do introspection and welcome
this Budget as a step towards eccnomic

freedom,

SHRL S. R. DAMANI (Sholapur):
Mr. Deputy-Speaker, Sir, my colleague
the ex-Finance Minister, Mr. Subra-
maniam, has dwelt in great detail with
the tax proposals and, as such, T would
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not like to stress many of the impor.
tant points which he has covered,

I have also listened very carefully
the speech of the hon. Member, Shri
Subramaniam Swamy. I do not find
any logic or any kind of policy en-
unciated in his speech except one
policy, that is, how to criticise the
Longress Government, the Congress
party and the then Prime Minister,
Shrimati Indira Gandhi. That was his
only theme, ‘Otherwise, he did not
touch any important point.

I am sorry to say that the Budget
propousals have nol come according to
the expectations of the public. There
ig neither anything for creating sav-
inog nor thare is anything for creating
investimoents, He has tried to give
s me tax excmplion to the people upto
the income Rs. 10.000. But very few
people will really get the berrefit and
that too only marginally. I will deal
with that noint later on.

The Finance Ministor wants quicker
industrial growth, increase in indus.-
trinl nroduction and increase in ex-
ports. Bu¢ throurhout his Budge!
speech he has not saig any word as to
what he will do to help the growth of
industries nor has he made any pro-
vision for investment outlay for indus-
+rial develonment except in the case of
a couple of public cector on-going pro-
jects. This is most disappointing. It
hns ecaused surprise to many. He has
talked much ahout the agricultural
development which is a State subject,
not under the control of the Central
Government. Even the defence allo-
cation hag heen ent, I do not know
what harm it might cause to our de-
fence preparedness.

Now, I would first deal about the
charges made against the Congress.
Mr. Subramaniam has stated what the
Congress has done. [t is also my duty
to say something about it. Our coun-
try was an under-developed country.
During the Congress regime, it became
a developing country and afterwards,
.almost a developed country. Our
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country ig self sufficient in #ll the in.
dustrial products. We are manufac-
turing all kinds of plant and machin-
ery in the country. Atter meeting our
requirements, we have got surplus
which we are able to export, Our

exports are more what we imported
during last year.

Ag regards agriculture about: which
he has gi.on us a big lecture, the Con-
gress Government did not lag behind.
In :974-/5 our agricultural production
was less than 100 million tonnes and.
in 1975-76, it went upto 120 million
tonnes, that is, an increase of more
than 25 per cent. There was a higher
provision in the last Budget for the
development of agriculture.

14.00 hrs.

It is no* a pew thing that this gov-
ernment is dning. The previous go-
vernment »aq achieved 20 per cent in-
crense in ‘he =gricultural production
in one year, The Congress Govern-
ment ha? rdone a rreat deal for the
develonme~t  of the ecountry. Mr.
Patnaik w: saving what we had done
about steel You are fortunate to have
surplus steel production; you are Steel
and Mines Minister and wnu should
know wha* nther cnunt-ies have done
abo'1t it. You know vchat Japan has
done abnt it. Thev are exnorting so
many *hin7e and earring foreign ex-
charre. Woa hove p-ermarad a ground
for voy tn Adev-l~n further, Now we
have to coe whethep it will be possible
for vou +n take advrntage of the
achievemonte whirh the Concress
Government had made.

Regarding the development of the
rural areas 1 am sorry to say that
ncthing has been mentioned in the
budget gpeech about the development
of small t~wns and ci‘i~=. It is for the
Finance ~"inister to sce how to deve-
lop these <mall towns and cities be-
cause in trece small towns and cities
a great Ae2! of un>m~lnryment is there,
If prover action had been taken in the
budeet to -rovide emplnyment oppor-
tunities i» these small towns and cities
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for those educated unemployed, then
this problem would have been solved.
You are also coming from a small
town, There are colleges and high
schools, but there are no opportunities
for employment. What have you done
in the budget to create employment
opportunities for those persons? He
was giving a lecture on agriculture
and &ll that. For small towns, nothing
has been done. The Finance Minister
had spoken about the core sector.
About increasing investment and sav-
ing. nothing has been mentioned; not
a single word has been mentioned
about investment which is wvery
important.

SHRI M. SATYANARAYAN RAO
(Karimnagar): That is your responsi-
bility.

SHRI BIJU PATNAIK: You are
speaking without quorum in the House,
I will be the last audience to listen to
bhim.

SHRI S. R. DAMANI. Regarding
taxation proposals, the Janata Party
had promised to raise exemption limit,
You have raised it to 10,000. But will
everybody get the advantage? If the
taxable income is over Rs. 10,000, then
the exemption will be only Rs. 8,000.
You said you have fulfilled the pro-
mise by raising the limit upto Rs. 10,000,
I am only trying to draw your atten.
tion how you are fulfilling your pro-
mises. But if the taxable income is
above Rs. 10,000 then the exemption
limit will remain as it was, that is
Rs. 8,000.

SHRI BIJU PATNAIK: Please read
that portion.

SHRI s. R. DAMANI: What is the
result? Suppose the net incomc i3
Rs. 10,200, then the exemption limit is
Rs. 8(000, Ig it correct or not? The
public should know how you are ful-
filling your promises. You reply if it
is correct or not. If you have got the
capacity, then you can reply. The
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officers gre there. You can ask ihem;
you can consult them.

Now, actually you are taking away
more money from the other tax-
payers. According to the Chairman of
the Direct Taxes Board, by increasing
the surcharge by five per cent, and by
excluding over 8 lakh assessees with
incume upto Rs. 10,000/- the per
capita tax liability has gone up by Rs.
84 more. So, you keeping the promise
has burdened the other tax-payers
Rs. 01 more. Therefore, this exemp-
tion of Rs. 10,000 is only illusory., This
is one example of taxation of indivi-
duals. Persons having an income from
Rs. 20.000 to Rs. 30,000 annually have
to pay more. Are they very rich
people? Nowadays people earning
Rs. 20.000 to Rs. 30,000 annually be
lonz to the upper middle class. Their
tax liability has increased, There is
no relief for them. You were criticis
ing us all along. Now you have mnot
done anything: you have followed thu
same foot-prints, by taxing people;
vou have not given any relief; there
is noc new idea for encouraging sav-
ings or any incentive for investment.
People were expecting that the interest
and dividend exemption limit would
be raised by Rs. 3,000, But nothing
has happened. We are sorry we do
not find any creative thinking in the
Budget. You have only followed the
same taxation policy.

Coming to companies, under a pro-
vision made last year, companiey were
given the option to deposit 5 per cent
of surcharge on incme-tax with the
Indusirial Development Bank of India
for a period of five years. MNow that
has been withdrawn, with the result
the ¢.rpotale sector will have to pay
Rs, 53 crores more as tax. Can it help
savings? The Finance Minlster, in his
speech, has referred to savings in the
corporate sector. How illusory are his
words! Now they will have to pay tax
Rs. 56 crores more. In the case of
taxation of individuals, there is an in-
crease in the surcharge with exemp.-
tion list remaining Rs. 8000. In the-
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corporate sector also, thig facility of
depositing 5 per cent of surcharge with
the IDBI for five years has been with-
drawn, with the result that the availa-
bility of funds with the corporate sec-
tor will also be reduczd.

Thirdly, it was expected that some-
thing would be done for the establish-
ment of new industries. In the last
few years, coming up of new indus-
tries has beén very meagre; there has
been increase of production only on
account of better utilisation of capa-
city; new capacities are not coming up,
Therefore it was expected that some.
thing would be done in this direction.
But nothing has heen done. The pre-
vious Government had done something
by way of glving some concessions.
Now I do not think anything has been
done by the present Govermment for
creation of new capacities; there is no
incentive for purchasing shares of new
companies. It was expected that, by
giving necessary incentives. theyv would
encourage new units to ecome up and
they would try to create more employ-
ment opvoortunities: and that thev
would also develop small scale and
medium industries in small towns and
cities. But nothing has been done.
Only a lip eympathy has been shown...

SHRI BIJU PATNAIK: Mr. Subra-
maniam says that too much has been
dome and the hon. Member says that
rothing hag been done. They are
contradicting themselves.

SHRI g, R. DAMANI: You have
not done anything, For increasing
production the last budget of the Go-
vernment had given excise concessions
for many articles and also if produc-
tion is more than a certain capacity,
lesg excise duty was to be charged on
excess production in some other cases,
and production did pick up. It was
expected that this Government will
follow suit so as to increase produc-
tion, but there is no such thing here.
This policy should have been con-
tinued so as to increase production.
create more employment and bring
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down prices. But, on the contrary,
what is happening? Op the one side,
your production is going down, raw-
material prices are going up, wages
are going up, the excise duty burden
is going up and the cost of every item
is going up and, on the other hand, be-
cause of the increase in taxation of in-
dividuals, their purchasing capacily is
going down. If the purchasing power
of the people goes down and the cost
of oroduction and prices go up, how
will demand be created? There will
be a recession and we will then have
to combat recession. '

Please see the opening sentence of
the Finance Minister’s speech, What
action has he taken to meet the situa-
tion? It is very simple: you are go-
ing to raise Rs. 60 crores by excise
duty on small items! Therefore, I am
afraid this budget is not going to
assist the middle-class or the lower-
class people. Neither it ig a genuine
fulfilment of the promise of exemnting
income up to Rs. 10,000 nor wil] it 1n-
crease production or create more em-
plovment, I am, therefore, very dis-
appointed with the budget.

SHRI SAMAR GUHA (Contai): I
was patiently hearing the speech deli-
vered by my friend Mr. Subramaniam,
the former Minister of Finance. He
ended his speech by making a derisive
remark about one of the gbservations
made by our Prime Minister Morarji-
bhai when he said that God alone can
save the economy of the country.
When he concluded ] noticed that Mr.
Chavan. the Leader of the Opposition,
was acclaimine him for gsine words
that “it is'a verv good speech”. What
elce could the Prime Minisfer say,
standing before the pyramidically
massive programme of roverty and
unemployment that has heen left by
the Concress Government, not only to
the country but to the Janafa Partv {o
build upon? If was quite apt that the
Prime Minister shoulg invoke the
name of God because of the Herculean
task which this new Janata Govern-
menf will have to face. I don’t know
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whether Mr. Subramaniam believes in
God but, because of what his Govern-
ment had done, there was no alterna-
tive but to invoke the name of God to
save us because we believe in the
strength of the blessings of God to help
us and to inspire us and the country
towards a new path and a new age,
(the people’s age) that has been started
in India today.

1 at least expected that after what
happened to the Congress during
the Lok Sabha electiong and also
during the Assem'ly elections, that
our friends of the Opposition would
have developed some csense of
realism and at least an
elementarv sence of humilitv to under-
stand where thev (tand and where
th,. frture of the country stands. But.
instead Shri Subramaniam was dab-
bling in a dav-dream of when the
Janata Government will break down.
1 &4 no+ expert this unpatriotic and
partsan observation from a man like
Shr: Subramaniam who has had the
exnerience Of <Crving =n many vears
ir Government. You have to lonk at
the problem not from the nartisan
anele or the angle of the Janata Party
or the angle of the Conrres: Party,
but fram what has happenrd in the
countrv ~nd where~ the rountrv in-
tends tn go forward. 1 quite admit
that the victorv that has been achiev-
ed bv the Janata Partv was not the
victorvy of a few leaders of a parti-
cular partv, but it was a victory of
the penple. The peonle have given us
the responsibility to serve the country
at least for the pext five vears to
come and I thought that our friends—
young friends—like Shri Sathe «ittine
behind Shri Subramaniam and Shri
Chavan—or at least some of vou will
understand and realise where the Con-
gress Partv stands todav. Suppose, the
Janata Party fails in implementing its
lofty idealism or the loftv objectives,
what will be your position? Do you
think that the Congress Party sunk
in the shambles of its own debris at
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the moment would be able to replace
the Janata Party? Do you harbour
any idea about that. You must under-
stand that it js just not the victory
of the Janata Party or a few leaders,
but it is a victory of the people and
the people reacteq against you. The
reason which you must understand is
that you had created a vicious atmos-
phere in the country, the people were
feeling suffocated and they wuanted to
get rid of you. And, when you are
criticising the Janata Party, you are,
in fact criticising the people. It s
the poople, who are the real compul-
sion and propulsion behind the Janata
Party, The engine has becn sifered
to the Janata Party by ‘e people.
and I admit quite frankiy in this
House and I admit before the people
alsn, when I speak cutside, that ulti-
mately it is the people. whe will de-
cida +he fate of the Junata Party and
will mould the Janata Partyv into the
shape of a real people's party. You
trv to dig at us how we have come
topether and sav that it i: an amalea-
mation of our political choice. But
vou have forgotten that it wasz rotl the
choice nf a few individuale or a few
partiss, bt the real revolutinnare com-
pulcion that was created in the coun-
trv. Angd it ic the peepnle’s compul-
sione an- propulsions that forced us
to merms inta an ~ntity,  Althoueh it
hac nnt vet fulfilled it. obiectives T
have na doubt that very <non  the
Janata Partv will amerge as a homon-
geneous party and i thav il not
onlv we will fail ourselves. tmt we
will fail the countryv. T evnerted that
at lenst a person like Shri Subra-
maniam would speak with a =rmen of
realism and a little hit ~f homility
and constructive approach. Tf the
Jamats Party fails. T repeat. it i« nnt
you. the Congress Party. who will

come to POWET.

AN HON. MEMBER: In that case.
CPYT (M) will come to power.

SHRI SAMAR GUHA: The Con-
gress men are even today quarrelling
among themselves and they will not



273 Genl. Budget, JYAISTHA 30, 1809 (SAKA) 1977-78—Genl. Disc. 274

be able to deliver the goods, there
would be chaos and disorder, and do
you think that Marxists will come
to your rescue? I would tell you
that in India there igs no possibility
of that, There may be historical
freaks here and there but in this land
the divine land of India in the words
of Swami Vivekananda there is no
possibility of any totalitarian or anti-
divine ideology coming into power at
any time. There may “be historical
frcaks here and there, but it ig bet-
ween you and ourselves that we have
to solve the problems of India and
we have to golve them through demo-
cratic means, and through democratic
means alone, we can tackle our eco-
nomic problems. Therefore, I ex-
pected that instead of having a dig
at us from a partisan angle, Shri
Subramaniam would try to understand
the problems of this country today and
five ecnnstructive suggestions how to
go forward and tackle these problems
like the problem of massive poverty,
unemployment etc. that you, your
rule, your regime for the last thirty
ycarg has left us a legacy. As a legacy
of what? A vicious legacy, Not only
on the Janata Party but on the whole
peeple of India.

Now look at the speech of Mr.
Subramaniam, Mr, C. Subramaniam
wag a Finance Minister many times.
He was coming with the plea to accuse
the Janata Party that this party stres-
sed that everything done by Mr.
Nehru during 30 years has gone wrong
and as if ‘we are a harbinger of some
kind of a new era’ anq he was telling
Us as jf Janata Party was making
Some kind of a new concept of a new
€conomy based on the development
Particularly in the rural greas. He
used the words—macro planning and
micro planning. It was what he was
Saying about the pitfalls and short-
‘omings of the planning process, He
Says that 50 long there was a macro
azanmng._ Now he thought and he
si;\s advising the Planning Commis-
ln tp develop some kind of a micro
Planning, Lok at the man. With this

ideological concept, what can be ex-
pected of him? With this ideological
aspect, how can it be expected that
he will make a philo sophical or even
ideological or a realistic assessment of
the direction of the whole planning
since 19527

Macro and micro—these are only
dimensional concepts, peither ideologi-
cal nor philosophical nor conceptual
concepts, Everybody knows, the idea
of planning was born in Russia. Nazi
Germany adopted it and planning, as
it is known, has in itself inherent a
tendency to develop a totalitarian con-
cept Of state, a totalitarian concept of
politir?? power and a totalitarian
concept of economy. This is the basic
weakness of the totalitarian type of
planning that was evolved in Russia
some way by fascist countries
like Hitler's Germany, and un-
fortunately in our couniry also.
Although Pandit Nehru ang his
daughter talked a lot about Gandhism
and talked about Gandhi, they did not
follow the basie concept of Gandhian
way. It is not a question of macro
or micro, It i a conceptual ques-
tion, that if you want to integrate
democracy with socialism, you have to
evolve not only a different concept
but a different mechanics of the whole
planning. As it happened in Russia,
all their 5 year and 7 year plans have
leg them to totalitarian thoughts both
in politics and economy and as it hap-
pened in the fascist countries as well
whether you wanted it or not, a mo-
mentum was generated both jn the
political field as wel] as in the eco-
nomic field in our country. Dnn't
think that Indira Gandhi had herself
chosen the totalitarian line when she
declared emergency. It was certain
forces, jt wag a certain political mo-
mentum and I should say, the main
reason for thig is the concept of
planning, this totalitarian concept of
planning that forced her, I should say,
to lead to that totalitarian politics as
is prevalent in the communist coun-
tries, Therefore I would say—‘Try to
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understand what the Janata Party is
saying.’

When 1 say Janata upsurge, it is not
the people’s upsurge, it is not the peo-
ple’s upsurge only, it is somctling
else also. What was the uim of the
Sarvodaya movement launched by
Jayaprakash Narayan? The Sarvodaya
concept is not only egonomical but
also political. The political principle;
of the Sarvodaya movement, the
Janata Party is trying hard to imple-
ment in practice. What js it? Only I
would sayv that if you want planning
and if. at the same time. you want
to integrate democracy and socialism,
then you have to follow only the
Gandhian concept of devolution of
political and economic power, Unless
that is done, there is no possibility
what:oever of integrating democracy
with socialism, Now if you mean what
you call Janata's urge, people’s urge
or people’'s dream you may say and
if you want to bring about a new era
of, I shall say, transformation of the
Indian political. social and economic
life—I wag not a Gandhian. I was a
Subhasite—this is the only concept and
in this concept 1 find one of the great
Gandhian philosophies which is wvalid
for all democracies of the world and
that is that if you want to follow
planning, you can follow planning on
the basis of the concept of devolution
of political and economic power,
Now the challenging task before the
Janala Government ig to have a basic
realistic policy. They will succeed if
they bring devolution. If they do not
bring devolution, they will fail.

I was hearing the cpeeches of my
friend Shri H. M. Patel. I was only
thinking that he was just propound.ing
the future policy. He was enunc-xat-
ing theoretical policies with a sprink-
ling of certain ideas of how to develop
‘hem into a realistic scheme for im-
plementing Gandhian ideals of decer}-
tralication of political and economic

power.
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The first difficulty in the way of the
Government is that it is suffering from
momentum of the past. You have:
developed that kind of economic de-
velopment out of which it is not easy
to get out so soon, There is a large
organisation of the Planning Commis-
sion. For a small drainage scheme in
the village you have to have the
sanction of the Planning Commission
first and thep you have to yget the
work implemented.

The second hurdle before the Gov-
ernment i how to restructure the
Flanning Commission.

Peopleg participation is 3 very good
thing. It is a very good word, But
what is the mechanics of ‘peoples
participation’ both on the political and
economic front? This has to be got
spelt out. This has got to be transl-
ated into concrete schemes. I would
say that for that reason there should
be a dialogue between the Janata
Party and the Opposition not only in-
side the Parliament but there should
be dialogue outside also. If you want
Socialism @nd if you do not know the
concept of it but you go on acting
som, way or the other, where will it
lead to? It may lead to a totalitarian
structure, So, there should be a na-
tional dialogue in the country where
synthesis can be evolved.

I cav that therc should be a nation-
a] dialogue. Tt chould be all qver the
country., We should think how this
idea of Gandhiji in regard to devolu-
tion of political and economic powar
can be translated into concrete
schemes. I# we succeed in that there
is a possibility that there will be
Janata Yug. there will be Peoples age
and there will be peoples society in
ou rcountry, otherwise nof.

Shri C. Subramaniam was talking a
lot about our indifference of the
achievementg of the Congress Govern-
ment in the field of agriculture. We
have not said that they did not do
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anything. He said about a strong
economic basc, Well, we have not
said that they have not done any
development work. During the last 30
years, many industries have been de-
veloped and production has gone up.
There is capital formation. But ‘he
question is—for what objective? What
ig the obective of such development?
In a vast country suffering very much
from poverty, and unemployment,
what js the objective here? What was
the objective of your strong base?
Tt is just like saying that the doctor
has performeg a successful operation
but the patient died, It ig just like
saying that you had a very fine forti-
fied basp under a General but it col-
lapsed before the onslaught of the
enemy. Here the enemy is poverty
and unemployment. You have increas-
cd production and there is some in-
crease in national jncome {oo. But for
what purpose? What does your plan
document say? What is it that you
have said regarding the percentage of
people living below  poverty  level”
Does it not lead to the conclusion hat
this has gone wrong? Therefore, I wish
to point sut that ynur economic de-
velopmeng was lopsided, it was not
people-oriented. it was capital-inten-
sive, if 1 cap us~ an economic jargon.
To use a harsh term, it was for the
benefit of the rich community, the
irdustrialists zand the urban people.

In an:wer to one of my questions,
it waos said in this Heuse that banking
system in the rural sector has become
an instrument of exploitation, there
ha; been exploitation in respect of the
money deposited in these rural banks.
Ceposited money is going from the
rural] grea to other areas to the indus-
iries and urban sector denuding themn
of the benefits. You wanted jt to serve
the rural people. to give benefit ‘2
the rural people. but what had hap-
pened? It became an instrument for
the exploitation of the rural people
making them poorer and poorer,

You did something for agriculture.
But the main question is this. Agri-
cultural development should have
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come about through land reforms.
We have discussed so many times
in the House how miserably you have
failed in land reforms. What about
benami land? How many surplus
Tand you have brought under land
reform? Unless you bring this benami
land back to the agriculturists, is there
any porsibility of real agricultural
development and real rural develop-
ment? You talk about agricultural
development and irrigation. What i:
the quantum of irrigation of land
brought about year by year? Does it
indicate the congress government’s
emphasis on developing rural sector?

Mr. Subramaniam criticised us for
saying that we will be able to solve
rural unemployment and  rural
poverty. It is quite possible; if we
mean business, within 5 years it 1is
possible, Instead of one crop you can
grow three crops; it is possible to
divert production of land from cash
crop to feed crop. All these things
are possible. There should be
development of cottage industries,
small-scale industries, medium-scale
industries and- agro-based industries.
This is the way to resolve unemploy-
ment problem.

Diq the Congress ever explore this?
Janta Party Government wants to
develop rura)] areas in regard to agri-
cultural development as also to pro-
vide employment in rural areas, both
simultaneously. We want develop-
ment of the areas where you find
avenues of employment to the people
through the development of small-
scale and medium-scale industries as
also agro-industries. This is a
challenging task for each district. We
have to have a separate planning for
that purpose—and not a planning from
Delhi—and that is the reason why I
said that it required decentralisation,
I do not want to dwell op it more on
that,

I do not want to deal with the
commendable aspects of this budget
like that of budget deficit reduced to
Rs. 72 crores and that the exemption
limit of tax had been raised tc
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Rs. 10,000/-. All these are good. 1
therefore do not want to say anything
about them. 1 do not want to .ndulge
in the jugglery of arithmetics with
regard 1o the economic statistics.
These things wouid not lead us any-
where. Look at the past thirty years.
The only beneficiaries were the u.ban
people and, to a cerlain exicnt, the
industrialists and the capitalists. Now
the time has come to make a break-
through in the rural sector. I do not
know whether we will succeed in this
or not. The conceptual idea of the
planning and deveiopment has even
failed as it is. How tp tackle the
mas ive problems of unemployment
and poverty is now a question.

The hon. Finance DMinister is not
here at the nrezent moment. I would
~ake G hanest oppeal to him that
the lax increase in biris rhould not
be there; it i= an anti-janata tax.
Biri is absolutely essential for our
commcn people: our common people
are almost living like a biological
entity; and they have no luxuries.
And =0, thev have no csrape from
‘kair wav of life. And I think biri
is absolutely essentia! for them. Sno,
1 would request the hon. Minister to
sc> that extra duty on biri is ex-
empicd and he does not touch that
Similarly, I want him to exempt the
two wheeler scooters and smali
transisters. the value of which js very
smal}, from additional taxation. These
three items may please be exempted
irom extra-tax.

1 would now conclude by making
one more remark. The future of the
Janata Party lies in that and budget
is one step in that regard. In future
we will not be able to make an entry
into a new vista unless of course the
planning assum.ed a different dimension
and different character or different
ideology to tackle the problem of un-
employment and poverty. Otherwise
the Janata Party will a'so fail ang the
people will not tolerate even the
Janata Government. This is a warning

Genl. Dise,

to myself, to ourselves and to the
country as a whole.

1438 hrs.

[SiurT M. SATYANARAYAN RAo in the
Chair) '

SHRI VASANT SATHE (Akola):
Sir, let me, at the cutset, congratulate
the Finance Minister for having given
us a budget which is nothing but a
continuation of the past. At least, he
has not, in the name of wanting to do
something dynamic, receded.

a4

Sir {»= bhudeer', as someone, pro-
bab!v fre » the Janata side himself
dr-crikad, was a hady of the Congress,
casmetic of the Janata and lollipop of
the enciali-t<. I think that this is 8
very good description.

SHT] DINEN DBDHATTACHARYA
(Scrimrore):  You elaboruate that.

S1IRl VASANT SATHE: That is
wiat I intend to do.

S.r. we had hop~1 that the Finance
Minider, we knew that, would not
e abde ‘o produre a mirac’e.  And
a'wayvs this excu-e is given: We had
‘t.rce months: 1 did not have the ad-
vantege of Plinning Commission's
conszultution: 1 did not have the ud-
vanteze of States’ con-ultation and,
thorefore, within these eonstraints and
within that framcwork 1 had to pre-
~ent and 1 prr::'.e-l'_---.! the best smiling
face that I could. That js understood.

When he said that we are trying
to be true to the promises given in
the munifesto by the Jonata Parly
that i~ what I was trving to look,
at leazt the direction, in the budget.
1 must sav—I am sorryv to say—that
in this budget a' lcast, apart from
come words, words paying compli-
mrnt, praice and lip sympathy to the
agricultura] sector, to the rural indus-
try, to handloom, to powerloom, to
handicrafts, let us see what are the
facts. What has he provided for
handloom and handicrafts? Let me
take up this point just now. He has
provided only Rs. 34 crores and he
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himself says that it will give employ-
ment at least to 25 lakh people. Now,
imagine the magnitude of this pro-
blem. There are a minimum of 4
crore unemployed people and 14 crore
under-employed people and vou are
not able to touch the fringe of this
problem. I am not going to take,
Sir, thi; discussion on budget as a
partisan issur. I am not pgoing to
discuss jt as an issue of Congress
verstus Janata party and I am not
going to waste my time in comparing
what we did and what you have done
in three months.

Sir, a good thing has happened,
namely a two-parly system has
emerged.  Let ug torether decide in
this couniry how we can serve the
pcople of thig country best. That is
more important. If that is importiant,
thep 1ot us gee the direction. In gpite
of all the constraints, you have not
shown 5 new direction and I
beg to submit that you cannot
show a new direction unless some of
vour leaders have the courage of say=-
ing and unless vou make a complete
hreak-away from the svstem. May be
il we are really true 1o Gandhian con-
cept—because evervbody takes Gan_
dhiji's name these days and talks of
Gandhian socialism also—then jnstead
of discussing names of some persons
let us see what we are trying to do.

In spite of all that has been done in
the past, the fact remains that, Sir,
in our country we have two economies
running, namely  the economy of a
‘mini-India’ and the economy of ‘maxi-
India’ or the economy of two crore of
people and the economy of the re-
maining sixty crore people.

It is true that in the world, today
India stands third in technological
knowhow anq expertise personnel.
This is being the case, practically to-
day we are self-sufficient in every
basic industry. It is a good thing.
But that has nothing to do with the
economy of 60 crore population of
our country. I had quarrel even
with the previous Minister over the
budget proposal. I was critical earlier
also. Right in my first speech in
Parliament, T said that we should
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pursue a system which will help in
the growth of the people as m whole.
The fault is not with the jndividual
the fault is with the system, a system
where capital formation takes place
in the hands of a few for the benefit
of the few. Such a system can never
be good. Today what is the percen-
lage of purchasing power in the
market? It is 2,1 per cent of our
population. I had once asked the
Plarning Commission to give me the
figures in regard to the earnings of
the wvarious income-groups. Those
people who earancd between R.. 200
and Rs. 1000 in this; country, consti-
tute 1.7 per cent and those people who
earn more than Rs. 1000 per month,
constitute 0.4 per cent of our popula-
tion. The total percentage of these
two in-come-groups comes to 2.1 per
cent. This means that they constitute
1,00,26,000 or something like that of
our population. The:e are the main
peopie who have the purchasing power
in the markets. So, the private sector
which controls the entirc consumer
goods industries, has the market for
their goods. You are going to
encourage them in the name of con-
cession. You are going to encourage
this corporate sector. When you say
that you want to encourage the con-
sumer goods industries, it is clear
that these consumer goods industries
are benefited because they are getting
the profits and the margin of profit
is higher since these industries will
control the purchasing power of the
people. Are we going to change this
picture? If you really want to change
this ‘picture then the rural class must
get the purchasing power and there
must be goods which should be pro-
duced in the rural sector so that they
can buy those goods. Now, no goods
could be produced in the rural areas.
When you say that you are going to
encourage the handloom and handi-
crafts, I doubt wvery much whether
Government will take immediate
action in this direction. All this lip
sympathy and platitudes have been
said even before. Nothing happened.
In a rural area, a young man who is
a matriculate with some knowledge
of chemistry cannot produce even a-
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soap, although production of soap is
s0 easy. This is the Gandhian eccno-
mics presented. Edible oil must be
produced in the rural areas in the
villages so that the villages an
become self-sufficient. But could he
do it today under your economy? He
could not produce a soap because that
soap will not seil because it cannot
stand competition with Lever Brotherg
and Tatas and others who, day in and
day out advertise. Unless you cnarge
the system of economy, nothing
happens. whethes it is our aovein-
ment or your pgovernment. 1 um
taking a nationa! view of this. Ye:te:-
cdav the hon. Agricultural Minis'er
also said that thev were going to do
something {or the rural areas. 1 am
zlad of that. But what can you do?
The =oap wil] not sell becausze Lover
bHrothers adveriize that Lux alone w:il
make vour comp.exion betler und it
i3 Hemamalin, who savs this iceord-
inz to that advertisement. On rzdio
and televisio: this i1s caid. I7 a 1ural
damese!l iz to'd “hat her  camploxion
will improve onlv by using Lux or
Hamam bocuni. e Hemamalini does su,
Fow vl =he tuv the other zoap? So
s @nap wi!l not =zell.  Hundleom
product will not «ell, unless you put
restrictizns on the others. Marketing
will have to e taken charge. That
is what T have been saving even
earlier. Let us take one major step:
abolish the tw,, sectors, public sector
and private ce-tor. Ther2 chould be
~nly one cector. the national sestor.
Why have dvarchv? Prlvate traders
and wholesalers and rztailers ocxniit
noople. Le: there be dne marketing
cz2ency for the country. You do it:
e hav- 1ot hcen able t do i* because
we were s'aves, in spite of all that we
«aid of ~<ocialism, to a capitalist
system. OQur bureaucracy is party to
it. Our whol= system is a pariy lo it.
We are so much und-r the purden of
Rs. 20,000 crores of black maney. My
friend Patel and I were in the com-
mittee o unearth black money and
find out how much of it was there.
We found that it was something more
than Rs. 20,000 crores and we could
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not devise ways and means to un-
earth it. You cannot do it till you
go to the root of the system. Pay-
ing lip sympathy to .- socialism,
Gandhian or otherwise, will not solv=
the problem. I found my friend Sub-
ramaniam Swamy advocating free
enterprise and saying that the public
sector must be handed over to the
private sector. I am ®@mazed. 1
thought that he would make some
valid cortribvtion. 1 think he was
probably cuiled upon to speak today
without being ready and he made a
speech most of the time talking of
Mrs. Indira Gandhi shifting her house
ifrom one place 1o another ang what
hapened 'n that connection.  What
has it to do with the budget T do not
know. 1 should sav that this is a
hania budeet just zccouniing. You
play the safe-t role being an experi-
enced bureaucrat yourself; just put
the twg together and then say =o.
You have been left a very geod base
on which to work—enough foodgrains.
enciiv focign exeloange and so on

und you can work out that budget

vith that position.

You hnow fullv v-ell that bidi tax
hne heen introduced, to be withdrawn
ultimaotely.  Thiz is the famous Par-
kin=on's theory., Tn a Boarg meeting
when vou have a major point, every-
bodv spend: 50 minutes o's  minor
poirt; with the resu'y there is no
time for discussing major  points,
Similarly here. the concessicns given
to cornorate <ector is lost sight of
concessions given fo  holding com-
panics that is lost sight of. Tt is in-
dircetly encouraging  capitalism  to
graow, private sector to grow further
at the cost of the people, That is the
objective of the budget. That is
going to be the result of the budget.
With all vour platitude to the agri-
cultural secfor, there it is  thirty
erores and here it is six  hundred
crores and this will go for the benefit
of the private sector. No one will
discuss about that because we will
not have time to discuss these things.
Now that every one including Shri
Samar Guha has said that bidi is a
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necessity of the common man, the
only luxury for the poor man, the
Finance Minister will say “I am
withdrawing the taxes on bidi”. 1
know he is going to say that. There-
fore, I am not going to waste time
on thot,

Wherse iy {(ho - direction in  cour
budge! which will convert our eco-
nomy into an economy of 60 crores.
You can say ‘“What dig you do for
thirty ycars?’ We accept we did
nothing if that makes you happy.
But evorvbody knows that we had
a{ least left some base on which to
work. How are vou groing to make
a pro-luctive economy? How are you
going 'o give productive work to 30
erores worl-warthvy  people of this
country?  Out of the pepulation  of
¢ erores at loast 30 crores are work-

worthes HTow much wealth can we
produce inn this countrve Your coun-
try a1 <:jd is an economv af two
crore”. With soven mil'ion ton cteel,

vay stort peropiring. A 4-crore nation
Janan produces 110 million tons of
steel ond w~t she sav: she ig short
of ~te2l.  Are vou an  cconomy of
60 crores?  When vou produce a
little mere cement, wou cay we have
surcliess With  a littls more milk
araduced  vonr oy we  must export
milk, Thai ic what ore of the minis-
fers hax said.  Is there any direction
i ronr hudeet to make the 30 crore
peonie nroductive?  You must  say
that a1l the goods produced will be
sold by wvou. You must take the
responsibility of sclling them and not
leave it to the traders. Have you
shown some <uch direction? If there
is no such direction, what is the use
of talking socialism, Gandhian or
otherwise? So  platitudes  apart,
shibboleths gpart, your budget is
essentially a capitalist exploitative
budget. Of course it will encourage
black-marketeers also. Good or bad
whatever it was, in the emergency
period with all its evils, there was
at least some constraint on the black-
marketeers. hoarders and others.

1l

15.00 krs,

But now right from the Prime Mi-
nister, everybody is making appeals
after appeals to the traders, but no-
body seems {o be listening. Please
do not make appeals, because more
you appeal more the prices rise. You
say, MISA is not necessary and you
can deal with it under the common
law. Do it. Who is stopping you
from doing it? With the stock of 20
million tonnes of foodgrains and with
so much foreign exchange reserves
which can be used for importing
cdible oils, the price line can be
held. What is there to stop you from
doing it? But these things do not
scem to be possible. Again you will
talk of conciraints, The constraints
are capitalist constraints; let ys be
honest.  This sovernment with peo-
ple having  diametrica’lvy  onposite
views, with reople who have svm-
pathy for the vested interests, who
are champions of the exploiter class
frirngd Dr. Subramaniam
Swroer vho is present here—I vould
hove named moanyv others but they
are rot here—wvith such persorns in
the Janata  Government, I do not
know how much influechce my other
friends who are socialists like Shri-
mati Mrinal Gore and others will
Fove. T wish vou Gocd speed and luck.
Of all the persors, the most import-
ot are the newls- converted Gandhi-
ans. They have gone to Rajghat and
sworn by Gandhiii’s name and ideo-
logy. If that iz all true. I would iike
{0 cee that direction in the budget
and in the government's policies. But
unfortunatelv. it is not there. 1 only
see this in some of the speeches made
by Mr. Charan Singh outside. Why
is he not able to influence the Cabi-
net and the Finance Minister? I do
now think the great Gandhian I see
before me—Dr. Sushily Nayar—seems
to have any influence, excepting lip
sympathy to Gandhian economics.
This budget has mnothing Gandhian
or socialist about it, This is a plain
and simple capitalist budget and I do
not expect anything better from Mr,
Patel, with the constraints he has.

Tikte me
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Next time at least I hope he will do
something better,

SHRI DINEN BHATTACHARYA
(Serampore): Sir, I have been hear-
ing with rapt attention the speeches
made here both by the Congress
leaders as well as by those from the
ruling party. I am very much pained
to state that 1 am also disappoiuted
with the budget that has been pre-
sented. At the conclusion of his
budget speech, the Finance Minister
has said;

“Large-fcale poverty and unem-
ployment degrade those who have
to suffer them and debuse those
who tolerate them. But there cun
be no doubt about our commitment

to our goa's and ideals. 1 believe
we are on the right course, and
this budget represents the first

step, however small, in that girec-
tion.”

I would have bcen verv happv if
these aspects had been taken care of
in the Budget presented by him to
this House. The overwhelming ma-
jority of the people who voted dur-
ing the parliamentary elections and
afterwards in the State legislatures
expected that at least they will get
some relief from the crushing burden
of taxation though we did not expect
any miracle in the first Budget of this
type. After the restoration of some
democratic norms since the with-
drawal of Emergency, the people
were expecting that some pocitive
steps should be taken to curb the
vested interests that were nursed by
the former Congress Government. I
am extremely sorry to note that these
expectations have been belied by this
Budget. The Finance Minister tried
to explain that for want of time he
could not recast the Budget and there
may be some lacuna in it, I wish
he would have got ample time if he
had not taken the journey to USA,
for what purpose I do not know.
But from the statement he has made,
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I say he has disappointed us. I de
not know what is the reaclion of the
other members of the Janata Party.
The Finance Minister has pointed out
the need for building an equalitarian
society and he considered the budget
an instrument to build such a society.
It is an accepted principle that an
agalitariap society can be built only
by distributing the nationa! income
in such a manner that more and
more money will be diverted fron:
the pockets of handful of rich into
the pockets of the mass of the people
who are below the povertv line. In
this Budget. however, he did not take
any ster. even a small step in this
direction. Just to quote one exam-
ple, the former Congress Government
has alwayvs been relving on the in-
direct taxation the burde af which
ultimate'y falls on the common man
and less on direct taxation which
falls on the richer strata. "T'h nre-
sent Budget clearly reflects the same
old approaeh of the non-egalitarian
sovernment undcer the Congress re-
gime. During 1968-69 out of Rs,
2,509.84 crores of total tax revenue,
only Rs. 70544 crores were raised
through direct taxation. It works to
only 28.1 per cent of the total taxa-
tion. Ip the present Budget the ‘r-
cidence has further fallen to 27.5 por
cent which shows that the taxation
policy of the Government as reflected
through this Budget is to tax more
and more commean people and less and
less people in the upper strata. Even
in this Budget the burden of direct
taxation essentially falls on the poor
people while the wealthier sections
do not get the burden which they
can bear without much difficulty. The
essential commodifies still form the
major source of tax revenue, The
commodities like sugar earn over Rs.
240 crores, Cloth about Rs 500 crores,
kerosene oil gbout Rs. 105 crores. tea
Rs. 65 crores, vegetable oil Rs. 23
crores. I gm just giving some of
these examples to show how this:
high taxation on essential commodi-
ties essentially hits the poorer sec--
tions of the society. The Budget
shows that the capitalists and wealthy
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people who have accumulated huge

_financial resouveeg resulting in the
concentration of economic power in
the hands of a few wealthy families
are not taxed heavily. Though the
wealth tax has been increased by %
per cent it does not really hit the
wealthy people because the bulk of
the wealth is effectively concealed
by the manipulation and utilisation
of some loopholes in the Wealth Tax
Act itself. It appears, therefore, that
the total wealth tax comes to only
about Rs. 56 crores, which is much
below the tota] tax on the excise
duty of cotton yearn, viz. Rs. 77.50
crores. Thus the excise duty on
cotton yarn i. e. the poor handloom
weavers and powerloom owners give
more than what the persons with
huge accumulated wealth give,

The budget has also given conces-
sions to industrialists, by reducing
the period of payment for Capital
Gains Tax from 60 months to only
36 months. There is a ganger that
these concessions may be used by
several concerns to transfer funds
from one factory to the other, and
for making huge profits. By increas-
ing the mobility of resources of
many companies, they may resort to
several malpractices and add to their
profits. Therefore, I feel that there
was absolutely no need for giving
these concessions to the capitalist
classes.

Further concessions have been
given in respect of capital gains in
regard to the sale of assets such as
jewellery and shares.
cessions gre totally unjustified, in
view of the present economic condi-
tions of the people. I am referring
to the information given in the Ex-
planatorv Memorandum supplied to
us by the Finance Minister. Instead
of the take-over of sick units by
government, the budget provides for
their take-over by other companies
through amalgamation of sick units
with profit-making, big companies.
Phis will only strengthen the tendency
towards concentration of economic

These con- -
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power and growth of monopoly.
Therefore, I congider this provision
as harmfu] to the Indian economy.
The Finance Minister has said noth-
ing about what he is going to do
with the huge, accumulated blacxr
money which has been referreq to
by Mr. Sathe, ie. to the tune of
more than Rs. 20,000 crores. The
Finance Minister has not clarified the
stand of the present government viz.
how they will check this parallel
econumy run by the black-money-
holders. If government takes firm
steps to unearth black money and
black wealth, several crores of rupees
will be available for giving relief to
the poor people. Even with the
shortage of time, it was not difficult
for the Minister to devote some
attention to this. Instead the bidi
users have been taxeq very heavily.
But those smoking away crores of
rupees of the people's money have
not been touched.

The Janata party’s manifesto as-
sured the people that jt would era-
dicate unemployment in a period of
10 years. We expected some measure
by which at least one-tenths of the
total unemployment would be solved.
There is not a single item in the
budget to make us feel convinced
that a real and sincere effort has
been taken by  this government
through this budget to tackle this
problem, or at least to minimize the
proportions of this ever-growing
problem, I can cite here one ex-
ample. The unemployment figure in
1972 in West Bengal when the Con-
gress regime was set up there, was
15 lakhs. Now in the beginning of
1977, according to the live registers
of the employment exchanges, the
figure is 45 lakhs. It is a fact that
the unemployment has increased by
teaps and bounds, not only among
the educated classes but in all walks
of life. H you go to any village, you
will see that the agricultural labour-
er and the poor peasants get work
only for six months in & year 3t the
most. For the rest of the year they
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remain idle, they have no employ-
ment, They have to pass through
such a critical economic condition
that it is beyond our imagination.

The Finance Minister claims to
have given emphasis to the rural
sector. He should have, however,
taken into account the fate of the
money injected by the four Plans
into the rural economy, the rural
sector. Even the reports of the
Planning Commission make it clear
that all the money that has been
spent in the rural areas by the Con-
gress Government have been misap-
propriated by the rural rich to in-
crease their assets, ang the poorer
strata in the villages, including the
agricultural workers have pot reap-
ed any benefits from the process of
planning. Even the employment
guarantee scheme formulateq by the
Congress Government has not created
genuine employment, but benefited
only a handful of Congressmen,
through whom the scheme was ad-
ministered.

In the absence of a genuine imple-
mentation of land reforms and dras-
tic steps against the landed inter-
ests, no rural scheme will be able to
benefit the rural poor, 1 have a fear
that the new agricultura] emphasis
stated by the Minister may benefit
only the upper strata in the rural
areas. I am saying this from my ex-
perience. The taxation measures in
the budget do not touch them. The
budget gives them only concessions.
I would request him to ponder over
this aspect so that there will be some
genuine creation of employment
opportunities in the rural areas.

The Finance Minister did not say
anything about the steps going to be
taken by the Government to reopen
the closed mills. Sir, you come from
West Bengal. You know how many
mills are still closed. What steps are
being taken by the Government to
open them? They have announced
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that they are not going to take over
those mills, To whom are they going -
to give them? It is being mentioned
here that other mills, which are in
a better condition, will take the res-
ponsibility of running the sick mills.
1 say it is a hoax. Nothing will
happen. Neither the economy, nor
the people who were working in the
mills, would be benefited. I would
say that they are giving ample scope
to the big owners of the industry to
swallow the small and medium fac-
tories, which are facing serious eco=
nomic and other kinds of troubles.

Then, what about lay-off and re-
duction in the proper utilisation of
the full capacity of the industry?
Nothing has been spelt out here. It
you go to any factory of gny indus-
try you will find that full production
capacity is not utilised. In most of
the jute mills ¢ven 50 per cent of the
production capacity is not utilized.
In the engineering industries bet-
ween 40 to 50 per cent of the pro-
duction capacity is not utilized. When
this is the position, how can employ-
ment be generated? By giving con-
cessions to the big industrialists you
cannot save our economy from the
morass into which it has been put by
the Congress Government through
its 30-year rule.

SHR1 JAGANNATHA RAO (Ber-
hampore): You lift it up.

SHRI DINEN BHATTACHARYA:
I expect it would be lifted up In
proper time, But I have no hesita-
tion to confess here that 1 have heen
disappointed to see the provisions
contained in the budget.

While talking about abolishing un-
employment, Government does not
say anything as to how it is going to
tackle the immediate fate of the un-
employed. Several lakhs of workers
in the medium and small scale indus-
tries are being laid off. Government
has permitted the LIC, Reserve Bank
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Opal India Ltd., SAIL and several
public undertakings to use electronic
computers. This will further aggra-
vate the employmeni siluation. Gov-
ernment has also permitted the ma-
nufacture of electronic computers in
the country. This will open the flood-
gates of unemployment in the coun-
try. Coal India Ltd. has planned to
introduce .mechanisation in coal
mines. This will lead to unemgloy-
ment of about one lakh workers in
the next five years. Fresh recruit-
ment has virtually been stopped in
several public and private sector
undertakings, The Economic Sur-
vey shows that during 1973—76 there
has been actually a decline in em-
ployment by the private sector. This
House deserves a satisfactory expla-
nation from Government on the con-
crete steps that they propose to take

to increase employment opportuni-
ties in the country.
The Finance Minister continues

the policy of the former Congress
Government of providing more mo-
ney for the police than for educa-
tion. Some time back, the Education
Minister, Dr. Chunder, very politely
'supggested that more moneyv Should
be =sanctioned for education, but
from the figures it appears that less
money will me spent on education
than on the police. The Janata party
leaders and workers were themselves
the victims of the police terror of
the Congress Government, which was
emphasizing expenditure on crganisa-
tiong like the CRP CIS and the
BSF, but now more money is to be
spent on them.

I have not seen anything in the
Explanatory Memorandum as to what
they will do with regard to RAW
which was the source of all kinds of
terror let loose by the previous Gov-
ernment. Why not wind it up? What
is the purpose of continuing it? How
does it help our country or our eco-
nomy? That has not been spelt out.
So, I woulgd humbly suggest to the
Finance Minister to look into this
matter. Education must be given
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preference and more money should

be allocated to education.’

Medica] services continue to receive
the same neglect by the Government
which has provided only - Rs, 47
crores for it, Housing also gets only
Rs. 15 crores. This highlights the
difference between their professions
and actual practice.

Of course, 1 welcome the step
taken by the Finance Minister and
this Janata Government to reduce
defence expenditure. It is a good de-
parture from the practice of the pre-
vious Government which was always
spending more on defence. Whilg we
wish that our country should te fully
equ.pped to meet all the defence re-
quirements, we should do everything
to see that our relations with the
neighbouring countries, are improved
to a considerable extent so that part
of the defence expenditure can be
utiliseq for creation of more employ-
ment opportunities in the rural and
urban sectors.

While we also welcome the income
tax exemption being raised so that
the middle class people are not aff-
ected, the increase in surcharge, we
feel, will adversely affect a large
number of middle class pcople. If 1
get an income of over Rs. 10,000, tax
will be calculated giving me an ex-
emption of only Rs. 8,000 and not
Rs. 10,000. I do not know on what basis
this calculation has been done. The
Finance Minister has not made any
announcement regarding the bonus to
be paid to industrial workers. 1
would like to bring to the notice of
the Finance Minister that the pati-
ence of the workers is reaching its
limit. The industrial outburst may
take place if the decision on bonus is
not taken in time. Now, you are
committed to amend the Bonus Act
so that the workers may get at least
8.33 per cent bonus after one Yyear
of hard labour. That aspect you
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must take, into consideration so that
there may not be any ground for
agitation by the industrial workers,
the railway-men, postal employees
and other public sector employees
both under the Centre and the States.
These employees must be given bo-
Nus as per your assurance.

AN HON. MEMBER: Do you think
the P&T workers should get honus?

SHRI DINEN BHATTACHARYA:
Why not? The Janata Party is com-
mitted to treat bonus as deferred wage.

SHRI S. R. DAMANI: All Central
Government employees should get
bonus. Even MPs should get bonus.

SHRI DINEN BHATTACHARYA:
It is the people like you who have
deprived the workers of more bonus.

The Budget is also silent about pay-
ment of additional intalment of dear-
ness allowance to its employees. Why
are you keeping mum on it? It is
already due to them. If you do not
pay it, the State Governments will
also not pay and the local boards will
also not pay. So, I would humbly
request you to consider payment of
further instalment of DA to the
Central Government employees whicl
is due tp them.

1 would like to draw the attention
of the Government to the growing
debt services on account of foreign
loans. During 1976-77, the total debt
servicimg liability is as high as Rs.
76.7 crores. The total external as-
sistance during 1975-76 reached a high
figure of Rs. 1839 crores as given in
the Economic Survey. In the current
year, the proposed external assistance
is expected to be of the order of one
thousand crore of rupees. This ever-
dependence op foreign momey will
make our country more dependent
economically on foreign countries.
On this score, I am sorry to state
here that the Janata Party has not
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departed even gn inch from the path

pursued by the Congress Govern-
ment,

In this respect I am of the same
opinion as Mr. Vasant Sathe is, a
Member of the Congress Party, who
said, *He does not fing any change in
the budget and this is the same budget
which was placed last year before the
House by Mr. Subramaniam.” Here,
you have not budged an inch from the
policy and the path followed by the
Congress Government. The present
economic difficulties will, therefore, be
further accentuateq as a result of
this policy.

1 give a warning to this Janta Gov-
ernment about it. The people had
voted the Janata Party as well as us
us to power. We are the allies of the
Janaty Government. But during the
elections as well ag after that, we had
announced that i, case the Janata
Government would do anything for the
welfare of the country and the pelople,
we will be with them, but in case they
would do anything which would be
against the interest of the country and
the pcople, we will oppose the Janata
Partv not only in Parliament but also
outside,

AN. HON. MEMBER: You are heat-
ing the dead horse.

SHRI DINEN BHATTACHARYA: I
amr: not after the dead horse. Rous-
ing aspirations of the people,
their desire on self-reliant economy,
their hopes on growing employment
opportunities and improving their liv-
ing standard do not find expression in
this budget. As far as the business
community ig concerned, they are very
happy. Even the big jndustrialists are
also happy. The mult-national or cor-
porations are also happy about the
economic policies. reflected ip the bud-
get,

May I hope, before I conclude, that
the Janata Party Government will at
least give a gerious consideration to the
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aspirations of the people and see that
the economic policies of the Govern-
ment meet the requirementg of mi'-
lions of our starving people. With
these words, I conclude and I thank
you.

TWo g WY ( WiEH )
swafe  w@gea, faw @& 1 A
st awe qw frar &, & IAwT FWAA
FA & fau @€y gf 7 | "= @A
# gy Tw ® FAAT K1 qATE AT
TRAT g fag F3® T ® ¥ qAn
# FTT @ @WTA &, 6T A
TATH H1 TH W H 994 FT HIS0
faqr stv £3 Twr FY FF4T F1 AH
faar f& @z wrary & wgar faw
FAT FF A9 qF, aTF FLEH AT
HIA HA F1 A@ Ag GF |

s & @iz W1 &1 &M@ #T,
IR AFT T qGA AR § A G
9, FfEw 3@ 20 WEA AT Sl
TE F A A A AT FEA &
UF &7 Wl sqrasene frafa &
fgare dF7T 7 At 3w oA
AT WA % qE A I FT TGIHC FL
faar 4, ga4T & AgY A3 S A
FT a9t g fadvar & fagar s
f& g~ gAwET o | ST I
98 1 a1 SN w1 T a@  Twa
arm &, #F 087 @ FI 9V TR
I8 F@ f& gaw & zifoaww g
a'rﬁgq IR *g1 & & sereaw

:ﬁ:rgr AT, & FF 0 TD

TTo GWivwT WT@T : ®T3 AT,
TF AT FT AT WY Iy § R g
qq W A T | ATIT WTF FHERS
FYE arq g ATEr & a1 wd FEd
ST |

st gava @B : & SHEY FEET
H AR FAT ATEAT § A IAR
for ag siw ot & 1§ AT
fwﬁﬁmaﬁ%maﬂ%ﬁﬂ%

frii & W ¥ ¥, Wy ¥ 4@ A
7, gy 31 o o2 fow a@ ®
g faad § @@ wa wwa ¥
WTAT FWH § g wW F foma
gAY 3Ty qut fF 3 ¥ w9
7 &, AA AWH AL WOV A7 IR
FaTd ® oy “oRSdl | @8
o W IFF g AT AT
| #fawr, zia w9 F1 wArdt Fa7 )
TAH AT F7A KT GTa AT 4G §

TTo Gutem AW : AT S,
# gz 2@ =971 g, fadmar ot & a@
FL X g | IAH GgA T A
g, Mg #u7 @ g%, 99 ®E *F
frera 77 0% gFeT fawe w7
HOAT a1 {98 FT WR 1 W T WU
F1 wfa ¥ ga1 @, FoaT WA W
Wt mfw & gfag)
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THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H, M. PATEL): Yes, he ghould
withdraw them: they are not Parlia-
mentary.

SHRI VASANT SATHE: It is abso-
lutely Parliamentary. ‘Jhoot’ means
false. Is ‘false’ ap unparliamentary
word? (Interruptions).

MR. CHAIRMAN: Please take your
seat. Yes, you may please carry on.

st we AW ‘ved’ @, §€Fd
¥ T w=eT AT gy | . (wwE)

To FWRT AT ¥ s

T § Frax fe @1 o ®
gTET & fadd  ®E Wed AL

&
gula & g9 wFEAT WHT F1 YA 0
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wWigd, & e g faemr
IEer § fF wa 1966 A st o
gRIRITR, WIS TIFT § war &
T TET F A ¥, I@ W
TN AT JA A wyx wafeer &
wrfa®i  #Fr fawfn 9T s9C FT
WIAFA FTAT 9T W THAAY A
ST dro FIFWOAW WIT FT T AN
¥ AT A AR UG FT WA
waar faar 1 20 aHAF A gATd
AT &1 SATUw w7 fzar
qrA A F gII AT /X ATHEY Y
greqigar & faq ofosw & <@ g
w7ZAT &1 Wr g1 .. (suwerx)

¥ ux wrg g feamr aEEc §
fs & »fr dro gugwvaw faa @@t
g, A4 FT0 FHAA G( | I AWM A
A QAT F FC W FIT FAA GT
ITRT qOAT A 47T | @& T 97
gz e frar wagr @ fF o=
TRAHT SFATT Fr 7k, A1 fEdr waAr
q qBT|r ALY wAT | AT GEIHOAR AT
fer a7z &7 faa mdc &7 F@ 5F v
A %7 AFF 9 A4 YT & Q¥
70 a8 a1, T3 AR LY @,
qz AC ATITT Ff A7 F 1 YFIA AFT
FAT 7 w7 qur fEqr) W "@AA
a%1 2 frfaqa & qm afer a8,
faax om 73 sEfaFw ad ag foa
¥ fag agdc 1 F@ ¥ T@
FTAT ENT | WA GIEHAR  HIER
g3 WA ® FAAex qrEt wr o
F7a & AfFT 3% a7 wrar FEY FaT
¢t f& 7 gat fag wefy &1 amr
ITF QI AT qTEf & FEAHT H
T F7 fWifE IT FT gIE T@AT AfEQ
f& 90 gva= dwdmw ¥R w0
T T 63 @ I  fFuw
fearar ? =t grgmoaw 7 € W
foar ar 1 I® &1 wawr few W
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gare fa=q wdl F g Faw 0 T
gare faa mdr ’ zeaw @ &7
TFAL AIATE AT 10,000 JF T=HH
ixg %1 fafwe qar & 21 m@ &=
g fd z9w & W wg@ @ IV
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AfFT S BT weoT WM aF farar
T 1agr 9% fF i 9@ § w0
T IA®  Fgw AT w@r &
TR AT AT R E, I § @G &
BT AFI AT O FT FW ARG
FEAT RS & | T ANT T @A
TILI § 25 ATE WW HT AT
& zoFy fowram F@ & SRR AT
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A% WY A T &1 K WS G@EA @
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29T § FITAT, WA JATATET FT FIIAT
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fos f1x wifas afads FA I @
& AT W 3@ AR AT A fE
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FaA  F g f& AN 491
§ §@g H gW IaAT B A I
g% fx uF =g F1 W fe@mEr @ wg
fe gurT gmr & | FfF & wrar T
¢ fF ag www 3T A wa wowt
9T 1 g3 fv 3w ¥ wifes
AT gravfa® ofEad gar g AIES
fewr Hgmr g | w0 & few Wgwr §

#ft gageaw aEE I & 6 TR
tiiweaT &1 wreATew fear o sEw
g @ @ €1 A o
TrE #Y g g, S & aw o
w0 g ? wT S A A
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auwdr g f& s 3w oqw A Trea faarae, g faq sz fawn
for 7 fwmardy, AeAd, wWwEET AT AFL FHRT AW «@AT g HIT
AT AT A AT AT g T &1 T gHTX qATH wAY FL @
AT A T AT T F oW g1 wfr ot T ) § AT IqF
T A1 St fea o g ara-ETg g1 o &\ e wifa &
A FY, G Y T, IqwT gaw WY FEATE A TR 9T qUAT AT
giwr & forg faserer 37 €, &Y 28 waw w1 wEd, A oar afe da
R w’rgﬁ%rmiﬁ“mqs“mefrﬁi‘rl

ot 100 HTHEE Ao Yo F

¥ gg Fgr wigar g fF ogw o #izT g, % AT K IT
I T E I oag wex € fE art # & g foww 7 gy sl &
UF A ww User § W UF i gLz Faamr @t o fas, w A @
qq gqx 2| gW e ¥ &3 X 29, 30 TEAT F fadar W
gC i o fafwa ae & & W * Qe LT FAET 47 | I€F a1
A §, et ot § mlT a oft & 350 3% WO o & qiw wlE gu,
Y SAC Aerd &t g T AT W qieT @ ¥%a ¥ ag qEA

awd Wi Zw gfaat § W wwre F ara § fF o OF arx T wI



311 Genl. Budget, 1977-78— JUNE £0, 1977 Genl. Budget, 1077-78— 312

Genl. Disc,

[ =10 gt 7 A ]

For Y, wra ow § fag
wAgm @1 war, e WD wiw
qERd & fag aft fesr wwav?
g wa3 nAefe o ooy ofr w2
¥ fr Jxa w1 fwfrres €1 gur@

F zarad A wfEd

16.00 hrs.

ZAIR JUTH  war ¥ sgrarEy ¥
W &, 91 I FT WNS FT A
ot gwr \ sErarfeat F #70 fw ogw oaw
T q7T N | TUTH wal T FAUfF
TH { FW AE IHAT, FY A IR AT
Fqgd aq fAq §, ST M A &7 F7AT

FALLI!

1962 ® 17 FT WrHww guT, €97
FIHIT777 3 91, AT6T g0 gAg TNz
FH A ZATHY T I CF TN WY AET A7
fzar | 9 & Zwa & T2 Qe 7 TR AT
Afex gw 7 feafa &1 g7 famow
T &3¢ far, w7 Fd ) oW A
AT A AANA KT ) FW IT ¥ qA
TTEAT WY €AY 4 AqYT IA KT wzA o
TigAFAag A N Froawew A
fesft #1 qow ft 7 frqr, =qife
Z fodt & I wgm adl w77 7 )
FAAT ®1 3% ZW 9T qw fas, ad
ZATT I AT | TH A qAAT A 7
o frara % fag 3@ a9 @ Wi
HRLE W2 IF & Hi3-T15 $d QX
IR AGA T 4 | I FTH A7a7 U2
Fafi s g\

=1 gwrean A vy fr #fe o
WATE-RIEH T AR T AW W
TR 18 TR A oW Wy
Afew§ wpn ey fe Twdw gz
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/TS FE WIT JTIL ¥ 500 FAT €Y
FT TFAMT AT T | WL TH WA A1
qeifax &1 Fr@Ew &, a1 g0 T
¥ WY TX W ot gH arr o ferd
% faq faw argmr | Afew afay N
A WA uaw fawrnt ¥ qay ady ¥
FIR TgT QT | TF FTH I FTAARE
FIF I N T FAT Afgy o OF
a7 & fag ga dse Y T F @
# faw o &are grar fge g7 wrn
2 f® g 9@ T AT qIFT THY
ffa qz <=l

STt |iZ. o) o FEY 9T ATAAIG 7IEg
A %71 a1 fx ag *gar a1 arfeama
a1a ¢ & g A ¥ uF owegHE £9
g FTa A 7T e ® A w7 gl
FqAr | At N 7 3z A ALy 727 €
fs 93 aag ¥ w9 oETEEe W7
THE A TEAT LW LT AAW | AR
T FTH FATIRATE, IAREG ALY
T fay, 72 F7 gW W AR A
FAT ¢ | WA wrew 7 w21 MAT
AT 25, 30 TT 50 & ¥ WY 7.,
AT IZT TE ATA ZO | WAL IA FT
7Y favare &, A7 IEIT 1971 ¥ 2w
F1 avar &g fzar o ol gz
1 AT AT FT AT §qT 7O 7 WAL
WX EY F%4 & % gw qw AW A
FAITD farea &1 &1 w37, AT
TH & awTF ITTH § 1 7g fafaa Aaan
g1

g FAT wAeNy TfY g-wdw g1 gH
e wfgd f5 famvge wi gi st
¥ frm a7z 1T A ¥ mfes gafa
%1 1 ofews & gy a1 iRz A
T, & Awrre dwz § ) g oY Ay
quApY wrfge fix forer ¥ e w3,
YT enwTadz W% areer 4 Y, IW o7
sy forgr o o K Qv fazk
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¥ faz  Ais & csww@ESw "iv
T &, U AYAT FTHTT KT FIH g |
JETEA ®Y FITN AT qEATIHE A
wrafdia 421 FAT weA wraAvaw
T TH AIET FT AT §

¥ ofes dezT #Y aga g E,
&few & sz A g 6 3 7w
I ® werEr Wiy §EdE uTh
#fews @A & fafeenr ofew
&¥2T FY UF @19y, U0 &To Yo &T,
g TaTE | I A TAAT T 1 AT
2 T zAar wfzqr A Fmar R
f& oY wrea= fa=or 78 wrar g, W
dF zzA w7 freA iy § ) 97 W
38 #t feraza w1 v 77 & fAu
FEA E, AT T ATy T AL AHF
ZW T TR a1 § fufaee qreaq w1 o"
fredt faat 2 | ofedts dwex 71 77
wd @1 ¥ f5 aw wacfewz g1 0
qfsers d%zv w7 a8 wd gt {5 ag
arz AT H1ZT ZT | AET JARTOAR EATHT
T #Am fx o @, wfzarrae
A7 H ATz ZT ¥ | ATHAT WTIHY 2R
FATT T AT 7 gER AAAT E ATIA
q art qffaiT #71 qreEaT 1 3@ 2
FAT &1 QAT A7 F7 FIT AL
FHAT TaT WY IR OF AT F0AT R0
17 #ifs SO FET § ) WA FE
sfe woar STIET SATqTT F@T #
w7 39§ oAt feafs art @ a1 97
T AT IF TTAAT T A2 FAU | ATFF
gt & ofeT® @ feA & aEr Q@
/@mmamﬁqﬁmmm
€ AT 8 | TW I A ofews AT
qfeere & o7 & At &, o & fga &
g ¢ 1 g9 71 Gy afeww JweTafzg
fow & ofemdr o @1 T sfee
Zfafordy iy g | ofemw Jwex &
frament ag ¢ f& ox safm aw @t
wrer 7 T ¥feF Iw A Wy 9%

Genl. Budget, JYAISTHA 30, 1899 (SAKA) 1977-T8—Genl. Disc. 314

O IFFT e T F FTH AT
otz 3 #7 AMA 9% | ¥Afew awi
A IAE W Eaww ey qzx
qET QT & & fAy ) a1 ag
TETT § 1 THWY FREA wTAT & EO
ol T ddft A 59w Few IIrw &
forr & fr el 9 firer & Htw Fed
A F AT ITATET T77 R § | THY THTC
§ z7ow dfeors w27 ¥ O feafee
AT ZRi ) o 7 ag Wz #r e A
W@, W6z 71 &Y2Y €1 1T A= Jow iy
o7 397 & ST F7 37 A grART Ay

TE AT WS FZAT ATRAT §
Fwz & w71 A4 § fx feam 41 a9
ST TTARTA TN IR F1 80§ Fawd
A zA Raarant R ? & ara
ﬁﬁzﬁfmﬂmaﬁrﬁﬁaﬁaﬁmﬁ
g A aw wrd w0 G 6
AT T AW | 7 GG A1
919 431 § wfew g9 wo 41 zrg
F1 TAAT T w47, fadradr «r
S Arad | fEa w=er g ar
FTH & WA { SIE ST BTH T
q 97 77 ¢\ feman g qam g7
T 39 FY F9 H T AU FT Gt
FT JEUTGH TG FT ATSEE qIOY 43
S A frav ar 5w frer & e
TR 1w gC § | &1 3femA A1 zrw
TEAT £ A K64 7, fAar g, ar
CER I

TE1 & AW W oSmew
qRTE F A1 T f AW gwr ¢
AT A" F1 TFA 1 FqW FAY
Tifge 1 afew R F W 7 w1
AR A CUAC 1 T (I
FU AT 4gT AT FTH g1 F7OFT |

T {9 OF I o & | TR
T F TR0 T F WE P
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FA AT | whefaeulk I & B
9T 17 g9 | ¥ wax TWA wy
FyAT XA B g W owiE oy
«ifgy, 7 s eha Tfgy, @ ana
T g | gW AV @ ORA g F
I GF A FW FTAT 90ga g W
g% g ®gA1 wiga § frogw @ <A
qIE ¥ qwg § Zw w1 A fear @ ag w g
B 19 Aft g\ qg fagw A
1 @ @Y, w1 /v A A /¥9FKAT 47,
T EA ATAFMET FT A I IZ & |

Fagd 7 " gfagi & = &
v 97 wifaqew AT F T A FE
g F41 7 ¥ mmrer 7 7@ g 1 WA
g S froardi #1 A7 €I 17
zC ¥ ) gfodi § amw ¥ A7 1 AN
2 At 3R FET FAAM qrE
TTHFTT AT AT IX F I TH 1T {AF
g7 AT a1 A AT gH TEA |V
%\ WY WO KA FErAET T
w1 gw gt ? Ay gt awr Ay
F W wTF A7 £, ;| Ay f17 A1
&, Tg9 AT AT € AF g ar fr w
]| FA AT ) oA qao AT T F7T
NIW FF LA F Fv "
ST ¥ 0 AV AT AH-MT AT A, 3T
g wst fm Ffrferagn 2 ? o
AT FFT ATZ TA 11 A1 A AT 77 77
1 AFAT & GWA qFAT , AfFA AR
amA 32 go S A A A7 A9
7%y | % a7 FEgA7 ATRAI E fE® A
ofcad &Y qF1 2 | AT W W
FAEEAT FT FHAT TATSA 2T 74T 2 |
T TEAAAT T IA WTOW AT R
TAASAT ¥ AT WY FAAH FT W AT
FA Y qTAAT IITAT DY | FHW WA
¥ g wrEATREa ATE #dfr ™
ZFr wfe woft | wF T 9T ¥
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AT ¥ N gArU |ifoway gwvar-
fow tiwr @, Y gwro wifes o
amrfas giwr g @ A afeeds w2 &
TAY AT AT FIAT §, W ofga
HATE &7 KT AT oA K =AT
FIAT | wdqr A A | wEqT
FAAAT WY A WA FA Y FA A
# i Fnfagt 4 At qFAEAr 7Y
arf® gra ¥ qrat wafas fax £
M A1 FT AF | TAT A & & oF
Fadt D w5z FEy g1 ol fe fwe
qZ A F /G F9 A FL qAFAT |
¥ AT | ¥ BT OF A0 KT QA
#wr fayr sy favm 73 &
afe feet a2 Y g o A, 7L H
wreer q7 q@ | g7 fowm ¥ gwrd
FEFER ¥ @ esmzafama g
BIT AT FIW I3 TAZ ¥ | qA AT
f& waar asz w7 7 oY vy AAT |
W FT AT W F AFAAET XY WIT
OA T A ATAT Z |

SHRI SAUGATA ROY (Barrack-
pore;: Mr. Chairman, Sir. you will
excuse me if I cannot put forward all
my economic arguments before you
because, Mr, Chairman, ] have forgot-
ten all the economic arguments I have
to produce before you after hearing
the long-winded speeches of Dr.
Nayyar, former Minister of Health who
spoke about everything excepting on
the budget and the state of economy.
Of course, Dr, Nayyar may be think-
ing of retaining her pld dqays-of Minis-
terial days where—she was supposed
to speak something on nothing and that
is what ghe has very aptly done. But
still as I rise to oppose this budget, I
wish to put forward certain points
before you. I do not wapt to go on
refuting the various points made by
the Janata Party Members, many of
whom have only found a few ideas of
Mahatma Gandhi. When Mr. Nehru
wag the Prime Minister Mr, Desali,



317 Genl. Buuget,

Dr. Nayyar, Mr. Charan Singh, all of
‘them were Members of the Cabinet
enjoying all the privileges that went
with it. But suddenly today they find
that all priorities in Nehru time were
wrong, Like Tagore, they are now say-
ing ‘give us back our forest and take
our city”.
-
I for one want to say this with
emphasis that Mr. Nehru was the
builder of modern India. Whatever
there is jn India, today, has been pos-
sible because of the thought process
of Jawaharlal Nehru who built in this
country an infrastructure of heavy in-
dustry, who built in this country a
public sector to initiate the process of
planning in this country, who for the
first time took the Indian nation to-
wardg the goal of self-reliance. I know
{hat thesc people are talking about
Mahatma Gandhi. You see there js a
guotation by Mahatma Gandhi whi:.:h
the capitalists in our country and _in
other countries are very often using.
In some of his writings Gandhiji had
once spoken about the trusteeship of
industries. Now. the capitalists find
this word very attractive. If all these
industries are put under trusteeship
they would be so happy. They 1allk
of so much about Gandhiji and his
leadership. Al] that I want to say is
that India is firmly set on the path of
planned economic development. But
not all are lovers of Gandhiji who
have suddenly become lovers of
Gandhiji like Mr. Charn Singh, who
after 20 years of his remaining as a
Minister under Congress Government
and after 30 years of independence,
has discovered that in 30 years every-
thing done in thig country is wrong.
I do not want to dialate on this point,
but, Sir, this budget reminds me of
one thing, that is, about the glossy
covered books kept in the air-port
book stall. While the aircraft stops at
the air-port for refuelling, you come
out of the aircraft and go round the
book-stall looking for a good book
with which you can gpend time. And
when you will ind these books with
alluring covers—almost obscene covers
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they may cost Rs. 20 or Rs. 30 each—
you buy this book and after 5 minutes
when the aircraft had already con-
tinued jts flight when you open this
alluring-cover book, you will find
nothing in it, Like that, the speeches
of the Finance Minister does not coin-
cide in any way with the substance of
the budget, Now, if I point out the
salient featureg of the speech of the
Finance Minister, I shall be able (o
prove my point on what are the main
features of this budeet. So much has
been said about giving primacy to
agriculture in the Indian economy.
They speak as if nothing has been
done for agriculture before, a point
which has been aptly put forward by
Shri Subramaniam who spoke before
me. After saying all this about uplift
of *he rural poor and mentioning the
name of Gandhiji, we find that the
total outlay on agriculture is Rs. 3024
crores which is less than the outlay
for the last year. This is supposed to
be a price neutral budget which will
not cause further inflation, a budget
in which there is no deficit financing.
It ig true there hag been a cut in de-
fence expenditure to the tune of Rs. 56
crores. How much of this is warrant-
ed is for us to find out, with Pakistan
on our borders arming itself to its
teeth and increasing its defence ex-
penditure, with Americans building
the base in Diego Garcia. I do not
know how much of this cut is political
in the stature of the defence minisiry
and how much of this reflects the
internal situation within the Janata
Party. I do not want to comment on
that, I say that this deficit financing
of Rs. 72 crores is a hoax perpetrated
on the people; it is an accounting
fraud because they themselves say that
there will be a market loan of Rs. 1000
crores and there will be withdrawal
of Rs. 800 crores from “foreign ex-
change reserves, as if this will not add
to the inflationary spiral. The Janata
Government is taking a dangerous line
towards import policy. They are not
declaring what articles they want to
import. They say they want to with-
draw money from foreign exchange
reserves. But they have not said
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whether they will import cosmetics or
luxury items or other items which will
stiffie the industry in our country.
'They are not explicit. Still they say
that the deficit financing is controlled.
The Janata Government had a won-
derful chance of making this budget
an instrument for accelerating the pro-
cess of economic growth in the country
and, also ensuring better distributive
justice to the millions of poor in the
country. It has sadly missed the bus.
The former bureaucrat turned Swa-
tantrite changed Janata Finance Min-
ister has done a pedantic exercise on
the budget. Possibly the speech is
written by somebody else because there
are no allocations to support the state-
ments made in the budget. There are
no new plans, there is nothing which
can inspire the people; there is no
programme; there is tall talk and
gihberish,

Now let me point out the salient
features of the Indian economy just
before the Janta Governmen: took
over. 1976-77 was a mixed vear for the
Indian economy. In that year we had
partial crop failure due to which there
was shortfall in the production of
khariff crops. There is shortfall also
in the production of oil seeds. The
price index which has come down by
11.6 per cent between September
1974 and March 1976 showed 2
rise of 11.9 ver cent by March 26,
1977, This government inherited
a stock of 18 million tonnes of
fcodgrains from our government as also
an all time high record foreign ex-
change reserves of over 3000 crco7s.
Last year was the best year in indus-
trial production since Independence
when industrial production showed a
rise of 10.6 per cent. This was the
year to consolidate the gains of last
year and to tackle the economy
in the right way. But what has this
budget done? This budget is an ex-
ercise in transfer of revenue from the
public sector to the corporate sector.

This budget ijs an exercise in giving
concession to the rich, to the monopoly
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houses, to the multi-nationals. You
find that the so-called closely held
industrial companies are exampted
from compulsory distribution of divi-
dends, investment allowance is in-
creased upto 35 per cent for companies
using indigenous know-how. For
amalgamation of sick industries a
further concession is called for. There
i no concession to the common man.
Yes, there is a small concession in rais-
ing the income tax limit to Rs. 10,000.
But what about other concessions? No
concessions are given to a common
man. At the same time more and
more concessions are given to the
corporate sector in order to inflate
the pockets of the rich of this country.
The public sector has been neglected
in this budget. Mr. Patel has stiffled
the growth of the public sector. There
is not a single rupee of investment in
the public sector. Do you know its
disastrous consequences? Apart from
oil exploration, no money is put into
the public sector. What will happen
after five years? For whom will your
Heavy Engineering Corporation manu-
facture goods?” What is the Janata
Government trying to do? It is trying
to stiffle the life of the public sector
because it goes againdd their philo-
sophy because in the last few years,
the public sector has over-come its
bad name and has come to stay in the
Indian economy. They are planning
to hand it over to the private sector.
Today ! heard members from the
treasury benches mentioning Japan,
Taiwan and Singapore. I am surprised
how one can compare India with coun-
tries like Singapore or Taiwan, coun-
tries which are small peckets, which
are only as big as our towns and
which are penetrated by American
capital. That is the comparison the
Janata Party members are making.
The public sector is a giant and that
is going to be neglected by this Gov-
ernment. What I want to say is that
the public sector has come to stay in
this eopntry and will have to siay.
This is the bulwark of eur country.
The Janata Government is saying that
it will give concessions to industrial
units which will amalgamate sick
units. How does a unit beeome siek?
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They become sick becau e resources
are pumped out from the healthy com-
panies when it is found that they are
not profitable. What happens in tex-
tile mills that are owned by monopoly
houses? When it is found that produc-
ing standard cloth is less profitable
than producing synthetic fibres, money
is pumped out of the textile mills and
put into these companies. Instead of
saying this, could not the Janata Gov-
ernment say that if any company
belonging to a group of companies
falls sick, while taking over that sick
unit, the Government will take over
the profit making companies alsn.
That would have solved the prehlem.
But theyv are not going to do so. In-
stead they are going fo say “Ycs,
monopolists, here vou have a chance,
moake usc of it. take over a sick unit,
make use of a leakage in the taxes
structure, get through it.” That i;
what these p2ople are doing. You
know in my state, West Bengal, one
after another, sixty tea gardens hav2
become sick. The last Government
has formed a Tea Trading Corporaticn
to take over the sick tea gardens.
It happened because Birlas and
Goenkas took away the funds from
the tea gardens in the Darjeeling hill
areas and invested them in more pro-
fitable industries like Gwaljor Rayons.
We are again giving consessions t»
them. 1 agree with Shri Mohan
Dharia that after all the Government
cannot become a hospilal for sick in-
dustries. Let him not be a nurse to
the sick industries. But he can be
father of healthy children, which he
is not prepared to do. Today the
public sector has become the unwani-
ed child to the Janata Government
and the private sector has become
the dear child. Tt is the ‘unwanted’
child which stood by the nation in
times of crisis.

There is lot of talk in the budget
about rural bias. It has also been
said that unemployment cannot be
solved unless there is a genuine
development of the countryside. Bt
1 find no adequate matching alloca-
tions in the budget for this purposec.
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In the name of primacy of agriculture
an attempt is again being made to
pump money into the countryside
where it will not trickle down io the
hottem.  That is our experience with
the money spent on agriculture and
irriration in the five year plans. In
West Bengal. in a survey in the dis-
trict of Bankura it was found that o
la~dless labourer ea"ns 19 paise per
dav. The writer ended with the quip,
“We do not know how they manage
to <urvive on that!" In these months
of June. Ju'y and August, the agri-
cultura] lahourers in my State have
nothing to eat. They tie wet towels
on their waist. drink mahua and live
on herbs an4 roots! Giving mora
money to arri~u'ture does not mean
imnroving the lot of theze people.
What is to be done is, the predatory
system jn the countryside should end.

Land must go to the tiller. This
budget makes no mention of land
reforms. We admit that in the 23
vears of our reign, we could not
enforce land reforms totally. But we
did make a beginning in making land
reforms effective. But Mr. Pate]l does
not think that land reform js impor-
tant and his long speech does not
contain a single word about it. It
does not contain a word about the
plight of agricultural labour or the
rural poor. There is only reference
to primary to agriculture to help the
kulak class We have become great
fnllowers of Mahatma Gandhi and in
the name of giving something to the
rual sector, we want to inflate the
pocket: of the rural rich. In Punjab,
the Green Revolution has been accom-
panied by an increasing pauperisa-
tion of the rural masses. More and
more people have become landless
Simp'y by making better irrigation
facilities or pump sets available easily,
vou cannot solve the problem. You
have got to have land reforms. You
have got to make structural changes
in the countryside and changes in the
property relations. Without that. all
talk about primacy to agriculture only
becomes talk for helping the rural
rich,
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This budget talks of unemployment.
Mr. Dinen Bhattacharya wrongly put
it. The actual number of unemloyed
people on the live register in my
State is 17 lakhs today, not includ-
ing the rural under-employed,
and out of these 17 lakhs, 6 lakts
veople are Matriculates. What is there
in this Budget about thess educated
unemployed? The Finance Minister
made a half-hearted siatement by say-
ing that they have arranged money as
seed money from the banks. This has
been happening for the last 5 years
when Mr. Mohan Dharia was the
Planning Minister in the Congress
Government. He initiated this addi-
tiona] employment programme. There
is no mention of additional employ-
ment scheme or special employment
programme for the educated un-
employed in this Budget. What can
this poor unemployed educated people
expect from the Janata Government, I
want to know, Sir.

Thirdly, this Government has said
in the last paragraph of the Budget
speech, and there is a lot of talk about
checking the rise in prices. ] am sorry
that Shrimati Mrinal Gore from the
Socialist Party is not here. | admired
her contribution to the effort for check-
ing prices when she used to gharao the
Maharashtra  Ministers every day.
Where is this Socialist lady now?
Why can’t she come and gharao Mr.
H. M. Patel today? Today there is an
unprecedented rise in prices. In soite
of import of oilseeds the price of edibla
nils is going up. What is the pro-
gramme, S¥:, in th's Budget for a
beiter distribution syvstem? Hag any
money been allottzd in this Budget for
evonlving a better distrib:tion system?
So. Sir, tnday I want to sav this that
this Budget not only has failed to give
distributive justice to the people of
India. but it has a'so fziled as
an effort tc mop up resnurczs. Sir.
it 1 may remind you as one of the
basic laws of economy there are threoe
ways to mop up resources: (i taxa-
tion, direct and indirect, (ii) savings,
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and (iii) profits from public sector
underiuKkings. in the whole Budget no
incentive has besn given to savings.
There is no increase in interest rates
for savings as an incentive. There is
no effort to increase savings in a way
which does not create inflationary
pressures and to public sector under-
takings the Janata Government has
given a go-bye. As long as they stay,
somz2thing has to be done about them,
but nothing has been mentioned about
better management of public sector
undertakings so that profits on public
sector undertakings accrue and they
fill in the coffers of the government.
On the other hand, all the big talk of
the Janata Government about giving
primacy to agricullure, regarding solu-
tion of the unemployment problem has
come to nothing. It is indeed in a
mere slogan.

Sir, if 1 may say so, this Budget has
been prepared unsupported by any
programme or proper rescurces allo'-
ment. Whoever wrote it for Mr.
Patel, he wrote it well. The English
is fine, but the contents are zero.

Sir, in the end I want to say that
today in the papers—our hon. Member
Shri Hitendra Desai was just rezding
the Times of India—the main headlire
was a thesis by the Home Minister of
India. H= is a neo-Gandhian econo-
mist if I put it that way the new
exponent of Gandhiap economy. He
has put forward a thesis. a thesis
which 1 find has left its mark on the
Budget. He says that all consumer
goorls will have to be produced by the
small-scale sector in the villages. So
tzr so good. 1f you produce all the
cansumer goods in the small-scale sec-
tor and if vou can solve the unemploy-
mant problem that way, nobody
wnrii'q he harpier than me. But what
ab~it* the encting in the small scale
secint?” A riere of enap is within the
rench of tha pror man. Can vou make
it svailahle thus. unl:ss vou produre
it A 2 mngzs hacie? Jg tha  Janata
gnve-nment—and some of the Minis-
ters nf the Janata government—irving
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to put the clock back on the Indian
civilization i.e, on all the progress
that we have made during the last 30
years? 1 remind you about the ex-
perience with Khadi, As a Congress-
man, I am a habitual wearer of Kh:di;
unlike many Gandhians on the other
side, I wear Khadi always. But Khadi
is more costly than the ordinary mill
cloth, If you go to the poor man and
ask him why he wears mill cloth, he
will say that it is so because it is
cheaper. If you ask the {factory
worker why he wears terylene, he will
say that he does so, not Lecause he is
having a lot of money, but because
terylene is ultimately cheaper. But
Khadi with all the subsidy that is
given, cannot ¢ompete with mill-made
¢loth. [ can ynderstand if the Home
Minister says that government will
take over production ang distribution
of all consumer items. But to say that
all the consumer goods will be pro-
duced in the small sactor shows 5 lack
of grasp of the  basics of our
economy. which I find very surprising
in a Minister. These are very ecle-
mentary, economic points which have
left their mark on the budget. Left 1o
himself. Mr. Patel, the bureaucrat,
would at lcast have given ys a good
account cf the ecoromy: but left to
the pressurcs of the neo-Gandhians. he
has produceq a jumble which means
nothing to the Indian peonle at all

To end my sprech, 1 say that the
Janata Government has recently re-
reived a mandate from the people.
This mandate has be2n rereated in
the Assemblv elections. People are
s'ill having high hopes onbout the
Janata partvy povernment: “ut Patels
and Charan Singhe will not be able to
satisfy thnse high honece. Renresent-
in~ tha rlasses that thev do_they can
only fufil the aspirations of those
classes,

Here I address my apreal tg all
those in the Janata party benches. 1
know that the Janata Partv President
who has reiterated his belief in the
rublic sector an? in the heavy indus-
try. thrugh under pressure of circums-
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tances possibly, he has called this bud-
get a good, good budget. There many
others in the Janata party benches
who are genuine followers of Dr.
Lohia the only person who said that
the income in this country should be
limited to Rs. 1,000/-. Does this
budget smack of that, or of the new
system in which the incomes of those
already getting Rs. 2 lakhs will go up
to Rs. 5 lakhs? 1 appeal to their
conscience. They will net ke able to
come to the Congress to-day. But
what is possible in this country is
this: let there be a new dividing line.
Let those who are for the poor stand
up as one; let those who are for the
rich stand up as one. Let those who
are for the peasant and workers stand
up as one; and let those who are for
the rural rich. kulaks, monopolists,
black-marketeers, capitalists and smug-
glers stand up as one. Let the pre-
sen{ artifcial distinctions go., so that
the countrymen may recognize b-h'nd
@1l this smoke-.screen those who are
really for the people and those who are
not.

st T Wt (qEAT)
Y, THE 9z f& ¥ fagw gar
#t F Fw AVEW AE FT AN
T F74 & foo g 7, & faww
% 43 gu w1y fodi & @zra & a7
aqT =@mear g fF @A g gaer
g foerd & wiz oY waW @ FEA
# feema @ fF aga adt iF oY
g fema # & F ) 97w d3
"IN W9 q999Ty Fu vy § R aga
=@ gFafw v g FT wTH
g g% fawem ® faar & SfEA
UM% WTegW ¥ & I TF 72 fEATAT
IEATE fF TW A H oo wga @d
TWid & a7 Wigd way favma #
fraft & 1\ wT w3 wTREW % FEw
¥ WAAC 10, 12 FAT T A
FEC F AT § A ot gF F4G FY
e ¥ Prema ® Ay ¥, s org
arx famm & 5w e (7
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*SHRI K. RAMAMURTHI (Dhar-
mapuri): Mr. Chairman, Sir, I am glad
that ] have been given an opportunity
to porticipate in the discussion on
the first General Budget that has
been presented by the Janata Party
Goverament after taking over tha
reins of administiration.

It is regrettable that, instead of
having a purposeful and meaningful
discussion on the Budget provisions,
the primary duty of the Members be-
longing to the ruling party seems to
be oniy harping on the failures and
mistakes of the erstwhi'e Congress
Goveinment. The peozle of the
country have relegated the Congress
Party to the Opposition, as they real-
ised that the Congress Party had not
been able to improve their lot and
haq belied their hopes and aspira-
tions. 1 humbly submit that it does
not redound to the credit of the rul-
ing Janata Party to go on referring
to the deficiencies and drawbacks of
the previous Government., If the Ja-
rata Party Government persists in
diing -his, instead of trving to do
something coustructive for the good
of the people, the people of the coun-
try will treat it in the same manner
as they have treated the Congress
Party. The Government at the Cen-
re must realise that the needs of the
peopie demand their entire attention,
and not merely the misdeeds of the
Coryxess Government. It is  time
that the new Government at the
Centre realises that the trust repos-
ed by the people in the Janata Party
must not be frittered away in frivo-
lous mud-slinging, but must make an
attempt to meet the nrinimum needs

i ——

*The original spesch was delivered in Tamil: '

Ty
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of ths millions of people who have
exercised their franchise in its favour.

I would like to point out that the
misdeeds and malpractices are not
the exclusive prerogative of the Con-
gress Party alone. The Janata Party
Government must take into account
the fact that many of its Members
were originally the Members of the
Congress Party. If the Janata Party
wants to bring the criminals to book,
then it would be proper to set up an
Enquiry Commission entrusting it
with the duty of finding out all the
misdemeanour and misdeeds since
1947, since when the Congress Party
came to power after securing the
freedom for the country. Like the
swan which leaves a tank when it
gets dried up, some of the Members,
who are today holding office under
the Janata Party Government, had
deserted the Congress Party after
sucking it dry and after enjoying the
fruits of office for nearly three de-
cades, The Janata Party Govern-
ment must end this bickering and
start doing something beneficial to the
reople of the country.

Shri C. Subramaniam, former Mi-
nister of Finance, made a brilliant
speech and specifically pointed out
the orientation of this vear's Central
Budget. Instead of replying to the
arguments advanced by him, the rul-
ing Party members are raking up the
nast. They have nothing new to say,
but they have everything to talk
about the past.

Shri Subramaniam Swanmy must te
familiar with the puranas of our na-
tion. He must be knowing that the
people of Temil Nadu did net hesi-
taty to break into bits Vigneswara,
tive elder brother of Lord Subrama-
nisswamy. The people of Tamil Nadu
would have no compunction in break-
ing into pieces all the Janataswamis.
In other words the Janate Party tan
-ngver dreesa of ceming to power in
Tamil Nadu.

-

I would now refer to the assurances
given by the leading lights of the
Janata Party during the recent elec-
tions in Tamil Nadu. Shri George
Fernandez bemoaned that the Janata
Party Government is not unfortun-
nately in a position to give back the
Compulsory Deposit money to the
labour because the Congress Govern-
ment had emptied the treasury. In
reply, the former Fimance Minister
had issued a statement refuting this
calumny with facts and figures and
none from the treasury benches was
able to contradict. The one-time so-
cialist also assured that the Central
Government would give back the
money the moment the economy of
the country showed signs of recovery.
Shri H. M, Patel, the Finance Minis-
ter, has not put forth this plea in his
Budget speech. To hide the fact of
its inability to give back the Compul-
sory Deposit money, the Janata Gav-
ernment has taken shelter under this
excuse of blaming the previous Con-
gress Government. This tantamounts

to cheating the gullible people of the
country.

Shri Fernandez stated that 5 social-
ist Budget would be coming soon and
advised the people to wait patiently.
We are searching for even a semb-
lance of socialism in this Budget.
Even before the start of the discus-
sion on the General Budget an hon.
Member referred to the factor of the
word ‘Socialist’ having been incorpo-
rated in the Constitution, but it is ab-
sent in this Budget. Probably the
Janata Party Government did not
care for the tenents of socialism in the
preparation of the Budget and re-
muained contented with the announce-
ment of Shri Fernandez. It is highly
regrettable that it is in no way peo-
ple's Budget. It is abominable that
it shoulg be 5 rich man's Budget, as
I am sure that the Budget provisions
would deflnitely make the rich richer
and the poor man podret.

Shri Patel talked about the com-
cessions being given through this
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Budget. To whom these concessions
are applicable and advantageous?
These concessions are going to fatten
the capitalists, the exploiters, the
landlords, the smugglers, the black-
marketeers etc. These concessions
are of no use to the exploited, to the
dumb-driven cattle—people in the ru-
ral areas of our country. It is not a
life-giving Budget to the rural masses,

Shri Patel pointed out the inordi-
nate delays that had taken place in
the execusion of schemes resulting in
avoidable increase ip capital invest-
ment. Accepting it as true for the
sake of argument, let us see what has
been provided for in this Budget for
certain schemes and whether it would
obviate such delays in their execu-
tion. For instance, for the entire iron
and steel sector, only a sum of Rs.
500 crores has beepn allocated. The
foundation-stone for the Salem Steel
Plant was laid in 1971 and thousands
of agriculturists inhabiting 140 villa-
ges were dislodged for the purpose of
acquiring land for this plant. Even
after six vears of acquisition of vast
area, there is no progress in the set-
ting up of this steel plant. It is stat-
ed that a sum of Rs. 530 crores would
be required for this plant. For the
cold-roll steel mill alone a sum of
Rs. 127 crores would be needed. But
only a paltry sum of Rs. 13 crores
has been allocated in this Budget for
this purpose—as against the estimat-
ed Rs. 530 crores only Rs. 13 crores.
It is natural there should be inordi-
nate delay in the completion of this
project, in consequence of which the
capital investment will go up by leaps
and bounds if such a meagre sum of
Ra. 13 crores is going to be provided
for 3 year. A sum of Rs. 5 crores
has been provided in this Budget for
the Thermal Plant in Neiveli. But
there is no mention about the second
min-cut in Neiveli. Naturally the
people of Tamil Nadu will feel dis-
tressed at this omission,

Coming now to the concessions in
the excise duty being offered to the
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power-looms, I am amazed gt the
ignorance of our Finance Minister in
extending such concessionsg to power-
looms. So far as Tamil Nadu is con-
cerned, 2 to 3 lakhs of people are em-
rloyed in these power-looms. There
is neither job security for the em-
ployees nor any assured minimam
wages according to the laws of the
land. They live in filthy environ-
ment and thev gre being mercilessly
exploited by the power-loom owners.
Such exploiters are being given the
exemption from excise duty. Is it
only to augment the income of such
unscrupulous exploiters? They will
go richer and richer at the cost of
the labour. Already they are en-
croaching upon varieties of products
exclusively reserved for handloom
sector. This exemption from excise
duty for the powerloom owners will
only hasten the complete annihilation
of handloom industry as such.

The Finance Minister talked about
creating job opportunities through his
Budget for the millions of unemploy-
ed in the rural areas. Even after im-
plementation of fifth Five Year Plans,
the number of people having an in-
come of less than a rupee a day has
gone up from 40 per cent to 54 per
cent. This Budget is not seeking io
improve the standard of living of the
agricultural labour, small farmers,
self-employed workers and the rural
unemployed. How then I wonder,
this Budget would create job gnport-.
unities for the millions of unem-
ployed in the rural areas,

If the Janata Party Government
wants to bring about basic transfor-
mation in our society then the land-
lordism must be abolished, capitalism
must be done away with, Then only
socialism can be brought about. By
extending concessions after conces-
sions to the capitalists, this Govern-
ment cannot usher in an era of equa-
lity and a socialist society in the
country. Only the private sector is
being given the concessions and not
the public sector. It appears that
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this is only an attempt to make ihe
public sector disappear by the time
the next Budget is presented by this
Government. 1 have no hesitation in
saying that this Budget is not for the
pavement-dwellers, slum-dwellers and
the down-trodden: jt is not people’s
budget; it is the Budget of the Tatas
and Birlas.

With thesz words, 1 concludt my
speech.

W IAAA (A7) ¢ owrAAG
T AEw, ar @ faA
g4 Fi A TH HEWNI HIAH
1977-78 F1 A1 wa¢ o fgar 2.

Nl QR IreTR J[ARY. IHT AT
Figs AN, AT {0 NfFT |

& JUAT ;. A w{4 wT FiTN

AATE | GTIATT |

Hquia i, wdAY & 1A T2
# d3 guT WA @ gagHEH gEw
oW w9d far S F AloEw m@eew
WY T OF AT AT (TR A
TET T | GAFI WM gT F7 AR
37 feAt € arg w1 a4 ww ¥ FiAw
#oar ) ¥ 1948 T wwmd § wgw
® BT QT | O« H 757 groA JF
¢ SJadE WIW AT T@TE |
% 13 a9 SAT wzw F1 fqumv gar
#F Wiy T g warwfa S X I A
@ @ W, SUwRT W A wEm
wifs & gui faramm 7 s@r fF
T M A, e ) wewT

WAL A, X® I F ;U I} wW

few, ¥ar qz arz i, ;47 W weETIR
®i, T8F ¥12 § Fg | ganefy o q&
TF WL ITT AT AT, TAF AT ®Y
T * A wfafear q@ o< g€, 4
9T 0% AT § —

‘T & wa § fercam ¥ gEEw
L

W AT T I § S0 owmIwm &
&g’

qgt 9T WS-HIW FIWIX WA
T T HEE A WL TME o
Friggr F1 AW foamr ) § ANz ar
TH WA Wu4 HE AT o AlfgdT
7, feast sFaTx 97 F¢ =W WRL-
g ®IA ¥ WST 91, FET 91 |
39 gag dfeq siqgT @ AT
TYTH WAl 9% 9T HiET q | g
34 /9T S FGT AT ST AT FAT
for & a9 & sg@ Fgr ar f&
W A &I 27 FAE SAAT @ AR
gET TS Qv AsT Fve 20 q
aiFe SN W 9 a1 f& gH AN
¥ waar #rag, g &
HEgs Xl H B 9| § WiFS F& L9
BW & |G FTUS AT & FHA 7
T, TR WIN< 9 A A B9 Al
Y 3 3@ F AW I¥ AWA dHQ
¥ wEY, § wigwt sqars § o
AT F W g @@ WMy,
FET TAREIE, s, FgUTH, WIAN-
TE, AWMYL, FEATAYL, AT, AN TOR
FAGR & A 79 W w@ AT WA
T, O i WF QX 9 TR T
¥

27 FO¥F AWM §F@ qF WW
A& 9T qAT 7@ & | q@iew &
qga ¥ (AN W E, AW R ¥,



343  Genl. Budget, 1977-78— JUNE 20, 1977 Genl Budget, 1977-78— 344

Genl. Disc,
et g

& wifearat xAF, Idre F faogw
frey ru @& ¥ agt & N0 qid AT
O T T ANT FA ¥ I9
T §F NHUG IW 4G 437 FA W
XLEE TE A 5T FA T,
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T TR IqE 71 fF 196970
% 6.49T9% 197677 % 1,5-2.08
Tz war | FfY IO K AT K|
6.7 ¥ 92 §T 5.6-6.0 T ¥
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W wgr qg 21,0 97 AL AL 1976~77
Wg.1 W WA § WEHF WIS
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w aga fEya fer dar §
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g w=T mav | faw N g ST
¥ 1 To QW * AWIAT 4 FEHT
wHEAY FHE ¥ wAg X €T
FT QI AT WA 9T I w4l
15 wre, 1947 %1 fagan «f@e
N 0 gfega 48 70T ), WA g
880 FUT &7 WIWF &g W4T |
firad  warar ? woE @ 9T TF
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w¥ I8 gwa wT wAr ¥, AfeA
gy W& f1 |y wiaa §; €T
s & 880 ®FUT W WIEHT
fagar %1 foer Tam@r 7w
Ty gEA A | K e wewf W
fagdy # wgar 41, 1945-46 =
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WA # avg g9 frT wag ) gER
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fedidize o wAMT T wAdi
Wi IIHANA W ITIZ A€ A
qF FAT ZITC FIS S T4 200, 225,
wI0E w0 AT ZGIC L WA &
Tra40 |i 5o Haq adrd wf o)
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qra & | W F7E AT T I Al
g I F f9T /3% 9T g
* 9g7 & IA A q@ g wwar g
T FE THIAT & 8, IT T I=AT-
TeAT F7r 9 A AT g A fafea
®F ¥ g A% Al o1 FHFAI—IAG
feafs famawm ¥ &, agr & w1 ad@t
AT F ATE AT FTAT ATRAT, A
fasga ®W@Y am Fgar SEArg |
g & ¢ fom ) aww faw W&t
FT €419 AT A(EC | Ia& I12 AR
FIFATT qA | g FW IWEA O,
gIas 97 "E, 9% 4 gfa &
qq 9T HAL 31 §FA ¢ | AL QIF
g L TE-EFC AR
Fgi W1 Tufa w9 #F F40 ) faaqw
TH-RAAL F FINAT JISAT IATET
TafaT wTx o (AT INIIT §, T
AT Gforwr & IA% qaF H TF
gfewror amx wET STy )
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¥ woar favgw g WA E
TR ¥ 10 a7 Y wax ey qawfas
g A faarr AEw # I W) FEA
EWR w o sga1 § w&
I@ FEX BN AQ @ A
afer & gg e Tan § 5o &5
vl ¥ fegm fadat AR W@
RuAfaeeh ¥ gowa wt g | A
W feeeht ¥ o A gr d, & felt B
W@ 7@ w7 g e @ g Aifq
frama fareY @Y & | FAg AT FW
s A s ¥ fF e 3w u feaE
W gy &1 & aretard fagraAl ®
Tt T g wEa Wk oA &
qATavWE  ®9 § WTHI ®WI gL Ami
# ofiFeax AT & 90 F@T
g g Nfew g e WA
g frem fredgn Im & @i 85
st a9 fady F7Aa A
FEFT 50 FY 7L wiHEAT AT AT @
agt framl #r awenr a@ gE A
®T AT #3 gt & 3T dA AN
g JUITIA A AT ATH & a1
¥ ggar vz g fv frAml & 85
e wrr oRr & St B8R fEEm
g, WA I AR | WS
as zadm ¥ 8 feAwi & fA%
F1€ grom Ad a0 1 B8R fEEE
¥ fet 7 fwx @ T zgWaAsw
g s ust F1 feam ZgaaAw
A AW AT | G¥T FT HAWM
i #FT  @%aT IO A AR
qdf &g @qg ¥ FWi 7 SRE-BE FHE
FTgRY § | a9g sarar A g,
T & T A oAWrET FAT A ENH
A Fe AR JrAErdy A, I
wihfenr  ® ¥@r, ITH dfew W
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WY, TH-UF, WGTH-WIS OFT ¥ feamal
A gEEqT AR AT qE R A
gagig ¢ ) 9T ggi 85 wiawa
qATWET WA fearl w o 7
aferda #f gwr at O & & fear
I ¥ afad #7 FoaAr FeaT TR
g & 37 * greraAT A FEAT g,
9T IT T Ifg A FwT wrfi g
# o feam FT TR, gaTT gWha @,
M eR fege FI@ggae wr &, &
ary fadaor & @1 @3 & i #1 aral A
w s & 1 ¥ wrren fae s S
¥ gAR AT 4ATEAT g fE IRW
qger I frami & a@ s &
¥ wgar g—wrrrm faw wmar Wit
I ¥ gark fua ot W@ fF 50 Fradr
ATHEAT @t A gt & 1 afew 3w
¢  qaafewT w@r grar & 7
A9 FEY W ¥ wiwe F awfAq
wifod a1 3@d fe gy fe &1 adman
gAY 8, agl a9z F1 F17 A7 fewan w9
97 F9 AT § | 9T AL AW H IIT
# w1 fgear @ F fRT e g@T &,
g Afeam-osmifess gar g, &
F ITEAT g | W FWFQ F AQ
|, o1 Wiz ofcfafmr @, 37 &
FW ¢ 1 g faa malt M A g @
Fg wal & amg ¥ 91, AfFw g
74 faa welt 7 wdt & a1g £ 7 F
g g aFEFEETEIATAIE§ |
& sagmg-sEradt 1 g ¥ fag
®1% OF sqaeyr AT rfgn, AR I
AR A HTEIRAA Z AT ®E FEA
am &, fow ¥3f@ soxz* feam
ol ZgEAT T 7%, SH F @ &
fad qfY 1 =gazqr g1 9% W IW
 adt Wr A¥arET TR |

T gdday & At & WY s
™ § e fdlg wamwEar X e

wifgd 1 &, =fiwe, qatwe & wrn g
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R FHAT 1964 FAT T | Iq A
qat g wdw A1 gfegar (Wi mfwe
1 a1 faa @91 --% gwamwrg &
®RO IFFT ATAX AL wHATATEAT
g Afea qaf gav Rw g § afw
N3 g 1 ;G FIFEAT Go WG
F TN & @ FHAA FATAT | |7
1964 ¥ 337 ®INATIATAT |1 Iq
F4 ATOW gWI, AfFT OF ¥
qX FENT AIFT 7 a9z 7§77 A7
g F fzar 1 [@t 39 F -
SJ-0FNA 4T, FqZ AT FU A4AT, AT
98F &MW 1 ATT AT,  IAFT AT &
¥ fqa ot atw gET =gy ur, ag
T gmr 1 a3z aga feew g
T O, # WY 3W ge & foed
g AR & | E WA HAT wa-
ATAATHT 1 FIFIA KT I@ TR 8§,
@F FHwy F1 fearduse 37 1 QO
FA ¥ fay gafs & qri-zds ¢
qAT AT FAT FF ITEW 1A FT AT
?, AT Avaza AT H fader

raq , Jgi aF fagdr sraad
g g femet &0 fawer &
qag # , qraArg faw w&y o &, Y a9 F
fer =&, afss 2w awt ¥ fou
qifqr FEA¥ AT AT ¥ 1 I
w1 AT =gy v Tw a9 ¥ sar
qravgsar ¢, fEad gee £ ama-
wFar gy, feaa gdq @@
wEAT FRi A 39 & fag nF qwfas
gfez Ao qor FT AT FAER
Fifed | grgEe A9EE a1 ol F15
TN R FL 7D qTA F FIT qA9Y
g N F1d g AW gRT 98 39
g F QU FnT | Y e H O#
frdza s wear g f& gax
sw ¥ EfRfEd e W R, 2@
fraX Fma FY ofsww woeefen § | 39
) wTeaT AT o A A7 g Wi

g ) g F grg K AFMr d A &
WY Ay faw wEr S %8 FEg
qEAT g 1§ W ¥ fagedt aam
F1 AFEqr H [OF wET g ArfEd |
fgfadr &€ ag § ot aw W
affadt &€ qam aifegd 1 A &
d7q  TFHAEE  FT OF FIOREA
& 1 afaemre & w1 fadg @Y 2,
afF T TaAde 39 F O@T-
Azdr  afemerew wet & 0 &
99 F1 g F fa0 qar 91 —aA@
am 7 afrz ¥ wrarwm fawe
AT AN, AR qA@dy wE afw=-
Mg TFAHT F1 oFEEr  # WX
afrq arg wawde  wlaw  dar T
F= 1 faadt FwAr A | A
¥ 1000 HTqTE  FT  FoAAT TN
gak Faf #at  afwemrs. & § —
2000 HAATE FV guar qAF |, Ffww
FORYT & gfd 7 aad, TH-
fefadt @ ¥ afed aaF | afemdh
# g  qF @ g, faoer  #
FraT q1e 2w & fAU oF gET &
gt =rfge 1 wifas sgraaT @ &t
qq W oF gFR FT gEr ATfRw
AR I/ &1 OF & araT gmr Frfgdy o

wg a% dfeqs qaec T qEH
g &, o, wewr awmeEE g,
afFT WA @ ¥ A9 FEA AT §
fF Iq qTH IS TN FANT AT G AT
# 7, 3P afsas daz< FY aga ITAH
F< faar & | gzamr FEEw fear @
f& 2o #Y fme  ofsas §veT &9
fremar & 1 3" Y gRWT We W
|l ¢ qifE gweETe # S A E
gqreqT &, A|WIIW I | gAw afeww
d92T Fowrg wE AT & ) W
7dt fegfa ofes dwex st &Y,
Iq W EmET T g W gw g
WY ¥ Iw N gAwEar A g
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[t Y& wwe ww) -

F@A Q@ A TTQ CHFATT AT
o e gy amarafl &

W Am ¥ cwmdfrea Evw wwAn
Trfed 1 goT WY off wrw & @ W
agr Wy § —gg d e Ad 2,
afer av Y WY w1 Am g Tfgd
YT qgA W & T T 2 FT A
¢ AgTEs FAE, Afvr wEw
qefea? T ¥B  UF AM q%,
owrafreat #1 fafae
T g%, 3Ig§ 9T 3@ A
qF AN CHANDTA I TFAT |
AR wdft it faq o7 Fa7 faedr &
favex &1 397 W@ 9 a7 FAM
¥ Zard  wETAATEY sgxeqr ¥ wrE
qfegds w1y e Al & TW-
fid fagm § fF omdfear
2y Smar I

arg ANN a7 ew AT -
TH I GIET $9T KfAA | qg FTHA-RA
N T3 L Wy FgA dwr W@
aw & foga arn ad @ ) ga
faddt g A T3% ay faai Ngaw
g qIA N I F7 oF faa7 fy=m
™ g, FEd N wrwaT FTIFE
AT ww fas T@ ¥ anw Y
¥za &7 fear 2 1 Tafay om
M T IR ® qifv v Hifar )

Yxw aFq IgAH) I ¥y 9w
O JFAT 91, W qAAT ¥
THIRNT H AT A, gHIY agT WY Sa-
e W T TR F it ¥
aw e faed) F IR A FgarAwaAr
o, afsr s N @ 2
fee W o famr @ @
s w9 €M g7 fag s Ny
AW S W arwwar- § 1 Afe
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Ty wEAT wger  f—faewt
TIHI X gATAATZ & A &
qEIT 9T G ¥ ATEL AT HT AT
FH fFar — urg ww § ww fafafee
I W wfww w3 Gl gAR ;WA
g AT Ewegd § ST AN
g FT AW FI, FTC § cadan
T g, Feafasar w1 ¥mA @ &
FW FA ST I8 FL

wiaw ara & gg Fgm g §
f& gurt wifan @ w1 mifcaos 7
g— 7 wifan sAwd w7 FAT
aae wwwmizawa g, A §
ur &z gy 2 W7 A
®z W 3q & fraewew ¥ -
frama & 1 W EA F WRLIEIL
AW AIRE A frar S
atardgr @€ gm 39 &1 AW
A AZEA™M AL g ARAL

T3 WAl § Arg gare fam @
dY Adrawz wraq fsm & K 9A
1 §WGT FTAT E )

SHRI BEDABRATA BARUA
(Kaliabor): Mr. Cbairman, Sir, I
am surprised that the last speaker,
Mr. Gauri Shankar Rei, has dis-
covered a lot of progressive impulse
in the present budzet. I am surpris-
ed not because of his criticism about
my party. My parly had a policy of
developing the public sector and to
the extent the public scctor could not
make up the growth of the country,
there was some resor{ lo the private
seclor and the Erivate sector did
grow. There were differences in my
party. But my party had a definite
orientation towards the public sector.
What has happened today is that
that orientation has been lost. I
shall try to explain that in the very
short time at. my disposal.

1 do not know whether anybody
can deny that there has been a com-
plety. gosby to’ the development of the
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public sector today in this budget
and also in the pronouncements that
have been made. Only a week ago,
there was an announcement by the
Minister of Industrivs that the prefe-
rence of 10 per cent commission which
the public sector was enjoying in sell-
ing to. the Government is now gone.
This has got all the implications. I
have no time to dilate upon that now.
But the point is that when the private
sector are gelling goods to the Govern-
ment, they could pay commission and
all that. The public sector cannot
pay. Now even the small facility of
10 per cent which obliges the govern-
ment officials or Ministers to order
with the public sector has been done
away with. The hon. Member, who
hag just spoken, has said that the
public sector has been brought to dis-
repute, and it is alsp not true. Per-
haps he does not know the develop-
ments during the last three years.
During the last three  years,
particularly the last two years. the
public sector units have hecome pro-
fitable and produ:ive. This is not
discrediting at all. Even the prota-
gonists of the private seector cennot
say that the public sector has been
brought into disrepute in 1976 or 1977,
It has proved its worth. Even the
sick BHEL made a profit of Rs. 48
crores last year.

There are some welcome features
no doubt in the budget <peech, though
they do not form part of the tudget,
like the emphasis on rural sector.
But only lip svmpathy has been paid
to agriculture by the Janala Govern-
ment. [ also welcome proposals for
rationalisation of direct tax laws.
There is a good case for rationalisa-
tion of tax laws. They have become
a jungle and every time a budget is

presented it becomes more compli-
cated. It is a lawyers' paradise. If
something can be done to simplify it,
it will be good for everybody and it
wil] beneflt the income-tax pavers
also. Income-tax fnrms only a small
part of the total revenuy of the gov-
ernment. There are rich people in
the country who know the ways of
evading the tax laws. There is a

whole institution of henami recognis-
ed in the country. Nobody who has
huge wealth pays income-tax or
wealth tax. That is why the share
of income-tax is so low in-the total
revenue of the government,

This budget has been hailed as
realistic by big business. Previously
whenever some provision was made
to benefit them, they used to call it
pragmatic. Now they have said this
is rcalistic. The idealism about vil-
lage industries has been there on
paper. What is ‘he reality? If we
want to develop agriculture really, we
must divert resources to agriculture.
That is the crux of the point made
by all members of my party. The
government has [iiled to provide
adequate resources for agriculture.
Both rata®ly and in quantum, less
monev has been providei to agricul-
ture this year, although there has
heen more money in the budget this
time, There is a huge amount of
foreign exchange res2rvec. They have
faken credit for larger quantum of
foreign aid. Out of the foreign ex-
change serves of more than Rs. 3000
crores. there is a proposal to borrow
straightway Rs. 800 crores. It is to-
be used for consumption. What type
of consumption? Wrist watches are
going to be importad. Customs duty
on wrist watches has; been reduced
from Rs. 120 to Rs. 50. Instead of
providing Rs. 800 crores, it would
have been easier to provide Rs. 5
crores to HMT to import the machi-
nerv fo produce wrist watches. 1
know il for a fact that HMT has the
technical] knowhow even for making
cheap watches for Rs. 60 a piece,
Why not import the capital goods for
this machinery instead of allowing the
multinationalg fo supply wrist watches
to us? I feel the foreign exchange
will be frittered away. There is a
nroposal {o economise on the expen-
diture.  Even the defence tudget is
goine fo be economised to the extent
of Rs. 40 crores.

Customs duties have been increased.
Branded bidi js going to be taxed
heavily. 50 per cent of the customs
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duty will be realised from branded
bidi to yield Rs, 45 crores. Mloney
pours into the budgzet from all direc-
tions, but public sector is being guillo-
tined. Only on-going projects will be
maintained.

Now the projects that have been
started will go by the beoard. They
have not been mentioned. Only in off-
shore and on-shore exploration of oil
the public sector will be financed.
Now, Sir, where is the money going?
As Mr. Subramaniam said, the money
is going to the private sector. One
definite provision has Feen made. My
Party has been accused | would not
plead guilty to this. But jt happened
at certain stages in India's develop-
ment that the big tusiness houses
came into the private cector, the tex-
tile industry. They made it sick and
then they went over to have other
sophisticated industries. Now, all
these losses are to be set off against
profits of the new companies where
they have to pay tax. Suppose a
company gets a profit of Rs. 4 crores,
the Government gets more than
Rs. 2.20 crores as corporate tax. Now,
at one stroke that big house which has
made the industry sick 20 years ago
will purchase that industry and all its
profits will go untaxed—the tax due tn
the Government of India. That is how
the money is going. The money will
%o to the big husiness houses when the
small industry is amalgamated. And
later on once it is amalgamated. I
know what will haopen. The sick
company can disacpear. Evervthing
could be sold out ac junk. So this
could be a verv disastrous propos~l
and this is 5 pronnsal which itself will
hand over 1 dan't know how mch
amount. becau<~ after all when they
take over the industry they have to
realieas tha tavec and that money
chnuld be available.

Qir in thie way the invectment al-
lowanea af which mention hag been
made. has hesn given to all the indus-
tries. If all the industries except the

Genl. Digc.

very low priority ones like cigarettes
and chocolates are given investment
allowance, how much will be going to
the private sector and how much is the
sacrifice out of Government revenue
for the private sector? And if that
happens, what happens to the public
sector? The public sector is held in
check. It is not allowed to grow. [t
will compete. If we really want
village industries, then we have to
think in terms of resources. All the
bank finances and everything will flow.
Once the private industry is allowed
to grow. the IDBI, IFC and all institu-
tions of the public will have to go and
finance these private sector industries.
And where is the money available for
village industries? I don't gee any
possibility of village industries coming
at least for one year. Out of five
years they said they would achieve
something and in these five years there
is going to be no production for the
village industries. All the money
would be available now to the private
sector and import of capital goods is
going to be allowed without reference
to the indigenous angle. That js the
thrust of the Finance Minister's speech.
Now, why capital goods?” Because
they have the foreign exchange
reserve, When the indigenous capital
gnods are available, why should some
capital goods be allowed to be import.-
ed from the foreign countries? There
ic no logic in this, except that they
may be more sophisticated ones. The
production of sophisticated goods is
the enemy to all private enterprise iIn
the villawes, small-scale industries and
cottage industries.

Rogarding powerlooms, the incentive
to powerlooms is going to hit the
handloom industry. It {is going to
wipe out the industry where millions
of rennle are engaged. In this manner
after allowing for foreign comvetition.
now i+ is proposed to tell the others to
meet it.

Now. Sir. to make it short, the whole
imvact hag been to help the private
sector.



365  Genl Budget,

About agricultural development the
Minister gaid that the modernising ima
pact has been limited. This is because
the land reforms have taken place. So
far as land reforms are concerned,
the Congresg Government are proud of
their record of land reforms, They
did try against heavy odds.

You know the incidents that occur-
red in Bihar, and the type of things
that were done in Uttar Pradesh
against Harijans and people belonging
to backward classes. In the face of
these things, the Congress party did
do something and it got their support;
and did try, at least recently, to bring
about certain changes in the land
tenure systems. ] am surprised that
neither in the President’s Address nor
in the budget is therc any mention
about the lang tenure system. How is
it possible to modernize agriculture
without, first of all, changing the land
tenure system?

18.00 hrs.

Mention has been made about Japan.
With all the criticism that Japan is
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subjected to, it is a land of small
farmers. In their own context of
overall development of Japan, they
have developed a technology which is
suitable to the small farmers. That
requires a new type of industrial
development. If you are very anxious
to have village industries, you will
have to decide as to what type of
industries should be located there.
You can have power-driven industries,
and industries for making the small
plough and for making rubber tyres
for bullock-carts, since you were say-
ing that the bullock-cart was the
biggest means of transport.

MR. CHAIRMAN: You can continue
your speech tomorrow. The House
now stands adjourned, and will re-
assemble {omorrow at 11 a.m.

18.01 hrs,

The Lok Sabha then adjourned till
‘' Eleven of the Clock on Tuesday, June
21, 1977 Jyaistha 31, 1899 (Saka).



